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LOK SABHA DEBATES

LOK SABHA wbco Aod bow this raMrvttioo 
befiJled?

quota will

Wethtfiday, Mofch 25. I997JCkJtra 4, 
i909 iSaka)

Tkf Lok Sohka met ml Etertn o f ik t  
O ock.

(M t. SpCaKEI Im iht C M r\ m

ORAL ANSWERS TO QUESTIONS

MR SPEAKER : ShH Mullapiwlly 
Ram«ch«ndrfto—o d  pr«eo t. Shri Ram 
Pujtn Patel.

SHRt SATYENDRA NARAYAN 
SINIIA : Whal «b<wt my Qttcttioo No. 387 T

MR. SPEAKER : If will o o o m d o  
1-4-1987.

> Shri R tm  Puitn  P iltL

P o tli R f f f f fH  for S d ir4« lf4  C a tle t 
S cM « I c4 T rib rt

•388. SHRI RAM PUiAN PATEL l 
w m  Ibe PRIME MINISTER be p k a ttd  to 
lU U :

(a) wbcibcr Ibe q u o u  rc ta m d  for 
Scheduled Gittee and Scheduled T rib a  io 
Ceotrat Oovtriuncoi Mnrkaa bat ttof beeo 
filled 10 far, and

' M

(b) if to , Ibe rciMOfit tberafor and

' THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER O P STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) ; (k) RM^rvttioo
for SC/ST it with reference to v ictnctet 
which are filled if) tervices/posti froni lime to 
time, aod not with refcreoce to 
any quota of potls. The representation 
of SC/ST in variout troops of Central 
Govemment services with references to 
lo u l number of employees, as on 1.1 85 
(the last available figures) is tiven in tbie 
tiatemeot below.

(b) The shortfall is mainly of 
Scheduled Castes io Groups A af>d B and 
that of the Scheduled Tribes in variout 
Groups, tboofh the overall perocntsge of 
represenutibn of Scheduled Caste has 
crossed the 13% mark. Seme of the 
reasoos for ihts shortfall, among others, 
are that reservation ‘ in promotion by 
•eoiority suHect to fitoess io all groups was 
introduced for the first time only in 1972 
aod reservation io promotioo by selection 
io aod from Group B upto lowest rung o f 
G roup A, was introdooed ooly io 1974. 
Sdeoiifk and Technical Posts upto the 
lowest nittf of G roup A have been brought 
within the purview of rtservatioo orders 
only io 1975.

Various coocassioos in age, travelling 
allowances, mioir-vim ' standard of selection, 
rtlaaatioii in prescribed period of ex-
perience io direct recruitment, total fee 
eitm ption and separate interview of candi-
dates belorifing to these communities have 
baen providad to SC/ST candidates. It if 
hoped that with these slept the representa-
tion of SC/ST io Central Government 
tanrices will improve further.
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Statement 
fl c. Ir B 

T. m sh sa; gi\ qu bt the ster pos pro1 rest, of ti 

take 

S. GroupNo.
1. A 

2. B

3. C

4. D(ExcludingSweepers)
Total 

[ Tra11slutio!l] 

Total N'o. of Scheduled employees Castes 
57,849 4,228 69,063 6,932 20,03,301 2,98,065 12,39,692 2,57,931 

33,69,906 5,67,156 
SHIH RAM PUJAN .PATEL: Mr. Speaker, Sir, in bis reply the hon. Minister has stated that reservation for schec1uled caJ,tes/scbeduled tribes is with reference to· vacancies which are filled in serv;cesiposts from time to time, and not ·with reference to any .quota of posts. Judgingfrom the figures relati:ig to Group 'A' andGroup 'B' posts, it is - evident that there isa substant�il s�<)rtfoll in the quota and thatthe r.·cruitm�nt t,> these pos!s bas not beenmad! a-:c,Hding . to the q:1ota fiited forsuch p'lsts It hats been ad:nitted in thereply that there is short foll in the fillinguo of r�served quora for icheduled castesa�d ,.;cheJuleJ tribes in different groupsof p0sts. I think, there is no reservationfor them in the Higher s�condary, B.A. orM. �.. examinations. But lakbs ofHarij;ins wiih B A. and M.A. degrees areunemployed. Why then are they not able toqmli,fy the compet1t1ve examinationsalthough they possess equal academicquaHicatians ? It means that there is some· lacuna somewhere. The youth are wan­dering in search of empl0yment due tonon-filling of the quota reserved forscheduled castes and scheduled tribes. Itgives rise to a feeling in them that a rightbestowed by the Constitutioa is beingdenied to them. I would like to knowwhat definite steps he is going to take,after throughly looking into the matter,to ensure filling of reservation �uota forthese categories ?

%age Scheduled %<:1ge Tribes 
7.30 1,001 1.73 10.03 1,089 1.57 107 
- s(.rs3 4.20 20,80 70,668 5.70 

16.83 1,56,911 4.65 
[Eng/1.rh] SHRI P. CHIDAMBARAM Sir, I share the hon. Member's concern that representation in Group A and Group B bas not yet come up to the mark of 15% that we have provided for representation for the - Scheduled Castes and 7-?!% for representation for the Scheduled Tribes. But, Sir, I ·must say that a result of a series of measures taken by succes,sive governments between the period l • l · 1965 and 1-1-1985, there has been a significant and substantial increase in representation both in absolute numbers and in the percentage of Scheduled Castes and Scheduled Tribes in all the 4 categories. We wlll. continue to take the steps which I have enumerated in my answer. 

1 

�; 

,. 

• full.
(Eni 

s the P to fr, 
of Sci inc re a is oolJ tatioo 17.7� Tb, Schedul increase Group• As 

steps wb improver We are always willing to heed the advice , w of the hon. Members. If there are any � w 1· 1 e '. h i · an us 1further suggestions about t e steps that we . mitted t should take, we will certainly look into t m t . · us impthose suggestions1 and take_ dthose h st�ps.
1

f _ norm 1�B.ut we are total y comm1tte to t e idea normal a!that Scheduled Castes and Scheduled . Tribes representation must increase in . · SHRIGovernment, and particularly fn Group,' MajorityA and Group B. f. and Sci
[Tran,f.'ltion) 

L rural Indiatile urban i to know f SHRI RAM PUJAN PATEL: Mr,J.be would nSpeaker, Sir, you can see that even iar· 1oiJtb sbouGroup 'C' the quota reserved for scheduled · . ·castts and scheduled tribes has not b� _ SHRI E
,·u.o P<>iot m. 
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filtfd futly although the mloiiDum qualifi- 
catioot for ibatc p>tU are h^gh ichool a r^  
ln te rn » d iite . Today, the young boyi p a n  
B A. and M .A. bol rvmaio unemployod. 
There h  lo n e  lacu iu  aonicwhere io the 
m atter of provldliig tm ployineol and It 
ihould be viewed aeriouily. I thall not 
tay  aayfhlof wiih regard to  ibe reply 
given but I would rex|uett that the retcrved 
quota should, be ftUcd a t early a t  p o tiib k  
by oak iog  recfultmeot to  thetc p o tu . At 
the tam e tUne. I would like to know what 
•tep i are being taken to  fill the reserved

, p o ttt In G roup A aod O roup B through 
promotiona from O roup B aod C to  a t to 
retiore their coufiJence in th* provitloot 
of Ibe C onttitutioo t  W hat ttep t ar« being 
taken by the Oovernment to  ftll op the 
full qu<Ma of reaervaticn T

[Em s Iu M]

SH RI P. CHIOAMBAR^AM : During
fbe perkKi of 20 y ta rt which I referred 
to  from 1- I - I 965 to  M - t 5. repretentatJon 
of Scheduled C atte t in O roup *C  h i t  
(ncfeM d from t  gS% to  14. t 7% which 
It only marginally tb o rt of 15%. Repretcn* 
Ut^on In O roup 'D* hat iocrratcd from  
17.75% to :O W %

The (Igum  are not to  h ippy  for the 
8ch«Jttled T rib ti. In O roop H h a t 
tncrenied from I 14% to  4 2t)% aod io 
O roap  *D* from 3 3?% to S»7I>%.

A t 1 tald , we will coottnue to take the 
t i tp t  which have brought about locne 
improvement.

Wa wUl tik e  any other ttep  whidi you
• want ua to  Ukg. But we am  to u lly  com -

m ined to  fbe Idea that th tt repreaenution
m titt in p ro v t aod that we moat raach the 
norm  15% aod 7 |%  and beyond the
normal a t toon a t p o ^b la .

S H R I U M A K A N T  M tS H R A  ;
Majority o l Sctieduled Caiiea 
and Schednkd Tribea come from 
rural India. But, -  tenerally In Scrvicci
the nrban youth get mote chaoce. 1 want 
to  know from tbe  hoo. Mlnitter* whtther 
be would make arranfrm ect »  that rural 
youth ehotftd f t t  thit beiKflt tnoh.

valid., TlM refcrvationt which are 
available for Scheduld Castet and Sc'icdulcd 
Tribet ahould not be available only to 
urben yo*uth but really the rural youth 
m utt come into the tervices. But. tb it it 
a  matter which each Rccniiiing Depariment 
m utt look into. I know that the Ministry 
of Welfare runt a number of prograioioce 
for ruial youth. I know that the 
Departmeot of Education runt a number 
of programmet for rural youth. But« I 
would only tay thit that cach R&;ruiung 
Depariment. m utt iuue guidelinet, 
m utt ensure that the Rccruttiog 
Agcncict keep in mind the need 
for rural youth to l>e repretented in« the 
Servient. Abo, I will ice what we can do 
in the Departmeot of Pertonnal in the 
matter.

V.

(Tr^siai/entl

SHRI P. CHIDAMBARAM : I
the point madg by hoo. M e m b ^ i i  v try

1 SHRI ARVIND S tT A M : Mr.
Speaker, Sir, to  far a t tcl^MJukd trihnt are 
coocerned, there b  tboitfali io all cate-
gories of po tit There should be trca
integrated approawh for the areas which 
a r t inhtbited by the tchcduled trib ^ . 
H eadqutftcn of the Central Ooveiomcbt 
a r t generally very far off fiom thete areas 
aod a t tuch the advertisements for the
p o tu  do not reach tbcte areas. I would
like to know whether the tion. Mioisier 
w«>uld propose a mobile recruitmcnt agency 
for the tribal areat T

4

AN HON. MEMBER : Such po ttt are 
bctng broadcast from the All lo d u  Radio 
daily.

• SHRI P. CHIDAMBARAM : It it
difficult to give an answer offhand, 1 will
examine the tuggettion.

Parity  In Scales of Pay of Central Serticet
* •

•3>0. SHRI OURUDAS KAMAT ;
Will the Minitter of FINANCE be pleated 
to UMin the proposals under coniideraiioo of 
Oovernment to protect the interetts of Group 
*A* oflkcrt not belongiog to IAS, IFS and
IPS and to bring parity in th e tc a lc to f .

t. ^

THB MINISTER O F ATE IN THE 
DBPARTMBNT OF B X PEN O nU R B  IH
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THE MINISTRY OP FINANCE (iH R I 
B K. O A D H Y I); Tbert are oo locb pro- 
posalj uodflr coDsidetmiioQ. .

Scalei of pay of Group *A* pflScen 
belonging to O o tr t l  SenriCM recom meoM  
by tbe Poorth Central Pay Coaimi«ioo bav« 
becD accepted io toto and ootUUd. Copiaa 
of notification have aUo b m  placed on tbe 
Tabk of the House. Ttie scales of pay of 
IAS. IPS, IPS and lodwin Porwt Service 
Otficers have been fiied after mikiog a ' few 
modifi^tions to the reconiincodaiioiis of tbe 
pay Commitsioo. occastiootd by tbe need to 
correct ceruio imbilanoea and to ouintahi 
certaio relativitiea.

*

SHRI OURUDAS KAMAT: WUI tbe 
bon. Minister kindly informoua—b i t  not a 
fact that ibe Fourth Pay Cocmnissioo bad 
cone to the concloiioo that there should be 
parity in scales of pay of Group *A* OfB;en 
of all services aod if so why were tsodifica- 
lions to the recocnrntodations of tbe 
Fourth Pay Comfsissioii made only 
in respect of IAS, IFS IPS and Indian 
Forest Service Officers 7 Is it not the oialA 
cause of the a r tiiio n  7

SHRI B K. OADHVI : Tbe improvement 
has been made keeping in view that ceftain 
tervices should be given a liltk edge ovti tbe 
recomraendationt made by Ibe Pay Cocd« 
mission. Therefore, they are made after tbe 
conscious decision.

SHRI OURUDAS KAMAT : Will the 
bon. Minister inform ui— is it not is a fact 

Jhat for the oon-lAS, IFS ofllcert. It will 
Uke nearly 22 to 25 years to reach tbe posi 
of Joint Secretary while o ^ r s  of IAS, IFS 
will reach this post between 14 to 17 years 
and if so. will this not affect the morale of 
tbe officen 7

4 «

SHRI B.K. OADHVI ; I doo'l think It 
will affect tbe morale of tbe oflkers.

SHRI HAROOBHAI MEHTA : May I 
know from the bon. Minister that apart from 
tbe pay-scales, one of tbe facton for a lot 
of heart-burning among tbe promotee- 
officers b  the question of seniority 7 Aloibat 
in every State, the General Administration 
Department b  controlled by  ̂ IAS Officers 
with the result that the promotee-oCficeTi 
suffer a lot in^ tbe matter of leoiorlty. 
Even when tbe postf are vtcaot, they are

nol iK>tifled until a good number of IAS 
Officers are available. Will the Oovernmeot 
look into ihb matter so that all anomalkt io 
tbe matter of seniority *ai between tbe 
promotee-officeff and tbe IAS officera are 
remedied u  looo u  possible 7

SHRI B X . OADHVI : So far as tbe 
State officers who are entitled to be notified 
in IAS cadre are ooocerned there b  a ccrtain 
ratio and It b  being followed. Therefore, 
there b  no question that the promotees are 
not being given any adequate promotiooal 
gvenoet tod cbtDcea.

[TftuuUihn]

SHRI SHYAM LAL YADAV : j wuttkl 
like* to know from the bon. Minister Ibe 
basis oo which a particular category of 
officers was favoured 7 Is h not a fact 
that only I.A.S. oAcen are occupying all 
tbe higher poaa In the Administration, 
whether it b  in the Oovernmcni or in tbe 
Public Sector 7 And since all tbe powers 
are coocvntrated In their bandv tbey art the 
deciaioo-makers and in thb particular caM 
too, they have decided In their own favour, 
Tbe Oovernmeot abo concurred with ibeir 
deicaion. Thb has resulted in deep resentment 
among tbe employees all over tbe .oounlry. 
You are i»ot abk to justify tbe basb for it. 
One can understand giving lower pay scalea 
to those wtK) have got ample powen but 
h  is not justifiable to give lower pay scalea. 
to those officen who have ^ ry  few powers. 
I.A.S. officera have got tbe power, in the 
Finance Ministry too tbey have the power 
and It will not be incorrect to say that tbey 
took the deciiioQ In their own favour.

SHRI B.K. OADHVI : U wiU n^t be 
correct to aay that tbe I.A.S. officera 
decided in tbeir own favour. In fact, tbe 
decision wai that of tbe Oovernmeot. 
{Interritptioiu) I would abo like to say that 
under tbe present recruitcneot p o li^  of 
tbe Ooveracnent. only tbe top rankera are 
taken io tbe I.A.S. and tbe othen 
are taken hi allied lervicea. Then* 
fore, it MS only after a ihoroufb 
cootlderation that tbe Oovernmeot look 
tbb . decifion an d ' gave them an edge. 
Tbb edge has been given not only to the 
I.A.S. officers but abo  to ibe I.P.S. oeictra. 
It was given only where we thought It w u  
juatUM. , ^
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SHRl SHYAM LAL YADAV : Sir. I 
would tike to know tb« reason for iucb ■ 
declsloo. Pteaic five two or tkree rcmsoot 
wbicb kd  yoa to make up your miod in 
favour of ftoch a decitioo. The l.A  S. 
ofbcKst , made the recocnmcadaUoo and 
you simply tifocd on the doited line. 
May t koow the ground on iba basts of 
«h id i tucb a dcciiioo was taken 7

SHRI B.K. GADHVl : In Xht &rtf 
place. It It iocoireci to lay that ibe l.A S. 
oflkvri wrote a note and we tigned iL 
Ttie Governmeni took the decUion after 
coeaidcrinf all the a*pecit and after giving 
dor eonsideration lo the tecom m todjlioot 
of the Pay CommtMion.

SHRI SHYAM LAL YADAV : You 
give foe the grouodi. at leatt two-three of 
them. Pleate lelt us what type of delibera- 
tiona were heid ?

SHRI B.K. G A O H V I: I conooi give you 
the detjilt of the type of delitxrafions that 
were held, but I cac cenalnly u y  this much 
that a group of MiniUen took tbit dect*roo 
after ghring due cootideration to the 
rcjomcneodationi of the Pay Comminion 
ai also alt other aipecti and thereafter it 
«as approved by (he Cabinet.

SHRI SHYAM LAL YADA V; Mr. 
Speaker. Str« I need your protection If 
he b  not able to give me the batit right 
now, he may do to  in due coufk of time,

►

[EnttiiM]

SHRI SYED SHAHABUDDIN : Mr. 
Speaker, one Qodi it d r ^ u l t  to tee the 
logic of th it ditparity. The ConuittMton 
tpeaki of two catagoriet of Services, the All 
India Seivices and the Central Servjoea. 
The All India Scrvioes and the Central 
Services htve different areas of operatioo. 
One can possibly see »ome logic if there 
was a disparity between All lodia Services 
on the one hand and the Central Services 
on th? other. But here I find ih il IAS« IPS 
and 1F8 have been lumped together— of 
which IAS and IPS are All India Services 
but IFS is a Central Service. 1 do not 
see any reason why, io this cat^orUatior« 
the IPS which is a Central Service and to 
which 1 had once the honour to l>elong— 
I am arguing against my Service— should 
be given a special pesitiod. This disparity

. has caused a lot of bearlburniog amocg the 
service, in the bureaucracy u  a whole; 
this has led to submission of memoranda, 
this has 1 led to Association ' making 
repreaentations to the Oovernmeot; in fact, 
it nuy  lead to agitation also. Therefore, 
I feel that the Govefnment must come out 
clearly to justify the ditparity not only in the 
pay scales but alM> in terms of eligibility for 
acccu to higher posts io the. Government. 
I. Sir, would plead for only one exception 
so be made That it to say, we do need a 
general service to c<Mrdioaie the activities 
of the Oovernmeot at the disuict level 
and. therefore, one can poe»tb)y make a 
plea for disparity in the case of one All 
Inilia Services, but cerUinJy 1 do not see 
any reason why IPS and IFS have been 
b ro « ^ l  in. Therefore, 1 would like lo ask 
from the hon. Minister whether he has any 
spect6c reasons for lumping ih c^  three 
Scrvioes together, and the rationale for it. 
Umierrufaioms) I would also like lO say 
(bat the recruitment system (hst he speak 
of it not iensitive enough to establish that 
number one is superior to number two or 
that number 79 is superior to number SO, 
and so on.

SHRI B.K. GADHVl ; In 1979 when 
the Janata Government was in power, what 
they did w&s. (bey made a combined and 
uniform easmination for all these Services. 
Before that, for IAS and IFS, Indian 
Foreign Service, they had to givx two 
additional estra papers. But in 1979, 

 ̂without realising the requirement and »bat 
should be the proper approach to the 
examination they made it a uniform 
eiamination for all; only the Forest Service 
has been kept apart. Therefore, they have 
come in the tame category. That is why 
presently, while we Klect the candidates, 
at that time, so far as the IAS cadre is 
concerned, the top-ranken. rclatiog it to 
availsbility of vadincies, sre given 
preference and Ibe o then  go in Central 
Servicea. Now again ’ because of the 
diflVculty you hsve created, you had not 
understood that that was not a pragmatic 
approach to have one examination, we 
are considering whether we should revise 
this or not. *

lodlgenlsatloQ P ro g ra n n e  of Electronics 
Indesfry

^393. SHRI PRATAP • BUANU
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SHARMA : Will the PRIME MINISTER be 
pleated to tu ie  :

w

(i) Ibe total value of eloctrootc goods 
produced io the couofry during 1985 aod
I W ;* . * ■

(b> the perceotsfe of iAported compo- 
nenii (in value) ^ u i r e d  to achhrt the abo¥« 
production: aod

«

(c) whether Ooveramefit are uttsAed 
with the production . and iadtgeoisalioo 
proframme of the elecirook Industry 1

I

THE MINISTER OP STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND THB MINISTER OP STATE 
IN THB DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K R. 
NARAYANAN) ; (a) Total valtte o(
elaclrooij goods produced in India waa 
Rt. 2660 jroret io I9S5 aod Rs. 9160 crorai 
in 1936.

(b) The perceoUge of tanponed 
components at landed prices required to 
produce the above quantum of ' electronic 
goods works out to approximately 25% in 
terms of vahie.

♦

(c) The production aod indigeoitatioo 
programme of the electronics hidustry It 
proceeding satisfactorily.

SHRI PRATAP BHANU SHARMA ; 
It is beyond doobt that our electronics 
industry h i t  developed fast during the last 
two or three years. It has abo  opened new Job 
opportuoitiee for the young people and the 
womeo io particular.

In the light of the announce-
ment of the i>ew policy in March 
I9S5, Ibe target fixed for the electronic 
goods production waa around Rs. 10000 
crores by 1990. 1 would tike to know from
the Hon. Minhlcr whether the Gjvernmeot 
of India have any plans to provide technical 
oott«uItaacy to the young ‘ eotrepreaeurB 
efpecUlty |o advanced technology. The 
industry is based on the requirement of 
various electronic products which are being 
produced in our country. ^

SHRI K R . NARAYANAN : The 
Oovernmeot glvet every technological

• - *-"-T

atiistancc to the etrctrontei indoairy. First 
of all very liberal'imports are permitted for 
technology, particularly advanced techno- 
tour. ‘

As regards coosuliancy, we have an 
Electronics Trade and Technology Corpora- 
tion which gives advice, help, technictl 
assistance to industries.

•

Apart fhnn that, every cncouragemeot 
b  given for the development of R aod D 
aod the transfer of technology.

SHRI PRATAP B H \N U  S H \R M A  : 
My accond ntpplemeotary % about the 
technical man>power. I wouM hke to 
know whether it is a fawi that there is a 
shortfall of tscnhkally trained man-powcr 
required by the etccirooics if>fliMtty by 
1990. If it is so. what special efforts are 
being made by the Ministry of Sdrnce aod 
Technolofy or by the Ministry of Elecuonics 
to develop suflkient man-power required by 

J h e  Bkctrooics industry by 19 X).

SHRI K R . NARAYANAN : Wc are 
making a very massive effort for develop* 
meot of technicAlly trained m an -p ^ e r. 
For this purpose we arc eocouiag'ng 
electronic studies and research in univeriiiiea 
aod lastittttiooe. We are alto setting up 
new iestitutioos like Indian Institute 
of Informatics Technoi-igy in various parts 
of the coontry to train people paritculatly 
in software technology.

SHRI PRATAP BHANU SHARMA : 
What about the shortfall 7

*

SHRI 1C R NARAYANAN : There b  a 
shortfall. Therefore, all these efforts are 
being flsade to overcome the shortfall,

SHRI PRATAP BHANU SHARMA : 
How much b  It 7

MR SPEAKER : No more quesUoa, 
{IwerrapHont)

SHRI KAMAL NATH : The Miotsler 
has talked about electronic technologisia. 
ElectrtMic technologists are different from 
electronic te c h n ^ n i .  With the adv»nce- 
ment, electronic components are coming 
into everything ^w hether it b  a shaver or 
an aircraft. 1 would like to know whether 
the Oovernmeot b  cooatdering promotioo
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of electronic ITIt la ihc rofml ar«M which 
will put the rural couoirytkle abo  into iba 
akctroric oatwork of the country. Thia 
b  ImnorUDt with the unefDployocfit wa 
btva toda)^ Wa bava been promofiof 
ITIf and Poljrtccboica but I would Hka to 
know whatber tba Oovaromaol— C eatril 
Covafatneoi-^or tbe Slate Oovcm- 
mcfit—will prom da clactrcnic polytecb- 
nlca In tba rural areat. 1 would 
abo like to know wbeibar tba Govcroroeet 
bat ttKTb a  tcbema and wbetbar tba 
Oo^rmmani would promota aod aupport 
•ocb a tcbcaa.

SHRI AMAL DATTA : Hava they tot 
even in tSa urban areas tTcrytbint T

SHRI K R. NARAYANAN Tba 
Ocnremmeni h u  a tcbeme for promotinf 
traioing in clactroolci In the rural areas. 
We are givinc bclp fira  to polytccbnks, 
entineer^n# co!Wfos and abo  Junior 
ifchnica) inttitutaa. Tbera are also man< 
power dcvelopmeot institutas in various 
S u ic t. Tha Centra b  panicularly 
cncourattnf these.

SHRI S. JA IM L  REDDY ; Sir, tba 
Mloister in hb  aoswer to (a) said that tba 
tc til  vsTu« of tbe electronic goods rroducad 
in Iba country during |9 t5  was Rt. 2000 
crorrs and odd aod during 1986 Ri. 3000 
crores aod odd. I wk>u VS like to know 
whether tbe total value In c lu M  escise 
duty. In that case* the percentage of 
imported components wcwid not be higher 
tbao 25%. j

SHRI K R. NARAYANAN ;* Sir, my 
undcritanding b  that thb  b  exclusive of 
CMisa.

SHRI S. JAIPAL R6DDY : It b  not •  
question of undentsnding. It bai to ba ao 
accurate answer.

MR. SPCAfCER : I have to accept b in  
on his word. < «%

‘ PROF. MADHU DANDAVATE^ Sir, 
, hb  contention b  that that b  *misuader« 

standing*,

SHRJ S. JAIPAL REDDY ; Sir, Iba 
toswer to part (b) depends on tbe...

SHRI K. R. NARAYANAN: Sir. 1 
oooflrm It b  esstusive of excise.

*

MR. SPEAKER ; He baa coDamed
DOW.

All M i a  Cadre far Power Eagiaeerat
•394. SHRIMATl KISHOR! SINHA : 

Win the PRIME MINISTER be pleased to 
su te  ;

(a) whether Government propose to 
form an All In d ia ' Cadre for power 
engineers;

 ̂ (b) if so, when It will be formed; aod

(c) if not, tbe other steps proposed to 
remove tbe frustration and discootentn^ent 
among the power engineers 7

THE MINISTER OF STATE IN THE 
MINISTRY OP PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE* IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAM BARAM ): (a) No. Sir.

(b) Does not arise.

(c) In order lo taka care of the needs 
of tbe cadre and tbe teglltmate career 
interests of its ofBccrs, cadre reviews of tbe 
CentrsI Power Eogioeering (Group A) 
Service, are conducted periodically.

SH RIM A H  KISHOR! SINHA : I
would like to know ihe stepi being taken by 
Govermneot after periodical review to meet 
tbe grbvanoes of power ei^lneers. I think 
tbe Ocv.^mnKDt b  aware of the agitation 
going OQ from time to time by the power 
eogineers.

SHRI P. CHIDAMBARAM : 1 .believe 
that cadre review lo a large extent meeti the 
legitimate demands of the power engineers. 
1 know, there a r t still problems but *1 have 
discussed th b  matter with tbe Ministry of 
Energy god Ibey have assured me that they 
are looking into tbe matter and they are 
abo  having some kind of a dialogue wiib 
tha power engineers. -If any further problema 
ate brought up, we will' oertainly look into 
them by having Another cadre review*

SHRJMATI KISHORI SINHA ; I 
would like to know at the same time
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whether Government it thiakiog to iMue 
directioo to the State Govtromeot t& appoint 
only the engioef rs 'u  Cbairroen of the State 
Bkctricity Boards to a t to improve 
their fuoctioDing 7

SHRI P. CHIDAMBARAM ; Sir, H is 
a questioo i^hicfa I can hardly answer. This 
should be addressed to the Sute Govern-
ment or the Ministry of Energy,

W aitcUad nrreiopMcat Procr«M«e

•395. SHRI C  MAOHAV REDDI : 
Will the Ministe'r of ENVIRONMENT AND 
FORESTS be pleased to lUte :

(»y whether any evaluation of the 
ws^telsod development proffamme has been 
mad«; and

(b) if so, the outcome thereof 7

[Tram tafJim]

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN L A U :
(a) and (b). The afforestation profrarome of 
waitelA^ds development has been evaluated 
aod targets achieved io and I9I6-
87 were M% to hifhcr than the preced-
ing year of 1984 85.

SHRI C. MADHAV REDDI : I fail to 
comprehend these percentages. The reply 
says that it was 14 per cent in 1985-86 and 
13 per cent in 1986-87, but how • much it 
wa%.in 1984*85 7 Unkss we Itnow whst was 
the baie figure., how can we assess the 
achievement 7 M«y I know the area io 
hectares which was brought under 
afToreststion 7

SHRI BHAJAN L A L : Mr. Speaker, 
Sir, 12 crore 8 lakh 81 thousand hecttrcs ’of 
waste land was brought uoder affofesU-

• tion io 1983*84; during 1984-85, 13 crore 
. 18 lakh hectares of land was brought under 
alTcrotation and the corresponding figure 
for 1985-86 was 15 takh hectares...

PROF. MADHU DANDAVATE: You 
' have erred io putting the figures in crores...

\l, S H R I' BHAJAN L A L : You please
^ t e n l o n i r . . ........ ..... *

Bhajao Lai yonMR. SPEAICER : 
bad said crores earlier.

■

[ B n f ih k ]

PROF. MADHU DANDAVATE : Do 
not cxxne down from crores lo lakhs. These 
art noi voces in the election.

{TtaMstaHfin]

• SHRI BHAJAN LAL ; The area 
brooght under afforestaiioo was 12 takh 8 
thousand 81 hectares in 1983-84, 13 lakh II 
thousand hectares in 1984^5, 15 iakh 10 
thousand hectares in- 1985-86 and. 17 Ukb 
22 thousand hectares io 1986-87, In 1985-86.

. the Ust year of the Sixth Plan, the increase 
over the preceding yeai was 14 per cent ind 
based on this figure, the incrtaK In 1986-87 
has been of the order of 30 per cent so far 
u  alTorcstaiioo Is ooocemed.

SHRI C. MADHAV REDDI : A few 
ago. the Prime Minister had annoufKed 

that fuel wood saplmgi aod fodder would be 
planted in 5 million acres of Isnd every 
year. We have 175 million acres of 
waiteland in the country at prevent 
and if we undertake plantation according 
to the annovnoement made , by the 
Prime Miniiter, U will take abcvt 35 years 
10 cover ih t entire srea On the other hand, 
as per the figures given by the bon MihHier. 
the area brought under plantation hat been 
12 lakh hectares lo one year or 14 Ukb 
hectarei in the other year, which is too 
little. Secondly, I would like to know from 
the hon Mmisler (be source of (be figures 
given by him in the House, as this work ia 
that of the State Governments.

MR SPEAKER ; Do yoo think the 
figures ire  also imported 7

SHRI C  MADHAV REDDI ; I want 
to know whether the figures that he gives In 
the Honw are received from the State 
Gcvernmerus or through Remote Sensing or 
is theif any other pr^^giamme from where he 
gets t l ^  figures 7

SHRI BHAJAN LAL : Sir, tbert are two 
methods of identifying the foreslt> Id  the 
flnt oiefbod, we use searchlight and ia the 
other method, the Department makea lo 

itudy; bot the ogior work Is done bv
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the State Governments which collect these
figures andsuppJy us. The figures that we

· give in the House are based on those
figures.

SHRl BHAGWAT JHA AZAD: Have
• you got tbe figures reiatiog . to Andhra

Pradesh 1

.SHRI BHAJAN LAL : Yes, I can give
.you the figures of Andbra Pradesh, if you
80 desire.

MR. SPEAKER: He does not know
about his own State and is trying to know
about other's State.

SHRI BHAJAN tAL: So far as the
announcement of the Prime Minister is
concerned, he has rigbtly said tbat our target
for the ·.coming years is to undertake
plantation in 50 lakh hectares every year.

.. But we have not been able to achieve that
. taraet as yet. It is also correct that there has

•.~.'beenprogressive increase during the last ~ew
··years and it is our endeavour to br~ng

20 lakh hectares of land under afforestation
in .tbe year tbat is about to begln. The
figure' upto January tbis year .is on.IY 17 lakb
10 thousand hectares but It .wIII be OUr

endeavour to increase it to 30 lakh hectar~s
in· .the. coming . year. ·Our depar.tment· 18

makina efforts to ensure tbat the talget of
SO rakh beetaresis completed by tbe end of
the Seventh Five Year Plan.

SURI P. NAMGYAL: Mr; Speaker,
Sir, two-tbird'area of Ja~mu and ~ash~ir
State· is in Ladakb region and this entire

. regtn falls id Wasteland and Cold Desert
'Category. The same is true of Lahaul a?d

· . Spiti area of Himacbal Pradesb. The species
'of plants tbat are planted by the Govern-
ment in these areas are Dot. the ones v.:hich
could survive in higher altitude and higher
reaches. The species of plants tbat .are

, planted there should be such as could with-
Btand the cold climate of those areas and
could grow speedily. As o.r. no~, tbe
Government is planting the species suited to
low altitude. areas which are of no use: I~

" view of this, will the Government consut?te
a team whicb could go to all the high

:lIltitude areas of the country and cond~ct a
to find out as to what particularsurvey . .

\. aiJedies of grass or vegetation could be gro~n
( •• Utere sQJbat the seeds of only those species

are introduced for plantation? Will the
Government consider my suggestion and
constitute a team ?

SHRI BHAJAN LAL: The point raised
b)t the hOD. Member is very-valid and there
is substance in his suggestion. Already, we
have got conducted a. survey as to which
particular varieties/species of plants could be
successfully 'grown in what areas. As
suggested by the hon, Member, it will be our
endeavour to plant only those species which
could survive in tbe high altitude areas of
Jammu and Kashmir and Himachal Pradesb,
However, if tbe hon. Member 'bas any
specific complaint with regard to the species
which did not survive, he may give me in
writing and we sball certainly look into it
and shall do whatever is right,

(ElIgU,hl

SHRI AMAt. DATTA : Because of
the generosity of our Prime Minister,· we
have been given a book on environment.
I am a Member of the Copsultative
Committee of the Industry Ministry and the
book has been given to all the members
of that Committee as also, I think, to other

:Meinbers of Parliament in other Committees
'also." This is a very precious book costing
Rs, 300 and that has been given to us free.
I am told that it is because of the Prime
Minister's direction that we, have been
given this book free. I have read a
part of it and I have gained a
little knowledge. I found that every year
3.5 million hectares of land get degraded
and at tbe moment, we are ...trying to
afforest 1.5 million hectares of land,
The nett land which gets degraded even
with today's efforts, and assuming tbat to
be successful, is two million hectares of
land every year after this afforestation is
taken into account. Wbat is the Govern-
ment planning to do with regard to tbis
two tfliIlion hectares, whicb is over and
above the land which had already remained
degraded when this plan was first initiated?
About the 1.5 million hectares of land,
according to the discourse given to us by
the gentleman, no statistics are being
maintained by lhe Government at any level
to see whaUs the amount of maintenance
on this afforested land. . .

(Tramlation]

SHRI BHAJAN LAL : Mr. Speaker,
Sir, it is not correct to say that 30 lakh .:
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hcctires of Itod gets degraded evtry y««r 
or ihe forests are denuded. Two yeait 
about U  lakh hectares of forest tand oied

* to be degraded. * Thereafter, we studied Ihe 
causes of degradatioo ia depth. The 
Prime Minister as well as ! hsve wrltteo to 
the Stales and as a result of our efforts, the 
area of laad degradation has come down to 
10 lakh hectares from 11 lakh hectares. 
Our endeavour h  to et»sure that deforeau- 
tion is kept to the mioimum. You know 
that complaints are rtceived from differtnt 

’ places to the cffect (hat the officials of the 
Forest Department harass the people a lot 
and clearance of the project b  either 
delayed or H Is not at all g iv »  to a 
number of projec a. Oo the one hand. )oa  
say that the forests are being felkd and oo 
the other hand, you say ihaK yoor p ojects 
are pending which should be cleared.

MR SPEAKER : He is not asking 
about deforestatioo. He b  asking about 
something elie.

SHRI DHAJAN LAL ; He ^  laid 
that so much of forest land b  being 
degraded.

MR. SPEAKER ; He b  asking about 
erosion.

SHRI BHAJAN LAL : Sir. his second 
supplementary was about degradatioo of 
land. At you know, there are some areas 
which do have foaests but these forests are 
not qualitatively as good as they should be, 
because the soil in (hose areas b  not good. 
The land b  uneven. It b  our earnest 
endeavour to get it levelled. In thb  
connection, I would like to inform you 
that an  ̂ amount of Rs. 692 crores was 
spent for this purpose during the Siirh 

.Five Year Plan. The outlay for the 
Seventh Plan b  Rs. ISOO crorea, a 
three fold increase. Thb has been done to 
grow more and more forests oo wasteland. 
We shall grow firewood saplings oo such 
land if it is possible to do; so that the poor 
could meet their fuel needs to some extent. 
All these aspects are before ua. Thoa, we 
shall try to improve the quality of forests 
wherever these forests are not of good 
quality.

[Eftglish]

• SHRI DIOVIJAY SINH : Sir, I would
J l k l i o j i k ^ g  ipccl0c 9^ ibf tree

paiti systain. We all know that the 
iooceas of the w uteland developoeol 
effort ,wUI be on how effectively we 
promote the tree patta system. The tree 
patta system can be divided into four 
sectors— Firstly, what kiod of land are you 
giving for the tree patfas 7 Is It revtnue 
Und or penchayat land T What priority 
ate you giving to the tree patta system 7 
First b  the type of land and secood aspect 
b  about prioritba, as to wham to give. 
N eit, for bow much duratioo are you 
giving 7 And lastly what are the legalities 7 
Do you lose the land by giving these tree 
pettas 7 .Tekiog into accouni these four* 
aspects, has the Depertroeot interacted with 

.every Sta'e to aacertain aa to how they 
wouk) impletoMit the tree patta sy tten  in 
tbeir States with these fovr ah eria  7 If 
they have dooe it what has been the resuH 
of iateractioo from the Statca 7

[Tra/tslaiiom}

SHRI BHAJAN LAL ; Sir. the Patta 
Scheire b  aiill under coosideratioo of the 
Ooverrment and has M>t je t been given 
effect to. We think that one or two 
hectares of land shoold be allotted lo such 
persons who are poor, Harijana, or 
Adivasb and have no other means of 
livelihood. The type of land b  the same 
wasteland, but they can grow fire*wood 
trees, fodder fcr catfb or fruit bearing 
trees and can, thus, make use of thb land 
to some extent. A few Sutes have 
introduced the Patta System. These are 
Bihar. Madhya Pradesh and to some extent 
Uttar Pradesh and Tamil Nadu abo. But 
thb  icbeme has not been fully tmpkmenifd 
as yet. There b  need to give it a thorough 
consideration. If we implement thb 
scheme aa It b . there b  likelihood of the 
big people al«o availing of thb benefit 
Different ^ u te s  have different probleme 
b  its implementation. It b  receiving our 
utmost attention and we shall do whatever « 
b  right ao that thb  land b  tiot mbuaed.

{entiitk]

T korlaa  Plaat •( OrtaM 8*»4i C o a^ ltx

• 396. SHRI PRAKA8H CHANDRAt J 
SHRI DUARAM PAL SINOH 
MAUK :

Will tbe PRIME MINISTER be pleaMil 
IP I tM  I
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(a) wbetber there ii aoy propoeal to wt 
up ft* tbofiuoi pteai at Oritta Saoidi' 
CocDpltt and fa»t bfoeder reactor fud  
reprooMsioi plant at lodira Gaodhi Ccnua 
for A looic Retearcfa io ooofoliatioo wiib 
the Dcparimcfit of Space and Mlniftry of 
Eaergy; ^

(b) if *0. tb« broad 
projecr.

outiioet of the

(c) tbe fundi aUocated for tbt purpoae;
and

(d) wbcn tbe pipjeci wiU be coopktcd  
and itart functioniot 7

THE MINISTER OP STATE IN THE 
MINISTRY OP SCIENCE AND TBCHNO-* 
LOGY AND MINISTER OP STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRl K.R. 
NARAYANAN): (a) u> (d).,A  kUtaoaent 
b  fivtn below.

S u tm c a t

(a) The Gcnreromcitt propo*e to Ki up 
a tborium plant at Ofieaa Sands 
Coinplaa and a Fatt Reacior 
RtprocaMipg Plant at K.atpakkam.

9

(b) Tbe Thorium Plaoi at Orissa Sacds 
CcCDpl^ it beint Mt up by Indian 
Rare Eartbe U d. (or produciioo 
ol 150 MT per anoum of Tborium 
Nitraie « b k h  b  required mainly 
for use by tbe G u  Maot)e 
Manufaciurtrs in tbe country. 
Tne tecbnok)ty of production wiU 
be tbe solvent ettraction proceu 
dcTaloped by Bhabha Atomic 
Retearcb Centre. Besides prodnc*

. tion of Tborium Nitrate, Thorium 
Oaide required for nuclear use will 
alto be produced.

Tbe Fate Reactor Reprooet- 
tin t  Plant will be located at Indira 
Gandhi Centre for Atomic 
Research (IGCAR) at Kalpakkam. 
Thto racility will reprocess spent 
fuel from the Fast Breeier Test 
Reactor at Kalptkkam. Tbit

are bcinf developed in a Research 
Laboratory already tel ' up at 
IGCAR. , ,

Xc) The capital cost of (he Thorium
Project at the ' Ori&sa Sands

' Complex it estimated at . Rs. 2.96 
croret, of whkh Rt. 2.18 croret 

,  has been allocated for 1987>S8.
Tbe total estimated cost of the
Fast Reactor Reproceuing Plant 
b  Rt. 35 cforet, of which about 
Rs. 6 croree b  proposed t^  ̂ be 
spent during tbe VII Plan period.

•

(d) Tbe Thortom Project at the O iitia 
Sands Compka b  cxpccted to be 
completed by Juoe 1989 and will 
siatt functioning thereafter. Tbe 
Rcproccssmg Plant at iCalpakkam 
b  scbedukfi to be commissioned by 
middk of 1993.

SHRI PRAKASH CHANDRA : I 
would like to know from the, hon. Miouter 
as to bow much thorium metal is actually 
avatbbk  in India. U it true that tbe 
Indian.Rare Earths Limited a Goveinmtnt 
of India undertaking ‘ and ibo Kerata 
Minerab and M eiab Limited, a Kerala 
Governmenl uadertakir^g are trying to 
recover thorium from other' procetsiog 
plaott io lodta. other ihan tbe Orissa Sai.dt 
Compkx 7 If to. what are tbe ntmes of 
the plants and what b  tbe actual position 
of the recovery of thb tborium metal 7

SHRI K R. NARAYANAN : Both io 
Kerala and Tamilnadu— particularly in 
Kerala— there are Indian Rare Earibt 
p b n u  to cxtrict ,roontzite cooccniratct 
from the thorium sand. These concentntct 
arc not processed there but sent to Trombay 
foe proceuing into thorium nitrites tnd 
tborium oaidet.

SHRI PRAKASH CHANDRA : 1 have 
asked the bon. Minister about the'^ total 
availabilKy of tbb  m eut in India.

I

SHRI K.R. NARAYANAN : There art
3,60,000 tonnet of Ihorium deposits in 
Indit, a i per the known rtaourcet.

SHRI SHARAD DIGHE : 1 would 
like to know from the hon. Minuter whether 

pUnt will adopt procett equipment* J t  b  true tlwt instead, o f ' tetiiog up an 
Aod maintenaDce concepu which 'additiooal thorium plant in Orbaa. 'y o u  are
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ibiftiag the plaot from Bombay to O rm a.  ̂
If 10, wbat is tbo loftc behind it f  This * 
thorium fftctoi7 of M/s lodiao* Rare 
Earths Limited b  there at Trombay tioce 
1st August 1955* Tbeo all these coDSumen 
of the ernl products of this plant are also 
from Bombay. All chemicals required arc 
alK) available at Bombay. Then, a huge 
adjacent plot for the expansion )«as also 
acquired and foundation stone was also laid 
in M irch, 19«2 Even recently, an addi-
tional expense of Ra. 33 lakhs has been 
inc^c#ed for setting up an efnuent treatment 
facility for Trombay*s Thorium plant lo 
lafeguared . the existing plant against 
pollution. So. after making all these
iovestments. what is the logic of shifting 
this plant from Bombay to Orissa, rather 
Shao giving additional plant to O risu  7

SHRI K.R. NAi?AYANAN : Sir, as
the bon. Member has potnied out« the
plant in Bombay was Kt up in 1955. It is 
an old plaoi built out of lower tccboology 
and the plant is not efficient at the moment 
because of aging That ia the reason why, 
this is being shifted and expanded and also 
because the capacity is being expan^d  i» 
Orissa to ISO tonnes. It is a higher
technology. The plant in Trombay is much 
Coo old and it is no* longer effickntly 
usable.

Onterrupttoiu)
*

PROF. MADHU DANDAVATE: I 
will atk t  iuppl«aieoi«r7 oo Mr. Oifbc'i 
question.

MR. SPEAKER : A suppletueotary to 
the supplementary.

PROF. MADHU DANDAVATE: 
Something like ruling over the ruling.

' MR. SPEAKER : But that cannot 
happen.

PROF. M ADHU. DANDAVATE : Sir,
I ' would like to ktK>w from th e . hoo. 
Minister In the light of what hon. Shrl 

. Dighe has asked, that since you have been 
saying that It it an old plant and rather than 

'^having an additional plant at Orissa, you 
would like to dismantle ihat plant and shift 
it to Orissa and develop ft further there ; Is 

S It not a fact that even the Scientists, tha ' 
Techoologists and the Eovlronmentalistt had

givcp you the advica that oo the adjacant 
i iu  of the caisting plot where the plant it 
located io Bombay, fuitber expansioD can 
b« brought about very cITcctivcly 7 It it a 
f ^ t  that because of this shift to Orisaa, 
probably the scfvicea of a large number of 
workers will be tcxminated7 Will you assure 
that some' facilitiea will t>A ude available to 
them and tome aspecu of the opcratioo of 
the existing plant will be rttaioed so that 
there will be no disturbance to the job of 

‘the present team of workers who are workug 
there, lo addition to that. If you want, you 
can have a Complex io Ortssa, 1 have no 
conflict with OritM at all 7 I think, both 
Bombay and Orisaa can be complemeolary; 
they need not oppose each other. *

*

SHRI IC.R. NARAYANAN : As far as 
the ideniiftc advice la concerned. w« had 
set up a Site Selection Committee for tbi* 
eitw plant, under the Chairmanship of Dr.
S.K. Kelkar and cofisitting of two or three 
well-known scientuu. They had investigated 
various sites including Trombay. Or»sa. 
Kerala and Tamil N idu. They came to the 
conclusion that the best site foe the location 
of this plant would be in Orissa.

Secondly, regarding the old equipment, 
all that cannot be transported bacause alt of 
them are not usable. Some of them are 
obsolete. A part,of the equipment will be 
transported to Orissa. As I told you earlier, 
it is a m ore than thirty y c ^  old plant and 
it is not usable efflctmily at present except 
certahi eqaipmenu which may be usable.

As regard! labour, there a r t  at present 
about 215 people who are working In 
Trombay ^  cbe new plant will employ 
about 117 paople and they could ba ra- 
locat«i. O then could ba ra«located elsewhera 
in oChar Departmena of the Atomic Energy 
Agency and soom of them who have ^ c h e d  
tbe aga of retirement will be retlrad by 
giving propar compenaaiion.

PROF. MADHU DANDAVATE ; That 
it different. That way, thoae who die will 
also disappear; but that it dUrerant. As far 
as tbe preMnt strangth it conccrned. will you 
assure, us that none of those who are not 
retired will be displaced, and tome jobs will 
be given 7 . '

«
MR. SPEAKER : T h tl h  »•<•• h* « M
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SHRl K R. NARAYANAN ; We tre  
tnrlniL ^  vil) cofUfc that labour b  
rc*loealed and employed.

SHRISOM NATH RATH : The fact H 
that a very good iofratm icturt h i t  already 
been created by the lodiao Rare Eartht Ltd.
io O rlM  at Oopalpur-oo-Saa. and there are 
enoufb ioputt. The raw material available 
in Orbfa b  o( the. highett qoaHiy lo the 
couotry. So, I would requeit the bon. 
Mintiier oof to m il up the comtructioa of 
thb  probct (n O rb n  at Oopalpur>oo-Sca, 
with ihlfiiot frgm aootbcr Sute. Lei K not 
be isixed up.

I would like to Ikoow specifically from 
the boo. Mintstar ; wilt thb pro>Mi be com* 
p k itd  io 1989 a t eovtfafcd. and will 
produciioo %uri 1

[Thmstiuip/i]
»

Ban on Collaboratloo with Fori*lgn 
Coflipadira la T.V. i*rodMrtioo*

•397. SHRI DII.EEP SINGH BHURIA : 
Will the PRIME MINISTER be pleased to 
ttate :

(a> whettier Guvemmeot propote to ban 
forelfo collaboratioos in colour Televiitoo 
manufactifre;

(b) if not. the realtoni therefor;

(c) whether such coUaboratioo afTcctt 
iodtfeoout Qoiu; and

(d) if ao. how the lo ii to tbe Indian 
T.V, iodttttry it propoMd to be made good ?

MR. SPEAKER : That it what be hat [SnglUk]
•aVi.

SHRI R R NARAYANAN ; At I »aid 
earlier, the ttie (o Oriita wat c h o m  becaut« 
ccruio iafrattructural facilities e tittirg  thefa 
a n  ivot available el««i»herc. I can auure 
the boo Member that we will make every 
effort to com p^e the coottr\»citofl of the 
plant according to tchedule.

May I abo  »ay ooe more thing : about 
Trooibay, tcieniittt have adviiad ut tha| 
further induttrial coatiructioa and activity 
there tttcif may not be detirable.

SHRI JA G \N N A TH  RAO : Th«
«

Gopalpur-on-Sca b  io my coAttitueocy. 
Large dcpotitt of mooaiite tand a rt there. 
That wat the main reason why tha plant wat 
located there. Tha survey was underttken 
In 1964 Tbe plant h u  gooe into produc* 
Uon. and I know that coocentrates are being 
shipped from ICakinada minor port. I w r^e 
to the Mioialer recently that thb  export of 
conceoirates should be from Oopalpur mloor 
port, at>d not from Kaklnada,

May 1 know from, the bon: Minbter 
whether productkio b likely to go up, what 
b  the rated capacity and what b  the 
production today 7

, SHRI K R NARAYANAN ; Pioductkm 
t^ a y  is 120 metric tonnes, and the envisaged 
capecity for OSCX>M b  150 toooes, whicb
will meet oar requi IS. Ia

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND THE MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE. 
(SHRI K R . NARAYANAN): (a) Foreign 
technical colUborationt for manufacture of 
Colour TV (CTV) tctt arc g«>craUy nor 

'permitted. H o»e\er, with cffcct from 
M .I9 I6 , com paoia with foretgn e<)uil> not 
etoeeding 40% were allowed to participate in 
the TV industry. Government does not 
propose to revcrK thb  decision.

(b) Thb was done to bring TV policy in 
line with the general policy under which a 
company with foreign equity of 40% of lets 
b  eligible for participation in manufacture 
of products open to the o r^ n b ed  private 
sector.

(c) No. su .

(d) Does not arise.^
* * •

[7>Qnti4Uta»]'

SHRI DILEEP SINGH B H U R IA : 
Mr. Speaker, Sir, I thsnk the bon. Minbter 
for giving a catrgorical antwer to my. 
question. As has been stated by tbe bon, 
M labter in h b  reply, only those companies 

* which have forsieo eauitv nm dntc
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were illowed Co participtto in ibe TV 
li^uitry with effect frootk 1.1.1986. 1 would 
like to koow from the boo. Miaitier ib« 
oBinei of Ibe couQtries aod the oumber of 
coopiQies which were giveo permission aod 
tbe amount of capital iam ted  tbereia T

[Engtisk] ,

SHRI K.R. NARAYANAN : Aj far u  
' 40% colUboratioo ia cooceroed. may 1 make 

it clear that it is doc <ecbotcal coUaboratioii« 
but equity cdlaboratioo aod fioancial 
coUabontioo. Ai ffr as tbe oumber of 
compaoies if cooceroed, we have giveo 
ktieri of ioleot to 10 compaoies, out of 
which 2 are actually m'aoufacturtot TV Mts, 
and u  regards tbe quantity of TV lets 
manufactured it is, as tbe boo. member has 
eoquired about it, ooe company is maou- 
factuhng 2000 TV tcta aod another company 
is manufacturing 4.6f94 TV sets. Tbe House 
will remember that tbe total oumber of 
maoufacturiog of colour TV sets io lodia is
8.5 lakhs, , out of which only' a very 
iosigoifkant number is beiog maoufactured 
by these 40 per ceoi equity companies.

[TronstaHcM]

SHRI DILEEP SINOH DHURIA : Kfr. 
Speaker, Sir, a number of compaoics io our 

.country are engaged io tbe manufacture of 
T.V. 1 would like to know wbeiber a three 
or five years agreement would be signed to 
tbe e(Tcc( that these foreign companies would 
wiod up their  ̂busioeaa after our Indian 
companies start productioo iodigeoousiy 7 
Are you going to take any such dectsioo 7

[EMgihk]

SHRI K.R. NARAYANAN : I luppoK 
the bon. member means fioaocial collabora-
tion. We do oot have tecboologtcal collabora- 
tioo, as ! u id , for tbe production of T.V. 
sets. Ai regards fioancial collaboratioo, 
there is a specific dootract and 40 per ceot 
equity is allowed. There is no time Ihiiii. We 
see such compaoics more or less as if they 

 ̂ire  Indian companies; they ire  eligible to  ̂
participate in tbe productioo just like Indian 
companies.

[TransiatUnt] .

DR. CHANDRA SHEKHAR TRI- 
f 'PATHI r  Mr. Soeaker. Sir, sU years ago.

Ibe United Sulea of America bad published
i  report after conducting •  luivey that 
viewers of colour T.V, develop blurred 
vision and suffer g nnmbcr of body daokagea. 
1 bad raised this questioo m this very 
House sia-seven months bnck. ' 1 would 
like to know from the bon. Minister wbeiber 
the Cenual OoverniDeot would study the 
said report aod Aod out as to »bat bed 
effel^ doet the colour TV viewing * cauic 7 
If there are bad effects, wbai cffcctivo* steps 
GovemiDeot propose to uke lo bring about 
impfovemeot in it 7 1 wouiJ also like to
know whether tbe G overnm ^t have con-
ducted any survey as to what bad tffccu 
does the colour TV caute to the m wers aod 
wbcttMf some effective step« to remove 
them are proposed to be taken 7

*

SHRI K.R. NARAYANAN ; We da 
not suffer from t>lurred vision as in Cbe 
United States. Anyhow, we do odt have 
that many colour TV seu to cause koy 
kind of mjury to the eyes. Anyway, this 
b  oot tbe propositioo whicb tu i beto 
esublubed; this is ooly a view which has 
been eiprcssed by some.

ITram hiha]

SHRI MADAN PANDEV : Mr.
iSpeaker, Sir, there has been a change in tbe 
strategy of tbe muUi-natiooal companws. 
They have developed a new strategy of 
collaborating with private sector io some 
cases aod with public sector io some other 
cases' As a result of this new strategy, 
they are capturing the indigenous trade. 
Thos, they are remitting the profit to their 
counuiea of origin. Will ibe boo. Mmisier 
bring forward a legislation under which 
caution could be exercised while giving any 
such permissioos io future barring the 
agreement t that have already been signed tn 
the joint lector aod to dncouiage the 
capitalists who are planning to enter the 
joint sector 7 .

[Englhk]

SHRI K.R. NARAYANAN: As I 
poioud 901, apart froip two companies, all 
other oonpanies munufacluring TV k u  are 
entirely loduin compenies. Therefore, 
there b  oo queHioo of foreign exchange
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folof oat. ^Aptrt fro o  two co«p«otet, all 
other comptoict miDuf»cturio| TV teu  tre  
iodigcQOut lodUo compaoiet.

M R .S reA K C R : The Qu«»li0B Hour
ii over.

W RrrnEN  a n s w e r s  t o  q u e s t i o n s
m

\m ii l tk ]

D hrrnU a ofT orefI f«r N«»- 
FoTMtry Parpo«e«

•3S6. s u m  MULLA^PPALLY RAMA- 
CHANDRAN : Will the Mininer of 
ENVIRONMENT AND FORESTS be 
pkatetS to ttatc : ‘

V

(ft) the dctftito of exenipiioo tr io ird  
owJcf the F o m t (DMuenraitoo) Aci, 1910 
by UoioQ GcwAiraetii tod tbm by  permit* 
lint the uM of foreci Uod for noo-foreiiry 
(Hirpo«t« in Kerali oe the cooditioa that 
coinpmsatofy tffo rttitiio a  would be dooe;

(b) whether Govcr«ineiit of Ke/ftla 
h n  bctn able to comply with the coodiiion 
of compenfatory »(|^reatatk'ii to aoy citeot; 
and

(c) the da^ailt of forcfl land actually 
otiiMcd for non-fortatry puipoec* io Kerala 
during |Q»4 85 1

IH E  MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN LAL) ;
(a) The Forest (Cooaenratioi}) Act« 1980 
providet for no eiempiioo with rrgard to. 
d im tio n  of forest land for ooo-forait 
purpotei and oofie hai been t in te d .  
Divrrtion of 1161.30 ha. of forcH land for 
non-forest use was pernitlad io I t  catea 
under the protUions of this Act with tha 
ttipulalioo that cofnpcMttory afforeatatioo 
will be carried out. Eltren cases pertained 
to electric traounission Hots, one to hydro* 
electric project, two to roada, one to oil- 
palm cultivation, one to spaot ceotre« one to 
manufacture of mineral water and ooa to 
providing amenities to pilgrims. ,

(b) The Oovernmtcit of Kerafai have 
only identiflad 134.94 ha. of noo-foreat land 
for compeniatory affoftatatioo. No affore* 
station has been dooa.

(c) 141.82 ha. of forest land was 
pennitted to be diverted to don-forest use 
from 1.4.1984 to 31 3.1985. Divenion of 
6.98 ha. of forest land was for ekctric 
trftoamtstion line, 127 ha. for bydro-clcctric 
projects, 1.92 ha. for roads, 1.31 ba. for 
caoal, 0.81 ha. for water supply scheme, 
2.65 ha. to r  a convent school and* 1.15 ha. 
for investigations for a h>dro-electric 
project.

Addhloaal Resoarrea for Norlear Power 
Prograaiaic

•J*9. SHRI * YASHWa NTRAO 
OADAKH PATIL : Will (be PRIME 
MINISTER be picued to tu ie  :

(a) wbethtr Government propose to 
raise additional resources for oi^lrar power 
programcnes through bonds and debentures; 
and

♦
(b) if so. the deuils thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT. ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K R. NARAYANAN) : (a) Yes,
Sir.

(b) Steps are being uken  to convert 
the Nockar Poirer Board into a Company 
to enable it to raise resources through 
Bonds.

Poat Office Deposit Schcne

•391. PROF. K.V. THOMAS.* Will 
the^M inister of FINANCE be pleased 
to state :
%

(a) whether complaints hsve been 
received that some ' Post OfRce deposits 
Schemes are not attractive to the depositors; 
and

(b) ifao , tiM actton proposed to be 
taken io this regard 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (b). 
The colltctknM under Poat Otficc Deposit 
ScheoMi do not it»dicgte that theae do I .
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•ttracti*^ to the dcpositon. The ichemcs 
ate under coosuot review. 10 year CT.D. 
Accouoti sctKise was discootinued oo
1.4.1986 due (o decline iq popularity, A 
new iosirurneot Indira Vikat Paira waa 
iotroduced f r ^  19 11 1986 A orw scheme 
namely National Saving Scheme aonouoce^ 
in the budget will be impkmenied 1987« 
88.

Shortage of SmaU Cotna la Raral Areaa
%

•398. SHRI R M. BHOYE; Will 
the Minister of FINANCE be pleaiad to 
sla te : '

(a) whether Government are aware that 
the shortage of small coins b still persisting 
in different parts of the country;

(b) whether io rural areas people are 
facing great difficulties due to the shortage 
of small ocins; and

(c) if so, the slepe taken to make 
small coins eiiiily available in the rural 
areas 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c). 
As a result of the steps taken for increasing 
coin production in the country from 1356 
million pieces in 1984*f(5 to a likely level of 
2.800 million pieces m the current year, 
supplemented by an import of 2(XX) million 
pieces in each of the two yean 1985^6 
and 1986-87 and itreamlining of arrange-
ments for .distribution to the variotis 
centres, mcluding rural areas, there has 
been considerable improvement In . the 
availability of coins in the country and jh e  
shortage situation has greatly eased. In 
the recent months, there have not been 
many complaints of shortage of coina. Even 
so, the measures for increasing total 
availability of coins and for sccaring tftticr 
and quicker distribution * to various 
centres are being continued without any let 
up.

» »
[Translation]

f .
‘ “Air Pollotlon by BALCO’’

•  * m
«

♦399. DR. PRABHAT KUMAR 
M IS H M : Will the MinWer of

ENVIRONMENT 
pleased to ita te ;

AND FORESTS be

(a) whether tha Bharat Aluminium 
Coffipaay Ltd. has been emitting dust on a 
lirge scale thereby polluting atmosphere of

* Korba; and*
(b) if so, the steps being taken to 

ooQtrol air pollution In Korba ?

THE MINISTER OF ENVIRONMENT 
’ AND FORESTS (SHRI BHA3AN LAL) :

(a) ind (b). No, Sir. Ho§evrr, a thermal 
power plant has been found emittirtg dust 
beyond the prescribed limit. ProsecuuoQ 
has been lauoclied against the conctrned 
authority.

lE^gUyk]

Report 08 Ptrforaiaart of Varloai 
ProfecN

•400. SHRI S.M OURAODI :
SHRI O S. BASAVARAJU :

Will the Minister of ^PROGRAMME 
IMPLEMENTATION be pleased to state ;

(a) whether hts Mmigiry has prepared a 
report oo the performar>ce of varicnis pro- 
>ect in the petroleum, ftrl*li<er and tele. 
communicatioQ sectors;

a

(b) if *0, the deuils thereof;

(e) the projects which have rrghtered 
cost etcalatkHi; and

(d) the steps proposed to reducc these 
cost escalations 7

#

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN LAL) :
(a) and (b). Ministry of Progranune 
Implementation prepared i  short brief on 
ProgreM of Major Projects under Imple- 
mentatioo io Fertiliser, Pctrolevm and 
Telecommuokation Sectors, for the meeting 
of the Consultative Coomittce of Members 
of Parliament attached to Ministry of 
Programme Implementatioo held oo 
17.2.87 covering 3 prpjrcts io Fertiliser 
Sector, 12 projects In Petroleum Sector acd 
1 project In Telecocnmunlcatloi} Sector with
•  total original approved cost of Ri. 9421



S3 fPriilrfl A m t r t CHAITRA i m  iSAKA) WrUten Answtts 34

orofot tod  io tid p tltd  cotl d  R t. 1063J 
crorct.

m,

(c) to d  (d) Amoat ibcM pfokctt. ib« 
followinc tndtcaMd com ocalaiioa :

PrrtniBcr

—  Hamrup III (H P . O
I

—  Vijapur (N .P.L.)

—  Paradrep (P.P.L.)

Capfo*bctu0  and Amnoota 
Sulphita Pmiaci (F.A C.T.)

PHr«l«aai aad N alsfal Oaa

—  Sooib Baiaaio Dtvtloftmcol Pb I
(O N G Q

—  LPO llarkM ic^ Facility Pb 111 
(IOC)

—  LPG MaiketUic Pb, 111 (H PC t)

— LPO Markclioi Facility Pb III 
(BPCL)

—  Polfttief Stapk Fibft

. T d t •a lra tiM

—  Electrooio' tvhcbiD f Syttcm. 
M aokarur (I T.l.)

Vartous propoatd or alraody taken 
to cootaio ibc coal caoalaiioo imvr-alia 
InchMk :

(1) Prcparatioo of realhiic project 
knplcmentatiofi pitnf.

(U) EntoriDi adrquaia fuodiof.

(iii) Ellectiva monitoriof tbroutb 
Moolhly Flaib Report aod 
Quarterly Status Rct>ort Monitoriot 
Syttcm.

(hr) Cooitant preuure oo project 
tutborlilet for expcditkKit oompk- 
tion.

m

(v) iQter-tnlolitcrlal ooordinatkw and 
iBiar-ActioQ vHb v ttiou i rtfttltiory

9r» #vfwtle«i rWtwwwe

(vl) Clota fellow up by cooceined 
Mioiftiiet tnd  projcci tutboritiet 
witb Stale Oovctnmrott, equipment 
tupplierf, ccosuliaoit and other 
corceroed* afrnciet to niiotcniM 
delays.

Issae of Bonds by Rallw a)t

•401. SHRl S O. GHOLAP :
- SHRl P.M. SAYEED :

Will fbe Minbter of 
pleased to state :

FINANCE be

(■)'s^bether Ooremment have permit- 
’led Ibe bsue of bonds by Riilway»; acd

(b) if to, the details thereof ?

THE MINISTER ON STATE IN THE 
MINISTRY OF ‘ FINANCE (SHRl 
JANARDHANA P<X)JAkY) : (a) and (b). 
The lodtao Railway Finance Corpoiation 
Lhnited have been given approval by ibe 
CootioUer of Capital Ittoci to tttuc !>5 lakbs 
secured bonds of Rs. 1000 each for ca&b 
at par to the public. The )>onds will carry 
infereM @ 10% per annum aod be redermed 
oa the ripiry of 10 yetrs from the date of 
altotmenc.

[TrattstaHoti]

•402. SHRl RAM BAHADUR SINGH ; 
Will the Minister of HNANCE be pleased 
to state ;

(a) the amount deposited in tho 
braocbet of natiooalised banks located in 
Bibar durini 1986 tnd  1987 so far as also 
the percaotafe of the amount advanced to 
tb t people of Btbai as loaos; and

*

(b) tSc details In tbii retard 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRl 
JANARDHANA POOJARY) : (a) and (b). 
Accordinc to the Ittest data available from 
Reaerve Bank of India« wbicb relatet to tbe 
period coding September 1986. tbe deposit' 
of public sector banaa io Bibar Increated 
froQ Rt. 3600 c ro re t. to .Rs. 4061 crorea 
duriof fint bioe months of 1986. The percen- 
ta f i  of advancea to depotitt during this 
perk)d moirod from 37.3 per cent to 36.3 per
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List of Nomadic Tribes

403. SHRI RANJIT SINGH
GAEKWAD: Will the Minister of WEL-
FARE be pleased to state:

(a) whether several nomadic tribes and
denorificd communities in most of the States
have remained de recognised and left out
from being included in the list of the
Scheduled Tribes;

(b) if so, whether Government have
taken aoy decision to prepare a statewise
comprehensive list of such nomadic tribes
and pass a legislation for their inclusion in
the Scheduled Tribes list;

(c) if 50, the State-wise details of such
tribes, particularly of Gujarat and when the
bill to pass the legislation is likely to be
introduced in the House; and

(d) if not, when such comprehensive
list is likely to be prepared?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (DR.
RAJENDRA KUMARI BAJPAI): (a) to
(d). Some of the nomadic tribes and de-
notified corn.nunities have been included in
the lists of Scheduled Castes/Scheduled
Tribes. The State Governments maintain
Iists of other backward classes in the res-
pective States. Amendment to lists of se]
ST for inclusion of deserving cases, includ-
ing those from the above mentioned com-
munities, can be considered along witb the
comprehensive revision through a Bill in.
Parliament. The Proposals received from
the various State Governments are under
examination and cannot be disclosed at this
stage in the public interest, No time limit
can be stipulated when the bill will be ready
for introduction in Parliament.

Computerisation Mapping System
for Survey of India

"404. SHRIMATI PATEI. RAMABEN
RAMJIBHAI MAVANl : Will the PRIME
MINISTER be pleased to state:

(a) whether Government are proposing
to acquire computerised mapping system for
Survey of India; .
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(b) the amount of foreign exchange
required for the purpose; and

~
(c) whether the aforesaid system can be

acquired from indigenous sources? f'
f
i
i

t•t·•.
THE MINISTER OF STATE IN THE

MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARA YAN AN) : (a) Yes. Sir.

(b) The estimated requirement of foreign
exchange is equivalent of Rs, 5 crores.

,
(c) No, Sir.

Eucalyptus Plantation in Karnataka

"405. SHRl V. KRISHNA RAO: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether there is a stir going on
against eucalyptus plantation in Karnataka;

(b) whether the eucalyptus plantation
will have long term disastrous effects; and

(c) the steps -being taken to substitute
eucalyptus plantation in Karoataka ?

~
THE MINISTER OF ENVIRONMENT

AND FORESTS (SHRI BHAJAN LAL):
(a) Protests have been made by some in-
dividuals and organisations against the
practice of Eucalyptus plantation in
Karoalaka.

~~
t

(b) Tbe effect of planting Eucalyptus
would depend upon conditions under whicb
they are planted.

(c) (i] Guidelines have been issued to
raise plantations of mixed species
in preference to monoculture,

(ii) Trials have been undertaken to
test many species for suitability
in different parts of the State,

Decline in Saviog Rate

*406. SHRI RAM DHAN: Will tbe
Minister of fINANCE be plea tied to state;
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(a) wlMtb«r M ordiog lo the R m nre  
Btok of India tbe Mviog rata bat bam 
foiot down tiooa 19D -I4;

*

(b) if io. the rauocM for dcdiot; and

(c) the actioo bdof ukao to nim  tba 
Mvinf rate t

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE tSHRl 
JANARDHANA POOJARY) : (a) to (c). 
R B Ts proviik)oal atiimaiei ot oet dooeatk 
taviaf and taWat rate aiooa I9I3-84 are 
iodicatad below «

Yean Net Pomaetic Rale oC Net
Saviat
(Rf. crorai)

Dooattic Saviof 
(Far oeM)

19I4.I5* 3 U 4 t

163

16 4

l9t5>U« )5 ^ 3 t 1 6 3 #

*Pf(m»iooal.
^Revitad to 16 I pet cc«f.

T h: tlifht declioa ia the ratio,
ftcuvdms to praliaitoary ettimatei ia accn«tti- 
icd for by daduM io the Mvinfi origiaaiiiit 
io tiM public aactor iadudioi G<mrwDeot 
DepartfDeoii, Ouvamoieiit bat taken a 
Dumber of oiaasuiea to improva Mviafi 
pcffofmaooe. iovcttmeot aod frowth io the 
ccooomjr* Tbata ara detaiiad io iha Eoooo- 
iBic Survey for )9t6-t7 prcaaoiad to Partia* 
iDcot reoeoUy, The Bodtet* for 19t7-U  
aWo ooQtaim wreral maaaurea lo this 
dinctioo.

*

AfpalataieBi af Direct are la Karar 
Vjreya Boak Lid. sad Baak #f 

Tha«M««r LM ted.

4107. SHRI SURESH K URU P: Will 
theMioiaiar of FINANCE ba pkttad to 
•tata:

(a) vbcthar the appototfDtDi of Dirtc* 
tort lo the Karor Vjraya Baak UtnHad aod 
tba Bank of Thaojavur Limifad oooforroe lo 
the provitiooi of the Beaklof  ̂RaguUtioo 
Act, 1949 partkulaily at ragardt their term 
^  offior, tod

(b) if oof. wbctbcr tbe matter has bc«a 
eoquired into aod iu  outcome 7

THE MINISTER OF STATE IN, THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Yet. Sir.

(b) Doei oof ariK.

Dirertlac Baak Faedt bf Tea Uailet
4101. SHRI SANAT KUMAR 

MANDAL : Will tbe Minbter of FINANCE 
be pleated to ttate :

(a) whe(bcf tome lea uoiii io Weti 
Bcoftl have bcco diverting bank fioaoce 
for working capital on loog*ierm betit or 
tom tiog them in (be corccmcd untt't 
tubtiditriet and in activitiet other than 
production of tea;

(b) if to  details of lucb onitt; aod

(c) whether it is propoted to ensure 
that unkaat the diverted fuodt are brought 
back, no additiooal funds will be released to 
these tea unitt by the banks 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHKI 
JANARDHANA POOJARY) : (a) lo (c). 
The Reserve Bank of India (RBl) has 
reported that at per the information 
available witli them ton^e tea unitt in 
Nor«h*Eattern region bad diverted working 
capital fundt partly for developmental 
porpotet and partly by way of inter-company 
inveetmeot. RBI bad atkcd the financing 
bonk to faitisi on such tea units bringing 
back the entire diverted funds within a 
tpoctikd period. In respect of such of tbe 
tea uoiu w tiih  have oot complied with tbit 
rcquireoient. relkft, etc. given to them were 
later withdrawn ^  the financing bank. 
Howevar. production finance oootinuet to 
be eitaoded to theae companiet. %

Wlthdraiaal af laceatlre  Scheaie ia 
Btcurlty Paper MUI * «

4109. DR. A K. PATEL : .Will the 
Minitter of FINANCE be ploaied to ttate :

(a) whether the exittlog group iocenUve 
‘ scheme in tbe Sacurity Paper Mill bat been 

withdrawn reducing the pay-packcu of the 
employcct below ihe emoluments to ' tba 
tUiar coocaro uodar tike departmeot; ‘
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(b) if to . the facu  and rettoas ’ WiH the Miotttcr of FINANCE b« 
therefor; pletfed to t l t l t :

(c) whether H U •  ftc t th tt tuch ■ 
'reduction it imposed ftfter iavokiof 
provtaioni of Esieoti«l Servtcet MitoieoMoe 
Act when there Is Labour Oflker to look 
after the interetts of the Laboor; and

<d) if lo. the actioo taieo to remedy 
the lituatton 7

THE MiNISTEK OF STATE IN THE 
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and (bK 
Coosequeot upon (he roodero^tioo of the 
Mill, a StuJy Team wai appointed for job 
evaluitioo, fiicatioo oormt aod formala- 
tion of ao incentive icheme io ttie 
modcToised Mill. Its recocDmcadatiooa
could not be impletDCDted in (be absenoe of 
settlement betwe<o the Maoosem ent and

‘ Workers' Union. As the old nonm  could 
not be justified in the modernised mill, the 
earlier agreement felaiinc to tooeotivc 
scheme was withdrawn in Aufust. IW5. 
This his resulted in the reduction of the 
pay-pick:ts of the employees of tbc Mill.

(c) The reduction was due lo not
signing of an agreement by the Uaioo after 
modernisation of (he Mill based on the 
recommendations of Expe/t Cocnmittee 
Report. Essential Services Msintenaooe
Act w u  invoked in June 15 to maioiain 
discipline in the organisation and also to 
counteract the strike notice given by the 
Union. The incentive scheme was with* 
drawn from August 85. At present there 
is DO Labour Officer (here and one if 
expected to be posted shonly.

(d) Attempts are still continuing to 
implement the recommendations of the 
Expert Committee Report by stgnhig an 
agreement urith the Union. The Unkm 
earlier moved for a conciliation settlement 
with AsslsMnt Labour Commissiooer 
Bhopal aod Reginal Labour Commisaiooer 
Jabalpur. This failed and the*matter wai 
referied for adjudication by the Ministry of 
Labour to the Central Oovernment 
Industrial Tribunal Jabalpur and this is 
pend'mg decision.

Dlslnvcstraeat of Promoter*! Slake la 
Canpaolef

4110. SHRI LAKSHMAN MALLICIC ; 
.SHRJ H J .  PAUL ;

(a) whether Unioo Government have 
made disinvestment of promoters stake in 
companies more flexible for the propose of 
the enlistment on stock exchaoie; and

(b) if to. the details regarding the 
guidcUoes lasued b  Ibis rtgard 7

*

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
According to (he Listing Guidelines dated 
the 2nd November. 1982, the aguuy holding 
by (he promoters above the permi«ible 
level in certaia oompanies srill have to be 
divested by an offer for sale to the general 
public wiihin a period of three years from 
the dste of oommcrcial pfoJoction of the 
project. Government have recently revised 
these guideitois to provide that in casea 
where the required amount of dUinvestment 
of iharts by the promoters group b  of the' 
face value of not more than Rs S crores 
the disinvestment need not necesaarily be 
through a public iasue. Such disinvestment 
can be made either fbroogh an ofTer/sale to 
the public financial/investment institutioos 
or by way o f an offer for «ale on r%his 
basis to the existing shareholders excloding 
the promoters* group, provided Che company 
has atleast 10 public shareholders for every 
Rs. I lakb of share capital before 
disinvcatmttit.

Peasleas to Haadlcapped

4111. CH. RAM PARKa SH : Will the 
Minister of WELFARE be pleased to 
su te  :*

(a) whether Oovefnoiaot have « propo-
sal under cooaltoatioa to giw peaakm to 
handicapped persoos in ibe oowatry; aod

(b) if to, the amount being gives to 
States for thb purpoae. Siaie-wHe 7

THE DEPUTY MINISTER IN THE 
MINISTRY OP WELFARE (SHRI 
OIRIDHAR GOMANOO) ; (a) No, Sir. 
However, pmctkally all the State Oover»> 
ments are giving Pensions to the Handi-
capped persons lo rfoe comttry.

(b) Does BOt griM.
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P e r m s  B eB cilH  aa^ rr I.m b  M thi 
S citM t to Tm II Hk4m

.4112. SHRJ R . JEEVARATUINAM : 
WiU the MiaUicr FINANCE b« 
to ftUie :

(a) the number of pertont beoeflted io 
Ttmil N*<hi uodcr the acbetDc Loto *McUf* 
tiU datr;

I

(b) ibe afloooot dbtrlbulad u iukr tbit 
•cbeoM »o far; aod

(c) tb« oucnbcT c i vilUfc« cuvcicd 7

THE MINISTFR OF STATE IN THE 
MINISTRY OP FINANCE (SHJU 
JANARDHANA POOJARY) : (a) to (p). 
Banki orgioiic credit campi a t p trt of tbf 
ovcfall iDcatttfct uodcrtakeo by ibeoi to 
bfiof about aocckratcd credit fttaittaooe to 
weaker tcctioRi. No cctifral fDooitoriof of 
credit carepi it comidered feaiible or 
O'ccftaary a o i the preceoi data rcportiag 
tn ttxn  doci DOi yiaU lolonnaciofi io roepect 
vi the oambef of the cfedit campt beld, 
amouiit d ttbancd atMj bencftdariea Involved. 
H o«cvtr, advaoccf to weaker lectkMH by ali 
Scbedulfd ComaAcrctal Bankt io the State of 
Tamil Nada a t at ibe rod of December
I9SS were l i t .  525 crorvt to 3099441 
borrowal accounu.

Loaai to R kktbaw  P a tlcn  la A adbn  " 
P radrtli

4U 3. SHRI C. SAMBU : Will the 
Minister ol FINANCE be pkmscd to 
lU te ;

(a) wbetber ibe braocbes of tbe 
lyiiiooalited baokt iocludiaf Syodkau Baok 
io Aadbra Pradesh are oot impkcneAliaf 
ceruio Employmeei Scbaoies like 
Yoor Rickthaw* Schetne;

(b) whether Oovenuoent 
any coaiplaiott Io this ratMd; aad

(c) if 10. fhc tctlco taken ibcfeof> T

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (•) U> .(c). 
Tbe'ioforiDatioo is being cdlecicd a i^  wiU. 
be laid oo the Table of the Hotise io the 
n te n t possible*

Loaae by N atloaallsed Baaks Uader 
Self Employmeot Scheme

_ _
•% •

4114. DR. 8. JAOATHRAKSHAKAN : 
Will the Minister of FINANCE, be pleated 
to  S la te :

j
(a) the varkMs steps takeo to improve 

the system of giving ^Self’Emplo>ment 
Soheoie** loans by aatiooalised banki, bank-
wiae;

|b ) whether ibere are any complatott of 
inordinate delay hi saoctioning of credits;

|c) whether any directives have been 
issued by the Reserve Bsok of India to keep 
up the time scbedulet;

(d) wbrther p;»t sancfioo follow-up ii 
dooe till the complete repayment of ioatM at 
per tcbedule; aod

(e) the number of banks which have 
incurred loastt on tbh aocoont T

THE MINISTER OF STATE IN THE 
MINISTRY OP • FINANCE (SHRI 
JANARDHANA POOJARY) : (a) The
seheme for providing Self-Employment 
opportunities to Educated Unemployed 
Youth U being continued during 1986-87 
atwl the remaining period of 7th Five Year 
Plao with the foltowing medificatioos ;

(I) 30% of the saoctioni will be 
reserved for Scheduled C atte/ 
Scheduled Tribe bcncfiviartes.

*

(ii) The ceiling on loan for induitrial 
ventures has been enbsnced from 
Rs. 25.000 to Rs. 35.000 and for 
business ventures. * it has been 
reduced to Rs. 15,000.

(Ui) A oeiliog 00 family income of 
Rs, lO.COO per annum supported by 
an affidavit to be given by tbe 
beiKficiary has been iotioduoed.

(iv) I.T.L passed youths are now eligible 
to set up industrial and tetvice 
ventures under Ibe tchrme.

<

The Self-Employment Scheme for Urban. 
Poor (SEPUP) was ' laundied from 1st 
September. 1986 ooly. Tbe questioD of
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r^ iew  of the tcbeme for briogiai about 
further improvcmcot io the taactioo aod 

’ disbursement of loaot couki be coottdered 
only after watchiDg tbe perfonnaooe of the 
•cbeme for tooie period.

(b) and <c). Wb k  tbere m ar oot b« 
ioordlnale delay in laoctiootog of cr«Jil» 
Reserve Baok of lodia/O ovenm cot are 
iftsuiog iostnictkms to banks for speediog op 
of uoctioDini/Jisburseincot of loan propouta 
from time to tioie. As regards tbe Self- 
Employment Scheme for Educated Uo- 
enaployed Youths (SEEUV) Reserve Bank 
of India bad issued directives to tbe banks 
on 15tb January. 1917 and again on 27th 
February, 19S7 advising ibetn to gear up 
their micbinery to achieve tbe urges within 
tbe stipulated dale.

As regarJs Self-Employment Programme 
for Urban Poor (SEPUP) the progress in tiM 
impUm^ntation of the programme has bceia 
under constant review by tbe OovetooienC 
as well as Reserve Bank of India and tbe 
banks were advised to complete sancttoo of 
loans before tbe end of February, 1987. On 
a review *of position, a further tiine opto 
31st March, 1987 has been given Io the 
banks to sanction loans under the 
programme.

(d) It is too early to make any aisesa- 
ment of repiyment performance, since under 
SEPUP the repayment would commence after 
a grace period of 3 monibs. However, the 
banks are required to supervise these loan 
accounts in the same manner as their other 
loans for similar activities and ensure proper 
end-use of funds.

(e) Reserve Bank of India has reported 
that the advaoces to tbe weaker Mctiona 
under priority sectors are eitended on 
cOncessiontI rate of interest in accordance 
with tbe broad policy objectives. It is difficult 
to arrive at the extent of losses Incurred by 
tbe banks.

[Transtatfon]

P ayaen t of Hoasc Rent Allowance
to Ceotral GoTernmeaf Enployees

k 4*

4115. SHR] MANVENDRA S IN G H : 
Will the Minister of FINANCE be pleased to 
•Ute :

(a) wbeiber under the present rules both 
the huaband aa well as wife in Ceotral 
Ooverninent Services are not eligible for 
grant of House Rent Allowance in c&se 
eiifaer of them ia allo tted ' a Oovernmeot 
accomodation; and

(b) if so; whether Oovcrmocnt propose 
to antend tbe rulea so as to allow the House* 
Rent Allowance to tbe spouse who b u  not 
been alloited Oovemmfnt accommodation ?

THE MINISTER OF STATE IN THE 
MINISTRY OP f i n a n c e  (SHRI B K. 
OAOHVI) ; (a> Under extant rules a 
Oovemmeot servant shall not be eotitled to 
boose rent allowance if bis wife/her husband 
has been allotted accommodation at tbe 
same sution by the Central CovtrniDeot. 
State Covemmeot, and autooomous public 
undertaking or sami*Oovcmmeat organba* 
tion such as ttonicipality. Port Trust etc,, 
whether be/she resides in that accommoda-
tion or he/she resides Mparstely io
accommodatioo rented by him/her.

. •
(b) No such proposal is under considera-

tion of the Oovtmmeot.

[Bmrthk]

Protectlea of Oefeace la su lla lie a s  aad 
N atieaal MoaMsenls In Paris 

of Boaliey

4116. PROF. MADHU DANDAVATE : 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleated to su te  :

(a) whether (be Bombay Hills Project 
has been frustrated by the reoewvd quarry-
ing operatl9os;

(b) whether on the basis of tbe 
Maharashtra Oovemment Act on abolition 
of sob soil rights Oovernmcnt have not been 
abla to tackle the proMem;

(c) whether vital Defence Installatiooa 
is  tbe Cheflabor-TrooBbay area a r t  the worst 
affected hi cooaequeoce; and«

(d) steps taken to overcocne the situa« 
lion and protect oatljoal monumenu liki 
Borivli National Park and Andberi•Gilbert 
H ill?

THE MINISTER OF STATE IN THB 
MINISTRY OP ENVIRONMENT AND 
FORESTS (SHRI Z. R. A N SA RI): (>) 10
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(d). Jnformalic,11 on this project is being 
col!ecled fr,m the State Authorities, 

Air l'ollnlion 

4117. SHlH CH INT AMA NI JENA : 
Will the Minister of ENVIRONMENT AND 
FORESTS be plea�ed to state : 

(a) wh�ther air pollution in metropolitan
cities an<l indu�trial cities hall increased 
eaormou,ly to rhe extent or becoming a 
health r.azard; 

(b) steps propo,ed to tackle the
problem: and 

(c) whether any assistance
sought from foreign countries; 
details th�r�of? 

has been 
if so, the 

THE MINISTER OF STATE IN THE 
.MINISTRY OF ENVIRONMENT AND 
FORESTS (Sl-lRI Z R. ANSARI) : (a) 
According to the air quality survey, the 
levels c.f sulphur di0xide and oxides of 
nitro�en r.re within the prescribed limits. 
Howe·,er, the kvds of particulate matter are 
on the higher side in certain areas. 

(bl Th·� steps taken include the 
following: 

(i) Air. polludon control areas have
b(·en notiued;

(ii) Stand<frds for ambient air quality
Llf di!Ter�nt categor;es of . areas
have been laid down;

(iii) Emission limits for pollutinii
ir,dustries h�ve been laid down and
the industries have been directed
to comply with the standards oo a

time bound basis;

(iv) Fiscal ioce.ntives are provided for
installation of pollution control
equir,ment and shifting of polluting
industries from congested areas;
and

(v) Ugal t\ctioo · is taken against
defaulting units.

(c) A�sistance from foreign coun:ries has
been obtained for training programm-:s and 
for instruments/equipmeul. 

Remittance of Profits by l\foltlrmtional 
Comp:,nics 

4118. SHRI MOHANBH.L\I PATEL: 
Will the Minister of FINANCE he pleased 
to state : 

(a) the number of multinational com­
panits operating in India ar,d to which 
country /countries they belong; 

(b) the amount of profit remitted
abroad by those companies during the last 
th,ee years; 

(c) wheth.er there is any propos:,1 to
nationalise any of these companic�; and 

(d) if so, the details thereof ?

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) There 
is no accepted definition of Multi-nation�) 
Companies. However, for practical rurpo,es, 
companies having more than 40% Non­
Resident Interest (Pop•Jh,rly known 2s FERA 
Companies) are treated as M ulti-rmtiunal 
Companies. As on 31st July, 1�86 there 
were 119 FERA C0mpanies (this ir,clo:Jes 
partnership concerns and branc!Jrs also). 
The foreign parties who ha\'e ir.vested inec·. 
these belong, amongst others, to tl'e USA, 
Canada, Japan and EEC Ccunt1ks etc. 

(b) The amount or profit remitted by
these FERA Companies durir,g h!st three 
years is as under : 

Years. 

1983-84 

1984-85 

Profits 
(Rs. in crores) 

31.15 

35.20 

1985-86 38.00 

(c) No Sir.

(d) Does not aris"'.

Issue of Bonds by Public Sedor 
Undertakings 

4119. DR. B.L. SHAILESH : Will the 
MiniRter of FINANCE I.le pleased to state : 
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' (a) whether Government propose to 
<1i�pense with mixed offers of 14% and 10% 
bonds issues by the pllblic sector under­
takings in view of the comparatively higher 
commitment involved in 14 per cent issue of 
public sector bonds; 

(b) the ultimate cost borne by Govern­
ment ln the case of 44 per cent bonds 
considering the impact of cumulative icterest, 
brokerage and redemption; and 

(c) whether Government propose to
change .the policy regarding issue of public 
se.ctor bonds ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARI) : (a) No, Sir. 
These bonds are issued in the important 
infrastructural fields such as power, telecom­
munication and railways. 

(b) The facility of Cumulative interest
is not availed by all investors and is not an 
extra cost and Brokerage is a one-time 
expeme of 1.5%. There· is no redempti.on 
premium in respect of public sector bonds: 

(c) No, Sir. However, the policy · is
subject to periodical review and suitable 

"" modifications can be effected whenever 
nec�ssary. 

Clandestine-Sale and Purchase. of 
Foreign Currency 

4120. SHRI SOMNATH RATH: Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether Government unearthed .a
racket in clandestine sale and purchase of 
foreign currency in Delhi in September, 
1986; 

(b) if so, the number of persons
arrested; and 

( c) the details in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Yes, 
Sir, 

(b) and (c). During September, 1986,
the D.RJ. · and 6oforcement Directorl\te 

(FERA) conducted a number of searches in 
Delhi, resulting in the seizure of foreign 
exchange to it US $ 1,0J, 512.00, Can. S.36, 
£.9, D.M. 250, Nep. Rs. 67, U.S. $ 850 
and Indian currency of Rs. 2 lakhs, besides 
documents. In this connection, four persons 
were arrested for violation of the provisions 
of the F.E.R. Act. 

Revision of Premiums by LIC 

4121. SHRI SALEEM I. SHERVANI: 
Will t.he Minister of FJNANCE be pleased· 
to state : 

(a) the mortality table and its year with
percentage of mortality being used by Life 
Jusurance Corporation of India for fixing its 
premiums on different table of Policy; 

(b) the rate of compound interest on
premia earned and collected from policy 
holders; and · 

(c) whether any. revision of premiums
or change in mortality table is being 
contemplated by LIC, in the near future ? 

THE MINISTER OF STATE IN THE 
- MINISTRY OF FINANCE (SHRI 

JANARDHANA POOJARY) : (a) The 
premiums on "with profit" policies of LIC 
are based on LIC (1970-,73) ultimate 
mortaiity rated up by 3 years and those· , 
under "without profit" policies are based 
on UC (1975·79) ultimate mortality rated 
up by 3 years. 

(b) The net rate of interest e!<rncd by
LJC on its Life Fund for the last five years 
is as under : 

Yellr 

1981-82 

1982-83 

1983-84 

1984-85 

1985-86 

-·---�- ------

Net rate of 
late rest 

8.02% 

8.13%.
8.62% 

8,82% 

9.16% 

The premiums under "with profit" plans 
�f qc are �asec;i on 6% interest and those 
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luidef *Svithout proftt*
iDt«reti.

i n  btK d 0 0 1%
* t

(c) U C  it OCX cooM plA tifli '■ojr 
c h t i ^  lo (be^ mofUliiy Ubte. However, 
twMd 00 esperieocc the preoiluai rtcet in 
rctpcd oi **»itbou( profit** pdiciet have 
beeo rtdoced »  •  f. 1 .916 tod hightr bonai* 
rilc t are beiof drcitrcd (o reapcct of **iritb 
proOr* poUcitt.

*

Jtpoocte  G rta l

4121. SHRI S. PALAKONDRAYUDU ; 
Will the M initttr of FINANCE be pkstcd 
to ftitte :

(t) wheibcf Itpoo bat ?iteoddd an aid 
of 1,411 mllttoa Yen for toooomic develop* 
meol; , ,

(b) wbetbcf tba aid It tied lo toma
projecu; tnd   ̂ .

(c) if to. tbe deiailt thereof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRJ 
JANARDHANA FOOJARY)  ̂ ; (a) Yet.
Sir.

(b> No. Sir.

(c) The E acb a i^  of Nolat viib  cbe 
Oovenuncol of Japao foe txlaotkMi of this 
deb<-rtlitf fraoi \ i d  look place oo tbe 
37ib February, I9t7.  ̂Tbe grant it 
tvailable fbr import of macbioery. equip-
ment. compooeott. tpare p an t etc. frooi 
Jipao, all tbe deirelopiof countriet aod all 
member couotrlet of ibe O rfan ia tioa  for . 
Ecooomic Cooperatioo aod Developcneot 
(O .E .C D ). ^  •

Loaat Saactlaaed by T en s L«adlog 
PaMIc F laaad a l la ttifa tlaaa

4123. SHRIMATI GEETA MUKHER- 
lEE : Will tbe Minister of FINANCE be 
pleased to ttate ;

(a) tbe term-teoding public 6naocial 
institutions In tbe coontry;

■, * • *

(b) tbe dates when these were surted;
*

(o) the loans sanctiooed aod diiburted 
by eatb of these iottitutioos to large, 
medium and small todusiries during each of 
tbe last three years;

«

(d) tbe leant sanctioned/disburaed/ 
outstanding by each of tbete institutions in 
respect of MRTP tnd FERA companies 
during each of the last three years;

* ^ 

m

(e) tbe rales of in tem t charged by 
each of these inttttutions on various kinds 
of loan granted by them presently and 
changes in interest rates during the last 
three years; and

«

(0  amount of budgeury tranfert. if 
any, made to each of these institutioiu 
du'iog ttc b  of the last three >'ears ?

V

V

THE MINISTFR OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (b) 
Tbe three All India term lending devclop- 
metit public fiiiaDcial instituticns in the 
country r£x. the lodustrial Finance 
Corporatioo of lodla (IFCI), lodustrial 
Credit ai>d Investment Corporation of India 
(ICICI) and Induittial Developroent Btnk 
of lodia (IDBI) were esttbltshcd oo
1.7.194*, 5.1.1955 and K7.1964
respectively.

(c) and (f). Stateineni'I showing the 
information available with the above finan-
cial instituiioot is given beiow»

(d) Informatiofl is being oollecfed aod 
lo tbe Client available and permtuible 
unde? the rules, would be Itid on tbe Table 
of tlic House.

(e) The {oformation fumlihed by the 
flngfKial if»litiitioo8 H givro io Stateroem-ll 
beU)w.



5i Wriutn A n r w t MARCH 25. 1M7 W fim n  AMtwtrt 52

ScticM tai-I

DetaUi o f ioant tancth^md amj b f ait India Term LendU^
InsUtutiotu (Md budgetary tram»ftr§ rtcti^ftd from tk i Gaf^rmn^mf during th4 /Oif

thrfs >tfor#

(R k io crorta)

l a alOBI i F a

P ir t(c )
I. Larg« and M eJIra  Scalv M M iH cs 

( i)  SttSdloaa

1983*84

19S4-83

1985-8^

(b) DUbiirwaesli

1983-84

1984-85

m i u

II. Small Scalc loitattrlet 

Sasctloof

1983*84
1984-83
1985 W

D Ubvrieacatf

1983-84

1984-85

1985-8*

P ir t  (f)

15f7.4

2097.0 

2X72,5

1134.2

1225J

1735.0

5800
8948

1166.2

571.5

727J

795.1

29^5 

358 9

450.0

218.5 

248.4

398.6

446.0

551.6

652.1

321.6 

380J 

471 6

Th« ififoniMlioo in rtapect of 
I F a  and la C I  it nr«)«tiblc. 
Tbc ftoaactal it^ ircm cots of 
pfo)cc«« io Mn»ll acak tecior fof 
diraci floaocict aia lakco oart 
of by Si«u level floaocial 
taalitufkMa atid baakt mho a rt 
alao alifible, tmtiea to atlana 
praKribad. uadtr tbs IDM Ra- 
loaaot Scbaaat.

Ifl. Bndgetarj T raaifcrt fro n  Caatral CoTeraaifat lacladlag R aft^ 'fraaafff aader 
World Bank, loaas etc. f ■

(a)'Share CaH<*l

1983-84 \yoji — —

1984-85 30.0 — “ “  •

1985-861 30,0*
d
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lUBT IFCI ICICI•
(*) O ften

•

19S3 84 S1.4 1.35 1.54

IM4-«5 ' It.O 2 » 2.19

im -9 6  .27.0 ̂ • 255
»

5.2»

4
Statc«eat-II

Maim o f I n i b y  tk0 mU tmdtm 9mm hmHm ttuthutiom  
ifflnirr nxricui adkmmt e f  Umdl^i dyftmf I9BS-96, Amy ckitmge in raft o/m lereit 

Im pfef4omt ymff ka$ b4tm tndicattd Mndtf rtmorki colamm

Oitfiory Ratt of loterett
'p«f tnnufD

RemtrLt

I. D Irtct As*Uae<

(a) EUAk Itodiof r t i t  

(b> E*ckw%rd Arm» ^
%

(c) MoicroiMlioQ AtsitUiiot 
(upto lU. 4 crorit)

(tf) T fiiili MoJcrnlMtioe Fuod

(i) upto Rt. 6 ctotm

(U) Abovf Ra. 6 crofM

(f> Udder Techakal D«f#op> 
mroi FuimS ScbctM

II. I»4k«€l 4e»U«»#e#

l ^ M  !• SSI V tJtt

(•) BadiiiVttf t m t

(b) Otb«f tbAO tt«M

(0  ucMo Ri. 23 Ukhi 
(«) Abofv Rt. 29 I M t

l it  L

14.0%

12.3%

11.5%

11.5%

14.0%

U.5%

(c) Cl

(f) Btckwtrd %TMS (lodii4< 
iof SC /ST/Pbytiany 
Hsod**hFped (M om >

12.5%

13.5%
14.0%

10.0%

(It) O thtr tb«o b tc iw trd  t m i  12.0%
«

111. ID B ri BiUt R H IifM iH iiif ifc iM t ( t tc ip l i

(a) N i f i t

( Dt mo Mb i — 12. 0%

. (il) O v tr M flWDCbt 11.9%
opto II

Ot^jF IDBl ciptfatci (bit 
•cbemc. Tbe n ie  of

III. 198.US4 «fti
14.0% p ^ .

Tb« rite  of intftett wm 
13.5% p .t. Iq 1982-83,

S m f )
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Category R«lc of lol«fcM 
p tr tnoiuB ■

R eaark i

(b) Slate C U ctrid lj BoaHi/SRTCS^

(i) 6 niOQilM*-36 mootbs

(ii) Over 36 months aod 
upto 84 mootbt

(c) Small Scale Uaits

(i) 6 fflooibs to H  room hi

(ii) Over 36 moatht lod 
upto 84 iDOotbs

IV. Foreifa Cvrraafy Loaai

The rate of Interest charged by the 
fioaociai ioatttutioDi oo foreign 
cutteocy loam very from ttma to 
time depending upoo the behaviour 
of ioterotttooal market. The rate of 
interest as oo 31.12 86, as reported 
by IFCl. are u  under :

(i) Against KFW lioet of credit

(ii) Against borrowing from Euro* 
currency Market

(lii) Against borrowings in 
Japaoeae Yen

IJ.0%

10.5%

11.0% '

10.5%

The raia was iO.9% Ui 
1983-84.

T!m rata was 10.4% m

9.5% p.a,
I
i.5% above
six Doothty UBOR

8.5% p.a.

Proposal for Jatealle  Aid Bareaa

4124. SHRIMATI MADHURfiE 
SINOH : Will the Minister of WELFARE 
be pleased to ssate :

(a) v^hether Govemmeot propose to 
coc^ tu te  Juvenile Aid Bureau for proper 
c a rA f  the neglected childrao in Delhi; 
and

. (b) if so, the details thereof t

. THE DEPUTY MINISTER IN THE 
MINISTRY OP WELPARB^ (SHRI 
OIRIDHAR COMANGO). ; (a) According 
to Information provided by Delhi Adminis-
tration they have a proposal for setting up *a 
Juvenile Aid Bureau in the Crime Branch of 
Delhi Police.

(b) The Bureau Is eipected to help In 
preveotioo of ofTeocea raUiiog to juveaiks 
and extend pfotectioo to those In need of
it.

Loaas ghea  by Beeka la Orissa

4125. SHRI HARIHAR SORBN : Will 
the Mifilstef of FINANCE .be pleased to 
state : ' ' “

# •

(a) the lo u t depoeica of m o ^  of
. Tarioiis cocDinarcial banks in Orissa at

preKnt; ^
* <4# •

(b) the amount of loan given by different 
banks In Orisaa during last three years;

(c) the amount of loan given * to • the
 ̂ farmers for the devctopment of agriculture
during that period; iod



*
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(d) ib« deuita of iodtmrial \om  giv«a 
by different coom erda] twoks lo tbe Ust 
three years in OriiM f

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ♦  (SHRI 
JANARDHANA POOIARY) : (•) Accocd- 
iog to Reserve Baok of India deposits of all 
Scbedukd CocniDtrcial Baoki io Oriasa u

on ScptembCT 1986 w e re '> i .  1095.^5 
crores.

(b) to (d). The position of total 
advaocca a t well as advances 
of ‘ last three years ia respect of 
Agriculture aod Small Scale Industries 
sparatcly extended by all Scheduled 
Commercial Banks io Oriata is indicated 
below :

(Amount to R 5. crores)

Year

December 19S3 

December I9M 

Daccmbcr 19tS

Toul

604

744

890

Apiculture

133

18J
■*
2i4

Small Scale 
IndUftrios

64

86

104

[Tramtathn]

BI41 W arkrrs W elfare fmm4

4126, SHRI N A N D LA t
aiO U D H A R Y  ; Will tbe Minister of 
FINANCE be pIcaKd to s u u  ;

(a) the total amount collected duriof 
1983-86 and 1986 87 for fb« Bidi Workers * 
Welfare Fund;

(b) the detatb of the welfare sch^inet
00 which the amount hat been apeoi from 
this welfare fund dariof 1985-86 aod
1986-87 together with the amouot speoi 00 
each of these schemea;

(c) the details of* welfare Khemes 00 . 
which aoK>uol has been speot from this 
welfare fund io Madhya Pradesh duriog
1983-86 aod 1986-87 aod tba amouot s p to i«
00 each of these scheosas; aod •

(d) tbe amouot collected from Madh>a 
P ra d f^  duriog 1985-86 a o j 1986*87, bcsd- 
wise ?

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRI 
JANARDHANA POOJARY) (a) The 
total amouot of cets collected during
1985-86 and 1986-87 (upto January) for the 
Bidi Woikcri Welfare Fuod are Rs, 3.80
crofcs and Rs, 3,12 crores, respectively 
(provkiooal figpres).

(b) aod (c). A statemeot ii given 
below.

,(d ) Tbe amount of cess collected' from 
Madbya Pradesh during 1985-86, and 
19t6-87 (upto Jaouary) are Rs. 79.76 lakhs 
aod Rs. 67.17 lakhs, respectively (provi-
sional figures).
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Name of 
Scheme

Total
CKp^diture 
for I9S3-W

T o u l 
eipeixSiture 
for 19S6-87 

(Ji b .)

(In Rs. Ukhf)

ToUl cipcodi- 
lutc for Ma4b>a 

Pradctb fof 
1985*86

T o u l cipea- 
dilute for 

Madhya 
PradcJ) for 

19W-87 (Jan,)

AdministxatioQ 43.10 31.97 3,63 3.65

Health 155.86 148.46 16 63 16 14

Education 63.94
•

.88 892 MM

Recreoiioo 2.57 .21 0.08

Housing .94 .92 — 004

Water Supply , .11
■ ■ ----------------------- ---

Total 266.52 185.44 29 26 19. 8 )

[English]

Stoppage of E.B. <hie to IMiclpWMr? w  
C rlm ltal Catef

4127. SHRl KAMLA PRASAD SINGH : 
Will the PRIME MINISTER be *>)«««»• U> 
State : «

(a) whether iMtructlona are beinf Issued
that no pfomotioo. tfBci.ocy ^
denied to eniploy«« locked up in d h c ip lto i^  
or cfin.ln»< « « “  *“ putw ioc* of the 
judgement delivered by CcotraW Admiimtrt- 
live Tribunal at Hyderabad aecently; and

(b) if »o, dcuils of the orden to bo 
issued 1

THB d e p u t y  m i n i s t e r  IN THE 
m i n i s t r y  o p  p e r s o n n e l , p u b l i c
ORIEVANCBS AND PENSIONS (SHRl 
BIRENSINOH ENOTI) : («> «»»•
V.r.ou» implecition. ot «he jud«einenl 
delivered by the Ceotf.l Admiototui.v* 
Tfibon»l 00 2.3.1987 ire  b«in« e»M>in*U

Loaol ondor SEPlJP

4128. SHRl VUOY KUMAR YADAV s 
Will the Miaistcr of FINANCE b# pl««Kd 
in  *

*

(a) the tiic  of dbtnbtitioo of the kxoot 
under Self Empk))n>fm P:o$iamflic for 
Urban Poor duMOf I9H6-87. to  far;

(b) wbrther repaymenti have started, 
if so, the total amouot fAlling due and 
reouining outstaodinf; and

(c) whether fresh applications are betng 
invited under the Scheme or one u  free lo 
apply whenever one likes 7

*

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRl 
JANAROHANA POOJARY) : (a) Reserve 
Back of hat reported that the full 
data regm/dinf loons disbursed order S<lf. 
Etnplcynwat Progrimn>e for Urban Poor 
(SEPUP) during 1986-87 has not yet 
become due f r m  the banks. However, as 
per the interIm data available with them 
2,42,906 coset Involving Rs 79.44 crores 
were aooctlonrd by the middle of February, 
1987. The lAst date for sanciioo of th« 
loons under the Programme is 31st M irch, 
1987. The complete picture regarding ihc 
disbursement of loon would emerge only 
after the daig for the full fiooocial year 
become* available.

(b) The programme was introdocod with 
effect from l i t  Soptembcr. 1986 onlv. li it



61 WrUtwM Amnmt CUAfTRA 4. 190» {SAKA) Written Answers 62

too cirly to i r t l r  any ftttrttm tot of iM vrry  
performance tlocc uiukr the profiiimDC, 
rtpaymeoi of lutot b  to coidomac* aftci ■ 
gricc period of 3 moothi.

(c) RcMnre Bank of Indk 
dowo •  time frao>c for Ibc receipt of the 
•pplkatiom  f(>r the currrni finaocial year 
aod the lait date for tU  receipt of tbe 
cofopkfed applicatioRt wat initUIty fixed at 
15th OcioNer. 19S6. However. In ceitain 
oeotrti, where tufDcknt applkatioiM were 
not received to meet ih« tarfet for thete 
cet>trc« wifh*o ihe itipulited data, fretb 
aprbcaitooa were itceived after I5tb October, 
19S6 aho.

Tribal Poftlaiioa la Kerala

4129. SHRI K. KUNJAMBU: Will 
tbe Miouter of WF.LFARE be pkaiod to 
ffate ;

(a) the number of tribal 
the Sute of Kerala:

iadoo to

(h) the Dumber out of them  livirtB bek>« 
po^ctCy Uiir,

(c) ib« lakes during I9S4'85,
19S5-S6 icu) 19Be» S7 for brintioi rbeai 
above ibc p^'vtrty loe; aad

(d) the dctiiU  of future profraa ia ita  to 
thti rrfBtd 7

THE DBFUTY MINISTTR IN THE 
MINISTRY OF WELFARE (&HRI 
GIRIDHAR OOMANOO) : (a) Tbt
Scheduled Tribe popuUiioa accofdtof lo 
1981 Cetuut, if 3.61 lakbt.

«

(b) At tbe bcvinlnt of the 7tb Fiva • 
Year Plan (1985-90) it wat cillmattd that
40,000 tribal famlttei were Hvffig below tbe 
poverty-Imt.

(c) and (d). Tbe Tribtl Sob-flao 
arpfoach adopted during tbe FifCb Five 
Year Plan contieoef to be the mate l« tru - 
mcnt for tribal devttopmeot wbfeb Inchidct 
family oriented poverty altevUtioo pro- 
grammee loch t t  IR D f to d  cmployihcnt 
Rfnerattng proframtf>et toch at NatiOMi 
Kural Fmploymcnt Pngramme (NREP), 
Rural Landlm  Smpleytmnt Ooraotee 
PTognmmf (RLCOP). Tbt oumbtr of

Ifibal familki ecotiomtcally asilttcd to 
croM tbe poverty-line io Kcrkla during
1984-85. 19I5-86 a t^ .  1986*87 are eiST. 
3433 and 3679 (upio February, 1986) 
reapectively. Target for 1987-88 ii 4000 
tribal familiea.

M ref lo CbKk Black Muney

4130. SHRI V S. VIJAYARAGHAVAN : 
Will the Minister of FINANCE be pleased 
to Mate:

(a) w1»fihff Govfrufrent have made 
any ttudy to find out the amoont of black 
money geseraicd through reofalt from 
reaidential houte« io the metropolitan cities 
w f y  y « r;

(b) if ao, the details thereof; Ind

(c)^what meaMiret have been deviled to 
check the black money in this (ector ?

THE MINISIER OF STATE IN THE 
MINISTRY OP FINANCE (SHRI 
JANARDHANA POOJARY) : (a) lo (c). 
No, Sir. No auch study hen been trade. 
However, to check black more> involved in 
tr«Daactlc«aa Hi real etfaia. Government has 
been enpowered With prt*eiiiptive purihase 
of real estate ia meiropolitao ciiiea.

D eararta Relief to Prnsloaert

4131. SHRI K S. RAO : Will 
PRIME MINISTER be pkaKd to itate

tbe

(a) whether the dearoefs allowance 
appiicable to the acrving Central Govern-
ment employees will be paid to the pettsioo- 
eu  In the shape of relief in pension on the 
same baais; aad

if ao. tbe details thereof 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEJ^, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
BIREN SINGH ENGTI) : (a) and (b). The 
acbcmc of d ean x u  relief to the pensioners 
wm be patterned on the saine lines as the 
acfteme of deanieM aliowaoce for Krviog 
Oantral Goveromeoi employeea, providing 
oeotraliation aa fniu
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(i) Peoiibo upto Rj. 1750 p m. 100% o eo tn lia tio o
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•Ir*

(il) Penaioo from Rs. 1751 to  ̂ 75% oeutnlizatioo
3000 ,

(ill) Pcoftioo above Rs. 3000

NoD-Pajraeat «f PeaiU M ri* Dvcf

65% ttoolraliiatioo J

S u b ^  to martifk&l 
•ijin tm eou"

4132. SHRI P.M. SAYEED: Will 
the PRIME MINISTER be 'pW«aed to 
itate ;

m

(a) the Dumber of perKms mbo retired 
from ibe Central Goverooteoi tenrtce during 
the latt three y tart;

(b) tbe number . of tucb penstoiiers 
whose pension or General Provident 
Fund casc| have not so far, bera Mitkd; 
and

A  «

(c) the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
BIREN SINGH ENGTI) : It) to (c). Tbc
■orormaiioo u  so( rtadity 

t.

Dcvetopaiesl af anv TeclMii^aa t« 
Control Laadflldet la

Hlllf by CBRI. Roorkce

4133. DR CHINTA MOHAN : Will
the PRIME MINISTER be ptea^d to 
su te  :

A

(a) whether Central Building Reiearch 
Institute, Roorkee has developed any new 
modem techniquea to control larte scale 
landslides in unstable areai In the Himalaya 
Hlllr.

(b) if to. details thereof; and

(c) whethtr theaa techniques 
otiltsed without any delay 7

can be

THE MINISTER OF STATE IN THE 
MINISTRY . . OP S aE N C E  AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OP 
OCEAN DEVELOPMENT. ATOMIC 
ENERGY. ELECTRONICS AND SPACE 
(SHRI K R. N A RA Y A N A N ): (a) Yea.

/  Sir.

(b) The C tntral Building Research 
Inatitute (CBRI) has developed a lechniQoa 
of cocMtroctiog low coat retaining waQs, a« 
a measure of landilide control ■ ming tk>p« 
waste, landslide generated debrk. colluvlts^ 
talus or any other excavated materiato 
packed lo raadily available co n u icen  Uka 
empty bitumen drums. The empty druma 
are inlet •connected vertically and laterally 
and are Siled up with debris lo achieve 
gravitatiooal effect and such a wall it 
suitably anchored in to the slope to achieve 
detired Icveb of subility.

(c) Yea, Sir, but the technique can only 
form a part of the package on landdtde 
contfoj measures and may itself not be 
adequate to control landslide.

P trvleU oa to NR I to S«bscflt^ te 
M eaoraadaB  ef A stodatloe 

of lad laa Ceaipa****
*

4134. SHHIMATI BASAVARAItS- 
WARI : Will the Mmiater of PINANCC be 
pkaaad to state ;

(a) whether Government have per-
mitted non-raaideot Indians and persona of 
Indian origin to sobsaibe to the metno- 
randum of AsaociaiioQ of Indian Companiaa 
withoot prior approval of the Reserve Bank 
of India;

• (b) if so, the cnaio reaaona thereof T

(c) to athat eitent H will help penom  
of li^ ian  origin and also norv-raaident 
IndiaiM who are interested in setting op 
pro^ecia in India; and

(d) the number of p c t^ U  likely 
Ukan up after ihH deciaioci 7

to b t

CHE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRI 
JANARDHANA RO OiARY): (a) to (e). 
RBI have grantad permiasioQ to N R b  to 
aubacriba lo tlie Memoraodwn and Artlclfa
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of Attociatloo acid ci%e op ibaret of a 
company for the purrow  of hKorporatiob. 
Tbe main reason for iiaoiot tbii Nottfica-

> tion k  to rariooaUie and simplify • the 
prooedurt In respcct of lom fm ca( by Non- 
R^ideoC lodiaos/Penoot of Indian Origin io 
lodutirka in India.

(d) Tbe number of project* Nkely to  be 
taken up after itib decttion cannot be 
avteaKd.

F tf tra ic  Foreica F irlM aft Rffalalioa 
Act for NiHHRcaideal ladlaaa

4135. SHRIMATI N.F, JHANSI 

SURl SHANTl DHARIWAL :

Will tb« Minittei of FINANCE be 
plaatad to itatc :

(ft) wtMtbcr ibc«« H any profMiaftl under 
comideratio* of G o m a m to i lo prepare a 
•cpa/aie F o r a ^  Eachaoia Rfffuiaiion Act 
for ooo-rtaidMM lodiaftt; »

(b) if ao, the maia feaiurtt of (be 
pcopotalt; aftd

*
(c) by wbftt tima a flnaJ decistoo it 

likely tu be taken to lb<« re«ird ?

THE MINISTER OF STATE IN THE 
MINISTRY Of* f i n a n c e  <SHRI 
Ja NARDHANA POOJARY) ; (a) No,
Sir.

(b) and (c^. Do SOI arwa,

Facillik t la C «rb Drttf Add«cil«a

4136. SHRI JAOANNATH PATTNAJK : 
Will (be MinMler of WELFARE be pleaaed 
to state :

(a) wbeiher OorrTflfnefll have sought 
^ufteiiioni from ibe Indian C'ounctl of 
Educatkm oo mcaturvi to ctiecli druf 
addlctioo; and

* (b) If aoi, tbf detalli thereof ?

THE D E n r r v  m i n i s t p r  i n  t h e
MINISIRY O f  WELPARC (SHRI 
CIRIDHAR OOMANOO) : (•) Wbile do 
lucb foniw) rtqiMM te i  b*«a »ll

Voluntary Organitationt assisted to work in 
this field work in close co-operaiion with 
Governmeni. •

(b) Doaa 0 0 1  arise.

Rebabllitatloa of Orpbaas of Nellia 
M aasarre

4157. SHRI SYED SHAHABUDDIN : 
Will tbe Minister of WELFARE be pleased 
lo state ;

(a) wbe(h«r it is a fact that tbe Indian 
Red Cross Society hud undertaken lo csia- 
bliab tooit Cbiidrtn^ Homes arkJ Viltagea 
ia Assam for (be rebabiliuttoo of ib« 
orphans of tbe 1983 massacre;

fb) if so, (be progrcu of implementation 
of the projects;

(c) tbe reasoos for delay in ibc comple-
tion of (be projects;

(d) »hetber tbe Society could pot 
iMiliae donations leoeivcd from ttsrer oiga- 
aiMtkNn abroad and (be Imeroatioaal Red 
Cfoai Society and wai forced to return tbcir 
dooatiooa; and

(a) if so. (be amount received and
udiited and (be amount returned 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) The
Indian Red Cross Socie(y is an autonomouf 
OTfanisaiioo. Accordinf lo tbe infonnation
furaisbed by (bcm. (h« Indian Red Cr^>ss 
Society propoKd (O establish a Home for 
Ibe care of some children, primanly thoM 
raoderrd parantkess as a reault of 1983 
diaturbancta in Assam.

(b) lo (e), Aocordint to the information 
made available lo the Indian Red Cross 
Society received a sum of Ri. 8.29,600 from 
the Red Croat Society of Si^iiieiland which 
was relumed lo (be donor, wben tbey found 
Ibamselves in a poaitioo to meet the capital 
cos( from local raaovrces.

CdiKallaa for Pbysleally Handicapped 
Cblldfea

4

413S. SHRI MUKUL WASNIK ; Will
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the.Minister of WELFARE be pleased to 
state: 

· (�) whether existing infrastructural
arrangements are iosufficicot to provide 

· educational opportuo:ties to the physically
handicapped children io the country;

(b) if so, whether Goveromeot propose
to formulate schemes for educating the 
physically handicapped children; aod 

(c) if so, the details of the · scheme
therefor ?, 

THE OEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRl 
GlRIDHAR GOMANGO) : . (a) The 
Ministry of Welfare has a Scheme of 
Assi�tance to Voluntary Orgaoisatioos. 
Under this Scheme, grants are given lo 

. Volun1ary Organisations which include 
special schools for physically handicapped 
children. lo 1986-87, Rs. 178 34 lakhs 
has beeo given to special schools under this 
scheme. 

The Ministry has also a scheme of 
Scholarship to disabled students which are 
given from ·c,�ss·IX upto M.A/.VI.Sc./ 
M. Com./LL.M /M.Ed. etc. This also 
includes prof�ssiooal/vocational education 
such as B.E./8. Tech/MBBS/LL.B/B.Ed/ 
Diploma in Professional and Engioee_ring 
studies etc.fin-plant training. Io 1986-87 
Rs. 2,33,75,105.GO was disbursed to dis­
abled students under the scheme. This 
scheme was revised io 1986 with nearly 40%

increase in rates of scholarships. 

(b) aod (.:), Under the new National
educational Policy, sl.ress bas been given on 
the integration of disabled children . in the 
normal schools. This policy also envisages 
the establishment of the special schools, 
training of teachers and sirengtheoing of 
existing special schools. 

Inclusion of Koch and Rajbongshis in 
Scheduled Tribes List 

4139. SHRI S. JAIPAL REDDY : Will 
the Minister of WELFARE be pleased to· 
state : 

(a) whether Government are aware of
a large number of memoranda which have 
�cen submitted to the Government over the 

years by Koch and Rajboogsbis ethnics of 
Assam_ for ioclusion io the list of Scheduled 
Tribes since these ethnic Koch and 
Rajboogshis are already Scheduled in West 
Bengal and Tripura; and 

(b) if so, the steps propose� to be takrn
to grant them required protection as 
scheduled tribe since Ibey were left out at 
the time of preparing the original "list in 
1950? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP WELFARE (SHRI 
GJRIDHAR GOMANGO) : (a) Represen­
tation have been received for the inclusion 
of Koch and Rajbongshis communities in 
the list of Scheduled Tribes io Assam. These 
communities are, however, included io the 
list of Scheduled Castes in West Bengal; 
and in Tripura only Kocb has been included 
io the list of Scheduled Castes. 

(b} The above . proposal along with 
similar otbef proposals is being considered · 
io the context of the proposed c0mprehen� 
sive revision of the list of Scheduled Castes . 
and Scheduled Tribes. Furtber, amenclmcnt 
in the existing lists of Sc;:heduled Castes and 
Scheduled Tribes can be done only through 
ao Act of Parliament in view of Articles 
341 (2) and 342(2) of Constitution. 

Smuggling or Ball Beariogs 

4140. SHRI V.S. KRISHNA IYER 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether ball bearing in huge quao·
tities are being smuggled into the country 
from Bangladesh and Nepal; 

(b) whetber it is due to the incidence of
high import duty; aod 

(c) action takto to stop smuggling of
ball bearings into the country ? 

THE MINISTER OF STATE JN THE 
MJNISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
Reports received by the Government and 
seizures made do not iodicate smuggling of 
ball bearings in huge quantities into the 
country from Bangladesh and Nepal. 

(c) The anti-smuggling drive in general
bas been intc;nsificd throu&hout tbc country 

-· ··

f., · 

; i 
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witb particulir cv p b tiis  in tb« bitbly 
voloerable » rett tod  Uu>d border^ rcfioot. 
Hm trcodi in MDugilint and iciiurct made 
are kept ooder conalaot review for laliiog 
appropriate recnedtal meaiurea in cloae co* 
ardioatioQ with the cooocmcd Ceotral aod 
State O om om ent autboritiea.

.  i
R rfor«a !• Chll S trrlraa

• •

4141. SHRI UTTAM RATHOD : Will 
ib« PRIME MINISTER b t p k u td  u>
•M IC:

%
(a) wbetber Goveromeot propoae to

uodertake any rtforma \o chril tervtcet in 
order to le t tbtin ready to meet tbe 
cbalkofca oC tbe aocial chaoft;

(b) if to, dcuiif of icbemes drawa up;
aod

(c) whether tbey art propoied to be
impkmeoted t

•

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEU PUBUC 
GRIEVANCES AND PENSIONS (SHRI 
BIREN SINGH ENOTl) : (a) to (c). 
Rcfornit io dvil lerviorf in order to enable 
them to cDcei tbe cballenfet of aocial cbanfe 
u  a cootioaiof procets. Tbe itept takeo in 
tbe receot pait to tbit retard include im* 
provemeota io the recruitment prooeat. 
traioioi proframmei to upgrade tbeir tkiUt 
aod capabiliiiet. ty ttcnatic placemeol and * 
career plannlnf, eoforcement o( accounta-
bility tbroofb objective performance apprai- 
»al lyitem, etc.

lado.BnlgarUin Talka

4142. SHRI K. PRADHANI ; Will lb« 
PRIME MINISTER be pleaaed to i ta te : .

(a) whether Indo-Bulgarian were
held io Deibi in February 1967 ragaiding tbe 
import of electronic iteins (y Bulgaria from 
lodii;

(b) if ao. tbe details tbergof; and

(c) the ootcome tberaof ?
*

THE MINISTER OP STATE IN THE.
m i n i s t r y  o p  s c i b n c b  a n d  t e c h n o -
l o n v  AMn UIMI«Tf30 AP IM

• t h e  d e p a r t m e n t s  o f  o c e a n
d e v e l o p m e n t , a t o m i c  e n e r g y .
ELECTRONICS AND SPACE (SHRI K R.
NARAYANAN): (•) to (c). No, Sir.
HofPever. tbe lodo*Bulgarian PcfmaDcnt
Working Group on Trade met io New Deibi
on 5th and 6tb March. 1987 to review the

' Indo-Bulgarian trade for 1986 aod to draw 
up iodicacive plan of trade for 1987, 
Electronic items. Computer Software and 
Computer Peripbcrali for Personal Com* 

•pu'era were included in the list of items for 
eiport from India to Bulgaria during 1987.• ^

0
New S rbeaes for DcrelopairBl of 

Backward Areas
•

4143. SHRI H N. NANJE GOWDA ;
SHRI S M. G U R A D D I:

Will the Minister of PLANNING be 
pleased to su te  : *

(a) whether Goveitiment propose to
formulaie new schcmes foi development of 
backward areas;

(b) if so, the details thereof;

(e) whether the existing measures for
the development of 4>ackward aicas have not 
made any appreciable dent in rrmoval of 
bockwarJneu; and

* (d) if so, how tbe new measures
envisaged will give, boost for ihe develop-
ment of backward areas in 1987 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 
R A M ): (a) to.<d). There is no proposal 
io the Planning Commission to formulate 
oaw Khemes for the development of back- 

. ward aVeas. However, several schemes for 
'  Ihe devdopment of back«*ard areas are 

already being implemanted, which have iftade 
appreciatle dent in the removal of back* 
wardoeaa.

*

Depa>il* of Raw M a te r ia l  of Uraolnm

. 4144. SHRI HUSSAIN DALWAI :
Will tbe PRIME MINISTER be p leas^  to 
s ta te :

(a) whether raw material used for
uranium ia available io various parts of
t«wiu. . ___ *
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• (b) if 10. tbe detalla Ibcreof; and ** fDEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRl 

. (c) tbettepa propoied for'm ining (be K.R. NARAYANAN); (a) and (b). Yea, 
minerals 7 Sir. Uraoiiro aoomatiea b a n  been located
* in a number of Staiea ibroutbout Ibe 

THE MINISTER OF STATE IN THE country. Nftmei of tbe States with dittricu
MINISTRY OF SCIENCE AND TECHNO- in w bi^  tbe uranium occurence bave been 
LOGY AND MINISTER OP STATE IN rccenUy loaiied by tbe Atomic Mioerali 
THE DEPARTMENTS OF OCEAN Diviaioo are given below; >

* *

State *5 DiMhct«
r

Aodbra Pigdetbm Mcbboobnagar. Nalgooda, Ncilore aod 
PrakasMB

Arunacbal Pradesb Wcft K.ajDCfig

Bihar Sisgbbbum, Palamau

Uimacbal Pradesb Hamirpur. Kulu. Kinnaur. Simla and 
Chamba

Jammu and Kashmir
A

Udbampur
f

Karnataka
•

North Kanara and South Kaaara

Madbys Pradesb Rsjnandgaon, Sarguja. Bilaspur

Megbalaya West Kbasi Hdb and Oaio HJIs

Rajastban ^ Udaipur and AHrar

Sikkim West aod Eaat Sikkaaa

Duar Pradesb Tehri-Oarbwal. Sabaranpur, Dehraduo,

(c) UrtoittfD Coiporatiofl of lodit Li^., 
a Public Sector Uoderuluof o( this Ckptrt* 
mtnt b  prescotly opeiAtinf t  raioe %mi idUI 
i t  Jadutudt for productioa of urAouuD 
coooeotiftia. Tti< Corporatioo b u  aho mt 
up a araoiuflD recovery plant ai Surda and 
Rakba nearby to treat llie oopper tilliogi 
from Hioduitao Copper Ltd., for re^^vcry 
of urtoium. Beatdea, work oo a mw mine 
at Bhatio baa beeo ilarted aod Um Corpora* 
lk>o propoiet to take op two ox>re mioea i i  
Narwapabar aod Turamdib lo tbc current 
Five Year Ptao. Exploitilion of uraoium U 
commeosuraie wiib tbc oeedt of (be nuclear
power prosramme of the coootry.

t ,

Aaeadaieai U Foreat (CoMerratioa) 
Ad. t9M

' 4143. SHRl V. KRISHNA RAO t Wui

tbe Mioiatcr of ENVIRONMENT AND 
FORESTS be pleaicd to itate ;

(a) wbctber tbe Ueioo Oovemmeni 
propose to brio# an afneodmcai to ibe 
Poftn (Coaear«atkia» Act. 1910 pro^tdittt

, for Mifffr peaal menaufea foe in violiikMi; 
aod *

(») If W. Ib( dtM ll llMR«r T•*

THE MINtSTER OP STATE IN THE 
MINISTRY OF ENVUONMENT AND 
FORESTS (SHRl Z.R. ANSARI) ; (i) Y «. 
SIf.

(b) The dMtili IN b«iat iMUHd.
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. Boll ta d  W ater CoascnrailoaNcv Pro|«€tf for IfarjrtM  dsriag 
S crts lk  PUa , j ^

4144. SHRI CH1R4NJI LAL 
SUARMA ; WUl the M iaiiltr of
PLANNING bt plMscd to tUU i *

f  ^

(•) wtethef lb« new ic^cfnet tod  
prci^tctt to be ImpteiDtDtcd durio | the 
Seventh Plao io lUfyAoa have beco identifi-
ed; IDd ►

(b) If to. the detaito thereof 7

THE MINISTBR OF STATB IN THE 
MINISTRY OF PUiNNINO (SHRI SUICH 
RAM) ; U) aod (b). A eum neol thowioc 
Imponaot oew tcbcoiei/proiectf to be 
Implemeottd duriof the Seventh Plao la 
Haryaoa* b  flveo bekm,

S la lta c a t
*

III / of mtw §€k0mt€$lp^§cii 
ttfmi/icaHt «0inr# to ^

ikt Sty^mtk P. ne Ut
I-

I Stete Plaa 

Crap lU tbaadry 

Natiooal Seedi Pro)ect

Boflcf S iociio i of tocdi (thartat baaii).

Near Susaicaoe_developaieol tcbeme to 
ooo'factory aooe.

Naiioaal OUerade Oeveloptteoi P r c i^  
(•barinf basis)

SclMDC for food proceesinf aod outH* 
tioo ceotTtt.

New Scheme for atricttttttrtl cogifMtiiQt 
aod boriaf ofcratkMu.

Scheaie for provtdiof uibiM)r oo blastiof 
aod rock dhlUof operatioos ia O arp o o  
aod Mobiodersarb dietricta.

M

Schooe for coMtructioQ of ttorate 
oocDplean at diecrktf headqoarten.

Scbeaw for loteiraiad AfrioaHural 
DevelopoMOl Project to ba flptiKed by 
Italy for B i)rt aod Uortlc«llvfi] o o p i.

Scheme for rccUmaiioo of alkali >otli 
(tbartoi batii). *

Naiiobal Watenhed Developneat 
, Proeramme for Raiofed Agriculiure 

(ShartQi baiit).
« -

1 •

A alaal H u a ^ a d r j aad Dalrylsg

Streofttheoirg of Haryaoa Vcterioary 
Vacctoe Imtitute, H isur.

*

►

Raisioi Sutos of Vctchoary hofpftaU 
with ipecialiiit ia diitrici hotpiiate.

Dtteaae turvcillaoce aod cootaioment 
proframcM for eradicatioo of
riodcrpettf.

Schccne of Dcvclopmcot of iodifcoous 
breeds of caitk aod buffaloes.

Schemc of profetiy testiof of croe$>breed 
buUf.

*

RepIacetDcot of chilled k id c d  with 
f io u a  scmco.

*

PiiiM rlct •
k

Cooserratioo aod A otsMaUitoo of 
Naiural resources aod rehabiliutioo of 
Mahaeef Hatdkcry.

♦

Feraat lacladieg WMd Lift 
Preserve fleas

Aravalli Hills Proiect (assisted by SIBA) 
EsUblishmeot of Bird Sanctuary at 
Damdaioa (Disu. GurgiOo).

•

Batablishmeol of Zoological Park at 
Uisear,

a

Procffiiag CaoptretHei

EatabHshmeot of bri^uettii^ plaot for 
. paddy, husk lo paddy growing area of 

the State.
«

Patty adds plaot. .  «
. k • *V *

Dairy C oapenilim  .*

MOk Traotport rabtldy.
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Spinning mills 

Establishment of one spinning mill. 

Irrigation 

Major Projects 

Interlinking old augmentation Tubewells 
t� new augmentation canal. 

Ladva Irrigation Scheme. 

Nalvi Irrigation Schemes. 

Revival of Tail Sirsa Branch to food 
Fatehabad Branch. 

·Medium Project

Improvement/ reconditioning and re­
modelling of old existing channels.

Flood Control

Embankments along river Yamuna from
Kalansur to Chandroon.

Const. embankment along Markenda,
Tangri, Giagrar and its tributaries.

Const. of embankment in · distt.
Mohindergarh.

Const. of link drains (Distt. Ambaia,
Kurusbetra, Jind, Hi,sar, Sirsa, Sonepat,
Kamal, Rohtak, Faridabad and
Gurgaon).

Const. and remodelling of bridges on
link drains.

Increasing capacity of drain, link drain
and Aug, pumping capacity of outfall of
lift drain.

Anti-water logging scheme.

Protection works along River Yamuna.

Protection worka along Tangri,
Markanda, Ghaggar and it_s tributaries .

Power

Panipat TPS Stage IV (2X210 MW)

Yamuna Nagar TPS Stage II (2 X 210
MW)

Western Yamuna Canal HE Project 
Stage II (2 X 8 MW). 

Industry 

Auto Centre, Gurgaon (UNDPJ. 

Creation of Export Processing Zone for 
Electronics. 

S and T 

Haryana State Remote Sensing Applica­
tion Cen!re (HSRSAC). 

Promotion of Common Treatment Plants 
in Small Industrial Estate. 

Touri"sm 

Setting up of a new tourist Complex at 
Panchkula. 

Education 

Setting up of Quality Schools. 

Setiin� up of an Institute of Engineering 
and. Technology at Hissar. 

Social Welfare 

Haryana State Economically Weaker 
Sections and Women Welfare Corpora-
tioo. 

Water Supply 

Rural Low Cost Sanitation Sche.me. · '. 

Labour and Labour Welfare 

Industrial Trainning 

Purchase of land and construction of -
.. 
abuilding for ITI Bahadurgarh (kohtak). . .; . , . ! 

Purchase of land and construction of . 
building for ITI Hansi (Hissar). 

Establishment of ITJ exclusively 
- women at Jind.

Health

Establishment of · new hospitals at 
Panchkula and Uplana.
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U p fr td ir i  tb« MedicAl C olleti i t  
Rohiak to (b« level of Potl G r«dutle 
losiiiuie.

II . C e« lril SrclOf—Depll. of Telecom-
■Hmlialloo

Etiimaied t d 4iUoo In the local iw ltcbioi
• cti>iciiy—:50.000 lio tt.

EstmuteiS i<5dliioo lo th i felei capacity 
'( l io e s ) :  — JOO

Ettimated ■dditton io the loot dUtinoe 
Dct«ork :

( i )  C oaiial : 470 R. Kim, (Roole 
Km i.)

(b) R*dlo Reley : 335 R. Km».
(Route Kcm ) Syttetnt.

V

l« fo r» a tlo a  aod B ro o d ra tlla i

AIR-— teitif^  up of irio im ittcrt etc. i t  
Kufttftbetra aod IliMai.

Doordarthao~>Studio Centre at the 
C jpital of Haryana (oot decidcd yet).

M Ioltiry  of P c tro lco*

Karnal Oil Rcflocry.

The preMOt data reporjiog iyiiem from 
baokt under the Scheme for providing Self- 
Employaient to the Educated Uoemployed 
Youtbi (SEEUY) aod ' Self Employment 
Programme for Urban Poor (SEPUP), does 
not generate infonnatk>n in 4he manoer 
asked for. Under the SEEUY Scheme, as 
per ibe provisional data collectcd by 
Reserve Bank of India (RBI), u  against a 
physical target of 29,600 for the State of 
Bibar for the year 19M '87| 7420 applica- 
lions were forwarded to banks by District 
Indoitries Centres. (DtCs) tilt November,
1986 out of which 3?24 applications were 
aanctiooed. RBI has issued directives on 
15th January, 1987, and again on 27ib 
February, 1987 to banks advising them to 
gear op ibeir machinery to achieve the 
target by the stipulated date. However, 
the progress for the year 1986-87 will bo 
known on)y after the end of the current 
ftoaocial year. Under SEPUP, which was 
lauocbed from Ut September^ 1986 as 
against the aggregate ta/gei of 35.769 for 
various centres in Bihar, as per the 
available preliminary information wiib RBI 
till 50tb November, 1986, 5040 applicaitons 
were reoommended to banks for unction of 
loans, out of which 2316 loans have t«en 
aanclioM . The complete picture regarding 
aanctioning of loans under the SEPUP 
Scheme would emerfe only afier the end of 
the current finaocial year.

l^aaa  oader S£f*tT  lo Saoibal Pargaaaa 
io Blbar

4147, SHRl SALAIiUDDIN : Will 
the Mmister of FINANCB be pleased to 
s t a u :

(a) Ibc Dumber of peodiog applicatiooa 
for loaos under Self Employment Pro* 
gramme for Urban Poor and Self Employ-
ment Schemo for Educated UnetnployeJ 
Youth in Santbal Paiaganaa, Bibar in 
1986;

(b) whether only a few unemployed 
persons bave been granted loana under these 
acbeires; aod

(c) If so, tbe reaaoiis tb trtfor ?

THE MINISTER OF STATB IN THE
MINISTRY OF PlNANCfi (SHRl
MNARDHANA* POOJARY) : (a) io<o).

Polloiloa of Groood Water
■

4148 SHRl BRAJA MOHAN 
MOHANTY : Will tbe Minister of
ENVIRONMENT AND FORESTS be 
pleased to state :

(a) whether Union Government are 
aware that the ground water is being 
polluied by tannerks. fertiliKr planu, m eul 
plating iodustriea and copper projecu in 
different parts of the country;

(b) whether it ts proposed lo prepare 
a detailed report of such pollutions, if so, 
the deuils thereof; and

(g) the steps taken to make ground 
ra te r  pollution free t

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
PORBSTS (SHRI'Z R. ANSARI) ; ( i)  Y et 
Sir, . . ■ '  •
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(b) Accordtof to stodtet coo to tcd ,
h»^ viluet of diromitfin « tr«  oN tr¥td Is 
toflM well wtieri of Kiopur. PfMeaoD of 
ct(hiifiim« fDolybdcBum, ntckel tpd totd 
w ti ob^rvcd in t  few c a te t.. How em , 
conoeBtrailOof of tlm e elrtiienti were M am  
tbe lo ik  limHt. ‘ ^

(c)' Tbc ft«pi tikea todode ibe
foltowiot : . .

(t) ftaodards for poltoHif
hxMtriM baft Net) laid down;

(li) Fiaeal.iBoeBlivca arc pfovidad for 
Ififiallatiom of poihiiioci cootrol 
eQQffntAi; and

Oil) U fal actfoo ii taken agalott Hn  
defaulting (ndostriat.

Arreffi «f OIRcfn f*r S i n t twt

4149. SHRi K. RAMACHAKIMIA 
REDDY ; Wilt (be Minbter of FINANCG 
be pleased lo stale :

(a) (b^ Attmber of ofBccn beloaftng lo 
oitlofnt bouic, Visakhapatftam arretted for 
iavolveaseal io tm oftl'oc activities *ia tAia 
anoath of Deccinbef, I9S6;

(b) ihc details of tbetr •ovolventeol;
and

(c) tbe action ukeo io this regard 7
l

THE MINISTER OF STAT? IN TfTE 
MINISTRY OP FINANCE (SHRI 
JANARDHANA POOJARY) : (a) 10 (c). 
On 28th/i9th June, 1986. (be Ca tcou 
Officers attached to Vtsakbapatnim Cmtooit 
House rommagcd a Shfpptnf Corporatioo of 
lndia*s bolk carrier M.V. **Sainrit Atbok** 
wbich bad arrived from Jtpao rla Singapore 
io billast. As a m olt. 581- b ip  of 
contraband good^ coosbdng of V .CRi., 
textilet, ekctroolc goods etc. collectHrcly 
▼ahied at Rs. I 19 crores were letxed.

*
*

. lomtigations made io this case revealed 
that tbree Coitoim OAcen <ooe Superioteo« 
dent aod .two Preventive OOccn) bave 
connived wiih'tbe smagiUog  ̂activitiaa aod 
hence they were *detaioed uoder tba 
COFEPOSA io Novtmber. 1986. All iha 
tbree oflSoen ware aUo plaoad uodar

•otpamloii aad diadpltafry proceedingi bavt 
beta lolijaied againat tbcm.

Ceaceatloaf to SJck ladaalrial U«lii kj 
Flaaadal JaatltatlMi

4130. SHRI BHATTAM SRJRAMA 
MURTY : Will tbe Miaiatar of H N A N fS  
be pleased lo ttala ;

(a) wbetber tba financial Instittitlooa 
aod banks alk>w Mibuaotlal taoeflts to tick 
Industrial itnlu;

(b) If to. tbc details thereof; and

(c) the e&tent of Iomm sufllrred by the 
ftnanctal iosiiiuttooa aod banks oo aaoom  
of such loaaa given to compankt m tba 
private aeoiof during tbc last ibrcc y c tn  T

THE MINISTER OF STATE IN THE 
MINISTRY OF HNANCE (SHRI 
JANARDHANA POOJARY) : fa) to (c), 
Rebabilitatioo package* art dra«ni up bf 
tbe term leodint loatitotkMM and banks in 
caae of potentiall) vlabte sck units oo a 
caM to cast baais depending oo tbe mertu. 
Tbc rebabiliiation packages may eoviMge 
variooi reliefs and coocaastons like defer* 
ment of recovery of past dues, cnocaational 
rgiet of iniefcat. feacb ed u l^n i of principal 
and ioteresi, irant of need bwed working 
captttl, funding of cash lossas, etc. 
Hnandal vthia of tbc coocnaions given to 
revive the viabk onits b  oot separately 
mainttined.

Natlaaal P ta tlaa  Pollry

4151. SHRIMATt KISHORl SINHA : 
Wifi tba PRIME MINfSTER be pkased to 
state ;

(a) wbefbar Oovnomaot pfopoia to 
• fbfonilale a Na'looal Pension Policy exicod*
ing benefit of aaeured incomc lo all retiHng 
employaaf io tbc private aectot and public 
•cdor,

(b) If 10. dttaib tbcrtof: aod

(c) If not, raosooi iberafor ? ‘

THB MINISTER OP STATE IN THB 
MINISTRY OF PGRSONNEL. PUBLIC 
OWBVANCeS AND PENSIONS AND
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MINISTER OP STAT6 IN THB 
MINISTRY OP HOME AFFAIRS (SHRt 
P. CHIDAMBARAM) ; (•) to (c) No. Sir. 
Ptotioo itrttctsre It lacttrlcably linked lo 
tiM irm|« itrttciart. In ib t ib i c m  of a 
N«tioo*l Wafe PoUey It will k h  be pOMible 
to b«v« •  NatkMul Pvotioo Polky. Fttriber. 
while ibe pcotico for the Ceotr&l 
Coveromeoi employcei li the cooccni of 
the Uoioo Goveromeot, ibe Suie peoiiont 
fall vlthiQ ibe jurltdlciioo of respective 
Sutet io Accordeoot wltb the CooiiitutioB 

,o f  Ifidia Under ibe exUiiag oootiituiloo^ 
•rraoftateott, it U oot poetibte to fornubite 
a National Pcoeioo Poliqr fo r ' all rcUhog 
eoiplo)Mf lo the private eector tod public 
•ec<or.

AMoaat tpeet om SCe S T i eodcr Ptve 
Year Plate

■m

4131 SHRI* ANANTA PRASAD 
SETHI ; Will the Mioiiter of WELFARE 
be pleated to lUte :

Slate

(a) Ibe percaataie of the total * amount 
•pent for tbe development of Scbeduted 
C tt tr t  and Scheduled Tribet in each of tbe 
Sixth Five Year Plaoi, plan-wise;

s

(b) the percenfage of rural people 
brought atx»ve tbe poverty line at a raault 
of tbete plans; and

(c) the percentage of Scbeduted Cattea. 
and Scheduled Tribes brought above tbe 
poverty line particularly in Oriisa ?

THE DEPUTY MINISTER SN THE 
MINISTRY OP WELFARE (SHRI 
GIRIDHAR GOMANGO) ; (a) A Stale* 
inenl b  given below.

fb) According to estiinatet made by 
Nauonal Sample Survey orgaotiatioo 
(NSSO), 40.4 per cent of tbe rural people io 
I9g)-t4  were below tbe poverty lioe as
against 56.8 per ceot io the year 1960-61.

t

(c) Such figurei are oot available.

Ptan period Pfrcentage allocatioo for tbe Percentage allocation for ibe dcve> 
development of Scb. Casi^s lopcncnt of Scb. Tribes to the total 

to tbe total Ptan outlay Plan outUy

First Plao 0.35 1.0

Secood Plao 0.61 0.9

Third PUn 0 4 J . 0.6

Yean 1966-67 lo 1968-69 0.56 0.6<$

* Foorib Plao 0.57 8.5»

Fifth Plan 1974-79 O il J.OI*

SiKib Ptan '  4.55 3.7*
(rtlilc t lo 1980-14)

N B

Tbit Agurr ftlate lo Annual Plan (196^67).
ProviikMial.
Upto tbe end of (be Poonh Plan io tbe caK of Scheduled Thbet and upto tbe end 
of tbe Fifth Plan io tbe caar of Scheduled Cattet, tl&re no quanti5cation or 
eamaaiklng of foods foe tba dcvetopintol of Scheduled Castea and Scbedukd 
Tribtt. Tbe Strategy of Tribal Sub^Plao (TSP) w u  brought in for the first titne in 
Ibe Fifth Plan and tbe siratagy of Special Compooeot Plan (SCP) for devclopoient 
of Scheduled Caatat was broogbt b to  being during the Siatb Ptan. Tbe alloca- 
ttoot upto tba Fourth Plan for S o M o k d  Caatas and Scb. Tribee itflect only .the 
allocatioo lo tbe 'Backward Clasaea Scctor*. lo tbe ease of Scheduled Castes Fifth 
Plao allocaiiaaa sbowo above lacluded* only tbe ^Backward Classes Sectot'. 
Since TSP aod SCP etrategks a rt operationalised, quantiflcailon of funds of (be 
Caotial OoverMDeot, aod alto of ibe State Oovcronieint it done; TMa has k d  
to tbf locraoae te tbe percentage io tbe tubsequent period.
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’ Wboleialc Price lad e i .

4153. SHRl VIRDHI CHANDER 
JAIN ; Will the Minister of FINANCE b« 
pleased to itmte:

• (i)  the wbolettle pfk* Indei on tb« 
6rtt day of etch quarter ditriot the curreot 
Boaocial year and the correapoodiof fi|ur« 
for the previous three fioaocial yeart;

(b) the AU lodia CoMumer Prk* lodei
00 the first d^y of every quarter durmg ihe 
current financial year and the correspoodiog 
fiiures for‘ the previous three financial 
ytart;

(c) annual rates of ioflattoo u  measured 
with reference to* the two indices as oo
1 April. 1 July and I October, 1986 and
I January, 1987; and

(d) stepa, if any. Uken by Governtneol 
to control the rate of ioflatioo 7 

- % ♦

THE MINISTER OF STATE IN THE 
MINISTRY OP RNANCE (SHRJ 
JANARDHANA POOJARY) ; (a) to (c). 
The required inforiDatioo b  sivtn io the 
stateoMot below.

(d) A number of stepe have been uketi 
by the Qovermnent to contain laflitioti both
00 the deoiand and supply side. These 
inchide strtnfiheni»i the public
diatribution system for em niial commodt- 
ties. supply of food-graios to weaker 
icctioQS under special scheoet. regulated 
rekaiea of sugar arwl edible oils and 
mopping up of eiceta liquidity In the 
sytiem'.

Slafeaieal

(^) Wholesale Pries la Je i ( l9 7 f-7 t» IW )

«\*

19««-S7
> 1985-86

29.J.19M 359.3 •
t.

30.3.1986 346 3

2 l6 .l9 t6 374.5 29.6.1985 358.6

27.9 19M 383.2 28 9.1985 357.2
•
r.J2 .198< 378.3 28.12.1985 356 3

I9M-S5 t * 1983-84
•

JI.3.I9M 321.7 « 2.4.1983 297.2

J0.8.19M 338.0 2.7.1983 . 311.0

29.9.I9M 341.1 1.10.1983 319.1

29.12.1914 338.2 31.121983 320.1

(b) COMIBCt Price la d e i for ladasnisl Workers ( I9 # t^
4

•
180) •

1986-87 1985-86 *t 1984^5 1983-84

Marcb 638 * .• 586 558 502

• luoe

* .

658 606
V -i

574 533

i September 676 M ;
‘‘ s

589 554’ ' f*
December " 688* * ‘ 630 • 588 « »
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(c) Ab o w I IsllftCloc Rat* a t I t t  AfHI, 1st 1st October, 19M a id  1ft JaMtary,
1987

* WPI
(1970 .71-100)

•
CPI

(19M »100)
%

223.I9W 3.8% March
*

1986 '  8.9%

*2S 6.1986  ̂ 4,4% Jooa 1986 t.6%
m

27.9.I9§6 7.1% Sept. 1986 9.2%

27.1 M986 ■ 6.2% ' Dec.
*

1986% . 9.2%

N »it t For WPI wtich it co o p tM  oo i  weeklr b a t^  the iixkx for tlw week tDdiDg 
the dale otafctt to the flrvt day of rekvaot quarter h u  been givto.
For the CPI« which is compiled oo a giootbly baiit, the iodei for ibe firit 
mootb of aach quarter hat beeo giireo.

♦
0 |K a i^  af a Baak la Saa Fraaclaca 

hy ladlaat MttWe ladta

4154. SHRI SHANTARAM NAtK : 
WiU ib« Miiuiier of FINANCE pleaaod 
to iia ta ;

(a) arbcihar* (ha IndiaiM ootaida lodU  
have opcoed a baak in San Fraocitoo;

(h) If to, the d eu ih  thereof;

(c) wheihff hl« MIoiairy has come ioto 
picture io any form whatsoevar; aod

(d) if tp» the d«U4H thartof 7

THE MINISTER OP STATE IN THE 
MINISTRY OF FINANCE (SHRI 
M N A R D H \N A  POOJARY) : (a) to (d). 
Soma Doa-rcskleot lodiaos are reported to 
have let up a baok kiK>wo ai **Fim lodo* 
Amertcao Baok** (FlAB) at San Frm isoo, 
USA.

t

Raterve Bank of lodia has reported that 
no parmiision Is reqairad to ba givto by It 
for setting up of a baok abroad by doq* 
reakScflt lodiana abroad- Howevar, Govern* 
tnent md ReMnre Baok of India had 
received socne suggcatiooa earlier, before 
FIAB wasaet up, that the lodiao baofee 
may provide tainctal/fnanaiemeot lupport 
to FIAB. Reaenre Baok of India had oot 
favottrad thaaa proposals. «

ITramilaihm]

W ater Polletio*

4135, SHRI KAMLA PRASAD 
RAW AT : Will ihe Minister of ENVIRON-
MENT AND FORESTS t>e pleased to 
su te  ; c

(a) the Sutes froco which complaiots 
have beeo received about driokiog water 
pollutioo;

(b) whether Uaioo Ooveromcot have 
issued any directives to the State Govern- 
meou to deal with water pollutioo; aod

(c) if oof. the reasons therefor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) ; (i) The 
States from wliich cocD^/laiou have been 
received are A odhn Pradesh. T anil Nadu« 
Uttar Pradesh. Maharashtra, Madhya 
Prmdesh aod Kerala,

(b) Yea, Sir.

(o) Does oot ariaa. .

Perforaiance of Regloaal Raral Baaka

4157/ SHRI RAJ KUMAR RAI ; Will 
(ha Minister of FINANCE be pleased to 
• ta te :
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(a) wbetbcr Goveromeoi have reviewed 
the pcrforn>4Dce of Regioaal Rural Baoks io

* ibc couo(r>; and

(b) if so, (be detaili of tbe performance 
of Retional Rural Batiks io U tur Pra<}<sb 
during the last three yeaxs 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHKI 
JANARDHANA POOJARY) : (a) A Work-
ing Group appoiaied by Gover&nteot of 
lodia K) iTok ibto tbc structure aod fuoc-

tioGiog o( tbc Regiooal Rural Banks bai 
rccOfnnicDded a package of tneaturci. for 
Improvtog the pcrfonnai^  of Regional 
Rural Bickt, Some of tbe oiajor recont* 
meDdationt ischide increase in share-capital, 
lower rate of intem t on refinance from 
tpooaor banks, eflkkot maoagemeoi of fund*
MC.

(b) Tb« performance of tbe Regional 
Rural Banks io Utiar Pradeib during the 
last three vears is indtcated below :

No. of 
RRBs

No. of 
Diitricu

(Rs, in lakhs)

No. of 
branchea

a

Dapoatts Advances
Outitaodtng

1199 209)0,61 16007J0

27454 00 22JI60C

2767 36847.00 2i«5IOO

June. 1984

Juoe. 1985 

June, 1986

35

38

39

4)

49

51

Electroale lodvstry with Fofctga 
Collabonlioa

415«. DR. V. VENKATESH : WUl (be 
PRIME MINISTER be pkascd Io slate :

(a) whether Government have any pro* 
poaali to set up lome electronic wdusiry in 
the country in collaboration with fore/go 
countries;

(b) if Ki, whether any such propotal b*s 
come from any country; and

(c) if *0, deuili ibereof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF SOENCE AND TECHNO-
LOGY AND MINISTER OP STATB IN 
THE DEPARTMENTS OF OCEAN DEVE- 
LOPMENT. ATOMIC ENERGY. E l EC. 
TRONICS AND SPACF. fSHRI K R. 
NARAYANAN) t to) >-t presMt there it 
no proposal to let up •lectronk irulutiry in 
coltaboratioo with foreign country,

(b) and (o). Do not arlae.

[Trams!athn\

C«ace«»iw Io NR Is for tteaiKtiag 
lacome earaH  C«^lul 

Uitauwaai
i

4159. SHRI SHANTI DHARIWAL ; 
Will tbc Miamcf of PINANCS be pieiwd 
to stale :

(a) wbctber Oovenmveat have uken a 
decHion «  regard lo giring a couccmioo to 
Doo reiukni Indians ar>d forcyners of 
Indian origin for remtttlng the income earned 
on their capital invtstmcni in tbe tndustrks 
and OQ ibarta; and

(b) if 001, tbe reaaons tbcrtfor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAKY) : {,) ,od  (b). 
Oovcromcai b im  citeixkd lO triJ  riciliiin 
fo» iltrtc iio t ttmUlaKei aod lovttwitow 
by Noo-Raikltau of Imjlao NatioMlii; lod 
Oti»in. All tbe SchcnMi iotroductd itncc 
i m  coniiDuc to b« lo forw. Th«ft ftclii- 
li«» Me re»le»td fiom iim< lo iin< tod 
luiUble cbtoiM effected wbOTevu o tc m u j
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Lo« m  bf l.D .B .r

4160. SHRI B. AYYAPPU REODY : 
Will the Miotttcr of FINANCE b« pleii^d 
to ttate :

(a) «rbe(bcr tndu%iri»l Dev«lo(>(neot 
uf India propo»c« lo Ufkcttoo loaot to

l^cftikxtrt, Aravftli CbcsiicaU 
and Kfttiltzert acMj PvifO-dMOiicali
Projcct; »o<l

(b) if 10, tbe amount of loftot lod  tb« 
tcim t oo wti4;h it>c lo«a it propoMd to be 
gtvco 7

THE MINISTER OF STATE IN THE 
m i n i s t r y  o f  FINANOE (SHR! 
JaNAROMANA POOJARY) : (a) aod (b). 
TtM loJukirul OcTclopmcnl Baak ol lodiA 
bat rtpoftcd lia t  pfOpoMb for ftaaocial 
a«ii«taDcc fur Nagarjuna Fcnilizcra, Aravali 
Feitilixcft Umiied aod HaMia Pctro- 
cbctnicals Umuicd axe at vanout iiafcs of 
proctu iof The acDOual of finaDcial auts- 
tancc aod tcfimVf tanctioo to cacb company 
arc to be tioaltKd on tbe com pkttoa of 
cp;»faiiat of the projcctt and afier these 
cocnpanict bavt obmiocd all ctoanooM ffooi 
tljc O ow tuneot, wbcfcvtr occcMarjr.

Pyrcba»c of riiartt of fodo C^tf F frlllhrrrt
Co«iH*y ^1 FlftaBclal l«illt«llo»i

4161. SHRI C U N G A  REDDY :
DR. A K PATEL :

Win the M irU in  of FINANCE be 
plcaKd to lUtc :

(a) whctbtr (be Public Fioaocial laiti* 
tutioai and Commercial Backi tkave made 
o>a«aiva purchaaea of tbe aharta of lodo* 
Gulf FcrttUscn aod Cbtcii«al Corporatioo 
U d.:

(b) If %o, iUt tiMftis of Dm 
Uken by tbe$e iBililuliooa;

* (c) whether any enquify bai bcco mada 
ioio ib« Balter; and

(d) if %CK tht outcome tbettof T

TMEMINISTEK OPSTfcTB IN TH E 
MINISTRY OP FINANC8 ( M » I

JANARDHANA POOJARY) : (») and (b). 
The Induttria] Developmeot Bank of India 
bat reported (bat oul of tbe. total public 
Mftuc of Ra. 80,85 crorrt roadc by tbe Indo- 
Q «y Fertilizen aod Chemical Corporaiioo 
Ltd-. Uiares of (he value of Rs. 26.J2 crotch 
were alloilcd (o public fioancia) institutions 
aod the balance shares amounting to Rs. 
54.73 croret were taken by (he Public.

I( ii (he practice of public financial insii- 
tutioDS to subicribe to equity capital on 
selective baatt as mearare of support to the 
capiul market. -

(c) No, Sir.

(d) Does tx>t arise.

Maaufaclitre of Black and White Picture

4162. SHRI AMARSINH RATHAWA : 
Will the PRIME MINISTER be pleaaed to 
•tatc :

(a) (be names of the public sector units 
In lnd«a whicti are manufacturing black and 
white ptoiDfe tube* of T.V. sets with annual 
pro4octk»o;

(b) v^hcther these uoits are not in a 
poaition to meet tbe demand ' and a Urge 
quantity of picture lubes aie imporied 
aanuaKy to meet the vkmaad;

(c) If so. The number of black and 
white picture tubes imported annually and 
the amount involved;

(d) whether any private aector unit has 
applied for lkenc« to manufacture picture 
tubes in liulia; and

(e> if so» it>e names of thoie companies 
and \ tk  aciioo (akeo by Government there-
on ?

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ’ ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN); (a) The 
names of public sector unita. both central 
and State, manufacturing black and white 
TV pictura lubca together with their pro-
duction to the calaodar year 1986 U giveo 
bakMv:
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Name of ibe Unit Pr(Hloction 
io 1986 
(Qiy. in 

lA h 
oumber}

M/s B turit Ekctrootci Ltd. 6.08

M/s Webcl Video Devices 0.06
Ltd.

(b) and (c). Tbe two public scctor 
units are not lo a posiiioa to ooeet (b« total
local demand which iras appfox. 21 lakh
numbers io 1986. However, tbcrc are a 
total of 8 units in production of Black afid 
White TV picture tubes aod tbe pfoductioa 
duriof 1986 Was 19.5 lakh Dumben which 
was marginally lower than tbe demaod. 
Only a small quaatity of approxtmaiely 1.5 
lakh numbers of Black ao j White picturc 
tubes were imported d u rio f , 1986. The 
price of an imported 20 ' Black and White 
picture tube is approximately Rs. 250 c i.f. 
IfidifeootM produ^ioa has d q w  been esla* 
blished to the extent that no import of 
Black aod White tubes is required to be 
made during tbe current ytar.

(d) and <e). There are 6 private scctof 
units producing Black and White TV
picture tubes and their oamcs are given
below :

1. M /s Teletube Ekctrottka Ltd.

2. m / s Samtel lodia Ltd.

3. M/s Aptronix Video Ltd.

4. M/s Punjab Display Dcvtcaa Ltd.

5 . 'M /s MulUrd Tubes Ltd.

6. M/s Prakash Pipes aod lodustri«s 
Ltd.

In addition, tbe following private sector 
units have taken effective sUpa for imple- 
menting tbeir projecu for Black aod Wbite 
picture tubes :

I. M/s Suchltra Tubes Ltd,

< 2. M/s Kalyan Keonics Lid.

3. M/s QualitroD CocDpoetoli Ltd.

Subsequent to tbe d c lt^ r in g  of tbe 
elcdronlc componcntt lo d u s ^  from 18tb 
March. 1985, a large number of units have 

.a lso  obtaioed rett’ trattom with Secretariat 
for Itklustrial Approvals, Ministry of * 
Industry.

**£«rfro«aiealal C lcaraace of IrrlgatUa 
Pro}«cls \m Orissa'*

4163. SHRIMATI JAVANTI PAT. 
NAIK ; Will ibe Mmister of ENVIRON-
MENT AND FORESTS be p t c a ^  ro 
state ;

(a) tbe number of prop^nals received 
from Ibe Govcnuiseni oi Orttia aod pending 
with Union OovcnaDcnt for forest clearaiwe 
lo ftipcct of major ai>d OMdium irngatioo 
projects;

(b) wbetbar tbe pfopo«ats bive been 
pending for a long tunc and tf so, iMions 
tbercof. and

(c) tbe steps proposed for speedy 
clea/»ncc of such propotall forwarded by 
the Orissa Govtfftmam ?

THE MINISTER 01 STATE IN THE 
MINISTRY OF ENVlKONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) No 
proposal for divtrstoo of forest land for 
major or nnediam irrifaiioo pro>ect is pend* 
ing wiib tbe Unioo Gov«rom«ri for dectsion. 
Howtvtr, one proposal pertainiog to a 
medium irrifatioo project has been treated 
as closcd to the D tpartm tot on accoun* of 
ooo-s«»famlMOO of essentia! informatiofi by 
tbe Slate Govefomcot wiihin *be siipulaied 
period.

• (b) No, Sir.

(c) The Central O ow am an t have issued 
com pfthnslve guidelioea foe formulation of 
proposals. If a propoul Is adequately 
form olat^  aod contains all the hsfonsatioo
i  quick decision ts taken.

[Trant fatten] 0

A aalttuce  to U P. to Poverty
AUerlalloi Programoire

4164. SHRl HARISH RAWAT ; Will 
the Minister of PLANNING be pleased to 
ataia ;
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(t) the antouol |*veo to Ultar Pradeth 
for aoii'povedy proframmet duriog 1984-85,
I9S5-S6 and 1986*87 and the arnouDt actually 
utiliKd by tbc Su ie ;

«

(b) whciber there U a propoial to 
iocffcaic the amount to be tiveo lo Ultar 
Pradetb for these pfogfannmet during 
tbe retnaioing period of the Seveotb Plao; 
and

(c) if to , tbe amoufll likely to be 
to the Slate during 1987*88 7

given

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SH R ISU K H  
RAM) : (a) Tbe aroouot allocated to
Uttar Pradetb for tbe anti-poverty pro- 
gramnoet namely Integrated Rural Develop-
ment Prograrofloet (IRDP), National Rural 
Efnplo>meot Programme (NREP), and 
Rural Landleti Employment Guarantee 
Programme (R L iG P) during 1984-S5, 1995- 
86 aivd 1985-87 and tbe amount actually 
utilised by tbc State is a* follows :

IR PP

NRFP

1984.85 1985*86
Altocaiioa Uiilisa- • Allocation U tiliu - 

(ioo tkxi

7096,00

7844.00

9244.04 1827 25 7814.29

8321.00 7 8 4 4 ^  9885.78

RLEGP 8525.00 6546.90 852J.0(V^ 9412.84

1986-87 
Allocatfon (Jtjlisation

10029.66 7828.40
(Upio Jan 87)

8108,00* 7045.00
(Upio Jan. 87)

8738.00** 5766,34
{Upto Dec. 86)

* In addition. foodgraitH wonb Rs. 6181 takbi were released duriog 1985-86 and 
i 986.87.

@  In addittoo. foodgrains worth Ra. 2036.15 lakbs were also given.
** Additive foodgrains worth Rs. 4145.10 lakbs were also given.

<b) T ht altocaiions to ibc States * are 
made on the basii of a fited critifta and aie 
decided on a year*to-ye«r bails.

(c> Tbe provkstocial ceoirai allocatiocks 
for tbe >ear 1987*g8 aie Rt. 5825.79 lakbs 
for IROP, R«. 4500 lakbs for NREP. aod 
Rs. 84)7 lakhs for RLEGP. While under 
IRDP and NREP the Suies have to provide 
an equal matching sh tte . RLEGP is 100 
per cent ccnttally funded.

In additioo, foodgratos arc propoaed (o 
he given under both NREP and RLEGP.

Fas4s Bol Ulillaed by Karsalalui

4165, SHRI NARSINO 3URYA* 
W aNSHI : Will tbe Muiister of PLANNING 
be pleaaed to su te  :

(•) the gmooot fttloclled to Ktroatgkg

daring Fifth and S iitb  Five Year Plao 
periods;

(b) whether Karnataka Govemmeot 
was able to utiltae all tbe funds allocated;

(c) if DOt, the reatom  therefor;

(d) whether Karnataka Go^eromeni 
had failed to mobilise required additional 
rcaourcrs during tbe pcxiod; and

(e) tf ao, to what eitcot 7
THE MINISTER OF STATE IN THE 

MINISTRY OF PLANNING (SHRI SUKH 
RAM) : (a) Tbc requisite tofornution ts 
giveo below ;

(R t. crores)

5th Plan 
6tb Plaa

Approved Outlay

997.67
2265.00
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(b) Yes. Sir.

(c) Doe« not arise.

(dl and (c). There was a ihofifall of 
Rs. 47 05 crorcs in additional resource 
mobiltsatioQ during the Fifth PIao. H ow - 
evir, it was more than made up by improve-
ment in State** own resources. During the 
Sixih Pian there was no shortfall io mobiU- 
batioQ of additional resources.

rropota! (o mak^ MC more Service* 
orienteil

4166. SHRI V. SOBHANADREES-
WARA RAO : Will the Minister of
FINANCE be pleased to state :

(a) whether the Policy-holder* aerviciof 
and Research Institute has recently submitted 
two separate propoaals for making Life 
laiuraocc Corpcratiofl more ierYtee-orkmed 
for the masses;

(b') if so. the details of the p ropoub ;
and

(c) the reaction of his Ministry fo th« 
proposals ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOiARY) : (aj No,
Sir.

(b) and (c). Do not arise.

Research Pro)ects on Endangered Spectea

4167. SHRIMATI D.K. BHANDARI : 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state :

, (a) the details of wildHfe rasearch Pro-
gramme undertaken by Wildlife Institute of 
India;

(b) the resulu achieved by theee pro)ecti 
upto December, 1986;

(c) whether any research projecii on 
endangered species and animal behaviour are 
proposed to be taken up by Wildlife lo td - 
tute; and

(d) if to, details of thMe p r o f i t ,  the

expected , to be 
projects T

made by these re«earcb

. THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSAR!) : (a) A 
StattfDent-I H aiven below.

(b) Projtci durati^o ts between 2 to 3 vean 
and none of these hat reachcil con4.Iu»ioo 
as yet except an ecological survey proifct on 
snow Iciipard and iti prey spectes iq  the 
Nortii'West Himalaya. This turvcy has 
collected valuabte iiiforrnation on occurcpce; 
status, prey availability and iniei*retatiOQ- 
ship wiih local comcDuniiies. as «cll as 
IdenitAcatiofl of areas for declaratwn as 
National Parks/Wildlifc sanctuartes.

(c) Y tt. Sir.

(d) A statement-II is given below.

Sfa1e«rat-1

The following research ptojecti on 
eodancered species have been undertaken by 
the W'iJdlife Institute of India :

SI.
No.

Title of the Project

1. Tbe inveatiptlon of the habiiat 
rypet of Ra>aji sanctuary (UP) 
and ibcir occupancy by Urge 
nMrrm>als.

2. Tbe investigation of biogeograpbic 
paitetns of relevance lo planning 
of long term wildtife cootervaiioo 
•traugies in India.

3. Elephant movement in 
Sanctuary.

RajaJ*

4. Ecology of Ghartal in National 
Ctem bal Mr^ctuary; relationshipa 
with mammaUan aiaociaies.

5. Evaluation of Muggar Crocodile 
reatocking by monitoring and 
long tc r«  management impH-
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€. Ecological. ctUtipoibifit MDoni
tu rik t ia Hatiootl Chim bal 
SM C iw y.

T. B yloflcal ' facton pertioenl lo
improved m ftotim 'eoi o( Asiatic 
U oo io h»dla.

•*

S. Biolocy 9i tiM cadtoferad Orizzkd
fiaai M)ttirTcl io Srivtlliputbuf 
Raofe. laiBil Nado.

9. Food HabHs aod f to tio f  behaviour

1

of threatened Nilgiri Langur \n 
MtindaDlburai, Timil Nadu.

»

10. Ecology of tbe l&diao flying fox.

11. Mooitering of Rhinocerot 
reintroduced in Dudbwa National 
Park.

12. Dependence of local people on tbe 
living fesourcet of tbe Rijaji

•  National Park.

S U tt»ea< > n

Tbi folkmiag ft»earch pro)ecta o l ibe Wtkilife Inttitute of India cover behavioural 
■specu aad eipccled floduigi are indicalcd againU each :

Nama of tba Proiac< Study Area Expected Findiiigt

I

I. Elepbaoi tnovemtnt io Rajaji 
Sanctuary

Ra)aJI Sanctuary 
(UP.)

Ecology of G l»rial la 
Natiooal Cbambal Saaciutry, 
relaitofiahip vttb mammalian 
auociatet.

Naiiooal Chambal 
Saoctuary. (M.P.)

y, Evaluatioo of Mugger 
crocodile m tocking by mopi- 
toring aod long-lann manage- 
cncnt implicatiooa.

I la i^ ir t. Lm ja- 
madugu Pakal 
Ktnnaracani aod 
Nagarjuoa sagar

aaoctuariet of 
Andbra Pradc»b

4. Ecological raUtioosbip among Natiooal Chambal
Turtles in National Chambal Sa^tiM ry (M P.)
Sanctuary.

The project will assets ihe 
effect* of F o ra t Manage-
ment and human activitiet 
on elephant population, 
and evaluation of impor- 
u n t habitat factort which 
influence the pa ftern of 
hab tu t occupance and 
movtmentt of elephant*.

Population dentil tea, distri-l
button and trends, feeding 
habitt behaviour, repro-
ductive behaviour of 
Gharial, O tten and dol- 
pbint in the Chambal 
SaiKtuary.

Survival. 'mo%*ea>eQt, dia- 
penal, habitat prcferance, 
population trendi of tbe 
Muggar following release 
in five unctuaricf of 
Andhra Pradeih

Ecological relationthip 
existing among difTereot' 
species of soft-ihelled 
Curtks. The project will 
abo find out about* the 
feeding and breeding 
bebaViour of turtlei.
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1

5. Bcoloflcal Pactori pertiMot 
to inproved mtoaietiMot of 
Asiatic Lioof in lodit.

OIr NaHootf Ptrlu 
O ojirai

6. Biology of th« eodaoAtfed 
Grizzled giant tquirref io 
Srivillipuibor Range, Tamil . 
Nadu.

7. Pood Habits aod raogiog 
behaviour of tbreataoed 
Nilgiri Langur io Muodan< 
thurai. Taosit Nadu.

i .  Monitoring of Rhinoccroi 
retntrodoced Io Dudhwa 
Natiooai Park.

Srivillipotbor 
area. Tamil Nado

Mundanlhurai 
Sanctuary. Tamil 
Nadu

Dodbwa Nitiona) 
Park. Uttar 
Pradctb

Prtdation pattern, require- 
manis for spatial dispcnaU 
abuodanoe aod cocnpotitloo 
of tbe Uoo population. 
A)m ttaMMMof of ibe 
cffectt of management 
practloet on tb« ecology of 
the baMut«

Eitkiiatioo of Ibe popu- 
latiofl range of this very 
loealizad aod endangered 
sQuirrcl in Tamil Nadu.

Uodertfaoding of ihe eco-
logical problefttt of iha

Silglrt langur in the foot- 
111 forests and tba u t  and 

age strvcture of the popu- 
latioo of Nilgiri langur. •

EcologkaJ, behaviour and 
health of the introduced 
rhinos Io order to And oui 
their rcquirefnenti. as well 
IS for future oumagemcot 
of reiotroduced larga 
mammah elscvihere.

AfTorcstailoa P re g ra a ae  darlag Srveafli
Plaa

4168. SHR1 RADHAKANTA D IG A L : 
Will the Minister of ENVIRONMENT 
a n d  FORESTS be pleased to su ie  the 
performanca of each Sute against the 
targets fixed for afToresuiion In the first 
two yean of Seventh Plan ? .

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) : The
sutemeot showing the statewiec targets and 
achievements for afforest stioo during ih^ 
fln t two years of Sei^eoth Plan i #. 1985*B6 
and 19S6-I7 b  given bekm.

Stalemcal
Staiemfftl ihcwing the tfatewite targ tft and ackievfmfiHi fo t cffortHotlo^ during Iks

fifit  tw0 ytm% ofSfffm tk
«

(No. of seedlings planted In Lakhs)

S. State
No.

I9S3M  I9 IM 7
Target Achievement Target Achievement

(upto Jan 97)

I

1. A ndhn Pradetb

^  A m m

. 2600 

.400

3156

39«

3000

400

2740

623
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1 2
i  -

r  f

3 • 4 5 6

3. Bibar

.

1500

*

1523 . 2600 
%

2720

4. Omiartl 2530 2497
*

1631 2280
%

5. HAryiM ' 950 .  • 937 125 640

HifMclMl ^TwSmh 350 672 625 560

7. Jammu aod Kaahcoir 350
*

467
*

522 240

8. Karoataka • 2500 2546
•

2500 ■ 2280

9. Kerala 600 1166 1200 1520
♦

10. Madbya Pradnb 3500 3501 3700 3920

11. Mabarathtra 2000 2165 2400 2360

13. Mantpor 120 125 160 140

13. Mtfhalaya 130 131 150 160

14. NataUod U9 269 350 400

IS. Ori»aa 2142 1930 2400 2160

16. Pimjtb 527
4

590 550 500

17. Raiasibao 120 958 1100
•

1320

11 Sikl&a S2 82 n o 120
9

19, Tamil Nftda 1100 1215 2400 1720

20. Trtpara 150 200 320 260
*

21. Uirar Pradnb 3250 3548 4500 4864

22. Wett Bengal 1100 1115 1400 1363

2 ) .’ a  aod N lUaod 93
•

95 120 120

24. Arunacbal Pradcab 100 103 125 24

25. Cbaodifarb ^ 2.9 1.52 3.40 3.59

26. Delhi 26 25 50 44

27. Dadra and N a fu  Havtll 30
\

31- 30 31
•

26. Ooa, Damao aod DHi 32 45
*

75 68

29. Lakftbadwccp 0 ^ 0.25* 0.12 0.25

30, Micormm
♦

TOO 700 1128 ' 1280

31. Poodicbtrry 10 11 10 6.73

ToUl •
1

2M95.94 30200.77
*

34284.52 34440
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ITratuiatloit] ^

DeTelopm«ot of L*n^ !•  B lbir ,

4169. SHRI KyNW AR RAM : Wih 
the Minijtcf of ENVIRONMfiNT AND 
FORESTS be pkwed to itite  ;. ^

(a) the arei of >«od m Bihar earmtrked 
for developmcot by ih« N i IK)o »1 Wajielaodi 
DcYttopments Board 1o 1986-81; tiM)

(b) the target icMevcd to  fkr T

THE MINISTER OF STATE * IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) : (a) Tha 
target of planting in Bihar uoder tba 20 
point pfograrotne wai 2600 lajibt lecdlloii 
equal to developmaot .by •(foratatioo of
0.i3m. Ha.

•

(b) The achive^ncDt of worl dooc lo  far 
in Bibar upto J a n w y . 1987 ia piantioc of 
2720 lakhs teedlinga equal to 0.136m. 
Ha.

*

[Ê ilhh]

Loaa AiflUtaacc lo S tatcf agalafi 
Sinall Sarftg C ollectlM

4170. SHRI D.B. PATIL : Will the 
Minister of FINANCE be pk&sed to 
tu ie  :

(a) the criteria for giving loan auittance 
to the States against^ imall uvtogs collcc* 
tiooa;

(b) whether fome of the Sute did doi 
get loan assUtaocc io accordaocc with the 
criteria;

(e) if so, the rtMoos therefor; tod

(d) th« oamea of itates that did ool get 
loan asststaoce in full in accordance- with 
the criterii and it the exteoi of the 
amoont that haa not b4en given to States }

THE MINISTEJt OP STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) : (a) and (b). 
Two*third of oci s m t t r  tavihts cottecUooi 
10 a State h  given i t  lo to  lo  tb it S n if . 
Every Sute has been granted loan lo 
accordance with thia crilaria.

(c) god (d). Do oot trlM.

CofliMUlec for A ao au lltt ArUlsg oat 
of Fovrth Pay C oan laaloa 'a  

RecMiBfBilalloaa

4171. SHRI P.R. KUMARAMANGA. 
LAM ; WUl th« PRIME MINISThR b« 
pleaud lo ttata :

(ai whether O ew ttm en i have appohitod 
ao Aoomaliea Committee at th« oahooal 
level to cooaldef the rvprtsentatlooa rtoeivod 
frtNS lervico Uaicc»/A$toeiMtiom io regard 
to aoomalicf arising out of Fourth Pay 
OoiDffiisaioo's recocDmendatiooa;

»
• (b) if ao. whether the Cocnmitlce has 

started ita work;'

(c) the dumber of reprHtoutiooa 
received and dispoaad of so far, aod the 
nomber of anomaliea settled dapanmcnt* 

and

(d) whether there is any propoaal to set 
up departmootal acKMnaUct commitic* .in 
M ioisuks/Departments where iHimbci of 
fflkptoyees la large, to cipcdne senlew^cni of 
aoooialics peculiar to such dcpaUmcoU hka 
Railways, P and T, Defeooa ate, 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNCU PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
BTREN SINGH E N O H ) : (a) aod (b), 
Govetnmeot have not so far bsuad orders 
setting up AnocDalios Ccm m ituct to consider 
goomaliea if any arltlag out of tmple- 
ineotattoo of Fourth Pay Cooiobaioo's 
rccommeodatioos. ^  *

(c) Doea not arise, in view of reply to
(h) aod (b) above.

(d) Yea, Sir.

IM F IxMa

4172. SHRI RAMASHRAY PRASAD 
•fN O H  : Wm the Miolsitr of FINANCE 
be pleased to su ia  ;

(a) the present poaitioa of IMF loco to 
India;

(b) whether India ^opoaet lo u k  for 
more IMF loan lo future; aod

Cc) If DOI. tha raaarms lti#r«fnf t
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THE MINISTER OF STATE IN THE 
MINISTRY OF . FINANCE (SHRI 

S: JANARDHANA POOJAR Y) : (a) The total 
outstanding IMF loans amount to �DRs 
3708.87 million, 

(b) find (c), No, Sir. It is not consi­
dered necessary at �resent. 

Reservation for SC/ST lo Lal!oratorles/ 
Institutes of CSIR 

4173. SHRI RAM RATAN RAM : 
Will the PRIME MINISTER be pleased to 

· state:

(a) total number of p.:rsonnel · serving
in 49 Laboratories/Institutes of CSIR, 
catcgory-wies; 

(b) the percentage of Scheduled Castes/
Tribes in these. Laboratories/Institutions 
category-wise; 

(c) whether any reservation bas been
made for Scheduied Castes/Tribes in CSIR 
Laboratories and Institutes in the Higher 
Group Services; and 

{ d) if not, reasons therefor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO­
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K R. 
NARAYANAN) : (a) There are 41 Natio­
nal Laboratories/Institutes functioning under 
the aegis of CSIR. There are · 24,342 
employees of different categories working in 
CSIR. 

(b) From the information available so
far, the categorywise percentage of Scheduled 
Cutes/Tribes in these Laboratories is as 
follows: 

Category 

Scientific 4% approx. 

Technical 17% approx. 

Administrative 19% approx. 

. 

The updated information will be laid on 
the Table of the House as early as 
possible. 

These include the number of employees 
which do not fall within the purview of the 
'reservation. 

(c) and (d). Government of Iodia
instructions on reservation upto and 
inclusive of the lowest rung of Class I posts 
are being followed in the CSIR including 
its National Laborotaries/Institutes, in the 
matter or selection. The assessment 
promotion scheme followed by CSIR, not 
being vacancy based, reservation is not 
possible and SC/ST candidates are judged 
by relaxed standards. 

Appointment on Compassionate Grounds 

4174. SHRJ MULLAPPALLY RAMA· 
CHANDRAN Will the PRIME 
MINISTER be pleased to state : 

(a) whether the rules pertaining to the
scheme for appointment on compassionate 
grounds make a distinction between de­
ceased female and male employees; and 

(b) if so, details thereof 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
BIREN SINGH ENGTI) : (a) No, Sir. 

(b) Does not arise.

Review by S.8.1. to Identify viable sick 
units lo Maharashtra 

4175. SHRI Y ASHWANTRAO 
GADAKH PATIL : Will the Minister of 
FINANCE be pleased to stale : 

(a) whether State Bank of India carried
out any review to identify •viable sick units 
in Maharashtra during 1986-87; and· 

(b) if so, the details thereof and the
financial assistance rendered to such 
units 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) ; (a) and (b), 
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The Sule B^nk of lodia (SBI) bAV« repnrt* 
ed fhat they have beeo carryiof oiM revkwi 
Id respect of viability of ioduttrial uoits la 
the medium aod large acale aeclon oa a 
Quarterly basis. SBI has reported that as 
at (he end of Deccmbef. 1996. there wef« 
29 viable UDits oat of a total of 68 tk k  uoiti 
in the large and medium sector ia 
M iharathtra with • outfUodini credit 
aroouotiog to Rs. 148.33 crores.

m.

lUicit Forelga E ichaatft Traaaactloa 
by Hotels and Shofs

*

4(76. SHRI SANAT KUMAR 
MANDAL : Will the Mioi&tcr of FINANCE 
be pleased to state ;

(a ) whether some boteh aod shops are 
authorned to acceot foreiga correacy as 
payment from foreigoers but are act 
aulboriied to carry oo regular exchaafe 
bosiaesi;

•m

(b) whether some hotels accept rupea 
payment from foreigners instead of paymeol 
in foreign currency and the foreigners were 
either allowed to p a r  a lower * lariff for 
handing over the foreign currency or are 
paid rupees m rxchange for foreign currency 
at a higher rate of conversion; aod

' (c) if so. »tepi Government have ukeo 
to prevent such illicit foreign eichaofa
transctlons by some hotels aod shops 7
.

# *
THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : U ) Yes, 
Sir.

(b) Directorate of Enforcement has 
booked cases aaainat some hotels for 
having received paymeoU in rapaea from 
foreigners in violation of the provitiooa of 
the F.E R.A. No caae against hotete for 
receipt of lower uriflT foe banding over of 
foreign currency or payineot of rupeai ia 
exchange of foreign currency at a higher 
rate convenioo has come fo notice.

' (c) The Bnforcemeikt Directorate 
(PER A) remains vigilant In this regard and 
takes appropriate action uodar the law for 
pfoalisiog aod prosecuting the offebden.

. Replaceaieat o/Soiled Cyrreacy Natea

4ltT . PROF. NARAIN CHAND 
PARASHAR : Will lbs MioUltr of 
FINANCE b« pkaMd lo iUI« :

(a) whethec Oovaramaot aod the 
Reserve Bank of India have taken note of 
the problem of soiled cfinency notes aod 
tel up any satisfactory mechaoism/prooe- 
dure for their replacement without any 
iocooveoicoee to the people at various 
places in each district of the coaatry;

(b) if ao, the aaiore of mechanism and 
procedure set up for this purpose; aod

(c) If not, whether such a mechanism is 
proposed to ba att up. iovolvtng the 
Naiiooaltaed Bjoks. at least at all the dtstricf 
headquarten 7

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANC1B (SHRI 
JANARDHANA POQJARY) : (ar Yes, 
Sir.

(b) aod (c). Reserve Ba o It of lodU hM 
auihonsad all the branches of public sector 
banks to afford free facilities to the public 
for exchange of their soiled aod ocnatn 
caiegoriea of muiiUud nous. A tcbcme 
was also introduced by the Reserve Bark of 
India oo 1.6 86 giving full pcweis f<ic 
exctiange of all types of mutilated notes by 
branchaa of public sector banks mAinUinri^ 
carraocy cheau at d iitrk t headQuarttrs. 
This has tiooe beeo extended to abcut 3500 
branches of public Kctor banks all over the 
coontry.

TaaMag Tribe la Scheduled Tribe U ai

4178. PROP. NARAIN CHAND 
PARASHAR ; Will the Minister of 
WELFARE ba pleaacd to state :

(a) whether Government have receivad 
any rapresentoiion during the past 
three • years loctudirg ilie current

«.Aoancial yaar from tha Tamang tribe in 
West Bengal and Stkkim u  aho  from tike 
people of Laddakh in Jammu and Ka&hmlr 
for according them ibe sUtus of Scheduled 
Tribes:

*
(b) if so, the decision uk ec  in thia 

regard; aod
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(c) If no dcdtkHi hat becii taken to  far, 
the likely date by v h k h  a decbioo would 
be taken In tb b  ttw^rd T /  ‘

•
THE DEPUTY MINISTER IN THE 

MINISTRY OF WELFARE (SHRl 
GIRIDHAR COMANCO) : ( • )  Yc*. Sir.

(b) and (c). The (>fopoial to lodode 
Ttroanf in the list of Scbedukd Tiibat In 
Sikkim and West Beocal Aod U dakbh  In 
the list of ScKedalad Tribe* in JamiBa and 
Kathmir alont wHh ftinllar other propottlt 
b  Seioi cootideffd in the conteil of tha 
propotad compcehentlTe rtvltion of the liat 
of Scheduled Cailev and Scheduled Tribea 
can be dooe ooljr ihfough an Act of Parlia- 
meni In view of Artidet )4I (2) and 342 (2) 
of the ConMltutioo.

♦ »

F.daeatlnf Peo^e on EaflranaMntal 
Avareaeaa

4179. SHRl R.M BHOYC : Will the 
Miniacr of ENVIRONMENT AND 
FORESTS bt plaatrd to Mate :

(a) f a t h e r  any comprehentlvt acbeme 
h i t  been pfepared by GovtrmDant to tet up 
an infoftnatloo bank to dbteminate Informa* 
tion to educate people on the importanoe of 
cnvirooineotal cooaetvation; and

(b) if lo, the detaili therof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRl Z.R. ANSARI) : (a) and
(b). No, Sir. H ow ew , the Depanmeot 
bat â  tchcme on Eo^irooment Education 
and Training under which the Department 
lupportt leininart, workthopa, trainint 
protrammea. eahibitioot, etsay and paintins 
competitiona. naturv tttidy toon  production 
and dittribotion of educational material etc. 
The Depanment tiao launched •  National 
Eovironment Awareneaa Campaign In July
I9S6 to crania envtronmental awareneat at 
all levels. In theaa endaavoura, tha Dapart- 
ment li ataitfed by two cf its inttltutk>nt» 
namely. Centra for Bnvfronment Education. 
Ahmedabad and the National Museum of 
Natural History, New Delhi and o thers..

Salts Filed for Recovery of Loans
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4110. DR. S. JAGATHRAKSHAKAN ; 
Wns the Minuter of FINANCE be plested 
to  state :

' ♦
( t )  tha deulls of luits filed by 

nationalised banks for recovery of loans 
during the last three ye*rs. bank-wise;

(b) whether any lapses for non-recovery 
on tha part of* officials or tiviog of 
unsecured loans have oooie to notice;

»

(c) whether responsibility in such c«tes 
has been flied; and

(d) if so. Regional, Divisional, xoosl
oflke-wise details thereof 7 ^

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRl 
JANARDHANA POOJARY): (a) Reserve 
Bank of India regulaily m ociton the 
position of each bank in respect of ou(« 
standing balances in suit filed accounts. The 
informatioo, as readily arailabla, relating to 
the baok*wiae position of outstanding 
balances in respect of suit filed account! as 
at the end of 191). I9S4 and 1985 as 
fuinithed by RBI is given in the Statement 

•below.

(b) to (d). Grant of loans not secured 
othersiae than by personal gusraniee or 
hypothecatioo of asset created fiom the loan 
is not uncommon in ,banks* sdvances 
portfolio. In some cases even clean loans 
are sanctiooad. These by themselves do 
not constitute any lapse. However, on the 
basis of Instructions issued by RBI a rd  the 
eiperience gained by them over a period of 
tima, the nationalised banks have established 
norms and procedures in the matter of 
•anctioo of advances and recovery of their 
duas. LapKS, In observsnce of these are 
followed up for appropriate action against 
the staflT involved. However, system of data 
collect b n  In banks does not yield sepertte 
Informatioo about those relating:to  lapses 
In tha matter of making advances or 
effecting recoveries.

J!
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Oitisfafk/{M4 Aa/oiic#i f4JM ^ Accfittufg o f  20 M k m k n U  9<utk$
«

(Amount io Latb i of R upm )

S. No. Name of tbe Bank \ m 1984 1985

1 . '  Allahabad Biok 23«2 3778
#

5862

2. Andbra Bank 1418 1876 2548

3. Bank of Baroda 823) 10816
»

N A.

4. Bank of India T75I 9965 12936

5. Bank of Mabartabtra m s 4653 9822

6. Canara Bank W 2 9985 I2 .<M

7. Central Eiok of tckdla I64J9 214 a 26455

8. Corporaitoo Bank 113? I79J 2402

9. Dena B^nk 2706 5768 5900

10, Indian Bank m 6776 5944 9946

t l .  Indian Overteai Bank 235
4

3852 550)

12. New Bank of India 1670 2382 3(4J

13. Oriental Bank of Commrcc 314 1431 ' 2160

14. Punjab Naiional Bank 
*

10449 12759 17170

15. Punjab and Sind Bank 3182 N.A. 5924

16. Syndicate Bank 84JU 10611 134 JO

17. Uoioo Bank of India 5006 8676 N A.

18. United Bank of India 8240 9073 11970
t

19. UCO Bank 13065 11919 N A.

20. Vijaya Bank 2174 2483 3139

Derelopwtal of E t«drM lc ladMiIrr 
la O rllM

4181. SHRI CHtNTAMANI JfiNA i 
Will ih« PRIME M imSTBR b« p tm ed  to 
■t»(e ;

r  »m
( t)  wbetber O ritu  Oowranx nt b«v« 

rtquctted for establtebiaf t  ooU to o mo o -

iKlar* up« d<ck m f h i n l i  hi V.C.R.
•  otW f OMpOQCSUa lA tb«
iu t«  Ibfoocb Bltcfroaid Tratk tod  
Tfcbi>ok>fly D tv tkp tM sl G>rporttlon;

(b) |f io« clM dccitiott taken by Uaioo 
OoteraiDCQt ib«i0oo; and

(c) Govwemeei'a policy lo dtvtlop 
•lactrottk iodoatfy tai Oitaaa t
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4. Establishment of Silvipastural Far;'ns.THE MINISTER OF STATE IN THE.
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE l~
THE DEPARTMENTS OF OCEAN
DEVELOPMENT. ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN): (a) No, Sir. However,
Government have received a letter from a
Member of Parliament from Orissa to
consider setting up of the project proposal
of Electronics Trade and Technology
Development Corporation for manufacture
of VCR and Tape Deck Mechanism unit in
Bhubaneswar, Orissa.

(b) No letter of Intent has been issued
to any unit so far for large scale
manufacture of the above products.

i.
~

(c) In the matter of setting up electronics
units and providing facilities, Government's
policy is uniform for all states including
Orissa. As a general policy, State Govern-
ment endeavour to create climate conducive
to setting up industries. Department of
Electronics gives necessary guidance
whenever required.

Social Forestry Scheme

~ 4182; SHRI MOHANBHAI PATEL:
~. Will the Minister of ENVIRONMENT AND
• FORESTS be pleased to state the steps
r·.taken to popularise social forestry scheme in

States where the performance has not been
satisfactory under the 20 Point Programme?

THE MINISTER OF STATE IN THE
MINISTRY CIF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI): The
National Wastelands Development Board
bas effected many policy changes to
popularise Social Forestry Schemes in all
tbe States emphasising people's participation.
Tbe following Schemes and programmes are
being implemented by the National Waste-
lauds Development Board :

I. Operation Soil watch in ecologically
sensitive Himalayan areas.

2. Rural Fuelwood plantation in
ecologically sensitive non- Himalayan
areas.

3. Decentralised Peoples' Nurseries and
ScbooloNurseries.

S. Promoting Voluntary Agencies.

6. Promotion of Tree Growers' Co-
operatives.

7. Promotion of Tree Patta Schemes.

8. Externally aided Social Forestry
Projects.

New Method to Curb Drug Addiction

41~. SHRIMATI BASAVARAJES-
WARI: Will the Minister of WELFARE
be pleased to state:

(a) whether in a bid to persuade drug
addicts to forsake tbe habit, Sweden have
adopted a new non-medical approach; and

(b) if so, whether Government propose
to consider introducing some such method
for drug addicts in the country 1

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) The
Government is aware of certain press reports
in this regard.

(b) The Government of India had
already adopted an integrated approach with
emphasis on the counselling, education and
motivation. In Delhi; Voluntary Organisa-
tions have been assisted in setting up seven
counselling centres for prevention, follow up
and rehabilitation of drug addicts.

Elimlnatlon of Double Taxation between
India and New Zealand

4185. SHRI G.S. BASAVA~JU :
SHRI H.N. NANJE GOWDA :
SHRI S.M. GURADDI :

Will the Minister of FINANCE be
pleased to state:

(a) whether India and New Zealand
have agreed to have a convention to eli-
minate double taxation which would Cover
such items as dividends, interest, royalties
and pensions;

(b) if so, the details thereof and wbether
the convention has been signed by the tWQ~ ,



115 yrritten Aiuwirs MARCH 25, m i WrkUM Amw0f$ Ittf

couoiriet and lo wb«t Mteat it will bclp 
Iodia*t track poKcy; aDd

(c) t im 9 b y  ivbich tlM atre«»eot« are 
likely to be iinplciDcoied 7

THE MINISTER OF STATE IN THE 
MINISTRY OP HNANCE »SHRI 
JANARDHANA POOJARY) : (a) to (c). 
A G)OvenlioD twtweeo tbe Govertimcoi of 
tb« Republic of India and tb« Goveromeol 
of New Zealand for tlw avokUocc of dcubla 
laiatioo aod the prtvcnttoo of 6k»1 evasloo 
with rctp?ci to laiet oo Id c o c d c  bas bcto 
iif(Kd at the GovereoKnt level oo 17.10 16. 
The Cooveotioa bat c o c d c  Into force oo 3rd 
December, 19S6. Uodcr ibis Cooveptioo, 
busirtii pro6u derived by ao lodUo 
eoierprise or a New Zealand eoierprisf will 
be cbaried to ta i ooly io (be country of iu  
reaidence unlett the eQter^ri«c carriet oo 
busineaa in tb« other country tbroufb a 
*T<rmanent Estabti^bmenl'* situated tbcreio. 
The Convention restrictt the aMo«raoce of 
bead office adoiioistrative expcoMi of New 
Zealand eaterpriaet in India to Umiu 
prescribed In our doox$tic law. It aUo 
providea for mutuil eiemptioo of profits 
derived by an enterprise of one country 
from (be operation of aircraft io interoa- 
tional traffic. The Coo vent ion pfovidat far 
taxation of ibippinf profitt in the tource 
country at a rate which will not exceed 
50% of the tax cbarteabte io the abseooc of 
this Convention. Groaa income from 
dividends and interest will be taxed at 
concessional rates as laid down lo this 
Convention. The Conveniion alto lays 
down the maximum source country tsx rate 
in rmpect of royalties aod feei for tedinlcal 
services. The Convert'on determines ibe 
respective taxinf rights of the two countries 
on incoise from profettion. paosioos aod 
salaries etc. It aJao provides for exchange 
of inrormatJoo not only for carrying out the 
provbions of this Cooventioo, but also for 
the prevention of tax fni(»dt and evasion of 
taxes.

The CoDveotioo shall iMva tffed lo 
India for any accoMnliof y«»r batinniof oo 
or aftar IK A prti 19<f. Tha Cenveotioo 
will stimulate the 6ow of capital, tachnoloty 
and personnel from India to N«w Zealand 
a i^  viee versa, as the lax obttflcki Cbst may

Sefctaat t  ta r 6C/STa ta  Craaa P«acrty

4M6. M R I  PAlASftAM  BHAR- 
DWAJ : w m  tbe M blstaf d  WBLPABB 
be pk«Md lo  ¥ m  t *

U) itai proframiDcs jaimcbed by Stale 
OovcfiMMols Is cottsoluiioa witb Union 
OovtrooMai I0 eotblr thp Scbaduled Casisa 
aad Sobadulfd T/lbea lo icrorat the poverty 
Uae durifii tbe S m n ib  Five Yc*r fU o 
fetkMt

(b) If so, the oamrs of such Sutes ao5 
Ibe taffet lat by iboac Siaiea for the 
pi>rpoac;aftd

(c) the drtslta retarding tocii pro-
gram me lauocbed io Madhya f*radcab aod 
Oriaaa?

THE DEfUTY MINISTER IN THE 
MINISTRY OP WELFARE (SHRI 
OIRIDHAR GOMANOO): (a) To etMbk 
tha Scbedttkd Caales to croaa the poverty 
line, a comprthcoa^re strategy comprbint of 
those inatniments wts- <l) Special Compo* 
oeot Plana of iba Suica aod Central 
Miaittrks (SCf). (2) the Special Central 
Aiilatawc* (SCA) aod (3) S cM u k d  Castes 
Development Corporaliooa (SCDCa) was 
evolved aod impkmeoied dartAg VI Five 
Year Plan Tbe suatrgy b  being cootlnued 
during the VII FHe Year Plan abo.

Ukewbe. the Tribal- Sub Ptan lUaiegy 
was evolved aod impktoaoiad durtng V Five 
Year PJao with t  vkw to lift the Scbcdukd 
Tribes abova poverty Itoa. The strategy 
was Uopkcoeoird daring V| Five Year Plaa 
and b  belQg cooUotsed during VII Five Year 
Plao. The Tribal Sob* Plane of the 5<ates/ 
UTs are abo aoppkmeoted whb a Special 
Caofral Aaabtaoca by Ooverooeoi of 
India,

(b) The oamas of the Siatas and Unloo 
Territorka lopkwegtiog the programfoes of 
Special Cooipooeau Plao/Tribnl Sub Plaoa 
are ghreo lo the statemeot below.

The ovaral ob^aetfve of tbe SIVeotb Five 
Year Pko b  to aaakt 50 per cent of the 
Sch Casu/Scb. Tribe familka lim g  bakrw 
the poverty lloe to eoabk them 10. croes H 
tbroogb poverty alkviatkMi programiDea.
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toriM art i«o4 ev»ry ym t t h n  t  d itcm tlot 
of aoAttil SpecUl CofBpoociit PUo fSCPt) 
for ib« dcvtlopocol of the SclMduled Catiet 
lod Tribtl Sub'PlM  i7Sf%) fm  Nw d«vdop* 
fBCOt of 8cbc4o4d THtai, li It M  powble 
to b d ittto  Um ttffftf  f«r ito  StvMili PJm 
fti a vbok  ai thk tiats.

(c) Swl»cmcs under progrinmes of 
Special Cocnpooeol Plao and Tribal Sub- 
Plaa la Ma#)ya fradwh and Oiitta are 
fprt»d over •  oontber of Mctort such at 
agrkulturc, borticul(ure, D^ioor irrigatioo. 
fortiiry, ftibcry^ coitaie ioduftiiet, cic.

S.No. NaiMa of tbt 9u i m /
UTt imp(ea)MiQ| SCPt.

1. AfkUkra Pi^dmk

2. Anam

3. Bibar

4. G u jm i

5. HaryaM

6. Htmacbal PtM m Ii

7. jAOuna and lUtlmiir 

I. KarnaUka

9. Kerala

to Madliyi fr%Mk 

I t. MaharaUtirt

n  Maaipvr

13. OriaM

14. P«o>ab

15. Rajatfbao

16. Sikkks

17. T » i t  Nadu

II. Tripura

19. U tur Pnukata

30. Waat

21. Cbaodlivli a ta o .

n .  Dclbi

23. Ooti Daman tod Dio

24. Poodicbtrrr

SiaifAM t

S.No. Names of Slatet/UTi tmplcmenitog ^  
TSPi.

1. Aodbra Pradeib

2. Aiaam

3. Bihar

4. Gujaraf

5. Htmacbal Pradeab

6. Karoataka

7. Kerala

I. Kladbya Pradevb

9. Maharashtra

10. Maoipur

1 1 .  Ortna

12. Rajtetbao

13. Sikkim

14. Tamil Nadu

15. Tripura

U . Uttar Pradesh 

17. WcM Bengal

II. Aodamao aod N kobtr Islands

19. Ooa. Daman and Diu
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E x d (f L n j  of Geacfatioa »f  Elcctriclly 
■

4187. SHRI HUSSAIN DALWAl : 
Will the Minifller of FINANCE be pktM d 
to  lU ic :

•  (a) whether excite duty os g^ieratiofi
of eiectricliy was levied by UdIoq Govtrn- 
meot it.th e  rate of 2 pMhe per KilowiU 
from 197^79;

^  (b) whether the retpective Slate
Oovenomefiis rcpreseoied to the Uoioo

 ̂ Oovernsneot to tranifer the oet amount of 
levy to fhe S^atet;

(c) whether Government have agreed to 
priDcipal to pay the uroe to the retpcctivt 
States; and

(d) amouDt recovered from the 
Government of Maharashtra oo account of 
such levy so far and tlie amount raipad so 
far to the State of Maharashtra 7

• *

. THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
MNARDHANA POOJARY) : (a) Ceotral 
Excise duty @ 2 paise per Kwh was levied
oo ekctricHy generated with eiTcct from 
1.3.1978. However, this levy was abdaed  
with effect from t.10.1984.

(b) aod (c). Under the Union Duties of 
Excise (Electricity) Distributioo Act, 1980, 
the eniirc net proceeds of the Untoo dutka 
of excise oo electricity (other than in Unkm 
Territories) were required to be distributed 
among the States, as recommended by the 
7th Fioaooe Commissioo«

(d) ks. 159.71 crores was collccted as 
ceotral excite duty oo electricity generaied 
io Maharashtra during the period 1979*85 
as per departmenul records. 1 he share of 
the GoverofDeiit of Maharashtra came to 
Rs. I3K37 crofea aa per reviKd estimatea 
and which waa paid.

■»

M aM geneat P iasa for Sasctuarles aad 
N atU aal Parka

4I8S. SHRI MULLAPPALLY RAMA- 
CHANDRAN : Will lb* ’ MinUlet of
e n v i r o n m e n t  a n d  f o r e s t s  b«
ptaucd IO iUtc :

(a) whether GovtnuDeot have aoy 
propoMla to declaxf to y  iDOfa rtterve^ io

Kerala as oatiooal parka, if lO, tbs deuila 
thereof;

«

(b) whether Govanuneoi propose to 
prepara exclusive imoagemcQt plaoa for 
noctuaries god ottiocAl pAika; if to , the 
details thereof; aod

(c) whether aoy suggestions io thia 
regard have been iovited/received from 
Govcrnoieot of Kerala; if so, detaila 
thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R, ANSARt) : (a) to
(c). The decUratioo of oatiooal parks, 
u o c to a r ^  aod reserves aod preporttioo of 
okanagemeoi plaoa of the some, is under- 
uken by the State Govtrooieots. However, 
guideUoes for the preporatioo cf these 
management plaoa liavc been iuocd by the 
Government of India lo gU Staiea aod 
Uoioo Tetritories.

New Teeha«l«g) for Re4»<lloa la 
SoteUite C^st

4189. SHRI SATYENDRA NARAIN 
SINHA : Will the PRIME MINISTER be 
pleased to state ;

(a) whether a oew techootogy for 
reducing costs of satellite based traos- 
miuKMi of uleco«Mai»otcai»oa signals is oow 
available; *

(b) if so, whether t» s  techoology k  
being adopted io the oetwofk of ioformatioo 
systems;

(c) whether the Departmeoi has carricd 
out coat beoefit studies of sotelltte basad 
and terreatrial oetwork s>sterna; aod*

(d) If so, raault thereof 7 *
*

THE MINISTER OP STATE IN THE 
MINISTRY OF SCIENCE AND* 
TECHNOLOGY AND MINISTER OP 
STATE IN THE DEPARTMENTS OP 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K R . NARAYANAN) : (•) Yw. 
Slf.

( b ) Y « ,8 l r :  . - '  *
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(c) Hm Naiiooal loformatioi C totre 
(NIC) h*d cjumiocd the tcudtct cooductcd 
by other couoixka for Mtelliie vem « 
lerrcitritl network tytlM is. Tbcte uod iet 
com pM  ibc cott ot ulepbooc Mm oeiwork 
wiHiao^ iotcractivt n tclltfc octwoik. !t 
bAi alfo c&amlQad frocD the potot oC view 
of reliabUity, dcpeitdabiliiy and tpecd oi 
deployoMot. Ao lotcrafrocy groop 
coD»biini of rcprtaeotativat of Departmciit 
of Tekcommuoicaiiooi (DOT), D cpartoeol 
of Cltcifooica (DOE), D «(»nm ant of Spaoa 
(DOS), W ireku  Plaooiot Coordlotiioo 
(WPG) aod Naik>oal loformaiict Caotra 
(NIC) liad eiamiM d coal bearfiia for 
varkmf Mtcllita baaed tacbooloflcml 
op< tool.

(d) Fof loof ditUncM aod Urt* 
numbtr of altei, taiaUiu bated oetwork la 
ccooooiicaJ. F o r ' recDoia aod faraway 
araat. laiclHie wUt be the fattcii aod cosiest 
way of »iaN ifthioi the data lioka.

S d tlac  n  *f S c ltoc t and T tckoalocr 
Coaocll

4190. SHRI C. MADHAV REDDl : 
Will the fP lM E  MINISTER be plaaird to 
ttaie ;

(a) wh««he« an aittooomotn Sckooe aod 
Tcchootofy Coyocil for eoMtrio# porchaie/ 
import of Uttat btfta grade iccbook)«y la 
bctng Ml up;

(c) if »o. the d c u ib  thereof; aod

(c) the oatufc of rrpmeotatioQ oo tba 
Couocil aod how will H operate io practloe 
wiihowt ufidua rad-tape 7

THE MINISTER OF STATE IN THE 
MINISTRY OP SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K R. 
NARAYANAN): (a) No, Sir.

(b) aod (e). Do ool arlia.

Coadltloaal C raala la la io ilr to lla lf  by
l a c i

4191. SHRI C. MADHAV R E D D l! 
WiU tbt MinliMr or FINANCE b« plwMd
10 Itaia ]

(a) whether lodustiial Ciedit end 
iD m tm cot Corporatioo of lodia U offering 
to lodoftrialittf coodiiioDal grants upto $ 
5,00t(X)0 or 50 per caot of project coat to 
proflsoce joiot venmrea;

I

(b) if lo, the deuils of the icbefne;

(c) the priority tec ton  aod products for 
thcae veoiurea 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c), 
ICICI hat reported that uoder the Pro> 
gramme for the Advaocemeot of Commercial 
Tcchoology (PACT)» which ii being admiois- 
tertd  by the ICICI, graott t^pto 50% of ib e  
Proved coal with a ceiling of US $ 5 lakh 
can be made available for aettiog up of 
imni venture proKcta for devrtopmeot of 
tachoology. The projects which can be 
comiderrd for attittaocc under the fcbeme 
ahould iovolve developmeot through research 
aod devtlofKnent of an innovative product 
or procna which promiaei ungibte direct 
beoeiktf for the lodian ecooomy. The 
project khould be proposed by an Indian 
company aod US Company 
at a team. with each member 
having a tpecided role aod capability in the 
developmeot aod commercialisation of 
techoology. The atsistaitce under tbe 
programoM ean be availed for any product/ 
prooaai aod oo priority sectors have been 
iodkatad for the porpoae, except that it 
should oot relate to defeoce/armainent, 
sorveiltaooe, weather modification or 
abortioo related equipment aod services.

Stedies oa Pelletloa la Delhi

4192. SHRI DHARAM PAL SINGH 
MALIK :
SHRI PRAKASH CHANDRA ; 
SHRI M. RAOHUMA REDDY : 
SHRI SUBHASH YADAV :

Will tbe Minister of ENVIRONMENT 
A N y  FORESTS be pleased to state :

(•) whether studies oo land and water 
polluiioo to improve tbe present status of 
aoviioomeot In the capiu l are proposed to 
ha ttodertakeo oo the lioea of receatly 
ooodoctcd stodv on air i»rUHitlA«* nM
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1 (b) cbe Slept tx in i UkcD io ihi» S*r«i, S«0iiM»pur dtftUtct on 4 March,
regard 7 I9 ti;

THE MINISTER OP STATE IN THB 
MINISTRY^ OF ENVIRONMENT AND 
FORESTS (SHRl Z R. ANSARI) : (a) um S 
(b). Studies baw been made oo water tod  
land pollution. Tbe steps lakeo toclude Hm 
following :

(i) Water quality moottorlof statioaa 
have been tel up by the Ceofral 
Polloticn Cootrol Board at 
difTerenc stretches of river Yamona; 
and

« (H) A scheme oo waste water di«petal
oo lacd has beeo taken up.

Off-Shore Oeeaa Boft«a C ltclr«iiatae«k
S ta d le t

4193. SHRl D B . PATIL : Will (be
PRIME MINISTER be pleased to ftaia :

(a) whether off-ihor« oce«a bottom 
ekctromagnetic (OBE) studwa bair« b«eo 
■tsrted by tbe Indian lostitote of Geo* 
magnetism (LIO) to discover oil bcWw tba 
tea bed; and

(b) if to, locattooa where the studiaa 
have started or likely to be tu rted  7

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND T6CHNO- 
LOOY a n d  t h e  MINISTER OP STATE 
IN THE DEPARTMENTS OP OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE {S^Ki K R. 
NARAYANAN) : (a) No. Sir.

(b) Docs oo( trite .

Fraad la Pagra Nawada D a ta la^  Saral 
Branch of Ualoa B ath of ladla

4194. SHRl RAM BAHADUR SINGH: 
Will the Mtnitter of FINANCE be pleased 
to stale :

(a) whether a fraud wta detetied ta 
the Union Bank of India Branch at ^ r a  
Nawada DaWingh SaraJ In Bihar on 4 
March. 1982;

(b) whether a Bnt loforrottioD report 
v u  registered lo Polloa SttUoo i t  DaUiogh

(c) if to. the deuUt thereof and actioo 
takes so far; aod

*

*

(d) if oo action hat beeo ukan , ihe 
rtttoQS therefor 7

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRl 
JANARDHANA fOOJARY) : (a) Unioo 
Bank of lodta has reported that (he ei- 
Braoch Manager of its Pagra Nawada 
Branch took oo 4 3,82 a soni of Rs^ K90 
lahha from tha Bank's Cash safe for de- 
positing with State Bank of India. Daliingh 
Sarai Branch. However, he deposited orUy 
Rs. 0.70 lakh im tctd of Rs. 1.90 hikhs. 
fwtodling tb: btltiicc aoKHiot of Rs. I 20 
M bs.

«

(b) to (d). The Bink hat reported that 
a complaint w u  lodged with the DaH.ngh 
Saral fo lke  Station. Samailipur. oo 4.3 12. 
The polioc have cbargc-sheeteu the es- 
Branch Mantger, bis nephew and Ihe Head 
Cashier at the Branch t t  that Itme for tba 
embexzlement of Rt. I 20 lakhs. The Bank 
has further repcricd that both the Branch 
Manager aod Head Cashier have brea 
placed uoder suspemioa from the Baok't 
itnrice.

4

lacoase Tai Ralis la G«|arat

4193. SHRl RA NiirSING H GAtKW AD : 
Will the Miotsier of FINANC'E be pleased 
to s ta te :

( t)  Ihe Dumber of locoma lax raids 
ootdocttd hi Gt^arat during tba yaar 1986; 
dMrici-wfae; aod

(b) (b« amooot unearthed 7

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRl 
JANARDHANA POOJARY) : (a) aod (b), 
Duriiig tha year IW6, 661 searcbea were 
conducted io G ujaitl which resulted in 
seimre of prima fmcit anaccounted asaeta 
worth Rs. 621.17 takbs. Due lo Urga 
aumber of searches. It la ooi praticabta (o 
give dlstrict-wlac break-op.



Air Pollvtton froai Ckemtral IsdM lrlct !■
Vado4ara

4196. SHRI RANJITSINGH OABJC-
WAD : Will tKe MioUter oi ENVIRON-
MENT AND FORESTS b« lo
tiaic ;

*
(«) »bei)ker Ooveromtoc promote to 

r r m o l  further cxptofioo ot cxtitiof 
cbemicAl ooits or teiiiot up ot new chcmk«l> 
bated uoitt to control fartbcr aif poUotk>o; 
at)d

(b) If »o. lt»f dciaih ibefeof T

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) ; (a) aod
(b). AocorJibs to pioc«durc la«t dovo by 
ihc Gj%Yroncfii. ptopotali for enpamioo of 
ctittiiif chemical ooiu or Mtt^nf up of oew 
ciMokal uo^tt, are rcguifed U> be ctaartd 
frooi enttroiMDCni a o ik  mclodini pottu- 
lioo atpecit. p r^ r  to tttuaoce of tcaoct.

l.oaM U  W rakrr S td lo M  mmitr 20 p A l  
PrograaiMe

4197. PR . CHINTA MOHAN : Will
ih< MmtMcf of FINANCE b# pleated lo 
lu ie  ;

(a) the total an>ooD( of kwot pveo lo 
weaker Kviioof uc»der 20>Poial Pio«
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tramme» Slate-wUe artd bank-wise aod the
amottot of recoveriea expected achieved;

.

*

(b) the total loarti fivtn to small scale 
ioduttriea, roed>o(n aod large »cale iodustiiea 
durlof Stxib Five Year Plao aod Ihc 
recoveriea eipecied achieved; aod

(c> fvHether Govemraeot have plans to 
acbitva 100 per cent recoveries and if to , 
the cimt*apan pcopoaed in ihii regard 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) : (a) and (b). 
Reterve Battk of India hai rrpoiied (bat 
the pretcnt data reporting system does not 
jricid Information rclaitng lo advancet for 
weaker aecfion* onder the 20‘Point Pro-
gramme and amount of reco\eriet expected 
againit thete advances in the manner asked 
for. Ho^e^'er. laieit available auie«ise 
aod bank-wise details of cut standing 
advaoce* of public aector banks under the 
3D-Poioc Programme as at the end .of June
1915 are let out respectively (n itatement-l 
and ttatemeot-II below.

Dauils of outtundtng bank credit to 
sviall. medium and large scale induitrial 
ooiu as at the end of each year for the last 
sit yean are indicated below ;

As at the and o^ Small Scala Medium Scale

(R*. in Crores)

Large Scale
DvO;mber

19S0
i

315,71 178 42 1324,47

I9«l 339.07 1S7.6J 1478.84

I9S2 56I.97 225.76 1790.60

I9«) 72i.99 iSl.77 2014.33

1914 S79 69 428 58 2330.12

I9«S 1070.67 230.02 2980 24

(c) The rifk of tome of the adratKsat 
^>ecomiog diflkalt for racovary is iobertat Id  
the Isnding operattooa of thp banka, *t|

may not, therefore, he potaible to achieve 
100 par caot recovery of banki* advancei at 
any point of tima.



127 Written Answers MARC_H 25, 1987 Written Answers 128 

Statement-I 

Stare-wise /dvance.< under the 20-Point 
Programme by Public S('cto, Banks* 

at the end of June 1985 

{Amount in lakbs of Rs.) 

Name of_ State/ 
Union Territory 

I. Northern Regloi;t

1, Haryana

2. Himacbal Pradesh

3. Jammu and
Kashmir

4. Punjab

5. Rajasthan

6. Chandigarh

7. Delhi

II. North Eastern-Region

8. Assam

9. Manipur

10. Mcghalaya

11. Nagaland

12. Tripura

13. Arunachal Pradesh

14. Mizoram

15. Sikkim

III. Eastern Region

16. Bihar

17. Orissa

18. West Bengal

19. Andaman and
Nicobar Islands

IV. Central Region

20. Madhya Pradesh

21. Uttar Pradesh

Balance 
outstanding 

2 

16638.45 

7686.27 

4222.68 

26166.33 

26073.69 

14817 85 

3050.66 

12448.93 

212 53 

2401.35 

519.20 

465.67 

177.78 

373.94 

287 .83 

50076.19 

18193.38 

24056.27 

48,14 

54007.65 

71058,97 

V. Western Region

22. Gujarat

23. Maharashtra

24. Goa, Daman and
Diu

25. Dadra and Nagar
Have Ii

VI. Southern Region

26. Aodhra Pradesh

27. Karoataka

28. Kerala

29. Tamil Nadu

30. Pondicherry

31. Lakshadweep

All India 

2 

42349.17 

51015.86 

847.33 

26.01 

58016.40 

46715.25 

25147.02 

43169.00 

27 J 1.57 

90.92 

603072.29 

*Does not includ(d information from
United Bank of India, 

Statement-II 

Bankwi1e Ad1ance1 under the 20-Point 

Programme by Public Sector 
Banks"' as at the end of 

June 1985 

(Amount in Jakhs of Rs.) 

Name of the Bank 

1. State Bank of India

2. S.B. of Bikaner and
Jaipur

3. State Bank of
Hyderabad

4. State Bank of Indore

5. State Bank of Mysore

Balance 
outstanding 

2 

191021.47 

12341.15 

7110.96 

4601.63 

7395.92 
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6. Suie Bitik of PatiiU

7, Slate Bank of 
Saur*ihirt

$. Sutc Bank of 
Trtvtncort

9. AlUbtbad Bank

10. Ao(5Kra Bank

t l .  Bank of Daroda

12. Bjnk <rf IwJit

n .  Bank of Maharatbtrt 

M CaM rt Bank

15. CtDinU Bank of lodta

16. Cofpoiatiofl Bank

17. Ocna Bank

18 I r^ u o  Bick

19. Irdtao O v tiM t Bank

20. Nr« BaoV of lodta

21. Ortcofal Bank of
CotniDcrcc

22. Punj«b National Bank

23. Punjab and Sfod Bank

24. Syndicate Bank

Unkvo Bank rf  Irdla

: 6. UCO Bank 

27. Vtjtxa Bank

Tulal

12450.52

4566.14

4997.4»

15766 05 

|S70t,89 

>0829.76

17605.67 

1875,92 

39960 07 

44S62 49 

I9?5 21 

1446767 

10430 90 

inj7.o*^ 

3JI9 44 

30I8.7)

43501 64 

5IR5.98 

44f^5 34 

18861.15 

15360,12 

J73I 92

603072 29

*[>oe« noi locltklc ioronnation fioro 
United Bank of lodia

U  C o M p l t t l a *  o f  Narora A t o v i r

^  ' P o n tr Ptaat

4198. SHRI H N« NANJE GOWDA t 
SHftl Q.S. BASAVAHA3U :

Will tbe PRIME MINISTER be pleaded 
10 Mate ;

•  •

(a) whether Uoil'l of the Narora
Atomic Plant Project ii not Itkely to be 
commiuioDed io 1988 a» plaoced;

(b) if ao, (be rca&oot of the ofT-repeated
delays; and

(c) tbe itepi proposed for the expedi*
tiou« coouDiaaiooing of tbe plint ?

THE MINISTFR OF STATE IN THE 
MINISTRY OF SCIENCE AND TtCHNO- 
tO G V  AND MINISTER OF STATE IN 
THE DEPARlMENfS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
K.R. NARAYANAN) : <a) to <c).
Mtmifacfaring piobkma ecpedally of iieara 
fmefaiora »bicb b id  cropped vp wttb 
retard to tbe Narora Atomic Power Plaot 
ha%t been ovctcome and unit^l of tbe Plant 
H expected to be cocnmi&siooed io tbe latief 
half of 1988.

Waaltilaiid Orrflopairat P rajtcl bjr 
World Bask

4199. SHRI VS. KRISHNA IYER: 
Wnt (he Miniiier of ENVIRONMENT 
AND FORESTS be pleated to itate ;

(a) wbetber tbe World Bank hat
proviikd annfancc for any for the
develofMnrot of watte land in tbe country;

(b) if 10. IW Slates lelecred where the
projrct will be ifflplemeotcd; and

(c) tbe batit of tclectioa of Stitct 7

THE MINISTFR OF STATE IN THE
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R ANSARl) ; (a) Yet. 
Sir. The World Bank hat given a»aitfarcc 
for tmptopCDtint Social Forettry Projectt 
which include afToretiat ion/Develop men I vf  
Waaielandt.

(b) Tb« States io which auintance ia
babg given arc : Wett Bengal. Haryana, 
Jammu and Kathmir. Kiroataka. Kerala.

. U ttir Pradeth/ Oujarai* Rajatihaa and 
HtRMcbal Pradcth.

(c) The Social Forestry Piojecta for
gxteroal utittaoce are Kl«cted on tbe b ttii
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of funding capdcily of tb« State, technical 
and economic viability, and the likely 
benefits from tbc Project.

'  M K a p p r o p r l a t l o a  b y  B a n k  O f f l c l a l s

Ib Karnataka

4:03. SHRI VS. KRISHNA IYER: 
Will the Minister of FINANCE be pteaaed 
to state :

(t) total amount of miupprv^pr aiioo/
defalcation by national tied bank officials to 
Karnataka dorirg I9W; and

fb) action taken against these t r i a l s  7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE iSHRI 
JANARDHANA POOiARY) : (a) and (b). 
ReKf%e Bank of India has reported that tb« 
present data repi^rting «y^tem doe* oo< yield 
Information in rc^pect of roitappropfiation/ 
defakration by nationalised bank ofTicials in 
Karnataka durirg 1986 as its system cf 
maiotainirg and compiling stattsttcs about 
frauds is bark-vkiic, year-wtse. However, 
information regarding the total numN-f cf 
ca^es of frauds perpetratrd in Public Sector 
Banks in India and the amoijnt involved 
thffcin. irrespective of the dales of 
occurrence, as reported by Public Sector 
Banks to RBI is given below :

No. of frauds

1822

Amount involved

Rs 44 42 croret

The Reserve Bank of India has 
iotimated that the information regardirtg the 
number of deleoquent employed tgainst 
svhom aclion has been taken for tbeir 
Involvement in cases of frauds as reported 
to it by Public Sector Banks during ]9?6 it 
as givei> below :

(1) No. of employees convicted
oo cbirget of frauds

(2) No. of employees given
mi|or/mitH)r p>enalties

22

449

273(}) No. of err.plofees against 
whom protccutioo ii pending 
lo court!

(•190 31.1186)

(4) No. of emptoyeet agAiost 431 
skboro departmental pro-
ceedings are pending *

(as 00 31.12.86)
«

Fitlactiofl of .Manmala, Rrptilei 
aod Anpklblana

4201. SHRI BkAJA MOHAN 
MOHANTY : Will the Minuttr of
ENVIRONMFNT AND FORtSTS be 
pleased to state ;

(a) whether more than 70 ipeciet of
mammali and 17 species of amphibtans and 
reptiles are facirg threat of extinctioo io 
our country, if so. the details thereof;

(by *h?ther any study f'as been 
conductcd and if so. the iHi*ccme thereof, 
and

(c) the steps taken to protect thete
ipectes 7

THF MINISTTR OF STATF IN THE 
MINISTRY OF ISV IR t^SM fN T AND 
rORFSTS (SHRI Z R. ANSAKI): (a) 
and (b). F>ght>or>e ifitctes of marrmaU. 
flfteeti species of reptiles ard three spec»es of 
amphibuns are regarded »% threa'ened 
spcc»rs from India. Th»s has k«en rrcnded 
by the 7xx>lof«a! Survey of hdia  in its 
publication 'Threatened Aoimalt of Irw îa/*

(c) A statrment ts given belo«.

.Slate oietl

Ktoin s t f p i  taken fo* /4# p*ott^H0n 
tk*r j temrd  j/vcV #

A number of ioitittives have l^een' taken 
in fccefit years for siildhfe con«ervttioo io 
India. The important measures*arc giveo 
belosk :

(a) A comprebcrsiy« legMUtion caltcd
the Wild life (Protection) Act,
1972 has been enacted to prov:d«
uniform lc«Wlaiio« for the ^rolec»
tioo cf wifdltft In the cruntry.
However, tbb Act Is not applicablt
10 iairmu and Kashmir s^bicb hat
a similar Act called the Jammu and
Kasbmif Wild life ^Frotectioo) Act,
1971.
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(b) The Forest Comervatio·n Act,
1980 checks the indiscriminate
diversion to non-forest use of
forests land which are the main
.habitat of wildlife in the country.

(c) The network of protected areas in
the country has been expanded to
iriclude 60 National Parks and
258 Sanctuaries. It covers about 4
per cent or total land area and
about 15 pllr cent of the forest
area of the country.

(d) Special projects like Project Tiger
and Crocodile Project, have been
launched ·to save the endangered
species and these have proved
successful.

(e) 

• . (f)

(b) 

Trade and commerce as well as
import and export cf wild animals,
birds, plants and their d.:rivatives
are strictly controlled.

Ceolrally sponsored schemes have
been launched to aid the develop­
ment of National Parks and
sanctuaries (iocludiog Tiaer

: Reserves), a1Jd zoos to promote
conservation awareness captive
bn:eding and education. New
schemes have been started during
Vil five year plan period for
controf of· poaching of wild
ani01als and captive breeding of
endangered species.

· A national lev:I institute called
the Wildlife Institute of India bas
been . established for providing
training in wildlife management,
wildlife education and research.

India is a signatory to five
important international and
bilateral conventions. They are the
Convention on lt:iteroational Trade
in Endangered species of Wild
Fauna and Flora (CI TES), Wet­
lands, Whaling, Migratory Species
and with USSR oo Migratory
Bird,.

(i) The National Wildlife Action Plan
bas been adopted which· provides
the framework of strateay as well

�s of prngrammes and projects, for 
wildlife conservation in future. Its 
main components are: 

Establishment of a representative 
network of protected areas, 

Management of protected areas and 
habitat restoration, 

Wildlife protection in multi-use 
areas, 

Rehabilitation of endangered ·aqd 
threatened species. 

Captive breeding pmgramme, 

Wildlife education and ioterpreta· 
tion, 

Research and monitoring, 

· Domestic legislation and interna­
tional conventions,

National conserv.ation stratrgy,

Collaboration with voluntary
bodies/ non-governmental orgaaisa0 

tions.

While action has been initiated on 
of the components of the Action Piao, 
notable steps taken are given below : 

most 
more 

A survey of all National Parks and 
sanctuaries and other areas deserv­

. ing protection btatus bas been 
taken up with a view to strengthen 
and enlarge the network of 
protected areas in the country. 
Guidelines for tbe preparation of 
management plans ·of • wildlife 
reserves have been drawn.up and 
circulated to all the States. and 

. Union Territories. 

Guidelines have been developed 
for eliciting people's support for 
wildlife conservation. These have 
also been circulated to all the 
States and Union Territories. 

Review and revision of National 
Forest Policy have been taken up 
to incorporate substantial concerns 
for wildlife conservation. 



135 W riatn A nsw th MARCH 25, \ m HV/l/r* Amswtrs 136

— Furiber arocDdmeou to tb« Wild-
life (Projection) A.I. 1972 arc 
under eximiDAtioo.

, — Cftptive breedioK ind rcb«bi)iia(iofl 
programmes have been hiuocbed.

— Moiel ioterpreUliofi facilitiet are 
being rstabliihed in tocne naiiooal 
parks and zooa.

^ Wildlife Institute of InJia has
taken up wildlife trainickg and 
research activities in the field o4 
wildlife.

Uilllsatloa of Faada by Statci

4202. SHRI K. R^MACHANDRA

REDDY : Will the Mmi&ter of WELFARE 
be pleaud to state ;

(a) the Statc-wUc break of funds
utilised by tbe various Siaie»/Uoion 
Territories under Tribal Sub-Plan ard 
Special Cooipooeot Plan during the 1985-S6; 
and

(b) tbe Sutei (bat have utiliacd ibese
fuodi fully and the States whiib bdve not 
utiliied ibe funds fuUy T

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
OIRIDHAR OOMANGO) : (a) and
(b). InfofiDtnoo b given to tbe tutcnKOi 
below.

S u t t« « a t
(R« 10 LakbO

S.
No.

Name of the State
Funds

Provided

Tribal iub-Pl4n
F uods

UtiliKd

Special Compocieni plan
Funcs iuodi

ProvKkd Utilised

1 2 3 4 5 6

1. Andhra Pradesh 4000.96 344 > 26 I2O64C0 10565 00

2. A»am S:4J.82 5003 28 1044.00 >86 00

3. Dibar 21377.41 2321.^26 6727.00 5621 00

4. Gujarat 9599.66 9262 79 2587.00 2-.92XO

5. Haryana — — 3033.0J 2VII OO*

6. Himachal Pradesh 1742.31* 1666 32 I949.CC IW9.00*

7. 1 aod K — — 956 00 956.00*

S. Kirootakj
m

5 IIJ0 573.81 679),00 6717.00

9. Keralo 431.36« 694.95 2958.00 2885.00

10. Modhyt PradMb 24116.98 23374.30 633200 6340.00*

U. M abam htra 8877.61 KM54 63 4 2 r.0 0 62J2.00

12. Manipur 2866.26
* y

2166 JO 142.00 142 00»

13. Ofina 15762.03 15743,85 3651 00 36I5 00*

14. P i t t ^  . — — 2187.00 1776.00
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1 2 3 4
4

5 6

15. Kajaitbao 6863.96 6676.20 6647 00 6^47.00*
&

16.
»

S4k i(n t9 .40 68 79 46.00 46 00*

17, Tripura 2372.05 2591.86 755.00 686.00

18. Tam il Nadu 620.62 618 31 I2616.C0 1261600*

19. U iia r Pradesh 173.75 137.27 17267 00 I7 5 s : .tu *

20. Weal Bengal 3109.05 2956.18 6542.^ 0 6541 00*

21. l>elhi — — 1643,00 1583.00

22. Chandtgatb — — 198.U) I98 .00*

2}. Poodicberry — — 520.00 478.00

24. G oa, Dumao and Diu 35.96 35.95 83.00 63.00

25. A and N tilaikdi >69.48 217.78
•

•

tnlrodacOo* of A rta  Pt«oii(«|

420* PHOF. NAHAIS CHANO 
PARASHAK j  W n tbc MiotUff of 
P;.ANNING \x  plr««c4 to »ur« ;

(«) wbctHct G o n m m c o t  pfopo** lo  
iul;odiK« afc« pUaning at a(*icui ibe t&ut- 
irif cochcrpi of dcp«MmcoUl pUnnini;

(b) If 10. ttbctbcr It »oo14 \j* tnlittUy
lofroiSiKtU for bUI iU ttt/rt$ ioni by 
coofdttutinf ih« programme* variottt 
rrtateJ dcpanmtoU to ••  (o Uuoch tn
ioteffatc^l pUnoinf aiK) coordioitc«i 
icttoo;

(c) tbc (Ut« by wbicb t  dccitioo 
will be uket) in ibt«

(d) if chX, lb« rtatoM  for Ool fccepting
ihl« cbanfcd cooctpt for pUootoi 7

THE MINIiTCR OP STATE IN THE 
M tN lSlRY  OP fLANNINO (SHRI 
SUKH RAM) : (•) 10 (d). Tbc Covcra- 
meot h«vt Adopted tn  i r e t  approtcb for 
fbe dcvclopmcni of backward t r ta i  In the 
cour.try over tucc mIv* Five Year PUos. 
Tbarc arc varloM Spcdal Area Dcvtlopmcoi 
^rntramiDct lilia the Droutfal ProM Araa

D*vflopm«ni Piotfim tnr. D^wrt fVvdop* 
rocoi Progracnme. Wcticrn Ghaft L>c\elop- 
menl Pfcigramme, B u jc r  Areas IVvth pment 
PfCttfamme. ProfiamnK fox iht Accekraicd 
l>evcl<»pmenl <*f *h< I>acoit> Prone Area* of 
U tu t  P^ade«b« Madh)a Pra(5e^b and 
Ra>aitbao aod (be profirammct for 
pffOvMliiTi tncenitvci for ictiinf up indusirics 
in Ue indu«*rfaUy bacivan) arrai. Special 
Central Aiaistaocc it al»o bcmg provided 
for ibe dcvelormcat of bill aicas and ' ttibal 
areat.

F tia t lo i  of P b jfka l Target!! fur 
Projecl Ifnplr«eBfa(ion

4:04 PROF. NARAIN CHAND 
PARASHAR : Will ibe Mioister of
PLANNING be pkaMd lo ttate :

(a) wbciber Govtrtimeni have conai*
derrd a tugtettion ibat for all bill Stales/ 
Regiona. pbratcal targeit rather than fiscal 
targrti ibould be »ct up in m peci of 
inplaratQiattoD/cxccuiioD of Yartou* pro- 
ieclt; and

(b) if to, tbe deciilon uketi In tbii
rcgaid T

THE MINISTER OF STATE IN TUP 
MINISTRY OF PLANNING (SHr
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S U K H R A M ); (■) a n d tb ) .  Tb« lize of 
the State Plans are (ktcrmioed o q  tb« baiit 
of their own resourcca and the kvel of 
ccf\lral assistaoce, admissible to them. 
Withio tbfl framework of broid natiooil 
obj&tives and priorities, and coosbteot 
with the rtecd aod resource availability, as 
far as feasible, both physical aod fioaocial 
targe:s are fii(cd fur various sectors/tub- 
sectors/projects io the all Slates and Uoioo 
Territories iticluding designated hill areas 
and the hill States.

Refer?atloB of Public iMaet to Serai- 
Urban and Rural Area iBTeitori

4205. SHRIMATI BASAVARAJE- 
SWARl :
SHRI C, MADIIAV REDDl :

Will Minister
pleaded to tt^te ;

of FINANCE be

(■) whcthsr Govcromcoc propoae to 
reserve a ccruin proporiioo of setcct public 
issues of deScDturfs and equities solely for 
iovcslori from scmi>urbtD aod rural areas;

(b) tf so. by what tinM a final deciaioo 
io this regard is likely to be taken aod th« 
(nain features of the Kbetnes; and

(g ) whether there arc any other plans 
to attract iovestmeots and ensure retufos to 
rural areas ?

THE MINISTER Oh STATE IN THE 
MINISTRY OP f i n a n c e  (SHRf 
JANAROHANA POOJARY) : (a) and (b). 
There is d o  such proposal under coosi<iera- 
lioo of (be Oovertmicot at present.

(c) There are various optiooa aod 
facilities already available for the rural 
investors. These are periodically revirwc<) 
to bring about necessary moJificatiooa aod 
liDproveaients.

A ccoutiog Y ean for Income T a t  
A faessfti

.

420V SHRI K, PRADHANI : Will the 
Mioister of FINANCE be pletKd to 
atate ;

(a) whether Goveromcot propose to 
have four accouoting yean  for difTereni 
:tte |ories of asKsaees of locomi T u ;  tod

(b) if so. the details thereof 7

THE MINISTER Oh STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANAROHANA POOJARY) : ( • )  No, 
Sir.

(b) Does Dot arise,

M aaiifaciiirt of S«b-S!aadard K k c lro ak  
Conipooemts

4207. SHRI SOMNATH RATH :
SHRI T. BALA GOUO :

Will (he PRIME MINISTER be ( leawd 
to state :

(a) number of caies whkh hive c.me to 
the OiMice of Union Oov«mn>enl ^ b t r t  
people were found manuf«*;tLrtr« sub- 
stand4rd TV sets, radio sets aiid VCRs 
during tbc latl three yean; aod

(b) (be number of cases io Delhi w’lcre 
people have been arretted for ms^uU^tuttng 
the above items and scltioi ihern as 
Unporud items ?

THE MINISTER Of STATE IN THE 
MINISTRY OF SCIENCE AND TEt HNO^ 
LOGY AND MINISTER OF STATE IS 
THE DEPARTMENTS Oh CX EAS 
DEVEL0PV1ENT. ATOMIC INERGY. 
ELECTRONICS AND SPACE (SHRI 
K R. NARAYANAN) : ( i)  No geoefsl 
coenplaint of such'oiture has t>cen rcceiscd 
in the Department of Ekcironics.

(b) I>oes not srise.

Baak \4 v a a e n  to Sick Uai(«

4208. SHRI LAKSHMAN MALI ICK : 
Will fb« Mintstef of FINANC'E be pleaitd 
to state :

(a) the break*op of baok advances 
made t o . small-scale skk uoits and the 
names of iodmtrial units which base been 
provided vilh  a loao cscecJing rupcet ooe 
crore cach;

(b) whether (be amooot so advao<.«d ia 
being recovered; aod

(c) tf S0i the dItatU Io this regard, 
SUte«frbe 7
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THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) : ( i)  Rcwrvc 
Bank India (RBl) hai reportrd ihat tber« 
jKcre 1.2^.674 tick imatl »cale loJuitrial 
un!ii with outitandinf bank credit of 
Rt. 1183 5K crorct ai at ihe end of June, 
1986. Thcfc were 637 tk k  units (including 
medium and Uritc) tndividually enjoying 
«gffrc|ale bank Cfedtt limit of R«. 1 crorca 
anJ above from banking lyttcm as at the 
end of IVtembcf, 1985 (tate«t availabk). 
Ai (v;r <he ttatute% g>^v«rnln| public Mctar 
banki, Inftirmation relating to (be individual 
coniiilt^ntf of bankt cannot be divulged.

m

(h) and (c> Rchdbilttaiioo packages 
drawn up for piHcf>tially viable tk k  uniia 
provide for r^*paymcnt of loam of banki at 
per the rrpavmrnt tcbedulrt diawn thereto. 
F^itrtt are alu> made by bankt to recover 
their duet frtnn noo-vtable unitt. Data 
repofting »yt(em doe* not yield Stale-wite 
informiitcm aK>ui the quatitum of advances 
rec*»^ered tfparaitly fri>m tkk  oniit.

Ptantt for M tasfav tv rt  of Mor^klae

4 W  S!!R | VIRDIII CHANDCR 
JAIN • Will ihe Vf^miter of I INANCE be 
picAied lo «t«le ;

(a) the placet »n the country where 
plinti have been tel up to dUfrnfactuft 
morphtoe from opium;

(b) yScther production 
irH:rcii*ed a« a rrtuh of the 
ihctc pUntt;

of opium hat 
lefitng up of

(c) «kh<lber a b<g plant for ih« purpoae 
ti (tniri to be tct up thortly in Cbittor 
dHtrtci of Rajttthan; and

(d) if to, by wbal titne 7

T H t MINISTFR OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA KX>JARY); (a) Morphine, 
hctnkt certain other alkaloidt. la extracted 
from upium tn the Ooremmeni Opium and 
Alkaloid Workt at Oazipuf (U.P.) and 
Neemuch (M.K).

(b) and (c). No, Sir.

(d) Does not arise.

[Eniihk]
D m lo p n e o t  of Space Techooloeiea

4 2 1 0 'SHR! VIRDHI CHANDER JAIN : 
Will the PRIME MlNISTMR be pleased 
10 ttate the progrefit made in the field of 
development of Space technologies for peace-
ful purpote in the Country 7

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEFARTMENIS OF OCEAN 
DtVFLOPMENT. ATOMIC FNFRGY, 
tLEC'TRONIC'S AND SPACE (SHRI K R. 
NARAYANAN) : A ita te trcn  iv given
below :

Statement

In purtoaiure of the primary ohjeclive of 
Indian Space Progratr.me which is to 
ettablith a seir-ieltart b j »  and brirg the 
benefiit of space techcolrfy to ihe common 
mao. a wy II Lnit, inirgrated space pTi^rsn’tn'te 
hat beeen evoUed tn the following three 
phues :

1. Ettablisbmect cf irfraftfucitrc erd  
dcvelopn tn t cf cxpciiisc.

2. Undertake a series of planned fx- 
peiimeDial miasicni in iht develop-
ment of Sitcllites, le in .h  vchkkt 
and a rp lk a fc m  cf fpacc techno-
logy.

3. Operatlonanre the space terviceit.

Townidt this end. over the last few yesr^, 
ISRO bat iucce»«ful devrlofed a series of 
toundirg rockett and a mcdesi capabihty (o 
launch MielHtci upio 150 Kgs , s<\en exr^ti* 
mental appltcation Satellites pnd a demons- 
trtUon of utclliie applications to csiabli‘h 
Afttiofiwkk wervicef in coirn unkatlon. rddio 
eelworklng. Metrorolofical tmagirg ard  
temote aenaing of India natural lesourcet. 
Out of these, (bree utcllites weigbirg about 
40 Kit each were launched using the indi- 
geneouOy developed Satellite LautKh Vchl* 
cle SUV-J. ‘The launch vehicle technology 
k$ further upgraded thtough ihe develop* 
meot of the clotedHoop guidance syitcm and 
»lr»p— op boosters  ̂ for ibe Augmcntecl
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Satetlite Launch Vchick (AStV) ta  pUce i
150 Kg pt>lo«d io lo« eanb orbit, lo 
iddiiioo, work Is io progress to devtlop tb« 
Polar Satellite Ltuoch Vehicle (PSLV) mith 
(he capability of placinf a 1000 Kg. Remote 
Sensiog Sitellite io 900 Km. aua lyncbroa- 
out orbit by 1989-90 Advance 'actiooi 
have been iaiiialed to develop the cryogeoic 
Liquid Propel land Uoper iiage for the 
realisation of GSLV by ]99t capAbte of 
launching se.ond gen^railoa INSAT claat of 
•aieilites. In area* of Satellites and 
Satellite Appl»caiiom, nitloovtde opcrationa- 
liuiMon of spice tefvicea b it already btguo 
thut prov'diag vital b:T>efl‘s to th: country.

<

Conmaolcatloa ;

White gaining eiperiencc io tofmrarc. 
Ground S>itcm Managen^eot aod Advance 
communicattoo rxperimentt through SITE 
Programme uting ATS-6 Sitellite of NASA 
and STEP using Fran:o German Satellite. 
Symphony, parallel efforts were movnted io 
late 70*s to develop indigetKXH Geostatiooary 
communication Satellite APPLE, fuU<7«ing 
the luccessful launch of Aryabbua aoJ 
B iaskira. APPLE, launched in 19§t »as 
uied for over two yean to carry out adv^oced 
communicattoo experiments enabling the 
definition of unique operational INSAT 
system. Wjih the successful launch of 
INS AT-IB io 198), vitjl commun cation 
services have been fully operaiionati>ed pro* 
viding much bercfits to the nation. These 
inclusk long distance domestic telc-commuoi- 
cations iocludiog Remote Area Comm«inica- 
tion. Radio network log. TV broadcast to the 
entire nation covering over 60 per cent of 
(he Nation's popuUiioo, Meteorological 
imaging rvery balf-an-hour each day, auto-
matic areas specif>j disaster srarnirg sytfem 
in cyclonc-prone areas, Maoy new and 
inoovalive lervices such as Data Networking, 
Rural Fclegnphy to the North-East Regioo 
of the cooolry. rxpeosioii of TV 
to cover over 9 * per ceni 
of the Nation's pofHiUtion aod Segrch and 
Rescue mechanhm lo provide imonfdtaie 
relief to ships io disircM, eic. a rt bekig 
progressively implemetired, INSAT*IB will 
be followed by INSAT-IC in ItM  god 
1N5AT-IO in *1959. Tbs tecoiid •eneratioo 
INSAT-II. being developed indigeomisly 
which are twice 'as com pki aod for aboai 
tsrice the capacity of iNSAT sysi.*m. will 
stirt (lowing iiUo the Aaiifstrggm from 1990 
oowordi. ^  .

Reaiote S caslag ;

Beginning with aerial Remote Sensing 
god experiraeotal Reatoie SecMiog Missiooi, 
using Bbaskara I aod II. total operatiofuU 
status to Remole Sensing wilt be icached 
with lauoch of State*of*Arl Remote Semirg » 
Satellite lRS-1 io the second half of the 
year. Already from the Data obtained and 
being obiatoed from Bhaskari, Landsat and 
SPOT Satcirte, many vital remote senttrg 
applicatioos have been opCMtiOfxalitcd. 
T^ne include reguUr prediciion cf soow 
melt which b  the main water restnirces in 
ooribern India: de/ioeaiion of wia îc land at 
village level as a flnl step losrsids its rrcU* 
mation; regular mofiitoring of forest cover 
and vegetation; the underground water 
potential at micro level and marp'Og of 
flood affected area<* Detection of mineral 
resources, tDonitonng of major agftculiural 

crops on a regular basis, drought manefrment. 
ttrbao studies aod regular oooitoriog of the 
Natioo*s eovtrorment are some of the ituJies 
wh’ch have already been taken up with apPfo- 
priate user agencies oo a tinM bii«nd misatnn 
basis for opera!iooal sation in iht coming two 
or three years IRS* I will be regularly follow-
ed by other similar pn.b*bly even moie 
powctful Remote Sensir^ saiettitrs. lo the 
Ninety's IRS series will be launcScd tning 
our osim tfldtgcneoul Uursch vehi;le PSLV.

An i n t e r - d e p a r t m e n l i l  Nattonal Naigfal 
Resources M a d s g e m e n t  System (NNRMS) 
has been established with Department of 
Space as a n o d a l  a«mcy to co-otdmaie arwt 
f u l l y  operatioeialisc Remote Sensing Appli* 
cations of immediate relevance to the dese* 
lopmeni cf the oatioo itKh as ^forestry, 
g r o u f K l  water, minerals, d r t o k i r t g  w a t e r ,  soil 
moo tormg. agriculture, wa^lelarvd. mappirtg 
and ocean resources.

*

Space Scltaees i
*

In the area of space scknces, many es- 
pcffmenis have been co«ducicd with 
balloons aod soui>ding rockets for invesiiga- 
don in the upper aimmphere and aMronomy. 
Regular sveekly synopttc rocket sododtogs 
are being carried out as a part of the Indian 
Middle Atirospbertc Prngranrmte (IMAP). 
Powerful Ifiier*departmental facility * with 
M Sr radar h being set up to provide sr^en- 
(iats a pos»efful icol lo eiplorc Ibe atiroa* 
phere a!l the way upto 100 Kma SROSS ) 
|0 d  4 Salellitca to ^  Uuocbcd on ASLV arf
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u t t M i U i  10 ewry out A»uooon>lc »o4 
Aefoooinic lovt*iigtt*ooi.

S ^ c e  I««l«try iBlcffacc ;
4

ApproprUie liok tte  b<cti e tfib -
Uth«il bciweco Sptoe iiul IfMlwtry on ooc 
band tnd  Sptce m d  •cidcmic ioiliiutioni 
on itif olhfff. Tb«* include :

(i) TcchfwlofT irtftifei fron> ISRO
10 lDdu»uir»«

(U) T « c h n o l C o M o l i t n c y  ^
ISRO.

(iiO of tccbooUHy
potential *o lodutify by ISKO;
tnd

(U) Supply of food* and 
ffo® Indutuy to ISRO.

Knricci

I n  adJtiioo w  tooce^ifully iran^feirini 
ovtf lOO iect»ooU^»*« developed b / ISRO 
10 lodu^uiea. %A ib< p r» ro t plan, iboui 50 
per ccni of ttK pUn alloc^tioo U *pen! »o 
Ibt lodUQ Induitry.

S«waiBry ;

to Sommittf. two d^catSe* of Space 
wofV ha« alftady ted to lh« opeiHiooaliM- 
iion o( Space ftcr%»cc« pcoviding vital inpoCi 
to the naut'o lo ibe areai of cooMnuni- 
cation. Mcieolofy and Rcmme Scotinf of 
Natural Rcfouroca of ibe country. A Klf- 
fcUani ba%e in rockci lethnolofy. Satellite, 
Siicllite and Space Appl»catiof» bai been 
e»ubl»*bed. Ef!ccil»e inierface* between 
acadeaitc toatiiutkMM iimJ induitritt a rt 
bciof e«iablt»h«d to enture that tbe frowirvf 
demands on Spsce »eivicff to ibe nett 
decade miW be met thfoufb lodifenoua 
effort* to enture that tbe full btncftti of 
space tecbnolofy flowt to tbe main»tf«am 
of tbe nation.

F ica ta llo a  •t  Ancleat a U r t  b> N a llo ^ l  
In ttliu te  of O ttm ^ fp k y

« M . SHRIMATI MADHUREB
StNOH :
SHRI K. RAMAMURTHY ;

Will Ibe PRIME MINISTER be plfiw d 
to s ta te :

(a) wbetbei tbe National Institute of 
Ooeanogiapby bad lakeo up prcjecis fcr 
cicavation of lubnf^eigrd ancient ciiiei;

*

(b) If 10, Ibe deiaili tberecf;

(c) the placet identiOed by the marine 
arcbaeologiktf and tbe amount to be tpeot 
In Ibif regard; and

(d) whether the technolofy and tocU 
to be utilised are indigenously developed 7

TH€ MINISTFR OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTFR OF 
STATE IN THE DEPARTMENTS OF 
OCEAN PEVtLOPM ENT. ATOMIC 
e n e r g y ,  ELECTRONICS AND SPACE 
(SHRI K R. NARAYANAN) : (a) Yes,
Sir, tbe National Institute of Oceanography 
Is providiri base facilities to a DST funded 
pro>eci on marine archaeological studies in 
Indian «aier».

(b) and (c). I. The project envisages 
eicavation of (be anocnt city of Dwaroka 
on O ujirat coast. Obarapuri in the Flc- 
pbanta I'land off Bombay, Kaveripatoam on 
Tamilnadu coait and Kalinganagara on 
Andhra coast besides cfttofation cf reco-
very of few sblpwrccls.

2, Tbe pUccs partly excavated and doca- 
menttd are the tubmetge cities of Di^^rakad 
and Bet Dwartka.

5. Tbe amount speni so far is about 
Rs. M 5 Ukbt. Amount required for further 
eicavation during the next three years is 
estimated at Rs. 54 lakht.

(d) Y e t, Sir. ibc technology is comp’e- 
tely Indigenous; both for shallow water and 
deep w aur target search, cxcavatlfD and 
documentation. As regards locli, except 
for undecwattr camerat and sub'bottorn 
p ro file r  cum-aide scan sonar, all other 
loostruments/tooh tre  also ind trnous.

New Wa#kel E ic k c n c  Permit Srheaie 

4212- SHRI K. RAM AM URTHY;
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Will ihe MiDister of FINANCE b« pleaieJ 
to slate the deuils of the new Nankct e i- 
change permit tcbeme introJuceJ by ihe 
Reserve Bank of India ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE tSHRI 
JANARDHANA POOJARV) : The
Reserve Bank of India bat not iotrvxSuced 
any new blanket eicbaogt permit scheme.

Commltfee to Idfotlfi and Srieet Irrig ttloa
Projects

421), SHRI K. RAV1AMURTHV : 
Will the Minuter of PLANNING be pleaKd 
to state ;

(a) whether the Committee set up to 
identify and iciect irrigatioo proiecis for 
conducting evaluAitoo studies bai tubmiited 
iu  report;

(b) if so. Ihe recommendatioof made 
by the Committee and tbe action taken 
thereon; and

(c) tbe names of Statei where the 
studies were conducted/»iII be conducted 
during the Seventh Five Year Pi^n ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHKI SUKH 
RAM} : <a) A star»dirg Commiltee ba«
been cortstituted to guide and review the 
programme of carrying out post facto 
evaluation studies of irrigatioo projects.

(b) During tbe courie of working of 
this Standing Committee, it wai decided to 
earmark funds in the Annual Plan of S7-8g 
of States for carrying evaluation studtea. 
Accordingly funds have been earmarked in 
ih« Annual Plan of 87-M in respect of each 
State.

(c> Evatuatio® Studies hjve been carried 
out by States of Haryana, Punjab. Bihar. 
Tamil Nadu« Orisaa, Rajasthan and Tripura 
and. by and large, evaluation studies will 
now be carried out during Ihe Seventh Plan 
by all the Stales.

[Tfanslatton]

AITorefialloB Prograa 
Pradeak

le In Uttar

4 :i4 . SHRI RAJ KUMAR R A I: Will 
fQworot. - —  '  —  —-

the Minister of ENVIRONMENT AND 
FORESTS be pleaied to state :

(a) whether Governtnent propose to 
give any additional assiitance to Uttar 
Pradesh as a special irtcentive for ifrple- 
meoting afforestation Programme successfully; 
and

fb) if so. tbe details therefor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI : (a ' No, 
Sir.

(b) Queaiion does not arise.

■ Valae of Carreaey Natea la ClrroU tki*

4 :i5 . SHRI JAGANNATH PATTNAIK : 
Will tbe Minister of FINANCE be p(c«tcd 
to itate :

(a) tW total value of currexKy nofes m 
circulation at at pm eot,

(b) tofal value of paper ootes of 
imstlef denomiiuiio&s in circulattoei at at 
present;

(c) ttie toial number of ooc rupee coins 
in circutalioa as at present;

(d) wbethet Governmtni piopoae to 
introduce any other co«n« of higher denocr^ 
naiioo in the near future; and

(e) if to, the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) ;

(Figures Ri in c ro m )

(a) (i) Tot^l value of bank notes 29.141
in circularioo (aa on
13.3,17)

(ii) Totol value of Re I 287 
notes in circulation (as on 
26.I2.W)

(b) (i) Total value of R«. I 287
denooiiptiioa i>oie io
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circulatioQ 
26:12.86)

* ’*

(li) Total viluc 
dcnomiufttiofi 
circuUiioQ 
31.5.85)

(M oo

of Ri. 2 
note io 

(at oo

601

(c) Total Dumber of one fupee coio« io 
ctrcuUlk>o (at oo 26.12 ft6) it 3157 mitUoo 
piccc*.

(J) No, Sir.

(r) O o n  not aiuc.

!^ n f  Trtm  Policy oa AfaiM^bfrc

4 :i6  SHRI SHANTI DHARIWAL : 
V\i!t (he PKIME MINISTER be ptcate^ to 
state :

(«) »bettKr G am om «or» aiieotioo b«i 
b:co Jrawo to iKc pfedklH>0 ma^te by ibe 
Scieniitu 10 tbe effect ilut ibe icmperiture 
of eadh *)ll riM by 30^C after tiily year* 
in 4 the atmo«pbcfc »ttl b<cofne hoi g«vinf 
fite lo ■ number of baiaidi;

(b) if io, whetbet Goretnttwoi ptopow 
(0 (ormuUtcO a lonf term poNcy id ihit 
leiard; ami

(c) if ooi. Ibe rtaKiiH ibcrefoi ?

IMF MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TfCUNOLOOY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
CXEAN DIVELOPMENT, ATOMIC
I NERGY, tlEC TR O N lC S AND SPACE 
(S IIR IK R . NARAYANAN): (a) Yet,
Sir. A ro« of about 3 X  to flobtl tempera-

ture has been predicted by ttudiei in dc\e- 
loped counirtet. Howrever, accuracy of 
aucb predictiooi it ^et to be establi&bed.

(b) and (c). An incretM of about 3 C 
in (lobal surface temperature could increase 
rainfall by about 7 to 10 per cent on an 
•ver«tc over the globe. This ii not Itlely 
pote any h a u rd t  for India and no parti- 
cuUr loQf u tm  policy decision it calUd for 
at tbc pretcnl juncture.

Drpoaitt of Cummerclal Baakt

4217. SHRI SHANTI DHARIWAL : 
Will the Minister of FINANCE be pleased 
lo ttate ;

(a> bank-wise dciaili of the deposits 
Mcured by tbe commerctit bank* of the 
country b) 31 December, 19S6; and

(b) tbe percentage irwcease in ihe 
depotiis secured this year •« con^pareJ to 
tbose secured durtng tbe last 6ve years ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) ; (a)
Accordinf to Reserve B^nk of India's pro- 
visional data agiregite deposiii of tU 
Scheduled Commercial Barks (excluding 
Regional Rurul Banks*) as on the list Fridjty 
of I>eoeniber 1981, Dec^rmber 198^, Deceni- 
bei 198), r>eceaibcr 1984, December 19K5 
and December 1986 were R». 4 3793.74
croret. Rs 5l?77.74 croret. Rt. W)^^9.76 
crorei, R» 70769 12 croret. Rs, 84201.13 
croret and Rs 100710.79 ciores respectivtly.

(b) The percentigc increase in the 
dffposus tecurei this year as ccmpared to 
tbo^e secured during tbe U%t Five years as 
on the last Friday of month of De.'embcr it 
ithJicated below ;

Percentage incveate

«
(Per Cent)

Dtc. Dec, Dec. Dec. Dec.
1982 1983 1984 1985 1986

+  17.77 +  17.M +  169 +  18,98 +  19.61
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lacretse In S«nlec Cfairges bj Natloo«Ut«4
Baakj

4218. SHRI SYED SHAHABUDDIN : 
Will the Mioistcr of FINANCE b« 
to itate :

(a) whether tcfvice cbargcs cf the 
private banks are lovfcr (bao those of 
nationalised banks;

(b) if »o, dclalli Ibereof;

(c) w b c i h t r  i h e  i O k i e a » e  in b c r v i c «  

chargcs of oationali '^  b a o k i  w e r e  a p p f O v c U  

b y  Government; a n d

(d) if so, (he raiiooale ibereof 7

THE MINISri R OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b) 
fb j service chirget are preicrtbcd by ib< 
individual theno^elveft. While infor-
milton relitios to the tervice chargrt uf 
privits sector banks is not readtly available 
With th: Rnervs Biok of Indu (RBI), it u 
p3i5ible tkiit these v«ry frjoo biak to 
bank.

(c) and (d). A uniform schedule o/ 
service charges hat b'^en adopted by eAcfa 
nationalised baok. Approval of tb« 
Government/RBI is not re^^uired fur the 
same. The revision lo ibe service cbarges 
has been effeclcd by the iMliooatiKd banks

(c) whether the banks piopose to 
develop a reponini ayitem on rooniiortof 
repayment of such loans 7

*

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHBI 
JANARDHANA POOJARY) : (a) The 
physical targeta allocated lo each Stale/Union 
Territory Govcnuncnt under (he Sclxinc for 
providing Sclf-EffipIo)ment to the Fducaled 
Uitemployfd Youths (SEtUY) durir^g ih* 
year I986-A7, is given in the statement 
given below.

•

(b) Under the acheme o&ly physical 
(argett for the StaKs/Union Terftlu(»s are 
stipulated and no targtts for the amount of 
loan ate earmarked. The actual uiilitattoa 
of loan vHt depend upon the rtquirem<nia 
of the activity to be taken up by the 
borrower lubjeci to (be overall cctlini 
amount of loan prcKribed under the 
scheme.

(c) Banks are requited to monitor the 
end'UK of funds lent and 1(4 rcpajmerj in 
respect of all loeni granted by ihcm It 
will oot be fMsible to monuor (he repay-
ment of loans under various diffirent pro* 
grammes sepftrately.

Sto leaeflt

Sia te f  r r ^ f / /p r y ,w / j#  t a f g f t t  Jufiifg
i9^i6~S7 f o f  proifiJii%g S * ' f  E m ^\oym tn t  

to EJuc^at^d V 9 rm p l0 ) t f i  Youth

with a view lo cover at least partially tbc Name of (be State/ Target* fo
costs ir^urred by them in reiuJcring such 
tervicea tc the customers. The revised

Union Tcrritortca 1986-87

charges are related to cost inputs of the
1banks in relation (o specific service*. *

r. Loaas »odcr S.C.E.U.Y. 1. Andhra Pradesh
*

17300

4219. SHRI SYED SHAHABUDDIN :
2. AmiD 6200

Will the Minister of FINXNCE b« plcaKd 
to ftUte;

T. Bthar 29600

* 4, Gujarat 107.0
(a) the State*wise target of number of

persons proposed lo be given loans under 
the Self Employment to Educated Unem-

5. Haryaoa 4600

ployed Youth Scheme during 1986-87; 6. Himachal Pradesh 1600
•

(b) the target amount of loan earmarked
7. Jammu and Kashmir MOO

for each State; and * 8. Karnataka 12400
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I * 2 ,*

9. Kerala IIR K IPflli

10 Madhya Pradesh 17600

11, Maharashtra 15500

12. Manipur 1500

13. Meghalaya 300

14. Nagalatvd 20J

15. Oriua 9300

16 PuD)ftb 15000

17. Rajaithao 10300*

tS. Stkkim 100

19, Tamil&adu 11100

•0. Ttipors VOO

21. Uitar Pradesh 31300

22. >^eit Bengal 243CO

2). Aodamsn aiu) Nicobar 100
hUndt

24. Aruoachal Pradesh 100

23. Cbaodtgarh 500

26. Dadra and Nagar Havell 100

27. Goa. Danuo aod Diu 350

28. Mizoram 250

29. PoDdichcrry 450

Total Targeu i s c j o o o

of Softwsr* AgeDcy

At:o. SHRI C. U N G A  REDDY ;
DR. A K. P A r E t :

*

WJI tbc PRIMB MINISTER be pleased 
to it&ie :

(•) wbetbcf Um exporters of electroDic

•oftwiret have pointed out some difficulties 
ficed by (bcm;

(b) tf to, delailf thereof aod Govern- 
roeot*t rcactioD thereon;

* #

(c) «betbrr Government' propose lo 
set up any loftwtre developtDeoi "yncy; 
aod

(d) ir lO, dcuits tbereor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DFPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
K R. NARAYANAN) : (») tnd (b). The 
exporters of elecironks sofimare tu \e  hto*a 
cooccm for ibe following :

1. Markeiini of computer software;

2. Noo-avaiUbility of software 
tooli;

3. Delay in proceuiog the liccnce 
apptiv'alioo.

Goveton^nc have recently announced a 
polky, oil ‘Computer Sufiware Export, 
Software Developmeot aod Traiaing *

With the aonounccment of new M.>fiware 
policy, the Depaitiucot of Electrooics have 
taken tbe following steps :

1. A pfoviiton of 30% foreign 
exchange of the net FE earr>ed by 
the exponers tt available for

** matketing activities.

2. Software has been allowed to be 
imported on OGL for actual 
vter.

3. Inter-Mioistrlal Standing Commit-
tee (IMSC) ta Depanment o f‘ 
Electroaki ia functioning at an 
cfTecttv« iostrument for sirgle 
wiotfow ctearaik:8 for all the cases
relating to software export.

* t ^

(c) and (d). Department of Efectronica 
bava establUbed a Software Development 
Agaocy to proffiOM tbe iDtegralcd growth of
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tbe software ioduttry for 

as export roarkcti.

domestic as wcil

International W orktbop on Afro- 
forestf for Ranil Needs

4221. S H R I M O H A N BH A I P A T E L  ;

S H R l A M A R S IN H  R A TH A W A  :

W ill the M io iile r of EN V IR O N M EN T  
A N D  FO R E S T S  be pleased to state :

(a) whether aa loieiDatiooal Workibop 
on Agro-forestry for rural oecds was held 
recently in New Detbi;

(b ) i f  so, tbe details of suggntiotis 
made at the Workibop for the dcretoprorat 
of Agro-forestry in (he country and parti* 

cuU fly in rural and tribal areas; and

(c ) the step* takfn by Govtmmeat lo 
implement tS e v  sucgeatioos for provtdinc 
fuelwood and fodder to rural populatk>o ?

TH E  M IN IS T E R  O F  S T A T E  IN  T H E  
M IN IS T R Y  O F EN V IR O N M EN T  A N D  
FO R ES T S  (SH R l Z R A N S A R I) : (a) Yes. 
Sir- The Indian Society of Tree ScienlH fi 
held an Interrational Workshop on A |ro - 
forestry for rural needs from February 
22-24, 87 at Vigyan Bbavan. New Delhi.

(b ) and (c ). The orfaniscfs have oot 
sent the p'oceedings or recomincodatioaa of 

the workshop as yet.

[Tmntlation]

CUaraoce of Motorable Road la A ln o ra  

D la tric t of U P .

4222. S H R l H A R ISH  R A W A T  : W ill 
the M inister of EN V IR O N M EN T  A N D  

FO R E S T S  be pleaKd to state ;

(a) whether oeceaaary approval has bceo 
accorded to the cooatroctioo of Kathpudia 
Cbhina-Seraghat rr>otof rOad Id Almora 

district, U ttar Pradesh;

(b) if ao» when aod tbe d cu ils  thereof;

and

(g) if oot, tbe reasons Ibehfor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMBNT AND

FO R ESTS (S H R l Z .R . A N SA R l) : (a) N o. 
Sir.

(b) Docs ool arise.

(c) Violation of the pfovisions o f  ibc 
Forest (C om ervatioo) Act, I9S0 has 
occuried  in this case.

A ffo rrs ia tlo a  P r ^ r a n i m e  ta  U ,P .

m y .  S H R l H A R ISH  R a W A T  : Will 
the M misier o f  E N V IR O N M E N T  A N D  
FORESTS be pleased to sta le :

(a) (be total area of f«l!ow land in 
U tta r  P radeih  where (here is no forcil 
cover;

*
fb) whethicr any affjrcsiAiioo pro* 

g ru n m e  has been cbatkcd oui for ( b n e  
a r e u .  aod

*

(c) if so, tbe percentage of fallow la rd  
where frees wtll be pU nied e jc h  >c«r and  
the am ount allocated for th« purpose ?

T H E  M I N I S T E R  O F  S f A l E  I N  T H E  

M I N I S T R Y  O F  F N V l R O N M r S I  A M )  

F O R E S T S  ( S H R l  Z  R .  A N S A R l )  ; U )  

A c w o r d i f i g  l o  t h e  e s l t m a t c s  o f  t h e  W « i t v -  

l a n d s  i n  I n d i a  g i v m  i n  t h e  p u b l > c j ( K ) o  o f  

( b e  y e a r  I9$4 o f  i h e  S o c i e t y  t>f P f o m t M u ^ n  

o f  W a s i e l a n d s  D t « e l o p a > c n t  t b e  f a l K m  l4r» d  

( e x c l u d i n g  c u r r c n t  f a l l o w )  i n  U t t a r  P r a d e s h  

i s  6  0 7 U k b  b a

(b) and  (c). There U no ipecifw pro- 
gramme of afforesfaiioo of Fallow I s n d i .  
However, farm  foreatry cocnpooirnt tn 
Social Foreatry and  peogrammes un^ler 
N R E P  aod R L E O P  assist fa itnc ri lo 
alToreaiacioo o f  f a lk w  lands.

A e k t f t c a a a l  n ^ e r  20*P«I«I P ro g ra a i« «
by U P .

4224. S H R l H A R IS H  R A W A T  : Will 
the Minister of P R O G R A M M E  IM P l £ •  
M E N T A T IO N  be pleased to state th« 
achievcmeot m ade by U tra r  Pradesh m 
respect of impkinafiiatiof) o f  each pi>iot o f 
the 2 0 -Point ProgramiDC during  1996^87 7

T 1 !E  M IN IS T E R  O F  E N V IR O N M tN T  

A N D  FO R E S T S  (S H R l BH A JA N  L A t )  : 
A  siatetnent showing the pcrfofmaooe of 
Uttai Prtdbeab lo th« impl«fMotatloD of
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rolnli/licrm ur.dff (he 20-Poieil Pfo*iiipme Progreti Heport fi jiveii below, Informa-
durlrg i l  mcnih* of I9t6*87 (April, 86 lo lion io ittprct of r«(riinlrg itemi will be
fcbfuaty^ 87) reported io ibc Muetbly ivaitable ooly afier the clcte cf the year.

« S uiencB l

p4 rformatice v f  Vttar FfoJetk tfi during 19S6 87

Pdott U o iu ‘ 19S6S7
Anoual
Tarfet

April 8d lo Feb. 87
Taiftet Achieve-

ment
9(-tge

34 I.R.D.P. old Thoutaodt 399.0 35?5 347 0 98

I R.D.r. ne* -do* 235.0 205 8 207 0 101

3B N .R .r P. Lakh JS2.0 301.1 4C4.0 122

}C R.l .E.C.P. -do- 390.0 338 0 409 f 121

4 Sufplui tiod Acrt* 2000 1733 4111 235

6 Borxkd Labour Not. 4000 3427 3238 94

7A SC. Welfare Thooiaikdf 3000 272.0 263.6 134

71) S.T \^«lfare •do* 3 2 2 9 29 100

8 Ortokiof Wa'et 
SuppI) 10 
%:IUtn

Not. 3515 4816 9688 201

9 \  Mo»u«e S tei Tboutandi 50,0 4S.3 81.2 179

C o ftt'r^ to o
At4;s(aoc«

-do- 2S.I 26.1 29 3 112

10 \  Slum Popula- 
hofl C'ovttfd

• do- 1610 I4f.9 202.7 138

lOB FWS UoMvt -do- 24.0 20.8 18.7 90

IIA V it ta^  
Ftectfiftfd

Nof.•
3610 30.^0 2837 94

MB Pumptfti 
ln«fit&atloo

Tboutandt 30.0 25.7 20.3 79

12A Tree Planiafion U kh 4500.0 4?35.0 4865.0 112

IM) Btivgai Plant* No*. 20.000 16.000 19.732 123

13 Sterltuiioo
a Thouttodt 65.00 574.2 574.6 100 06

P l i .C No*. 500 367 Nil Nil

MB Sub-Centm No*. 1500 1100 Nil Nil

13 I C D  S. Blocki No*. 27 25 24 96

17 fall Price Sbopi No*. 4000 2<«7 3904 146

If* Small Scata 
Uniu aai'Up

Tbouaandi 18.0 12.0 17 8 148
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O ptalns of New BraaclKf of RitioBal 
Rmih I Baoki

4225. SHRIHARISH RAWAT ; Will 
the Minister of FINANCE be pkaKd to 
ilite  :

V

(a) whether the various rffional rural 
banks have finaliMd the protraoune ot 
(electing places for op«ainf of ikw branchca 
during the oeit two yeart; atKl

(b) if K>. the namet of the place* *h<r« 
brjnches of Nainital, Ahrora and Pithoraiaih 
regional rural bark t are proposed to be 
opeoed during 1987*88 and 191819 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) : (a) aod (b). 
Under the current Branch Liccntir>g 
Policy for 1985*90. (he Lead Bankj are

required to ideotify centret on the batii of 
criteria laid down io the Policy and have 
Ihem approved in the Diairicr Cootuliattvt 
Ccmmitteea. Thefeafter the St«le Govern- 
m e n t i  are required to forward the littt of 
identified c c D t r e a  approved by them to the 
Reserve Bank of India (RBI). RBI hat 
allotted 1 ). centres to Naioital'Altrortt 
Kthetriya Gramin Bark foi opening 
branches io Naioital and Almora Districts 
and 22 centres to Piihoragarh Kthein>a 
Graniio Bank for openrng branches m 
Pxhoragarh Dittvict ss per deia*b given lo 
the fttatenneot |i%en below. YearwHt 
targets have not been prescribed for o p e n i n g  

branches by the bankt However. RBI has 
a d v i s e d  ibc barki that the o p e n i n g  of 
branches should be evenly spread o*er ih« 
retnainirg period of the Brarch t  ceLiing 
Polrcy.

S ta te« fa t

ViiW^r of c*ntre% aHofteJ la Saimiatl Ofm-nim amj
Kthttftym Cfamim

f. Naaltal-Alnora Ksfcetrlya Graaiia Baak

Nanx of District N arrt of Centras

N a tn ita l

Almora

1. Pataadangar

2. Jionkat

3. Maldhancbaur

4. Satbunga

5. Nathuakhao

6. ChhiiM

7. Bhola

8. ICanarichhio*

9. Hariila 

t a  Bbarari

11. Basaut

12. Machbofk

13. Kaodtuif
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1

II. Plihoravsrti K tbeirlja  G ra« ta  Bgak

P itb o rag iib  1. K « r i( i

2. Dbunigbat

3. ftpli

4. Bh«gichiur»

5. Amodi

6. Sukbidbaoi

7. Tawftfb**
«

8. B ira tn

9. MidmaaW

10. Cbkhaj (DtmJ)

11. Jturmii 

17. Rtrdawo#

U . Tfjim

14. M a d i o f

15. Bbowani

16. Difili Chod

17. Cbethi

18. Oiaudmanya 

W. Pateta

20. Gurna

21. Baluwaktx

22. Mowaol

F a f l r o a a i t i i l  A t a d t e i  o n  M d l a g

41.Yv SHRIMATt O. K, BHANOARI : 
'^ill the Mtftiifef of ENVIRONMENT AND 
rORI STS bt pkaicd to »laif :

(•) the d eu tlt of tckmific 
drawo up by ib« Ceoire for tiudict Id

mining environment »ei up ai Indian School 
of M inn Dhanbad;

(b) ihe funciiont of National Environ-
mental Advisory Commirtee; and

(c) the ac tion  taken  on ibc  recom m cn- 
dattoni made by ibis Committee 7

THE MINISTER OF STATE IN THE 
MINISTRY. OF ENVIRONMENT AND
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FORESTS (SHRI Z R. ANSARI) : (■) The 
Centre would ioitiaie lod  cooccntrite woik 
ID the foUot^ini areas ;*

I '

(1) Land reclaniatioo ŵ ith piedeteTmin- 
ed landuse pattern.

(2) Water and atrrwsphertc pollution 
due to mininf aciivitiei aod their 
control itrategies.

(3) Sifc Di^potal of ta ilirp .

(4, Veg^fation and creation of fauna
habitats.

(5) Short and tonf tfrm Trainini 
Programmes in Enviroomeni related 
a^pectl of mintog.

m

(b) Th« Committee’* term hai eoded on
151 86. It has not been reconstituted. The 
functions of the National EnviroomeniaJ 
Advisor) ComfDttiee were :

(1) To highlight environmental issues 
and give advice on remedial action;

<2) To raise publL discussion on 
national issues of enviroomental 
significance;

(3) To promote public commitment 
and participation in eoviroomcntaJ 
progfanr>mes; acid

(4) To provide feedback oo people's 
perception of national environ-

* mental priorities and action plans.

(c) The Committee met tbrke and its 
members have ' given their perceptioa on 
environmental issues. There are no specifk 
fccomm.ndations on which action has to be 
taken.

Eoviroament Programoief

4227. SHRIMATl D.K. BHANDARI : 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state :

(a) whether financial coatributions have 
been made for implementation of pro-
gramme^ and projects envisaged by United 
Nations Environment Programme. Intfrna- 
tiooal Union for Conservation of Nature 
and * South Asia Coopcritlve Eovironment 
Prosramme:

(b) if so, the names of programmes and 
projecft chalked out by these Agencies 
dunog 1985-86 and 1986-87 (uptp 
December, 1986); and

♦

(c) in what way the prograrrlmes and 
projects drawn up by UNEP, lUCN and 
SACEP during 1985-86 and 1986-87 (upto 
December *86) will help the environmental 
cofiditiooa oi country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF ESVlRaNM ENT AND 
FORESTS (SHRI Z, R. ANSARI) : lo
(c). A statement is given below,

S la lrn ra t  *

1. India makes financial crntrtbutioiM 
to the United Naiioof Ervtronmcni
Progrsmnf>c (UNEP), lntcm«iiotMl Union 
for Couaervation of Nature (lUCN) tnd
South Asia Cooperative Enviroiiment
ProgramnK (SACEP).

2 1. Following are the annusl pf*>.
grammes'proiects taken up by the U N tP  :

(ij Environmental Asietiment (Earth 
Wacch)

(ii) Environmental Education 
Training!

am]

Ciii) Arid and Semi*Aiid t s rd s  Fco- 
System and DesertifkJiioft Control.

(iv) Environmental Law.

(v) Natural Disasters.
♦

(vi) Tropical Forest EcO'System.

(vii) Hum«n Sctilements.

(vHi) Global Marine Environment.

(Ii) Regional Seas,
*

(t) Wildlife and protected area.

2.2. Following are the programme*/ 
projects of SA C tP :

*

(i) South Asian Seas Programme.

(II) Eovlronmeotal Education
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(Ui) oo the year or trees,
for South Alii. 198ft,

(iv) C oow m tton  of M toirovet.

(v) Central aoJ Ulaod Eco-System.

(vl) Efivirooincnt Im f^ i  Aueum eoi.

(vU) E0vir06m «^al EJucatioa.

(vUt) De*«ftt5c«tioo. .

(ii) lalctratcd Vector Cooirol.

(a ) M icu t^neni of Natural Re*ourcea.
»

2 ?. Follo»iti| are ibe profranwr»t*/
pro>(cU cf lUCN ;

(t) Coniervatico Plaonir»f,

lofonniiloD ■od(ii) If Jocatioii 
T tatPirg.

(iii) Ecolofy.

(tv> P«rk« itkl protected areas ipcclci 
tu r ru t l ,

(v) A*ea N w d  cooKrvation.

(vi) finvUonmeoul Laws aoJ Policy.
«

3. The protrtmTWi/pfojscu driwo op 
by thc^  of(«nttaiH>D« help the country 
throutb eacbaagc oi informitioiu mott"  
ibop^ tnd tcaiioart.

Loaa AppiicaHosi receited by Natioaallted 
Baaki U  l^aigad DUirlci

Aim ,  SHRI D.B. PATIL : ‘ Will the 
Mioifter of FINANCE be pleated to &taie :

(ft) (be number of applicaiioiu for loans 
under various ichecne« received by 
natiooalb«d banks tn R a i^ d  Diitricu 
Miharathira. during 19S4-S5. 1985*86 and 
1986*87 (tiU January. 1987);

(b) the number of applications 
unctioned, rejected and pendini for more 
than six months and one year separately; 
and

(c) (be reasons 
applicattoos 7

for rcjtctinc

THE MINISTCR OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c).' 
The information Is being coltecied and w jl 
be laid on tbe Table of House to the 
extent possible.

NR Is loteslmenla

4:29. SHRI K. KUNJAMBU : Will 
the Minister of FINANCE be pleased to 
state tbe investment made by the non-
resident Indians during tbe pan ihree years. 
State-« tK 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : The
inve%tnMnts made by Non-Resident Indians 
under various Schemes during the )a%t three 
years are ;

(Rupees in croras)

* As oo 
31.12.84

As on
31.12 85

Ai on 
31.12.86

1. Dirtci Inv^UzKOl 
(Proposals Approvad)

224.88 477.23 941.72

2. Potifollo lairettmcnl 
(Actual purchase of Shares/ 
and Debeottifes)

46,63 53.03 38.32 (P)

y. Bank Deposits (Outstanding 
b«Unct» In NRE/FCNR A /a .)

3502 87 5027.t« . 7388,92 (P) 
#

(P)— ProvUiooal.
State*wise daU la not compiled at prttent. K. . . I#
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Lokiis by fndUa O rersra i Bank for 
Setliftf Hp la d » tr i ( t  hi 

OrliM

4230, SHRIMATl Ja YANTI
PATNAIK : Will the Miohlcr of FINANCE 
be pleased to state ;

(a) the number of branchei of lodiAQ 
Overseas Bank opeocd io O rb u ;

(b) whether lodiao Overheat B^nk bai 
been gtveo loans to »et up ioduitnci;

(c> if »o, the arrotiot of Icao given by 
Indian Oversea Bank to set tip iodtutrica 
10 Ofiisa durirs the Ust three ye&rs; and

*

(d) the details thereof 7

T H E  MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) ln<li*o
Overseas Bank (tC4k tias reported (bat as 
on date it bat 37 brancbes functiontoi io 
OrtssA.

(b) Yes, Sir.

(c) aod (d>. The detAib uf outstanding 
advances of lOB io respect of Small S<alc, 
Medium and Large Scale industries to 
Ofiasa during (be last three years are 
indicated below :

(Rs. io Uc»)

Amoonl
o u t s t a D d i n g

Outstanding at th« 1984
cod of

•do^ 1985

•do- 1986^

1340.47

1486.16

1543 64

*Noic : ,Tbe figures are provisional.

O ptoU g of Reglosal C calret of Nalloaal 
U alltatc  of OctAMgrapbj

4231. SHRJ RADHAKANTA DIGAL : 
Will the PRrME M IN B IEK  b< pleaKd (o 
atate ;

(•) wbctber O o w o A M  bavi

p r o p o a a l  t o  e s t a b l i s h  m o r e  r e g i o n a l  c e n t i e a  

o f  Naiiocal Imtttule o f  O w c a D o g r a p h y ;

(b) If to . whether GoveromeDt propose 
to open ooe such rvgional centre io* Oriisa; 
aod

(c> the number of regional cenircs of 
National Inttiiuie of Oceanrgrapby 
proposed lo be opened In 1987-^8 7

THE MINISTER OF STA tE IN THE 
MINISTRY OF SCItNCE AND ItC H N O - 
LO OYAND M IN ISU R  OF S fA lE  IN 
THE DfcPARTMtNTS OF (K EA N  
DEVELOPMFNT. ATOMIC INFKGY, 
FiECTRONICS AND SPa CE (SHRI K R. 
NARAYANAN) : (a) No. Sir, Goxe/omeot 
hav« oo such proposal at present.

(b) aod (c). Do iK>i ariM.

C oasertalloa of F^ologkal B«l«acr

4232, SHRI HUSSAIN DAI WA| : 
Will (be Minister of ENVtRONMENT 
AND FORESTS h« pIcaKd lo state the 
(ktaib of steps Gcnrarrmeri ptopciSC to 
lake lo cofiactve the cn«ircrmv<nul as 
well as ccological baUoce m the couolry 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R  ASSARI) : 
Step* adopted by the Govtrcmcni lo 
coosenre add marntaio ibc ccolofKal balaoc*
io (be country include :

^  EfologicaUy fragile and b ologicaJly 
rkb areas are being preserved as 
national pafk« saociuarics aod pro- 
poaed btosphere tu € n m .

^  60 Daiiooal parki aod 258 wildlife
•aoduaries have been iei*up foe 
protacfioa of ibrcaietKd species of 
plants aod aoimals aod ihelr 
babiiats. 13 sites ha%e been 
ideoti6ed for dail|rMti<'ii as **Bio*̂  
sphere Reserves** to wbkb Uvtfig 
resources would be cooscrvtd io 
their natural babiut. Ntlgirl Bio-
sphere bas been art-up w.e.f. Isc 
September, 1986. '

“ “  Besides protectioo of forests coo* 
oerud measurea have beeo adopted 
for affoNMatiofi of degraded lasda.
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Progrtmmct io locttl (orcttry, farm 
forrtify, toil cooMivilioci lo d  eco- 
rrfcnertiOQ have bc«o iDtcosified.

The Porctl (C<MUctv«tioo) Act, 
ba» bc^n eoacted and h hai reduced 
(be divtrtioo of forctt Uod for ooo- 
forc»U)r purpiMcft. Tbc rale of 
divcfiioo of forvttt for ooo-foreatijr 
pyrposcft hai been broutbt 
do«n f(om 15 *akb hectares lo 
65iO becuict (avcra|c) per year.

Gu-deltcei bave been iuued lo ibe 
Stalct and Vn*on teriitoriea for 
prtparatioo of •o rk in f (manatrmcnt) 
plant aad to ftircof«beo ettfor'cncot 
rna«:bmfry at tbc field level.

Agmc>/Cootractor lyttem b a i bceo 
elifliinatcd io ixhmi areas of ibe 
country.

Department«of Enviroomerti at the 
C'entrr and 18 S ia ie i' and Unioo 

*icrritof»e« exam^oe major devclop- 
meni p r o ^ t  frooi eninriinrDeotal 
a rfle  and lu f f m  icworporattoo of 
rveievsary preventive and rruitfalivt 
mcaturet to p»eveoi/red«c« ibe 

iinp*cii.

Imporlant wflUikSt in ibe country 
bave bceo idcotiAed for developing 
an 'otemive cooacrvaiioo profranune.

Naitonal >A'itdtif« action plan baa 
been fortnuUied arvd finarwial 
aashtaoce b  be inf given lo tiaiei 
for better manatefloeni of Nattooal 
Paik«. unctuariet.

Special taabiance b  bein# provided 
to IS arcta ickcted a i Tiger 
re*cr^e*.

Special pro)act« for coriterva'ioi) of 
endangered aini ihrcater>ed ipeciea 
like Rhino. Soow leopard. While 
winprd wood duck. OhariaJ aod 
Turlies are bciag implemeoled.

Ccntrtl folluflon Cootrol Board atnS 
ibelr counterparts in the states are 
Crying 10 eiuura that the glr and 
water pofluiioo fro o  tbc vtrk>ui

. polluitpg sourccs it kepi »jihia (be 
p«ftnissiblc limits.

—  Oul of the 4054 industries of 
large and medium Kale, 2C76 have 
tostalled cfHuem trealmect plants.

— Eco-devclopoicnt Camps, aclion- 
crienied eco-developmtoi research 
projects and field action pio.ects aie 
being implrirccied.

—  Naiional A «arcreu  Campi^in 
been laurched to crtaie a«are :xu  
at all levels through t^e ffri ris of 
voluoiary agcnciet. ciiiztn groups* 
educaiiooal instiiuticrs etc.

— The Co\efrmeM of Ind'a has 
suggested to ihc Stale |cveinn::erii>/ 
Union teirjiot*es to coo^Utuie 
Fnvirocmeni Protection Ccuncil to 
review tbc work relating to en\ircn> 
ment, idcotif)irvg areas icquitirg 
iovesi'ga’ioo, rcvcatch arid teiicra- 
tion in the respective s'aies/unioo 
leiritcries.

— Duiing last four yeais 1C56 ciores 
secdhngs were diitributcJ fcr farn) 
forestry.

— Under aerial icedliri progtan'roe 
52,192 bcciarcs wete coveted duiing 
tbc last year.

—  Ttee growers Cooperatives hfcve 
'  been esubltsbed io 256 villagei in

ft VC slates.
%

— Fiikancial assistance is given for 
75 voiunlary agencies for demons- 
traiion, block plantation, nursery 
rabtng, diiUibution and awareness 
raising activities of Mhe wastelai^ds 
devtlopcnenl programme.

— A comprehensive EnvironmeDt Pro- 
lectioo Act has been enacicd aod 
rules thcieundcr w;re fiamcd for 
conservation and protection of 
environment.

—  The exbting water and air preven* 
tion and control of pollutioo Acts 
^ re  being atneoded to enable belter 
in d  vigorous implemenutioo.



171 Wihttn Aiuwfri MARCH 25. I9S7 WfltUn A niw tn  lt2

Ortater empba&U it 
incrcAScd protluctioo 
fodder aod grastea.

being given to 
of fudowood.

Life losaraace Corporalloi Ball^iagfl 
ia MHro Towaa

423). SHRI SALEEM I. SHERVANI : 
Will (be Minuter of FINANCE be pleated 
ttatc ;

(a) ihe niuDber of Life Icttufance 
Corporation buildiofi io Metro towoa wttb 
floor area uoder occupancy by LIC itself 
by it« officci, by LIC itaff io teivlce, by 
L ie  staff aftef rctirmwol and by rela.iooa 
of L ie  staff who bavc oo conncc<ioo with 
L ie  as tenanti; and

(b) the reasons for keeping (bcte 
buitdinii under occupancy by (be reUt>ooa 
of (be en(wbile LIC staff ?

THE MINISTER OF STATE IN THE 
M INiSIRY OF FINANCE (SHRI 
JANARDHANA POOJ^RV) : U) »n4
(b). The re<}uitite information is betnf 
collectcd and will be laid oo tbc Table of 
the House.

EipjB iloa of O peradoat bf GfU4la)ri
Bank

4234. DR. BL. SHAILESH : Will
the Minisler of FINANCE be pleased to 
tiate :

(a) wheiber Grtndlays B^nk is (r>inf 
to expand iti area of operation;

(b) if to, in wfaich direction ftod 
whether it would involve opening of more 
Branches io (be country;

*

(c) whether the bank propofet lo 
launch an ambtiioua I  15 mtltioo capital 
fund for non-ruideot lodiant;

(d) if IO, where tbc fund ii likaly to 
be baKd; and

(e) whether it is propoied to be 
utilised in India and if to, in what 
auinncr ?

THE MINISTER ON STATE IN THE 
MINISTRY OF . FINANCE (SHRI 
JANARDHANA POOJAftY) : (a) to (t).

Rcaerve Bank of India (RBI) has reported
*

that Orindlayt Bink p.l.c. hat not sub* 
mitted any proposab for opening of 
additional branches in India. However. 
Grtndlays Bink p I c.. as part of their plan 
ta  eapand (heir metchant baoktng activities, 
have submitted certain pfopoeaU to RBI 
wh^'h would include fo n u tio n  of subsi* 
diaries, creation of Indian tovestmcnt fund, 
etc. RBI has reported (hat it hss not t^ken 
any Onal decision oo ibese propotals.

Sckeaies for H eKarv of Tribals

4:35. SHRI HARIHAR SO RIN  ; 
Will (he Minister of WLLFAPL be pkavcd 
to state ;

(a) whether some new icbcm.'s tre 
proposed lo he imple.nentcJ for the 
welfare of the irib ib ; and

(b) if so, wtut are (bo«c ichemcs «rHl 
(he amour ( ajfirsrkcd io«ards implcmcL(- 
ing those acbrmes ?

THE DEPUTY M IN U TIR  IN .THE* 
MINISTRY Of* WfcLFAKE (SHRI 
GIRIDHAR GOMANGO) : (a) Y^s,
Sir.

(b) From (he year 1916*17 Tribal 
Sub-PTsn strategy ha% becd to
cover clusters ttiih 3000 totals popuUtwo
and 50% oc more tribal concentrauoa 
therein and[ to tr baU outside the sprc lic 
project areas. During (he re«r |9tt6 t7 
S^acisl Central Aisaiance pccstOed for 
(bia purpose was ks. 3199 Ukhs. k i.
1250 lakhs hat been provakmaMy ear*
marked to supplement the State Plan 
efTorts in this regard during 1997-11.

G w l^ lia ts  for Raising of Ewn>*i'«rrf ecy 
Leaa by P rhatc  Sector Covpanlet

,4236 DR B L SHAILESH : Will 
the Minister of FINANCE be pkased to 
stata:

(tf) whether any goidelinea havt beeo 
laid dosvn by Government aboitt (ha 
railing of Eurocwrency loons by privota 
lector compaDica if lO. the details tbcr«»f;

(b) the clieck. if aoy curtiNed over 
tba proper tpeodtni of ibesa loans, (ha* 
payiDtot of ioiffrat thcrcoo aitd its 
ref^aytncot; and
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(g ) (he of (he oomptftfti wbkh
were permiii«d to rafi« such loans during 
thr yetrt I9R6-S7 (upto r  march. 1987) 
the amount of lc«ni lovolvtd. ibe coun(ri«« 
from «bich rabcd and ih« projects oo 
which it if inieoJed to b« ipent ?

THE MINISTER OF STATE IN THE 
m i n i s t r y  o f  ' FINANCE ^SHRI 
JANaRDHXNA POOMRV) : (a) Com- 
pdnici to ibc Pftvat« Sector arc Klaciivctjr 
pcrtnittrd to raiM cooametcUl loJtu abfoad 
matnt% for the import of Capital Goodi. 
Ttie tK>rr«»itii« aie pcrmttird ifter lakini 
ioto ftccoiiot. i n t r fa l ^ ,  the fvrtign 
e i:h infe  rtquiremcQtt of the project, the 
a^aiUbilttjr of coccM ooal fuDdi from 
b.Utcral a i^  muliitateral tourcrt* »r>d 
keeping in v»rw ibe t>ced to cooflnc the 
debt «crv»cc lt«biltty within pru,}ent limitt. 
Care if a^io taken,.to miu'C to the citcxil 
practicable, that the loan* are ikot ooo- 
tncied on unfavounblt tcrmii and coitdi-
iKTftf.

(b) Before the permt$ik>n' for raising 
foreign currency loan it given to private 
oompanicf. the prcpotah are examined in 
the light of vaiious other Government 
•pprovalt accorded to the corrtpanics. 
Funber, the Reserve Bank of India ensures, 
/nrrr a//d. that the terms of the Govern* 
Dent sanction are complied with and that 
no  additiooal foreign exdiarfle liability 
either express or implied is beirg assumed 
under the acrac^emeDt. The Reserve Bank 
of India aliO keeps a waich, through the 
authorised dealers in foreign excbanie, cn 
the draw-dpwn and repayment of the loans 
and pijrmeni of interest and other chargcs 
thereon.

•

(c) The details of foreign currency 
loam pennitted to companies in the private 
•ector during the period from 1st April,
1916 to 1st March. 1987 are given in the 
Statement below.

StatfOKal

Samf  c /  tkf In ^rirafe Sector wkf had pertnJitrd to raise
/ikr perioj tJ.!9S6 to / .i ,/W 7

S. Name of the cwnpaoy
No.

Amount of 
L/kan in 
foreign 
oirrcncy 
(in lakhs)

Name of Lender Purpo*e of 
L<\»n

I. m/s. A«ahi linJIa Safety 
OUh  Limited

2 M/s Texts Imtrttmc&n 
(India) Pvt, Ltd.

y  M/s. South Dfibi 
Cancer I>eicCtion 
Research Institutioo

4. M/s. T jta Iron at>d 
Steel Co,

p

5, M /i, Lion Ctncet 
Detrctton Cetitic 
Trust

•J2I86CO 

USI 2J.79

:6 M .»

DM 270 00

DM equi-
valent to 

US$ 0.64

Asahi Glass Co. 
Tokyo .

Texas Insini- 
meot Inc. U.S.A.

M.T B U  Uas- 
ing (Hongkong) 
Co. Ltd.

State Bank of 
India, Singapore

%

♦

-do-

Import of 
Capital Goods

— do—

Import •of
Sophisticated
equipments

Import of
Capital
Goods

Import of 
sophist I- 
caied HMdiccl 
equipipenta
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6. M /i. Apar Piivite
Lid.

7. N*/<. Pj»up»li ACTylun

S, M/t. Gujarat State 
Fcruliier Co. L ti.

9. ‘ M/» Lion Club of 
Poona .

US$ 9.35

US$ I6S 07

S 0.95

10. M/*, U.P. GI>coU LtJ ;«760.00

II. M/* Fofbej Campbell VS% 4 J |  
and Co. Ltd. ,

S* .F r 66.50 
 ̂ U5$ 34.C0

US$ 5 40

12, M/». Hero Honda 
Motori Ltd.

13. M/s, Btufkir 
Graphic and 
Printing Art* Pvt. 
Ltd

14. M/f. Writen ind US$ 5.35 
PublHherj Ltd.

15.’ M/s. Indian Fioc SF 11.42 
Blank Ltd.

16. M/f. -do- SF 4 J6

17. M /i Kunal Machifjcry DM 3.00
Manufacttnrn
Limited0

IS. M/}. Riihnun Shippln| US$ 2.46
Co. Ltd.

19, M/». Comioco Binani DM 8,75
Zmc Ltmitcd

20. M/s. Udyan Marine US$ 2 05 
Products (P> Ltd.

Olivalto SPA. 
lu ly

Sbia Vi«co«o 
SPA Italy

Citi Bank N.A.

Mitiubikbl 
Corps, Smfa< 
pore’

State Biok o( 
India

Indintrtca
Ottcbt,
Riufifta

I.F.C. fW)

Credit du Nord, 
France

-do-

Heioricc Schmid 
A G . Swttter*

-do-

Indintriea Serk 
West G trnuny

KPR Tramo 
Ceank Fisbertn 
(P) Ltd.

Lurgi FrankfuM 
Weal Germany

M /i. Crustccb
U d ’ Bogtand

Import of
Capital
Goods

•do>

do<

Import of 
aopbnii- 
caird mrdical 
f<|utpn>eot&

Import of
Capiui
Coodi

-do*

Import of
P/intir>|
Ma«.hir>try

-do-

Impoit of 
Cipital 
Cjc oda

*do-

• do*

Import of 
Fuhtng
T ra^ k ri

Import of 
Capital Goodi

Import of
Fiahtof
Tra«U ri
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I

21. M /i, Pr»»h*n* Poly 
Coocretc Pioiluctt

22. M /i. Koihari tndut- 
irltt Corporatloa 
Ltotied

25. M/». S»rouf« Mari-
llme Trtdert Ltd.

24. M /i. Ponjib Poly-
tid .

25. m /i.  ladUfi E*pm* 
Nmr«p«pm Booibay 
(Pi t*d.

26 M/«, BwfKtt Cokm*o
Co iJd.

27. M/« Ore«t At»ood
Limited

2a. M/f Rkhiraea Silkt 
|! d

29, M /i, niomtae P»«* 
Indit Ltmiied

30. M/t. Li%tnf Midi* 
IndU (P) Lid.

DM 20.40

SF 2.94

{4127 99

DM U6.I2

FP 412 06

£ 35.61

VS% 120.00

J4M 6J9

SF cquivt* 
IfM trt 
U S | 15 ?0

SF e<)ulv«- 
Vrni to 
US$ 10,50

3t. M \ .  ladtan Cbronkle U 5 |  2 19
(P) Ltmiitl

M/t. Ahlagfn 
Fuf Diifieren 
Miichcm, W. 
Gcfmtncy

Puojftb Nttiooil 
Baok

Orient Leftiing 
Co., Japao

Siai e Bank of 
iQdia

-do*

-iJo-

Atwood Ooraok 
loo- U.S.A.

Nkrhiman 
Corpci. Japan

Hoo^koftff 
and Shanghai
Eankini Cofpn.

•do*

Hong Hua 
Machinery 
Wofki Ltd., 
Taiwan

Import of
Capital
Good!

>do<

Impart of 
Fithiog Vm « I

Import of 
Capital Goodi

-do-

Import of
Printing
Machinery

Import of
Capital
Goodi

-do-

Import of
Printing
machinery

-do-

•do-

32. M/». Indian Cbrofiicte
(P) Ltmitcd

33. M/«. K SJC. Fiabeflfa
(P» Limttfd

U S | 4.60

J700.00

Hongkong and 
Shanghai 
Binking Corpn.

Shtraruf Co. 
Ltd , lapao

-do-

Import of
Fifthing
Trawlers

34. M/i. Accident Cara 
Unit of Sii Bhuv- 
ovihwari Nurtln$ Hom«

SF 9.23 Elacient
U.SA.

Inc. Impott of
»ophi»ti- 
caied medical 
equipmenu
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35. M /i. Southern Pelro- 
ciMfTiical IndusUtal 
Corporation

l» S  87.50

36. M/», Oiowgul* tad
• Co. u d .

37, M l. Trtotport Corpo. 
of India Ltd.

38. M 'j. Varuo Sb<pptnc 
Co. Limhed

39. M,'i. Th« O rfa i  Euicrn 
Sb<ppio| Co. Ltd.

40. M /i. Hed€ Nirtgatloo 
Lid.

U&l 52.30

V$$  66.00

U S | equips 
valfot to 

DKr, 38 69

J7IX)

U5$ 80 00

USS 17.30

41. M l. Graphite W;arb N O K 23L 67 
Ltd.

42. M /i Jyoli Set Foodi USS 12.32

43. M /s, Indian Rayon* 
Corpo.

44. M /i. Pb waviwtll 
India Ltd.

45. M /i. Finnpack 
India Ltd.

US$ 32X0 
SF 50.00

DM 3 23

SF 5 56 
USS 3.65

46. m / i . Fiikari lodla 
Lid.

47. m /i . Indui Food 
Limited

FIN 32.00

U S | r<»ulv 
vakfil lo  
g f . 320.00

Saoiuet Mnn* 
tifu c  and Co. 
Loodoo< MidtaiuS 
Bank

SanuMi Moq - 
t i |u e  a ltd Co.

^ a v t  Eater- 
pri«e« Japan

Bask of India. 
N<» York. 
U S A .

State Bank of 
Itklia

I F.C. (W)

tIaiAellon 
Maritime Lid.

NORAD

Eit>ort FM ncc 
and loHircfKC 
Cotpn,
Auntral'a

I F.C. <W)

P«npen Bo««« 
KG W nl
Gcrfnanjr

Kamatli* Inter- 
natioeat Bank 
(Alta Pacific) 
L id , S ir^po re .

Ptniib Fund for 
Induilrial Devc- 
lopfoeoi Corpo.

Bank of India

-di>*

^c^uUfitoo 
of MCOCld- 
band vetieli

-do-

Acauttifioo 
of t^COfld- 
band Tanker

•do*

-do-

Import of
Capital
CtoOdi

Imrorl of 
t Uhh4

Impotl of 
C tp  tal Gonda

•do-

•do*

•do-

In^port of 

Trawleft
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4S. M /i. liwJbd N*wv 
ptper Bombay Lid. 
(WIA>

USS lft.07 SUte Baok of 
lodia

5

Import of
C apiU l
Good*

49. M l C«oc«r IntfituU 
MaJra*

HfX 
\}9$ 5.50

Necdrco T rtd - 
io$ B.V. 
NcibCfUod

Import of 
fopbiiiicAtdd 
medkaJ 

equ ipm eott

50. M/« Surlux DiigaM-
Ik U d.

l m 4 M Mictubithi CorpQ. 
SioMPore

-do-

51, M /t. G u jtn i Fu&b»oo U S ) lSw2S 
GiAM Ltmiivd

I.F.C. (W) Import of
C«piul
Goods

5).

M/f. O tttr tl  ladian 
Inkliiuit of mcdtcAl 
SckCfiCM

m /%. Q uiir»t N«rm«ds 
Valley fcTttlttcn Co.

DM 7,88

M, M/* Pf*mi«f E«trac- 
tioo Ltd.

DM 574 00

140090 
SF 4.99

Stcmcot A.G, 
Wctt Gtrmaoy

hatuii tod  Sia(« 
Baak of lodia

TIfafe Bank of 
It>dta

Jniport of
M*dical
cqutpmeota

Import of
Capital
G oohI*

-do*

95. M/a. MaJra.1 Med»&al
UiM»00

DM B.I3 S*pmf« A.G, 
Wail Gtrmjkojr

Import of 
MrdK:al
equipoienti

56. M/s. Ho u m  of Cocn< 
puicf loftwara 
Syitetn

£6.45 c t^ tio  a iK )
LocMloa

IfBpoft of 
C ^ lA l
Goods

57. M /i  Cbsmp^oo Ctbte 
and Co.

SF 1.96 A1BG SA 
Switzer laod

-do*

58. M /i. Bombay UrolofK 
cal loUituta and 
llt«eanch Ctoira 
Bombay

DM 31.15 Bftok of Indta fcfifw t of
Medical
•Qutpmam

59. M/a. ru a o  Watchcs 
Ud.

ECU 66.5< I.F .C  (W) iMpOtt 0$
C apiul
Om *

J 4540.00. 

SF 69.W.
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PHcei of Conmoa Coaitmc(l«a Iteou 
following BttdgeUrj Relief

4237. SHKl KAMLA PRASAD 
SINOH ; Will tbc Mto»ier of FINANCE 
be ptMsed to t l i t e ;

(a) the items of coco men coosumptlM
which have become cheaper followiot
budgetary relief! profKwed in 1987*89, with
details; and 

ft

(b) have the benefits atartcd feacfaiflg 
the coQUStt maD 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) A Stale- 
oieot ibowiog liat of itemt of c o o is o q  coa- 
■uiDptloa to reaped of which eiciae duty reliefs 
^ v «  beea provided Id tbe Ceotral Budget 
jfor 1987*81 by direct reductioo in the duty 
raiea or through eiteoaioQ of MODVAT, is 
given below, «

(b) Govermncflt ha3 impressed upon the 
trade and lodusiry concerited to pau on 
the reliefs to tbe com moo mao. Initial 
reports indicate that prices of «ome of ibr»« 
Items are beiog reduced by the manu-
facture rt.

S ta ltaan l

hem t o f c ^ m a n  comtum$r gocdt wMck m il g tt  reHtf* from  tk t budgft pfopotah f9S7

i Products Rate of 
duty before 
budget

Eiteot o/ relief 
by way of reduc-
tioo lo duty or 

through MODVAT

I 2 3

1. Skimmed mtU powder (like Amul 
Mtlk Powder)

13% 3%

2. Condeoacd Milk (tike MUk Maid) 13% 2%

3. Butter in packs (like Amul Butter. 
Vijaya butter. Parag Butter, etc )

10% 5.7%

4, Dried vegeubles in packs Oike 
fruits etc.)

10% 3%

5. Picked fruits (like Pineapple 
tlioea, mix fruit* etc,)

10%
*

3%

6. RefltKd Oils (Postmao, Da Ida and 
other refined oila) , , *

Rs. 1500 per * 
tofioe

Rs. 20 per
tOOIM

7. Sauaagea 15% 3%

8. GIu c o m 15% 1.9%a
9. Dextrose 15% 1.9%

10. Chewing Gum 10% , 4% .

11. Sugar coofaciiooaif ' fBoiled 
sweets)

10% 4%

12. Chocolate! (Cadbory. Amul etc.)
*

10% 4%
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13. B bcu iu

14. j«aM

15. Squ«tbc«

16. In tu n t Co ITm

1 7 .  S i o c « t / K ^ u p  

1 8  B t o f t i i  l i f h t i

1 9 .  l k . o f U  S t o v c f

20. Biom* Hot PUic«

21. P*p<r Sutiooexy

22. Tube liffati

2). P arti o( tube Itgblt

24. UuodiSf lo ip* value between 
R t. lOOOO u iJ  R>. 12000 per 
tonoc

25. Chcapcf T o ik i M>ap« Oike HtmAOi. 
U i\, R c io u )

26. Shoct tmi CbtppaU (AncMiblc 
vitiM upto R t. 60 pef pair corm- 
poodioc to I  n u l l  pocc of iboul 
R i . 100 per pair)

27. tUm) proccsMid coitoo fibrtci

21. P o ly ite r woot bkoded jrttD  

29. Sjrotbctk rt f*  (impon dvty)
*

}0 . Wool topi

31. Shoddy wooleci rib ik i

32. PUiUc ffliteriali (or tootb Broth 
hftiklltf

10%

10%

10%

26%

10%

18%

13%

15%

13%

'20%

15%

15%

15%

10%

iverage 5% 

5%

5%

7%

15%

•  15%

15%

12%

R i. 2 per 
tube

5%

10%

No iiKreaM 
io  d u l y .

(duty incrca- 

only CD 
f i l t e r  (oilet 
•oaps)

10%

Eaemptioo limit raised from 36 
U ib* K). m in . 10 50 lakh» ig .
m t n .

R i  . 30 per
M). Rin>

R i . 15 per 
*<). m lr.

30%

R i . 9.43 per k r  R i . 9.43 per k | .

Exemptioo limit raU«d from 
R i * 40 to R i . 60 per iq. mtr.

40% 20%
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33. Plistic materials for Comba

34. Plastic material) for tp«ctacle 
frames

35. Plastic materials for deierfcot aad 
textile industry

36. Products made from LDPG (like 
plastic bags ctc.) (import dut>)

37. Products made from PVC (like 
footwear, pipes, wires aod cables) 
(import duty)

38. Aluminium cans

39. Drug iaicrmediatea for aiUi-TB 
drugs (Import duty)

40. Specified drug iDtcrmcdiatcs used 
in manufacture of aoti*biotics 
lulpba dfugi pain killer etc.

41. Papad

42. Smaller Refrigeratofs-cipacity 
upto too litres

43. Sutabb Sarees

44. Soda asb

45. Attachment imported for cars for 
handicapped

40%

40%

40%

100%

Rs. 10500 
per toonc

15%

Ml,5%

141.5%

20%

:o%

20%

25%

Ri. 30UO 
per to&oc

J5%

71 5%

81.5%

EAittiDf eumplk>a to continue

Rangirg from 
Rft 250 to 
Rft. 400 per 
nfrigeraior

Deiailt to be anaoufKed

EaiMioi partiaJ eaemptiott to
CODtiOUC

IS<% lftl%

Settlag op of Office of LIC at Palgbat,
KcraU

4238. SHRl V.S. VIJAYARAOHAVAN ; 
Will the MiDister of FINANCE be pleased 
to state :

(a) whether he has race«v«d aojr request 
for setting up an office of the Life Insurance 
Corporation at Alathur. Palghat te Kerala; 
aod •

(b) if so, tbe reaction of Govtfaotfit 
thereto ?

n i E  MINISTER o r  STATE IN THE 
MINISTRY OF FINANCE (SKRI 
JANARDHANA POOMRY) : («) No, 
Sir.

(b) Does oot arise.

P a ja e a t  of D.A. la t9 t6 -i?

4239. SHRI V.S. VIMYARAGHAVAN : 
Will tba Mtoisuc oi flN ANCE b« pl««Kd 
to state :

(a) tbe total amount pakl lo the 
ctDployeea of the Ceotral Ooveramant as 
daa/Msa allovaoct duriog 1996-87; aod
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(b) bow much of this amount is
estimated to have come back to Government 
as incrm� tax ? 

THE M!NISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI B.K. 
GADHVI) : (a) Estimates of Eiipenditure 
on Dearness Allowance for c�ntral Govern­
ment employees so far in 1986-87. 

Central 
Government 
employees 
(including 
Defence 
Personnel) 

Union 
.Territories 

(io crores) 

Group Group 
A (Rs.) B, C. 

and D 
(Rs.) 

Total 
(Rs.) 

128. 25 174.09 30234 

4.75 6.45 11.20 

133.00 180.54 313.54 

(b) For purposes of deduction of tax at
source, the dearness allowance is not treated 
as a separate item. It forms part of the 
income under the bead 'Salaries'. However, 
income tax realised curing the period April, 
1986 to December, 1986 (as per latest 

· reports available) oo account of tax
deducted at source from Union emoluments
i.e. under the bead 'Salaries' is estimated at

. Rs. Js'.17 cror�s provisionally.

Software Publishing House 

4241. PROF. NIRMALA KUMARI 
SHAKTAWAT Will the PRIME 
MINISTER. be pleased to state : 

(a) whether a software publishing house
bas been set up in Bombay; 

(b) if so, benefits likely to accrue there·
from; 

(c) whether Government propose to
establish such houses at other cities alw; 
and 

(d) if so, details .thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE ANO lECHNO­
LOGY AND MINISlER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT; ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SBRI K R. 
NAJA YANAN) : (a) Yes, Sir. 

(b) The total cost of. software consists
or following components : 

-10 to 20% to royalties/software
developer,

-30 to 40% to wholesaler/publisher.

-Remaining to retailers.

As major portion of cost goes to whole­
saler /publisher, there is intrinsic advantage 
if such activity is indigenously done, 
resulting in saving of foreign exchange. 

(c) Government has no such proposal
at present. 

(d) Docs not arise.

Manufacture of Telecommunication 
Equipments 

4242. SHRI MOHANBHAI PATEL: 
Will the PRIME MINISTER be pleased to
state : 

(a) the names of the public sector units
which are manufacturing telecommunication 
equipments; 

(b) whether any foreign knowhow has
been obtained for setting up telecommunica· 
tion equipment units; if so, the details 
thereof; 

(c) whether any private sector units
have offered their services• to establish 
telecommunication equipment manufacturing 
units in private sector in the country; and 

(d) if so, the details thereof and the
action taken by Government ther�on ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO­
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEA� 
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DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K R. 
NARAYANAN) : {•) Tbc ntmei of ibe 
public KCtor units engatcd ia the macu- 
C^iure of tclecocDinunicatioa fqutpmcnl ire 
givto to stateinent 1 below.

(b) Yci. Sir. Tb« deiaiU of th« 
foreiRn collaboration! are given in statcnieat
li below.

(c) and (d). A number of private aector 
units have applied for licence to establish 
unit* for manufacturinf ttkctMnmuoicatioo 
equipmcDt,

A list giving (be natnct of (he private 
sector uoiti and the producd for which 
they have btea given letter> of intent n 
given in $tatcnneai III below.

SteteHeat-I

Sumes ofPyblic Sector Uniti en ia fed
in the ^io^^factu’‘e o f  Telecommunica-

tion Equipment

1 . loiiiD Tckphooc lodusiftea Ltd ■
Bdngalore.

2. Indian Telephone Induttrka Ltd.,
Naini.

3. Indian Ttlephooe loduitriet Ltd,
Rae Bareli.

4. Indian Telephone Industriea Lid ,
Palghat.

5. Indian Telephone Induitriev Ltd.,
Srinagar. ^

6. Indian Telephone Indostiica Ltd ,
Mankapur.

7. Bharat Electronica Ltd.. Bangalore.

8. Bharat Electroalci. Ltd.. Ohazia* 
bad.

9. Bharat Electronfci Ltd.. Kotdwara.

to. Electronici C orpontloo of lodia 
Ltd.. Hyderabad.

n .  Hindustan Teleprloiers U d ,  
Madrai.

12. Central Electronics Ltd., Sahiba- 
bad.

13. Inttrumentation Ltd,. Kota.

14. Andrew Yule and Co. Ltd.,
Calcutta.

13. Ou)arai Communicationi and
Electrooica Ltd., Baroda,

16. M Aharashtra Electronict Dev. 
Corporatioo Ltd.. Bombay.

17. Marine Cocnmunications ar>d
Ekctroaics Ltd., Vtukhapatnim.

15. Oristt State Elecirooica Dev.
COTporatioQ L*d., Bhubtneiwar

19. A P. ES^rooica Dev. Corporatioo 
Ltd , Hyderabad.

20. Tamil Nadu Eleclronics Dev. 
Corporatioo Ud., Madrav

21. KeraU State Electronici Dev.
Cofporaiton Ltd , Tf«vandrtmi.

22. Go* Tckcocnimin teat too Ltd . Co%,

2J. Karnataka Ekctrontct DeveUrp* 
crwnt I^Toipofatioo Ltd.. Bingalore,

24, Karnataka 
Banfilofe,

Trkcvifli. Ltd,.

25. Pan^b Wireleai Syttem Ltd..
Cbandifa'*!-

26. Punjab Commuoicatioai L td . 
Cbandi«arb,

27. RajMtban State industrial 
Dcvelopmtnt Corportcioo L td, 
Jaipur.

21. RajastbAO Commtui let lions Ltd., 
Jaipur.

29. Himacbal Pra<lk«h Electronics Dev. 
Corporation Lid., Simla.

*

50. J and K Stata Induitrial D tv rto ^  
ment Corpoiatioo Lid , Sriragar.

31. Uptron Coaiiminlcalk>f»s and 
loairutncoti Lid., Luckoow.
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31 UP Slile Electrooict Dcvclopmeot 
G>rporAiioD. Lucknow.

34. Bibar Sitte Electrooict Dev. 
Corporitioo Ltd., Paina.

33. M.P. S u ir  Ejcctfooica Dev. Cor- 
porailoo Ltd.. Bhopal.

35. Weft Bengal Electronics Dev. 
C o r p o r a t i o D  Ltd.. Catcuiia.

6iate«eftl*ll

Dflaib o f  Foreign ColloboratlofU ^ r  tke Mammfaclure ofTetecflm. Equipment

SI.No. Name of ifee party

I

1 . E l a c i r o o i c  C o r p o r a t J o o  o f  

I n d i a  L t d .

2. Eleciroolc* Corpoiatloo of 
India Ltd.

3 .  I n d i a n  T e i e p b o n #  t o d u » *  

U » e i  L t d .

4 .  G u j a r a t  C o < T M D U o ic a t H K i  

a n d  E t o c t r o o i c *  L t d .

5 .  I n d i a n  T a ^ e p h o o a  I n d u t *  

t r b c  L t d .

Name of the Product

H»fh Poirer AmpliAer 
Syttem

Satellite Eanb Station 
Antennas

FFT Low 
Afxtpliflrs

Noiie

VHF/UHP Multi- 
Access Radio Tele* 
pbooe Saltern

VHF/UHF MuUi- 
Access Radio Tele-
phone System

Foreign Collahoratcr

NFC. japan

NEC, Japan

NEC. Japan

ITALTEL Miland. 
ITALY

Kokutai Electrontcs

6  P u n  j i b  C o m m o o i c a t i o i i s

L t d  ( ' h a o d i f a f b

7 .  P u n j a b  w i r e l e a s  l y s t e m a  

L t d  C b a o d i f s f h

8. Oujarai Communications 
and Electfoote* Ltd.

9. Electronka Corporatioo of 
India Ltd.

10. AP Ekctrooki 
Corpontlon L»d.

11. Punjib Wirtlesa Systems 
Ltd., Cbandifarb ^

n .  J and K Staff Induitrlal 
Dev. Corporation Ltd.

13. Marine Communkrailoni 
and eicctrooica Ltd.

DTL M ai E*)uipfoent

HF Transmicters, 
Receivers and Trans- 
i#.:ei\-efs

Extended Range VHF 
Comm, sys.

Microwave Antennas

Analogue Subscribaf 
Carrier Systems

VHF Transreceivers

Radio Paging Systems

R a d i o  i t a l i o o  f o r  

m a r i o t  a p p l i c a t i o n s  

a n d  r a d i o  t e l e p h o n e

Granger Associates. 
USA

Harris Corporation, 
USA

Genelcom Ltd., 
Canada

Nera, Norway

Siescor Technologies 
Inc.

Repco, USA

Reach Elecfronics 
Inc , USA

Znteraationaf Marioe 
Radi
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14. Elsctrooics Corporatiao of 
India Ltd.

15. Electronic* Corporation of 
India Ltd.

HF Receivers

( I f 4} UHF Radio 
Link

Scientific Radio Syt. 
INC.

Toshiba. Japan

16. West Beogttt Elcctrooicf 
Dev. Corporation Ltd.

17. Upiron Communkatiooa 
and lostrumenti Ltd.

18. Uptroa C'>mmanic«tio<M 
and tottrutnents Ltd.

19. Oujarat CommuDlcaiioDi 
and Electronics Ltd.

20. Indian Tckpbooe lodui- 
tries. Nalni

21. Karoaiaka Electronics 
Dev. Corporation

22. Tamil Nadu Electronics 
Dev. Corporation

23. Rajasthan Communications 
Ltd.

24. Bihar State Electronics 
Dev. Corporation Ltd.

25. * Mace Ltd , Viiakbapatnam

26. Uptron Communicattooa 
and Instruments Ltd.

27. M abaraibtra Electronica 
Dev. Corporation

28. Elactronica Corporation of 
India Ltd.

*

29. Indian Telephone Indm* 
tries Ltd. Bangalo'Q

30. Uptron CpmtDunicatiofli 
and Imtrvment Ltd.

31. Punjab Cofnmooicatiooi
L td .

s
32. Indian Telepbooa Indtu^ 

t rk t  Mankapuf

VHP Traiksreceivtn

Multiple Acceu tele- 
com. sya,

Sintle and multiple 
Access Telecommunica' 
lion system

Mutd Access Radio 
Telephone

MARR

2-wiy radio comm, 
equtp.

-do-

-do-

-do-

-do*

2-way radio comrm 
equip.

-do-

Wirckss Communica* 
lion Equipment

FDM equipment 

-do-

Transmultiplrxcrs 

ESS Local

Philips. Holland

Fujitsu. Japan

Fujitsu, Japan

Italtcl MiUnd 

Kokusai Elect. Japan

M«rconi Comm. 
Systemt, I'lC

-do-

Pathcom Inc . t'SA

Shiowa Ttoarihiok, 
Japan

-do-

Bud Avoi, H uriary

BBC Brown 
Bovcry, Sw iturland

Park. Air Elec. USA 

Ericason, Sweden 

Efksaon. Sweden

Oranger Anociataa, 
USA

CIT-Alcatel, France
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33. Indiiia TclephoM liktus- 
trie« Lid. Rm  IUii*ti

34. ECIL, H ydm bftd ao4 
in, Bingalote

35. lotSiAQ Telephone lodui- 
iries Lid. Piiltbai

36. UplroD DiftiUt Sy«teou 
U J .

37, Arul 
LlJ.

Coounuoicatiofu

3S. We%t Bcotal Etccirooics 
Dev, CofporitioD

39. L t r ^ o  lod  Toubfo Ltd.

40. U»hi Com puien to d  Peri* 
phcfftU Lid.

41. EvCi>f U Ltd.

42. BliK Star Ltd.

4 3 .  U n i t e !  C o m m u n i c i l i o o s  

L t d .

44. l>et(OD C «bt« Ltd.

4). Nofiberi) Dt«it«l EtcKatkye* 
Lid.

46. T a u  Induttrici Ltd.

47. JK BusiMU Macbioea 
Lid,

48. Mabindra and M abiodra 
Ltd.

49. I t u o n  TeUcom. Pvt Ltd.

50. Rerotoitoo Raod of India 
Ltd.

\
51. Crompton O reavtt Ltd.

52. Kcllfoo TelcphOD* li»tru* 
meota Ltd.

Cros&bu Switching 
eguipokCDt

SPC Tckx Cxcbangcs 
(iocludiog Time Divi- 
kioo MtiltipUxcn)

DTAX

EPABX/EPAX

-do*

-do*

-do-
*

-do-

•do-

•do-

-do*

-do-

-do*

•do-

-do*

.do-

E k e ' Puab Button 
Telepbooes

•do*

►do*

-do*

BrM« Belgium

SIEMENS. West- 
Germany

CIT-Alcatel. Fraocc 

I  S, France

-do*

-do-

-do-

-do-

-do-

-do-

GTE, Belgium 

-do-

OKI* Japan

•do-

-do-

-do-

SIEMENS, West 
Germaoy

-do-

-do*

-do-
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53. Telematics Syitemi Ltd. EJec. Path Buttoo
Telephooes

54. P u lu r Etectrooict (Pvt,) 
Ltd.

55. Set TelccomimiDfcttioiM 
Pvt. Ltd.

56. WEBEL Tcxomco Electro* 
olcs Ltd.

57. Bbarati Tclecom. Ltd.

58. O ujartt Commaoicatioos 
to d  Electronics Ltd.

59. LAVENIR Telecotnt. Ltd.

60. ITAC India MsDufftcturing 
Co. Ltd.

61. Sri Gopal K. Kejriwal

62. HarytoA Telecoinniuoica* 
tioot Ltd.

63. The Priy irajt Enterprises

64. Hioitcha Telepbooe Indus-
tries Pvt. Ltd.

65. Shree J j Im I Etectrooks 
aod lodtutries Ltd.

66. Suoeel CoauDooicationa 
Pvt. Ltd.

-do*

-do*

-do-

-do-

•do-

-do*

-do-

-do-

-do*

.do-

-do*

‘do*

-do-

SIEMENS. West OermtDy 

•do-
*

•kJo -

•do*

•do-

-do-

•do-

-do-

-do-

-do-

ERICSSON, Sweden 

•do-

-4o-

-do-

67. Sri Sunit Kbaria

68. Rajastbao Telepbooe 
Industries Llinited

69. SWEDE (India) Teletro- 
Dtca Ltd.

70. UNITEL ConuDUoications 
Ltd.

71. Digicom-Syitems Pvt. Ltd.

72. United Tef«coffl. Pvt. Ltd.

-do-

-do-

-do-

*do-

Ele. Push Button 
Telcpbonet

-do- .

73. P u i^ b  Wireless Systetni Ltd. -do-

-do-

-do*

•do*

-do*

ERICSSON. Sweden

-do-

-do-
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74. Fuicbasc Ekcuooica Ltd. Elo. Putb Button 
Telepbooea

FACE, m ,  Italy

75. BinatoM Ekctrooica Ltd. -do-
•

-do-

76. Debikay loforaMUion 
Tectoology Ltd.

-do* -d o - '

77. Uoiiea MouMf Pvt. Ltd. -do- -do-

78. I IP  TelccocDS Pvt. Ltd. -<So- -do-

79. Sri K.K. Joabl -do- -do-

80. lixJiao TekpKooc lodus- 
tfiea Ltd.

-do- -do-

Electronict C'Atfporatloo of 
Inilia Ltd.

Facaimile Equipment NEC. Japan

82. Scao-TeJ (Pvt.) Ltd, -do- Dial-A-Copy INC, 
Canada

83. BinduMan Tekprintcff 
L(d.

Ekctronici teleprin'ers SAGEM, France

S la t ( « e a l - in
(Jtf  o f  l*ftnttt S fc t0 f  (Jittts UceitcfJ fo f  the Mdnitfacture o f

EQuipmtnt
Tefeeommunicati

%

St.
No.

Naroa of ibe private aector unit Item of manufacture

1 3 3

1. San E ^ tro o ic s  (Pvt.) Ltd. Tdcpbooe Diallers

2, San Elecirooica Pvt. Ltd. Telephone Answering

3* Sri K.R. Prabbu

4. Dr. Lccta Prtfttd Reddjr

5. Dr. t«e1a PrtM d

6. BPL •yitctns and projocta Ltd.

7. C eir lodU Multitrooica (Pvt.) U d.

8. Sri S a ty tv rit OupU

Machioe

Tclepbooe Aoswerioi aod 
Reccrdiog macbioe

* -do-

Light Weigbl Head Sets

Power Line Protective Relay 
equipment

Puih Button Diallers
* tr

Key Telepbooe syttcm
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9. Sri S B.P.K. SfttyftoirtjraM R to

10. H iodm uo Brown Bovery Ltd.

11. Wtpro lafornuiioQ Tccbnoloty Pvt. Ltd.

12. Arlcm Breweries Pvt. Ltd.

13. Best and Cromptoo Bogiocerint Pvt. Ltd.

14. Digital Telecom Ltd.

15. Contioental Devices India Lid.

16. Arvtod Mills Ltd.

17. Delta Hainlio Ltd.

18. HiDdtutao Brown Bovery Ltd.

19. Debikay lofofmatioa Techootocy Ltd.

20. Rajastbao Telcmatics lodia Ltd.

21. Capital Radio CompAoy

22. Sri K C. Rajaratn

23. lodcbem Electron'cs Ltd,

24. Sujata Telecomnmokatioes Ltd.

25. Han< Brake LiDlDfi Ltd.

26. Auto Controls Pvt. Lid.

27. Himachal Inter link Tecbno1otj«s Ltd.

28. Burr Brown India Pvt. Ltd.

29. National Radio and Electrooiot Co. Ltd.

30. Kalindi'Rail Nirmaa (Engg) Ltd.

31. Magnaviaioo B le c tro m  Ltd.

32. Tbe Indian T r to t fo m e n  Ltd.

33. Radiant Electrooia Ltd.

34. W.S. Ii»a}atiof« of India Lid.

35. Qenesis T elccoainm lciU on  Led.

Mocrowave Equip. Sub- 
A ub.

PLCC equiproeot

128 Port EPAB.X 

-do- 

-do- 

-do- 

-do-

•do-

-do-

•do-

-do-

•do-

•do.

*do-

-do*
*

-do*

-do*

-do-

-do-

•do-

•do*

•do-

-do-

-do-

•do-

-do-

-do-
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36. Pirim at PoI>xDcri Ltd.

37. Tb« Gwilior Riyoo Silk Mfg. (WVO) Co. Ltd.

38. Offloi Fiotocc and loduttriM  Lid.

39. Sbri P rakub  Jalo

40. Ccnmo CommimicattoM Pvi. Lid.

41. PcnUi P^fineeritkc (Pvt.) Ltd.

42. Untied Tckcom Pvl. H d.

43. Super Phone IcMiU Ltd.

41. Pt«en Tctccommunicatiom Pvt. Ltd.

45. Ariel CommartkAiioot tJd .

46. l.ar^eit ar>d Toubro Lid.

47. U*ha Ci>«nputeM and PerlpKerak Li4.

4$. EicorU Lfd.

49. BIik  Star Lid.

50 Dclloo Cable* Lid.

51. T att Industrie* Ltd.

52. JK Butlnen Macbioea Ltd.

5). Mabindra ai>d Mabiodra Ltd.

54. Tevtoo Telecom Pvi. Lid.

55. Remingtoa Raod of Todia Lid.

56. Crompion Orcave« Ltd.

57. P u lu r Etectrontct (Pvt.) Ltd.

58. Set TelecommuiiicatioQa Pvt. Ltd.

59. Bharali Tetecocn. Ltd.

60. IT AC India MaDotectorhi| Co. Ltd.

61. Sri Oopal 1C. KcjHwal

62. Haryana Telecommunicatiooa Ltd.
a

Tbc Priyaraja E o ierp rita  
«

28 Pori EPABX

-do-

*do-

-do-

-do-

-do-

-do-
«

-do-

-do-

EPADX/EPAX

-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

EJec. Po^b Bution Telephone 

•do«

•do*

-do-

•do-

-do-

-do-

-do-

»do»
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64. Hiroacbal TcUphooe lodusirks P v t Lt<).

65. Shrec Ja iu l ElectroDics and Induscries Ltd,

66. Sunetl Commuoteatioos Pvt. Ltd.

67. Sri Sunil Kharia

68. Digicom Systems Pvt. Ltd.

69. United Tekcom Pvt. Ltd.

70. Fuiebaie Electronic*, Ltd.

71. B:natOf»e Electronics Ltd.

72. Dcbikay laformattOD Techoology Ltd.

73. Unisex Moulds Pvt, Ltd.

74. I IP  Telecom! Pvt Ltd.

75. Sri K K. 3o»hi

76. Belwal Elec'rontei Pvt. Ltd.

77. Hindustan Brown Dovery

78. Mandtiari EI«ctron»ca

79 J.K. Synthetics Pvt. Ltd.

80. Debikay loformatioo Technolofy L»d.

81. Compiitech Intertutionat

82. Bee Ekctrooic Machines (Pvt) Ltd.

83. Paxcom Syttems Ltd.

84. Murphy India Ltd.

85. Scan-Tel fPvt.) Ltd.

86. Gear India Multitronics (Pvt.) Ltd.

87. Sri Rajesh Kumar

88. Sri Bipin Kumar Agarwal

89. Omnilel Industries Ltd.

90. Hindus'an Telecomoaoatcations Ltd.

91. Cear India Multitronics (Pvt.) Ltd.

Ele. Pu»b Button Telephone 

•do- 

-do- 

-do- 

-do.

f - J o *

- do-

do- 

-do- 

•do- 

.-do- 

-do- 

Factimile Tqurp. 

•do.

-dc-

-do-

 ̂ ‘do-

-do- 

•do- 

-dc*

-do-

-do-

Pay Phones 

Pay Phones 

•do- 

*do-

Electronic Teleprinters 

Pay Phones
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C.B.I. Caiet

4243. SHR( SYED SHAHABUDDIN : 
Will the PRIME MINISTER be plMKd to 
itate ;

( « )  the number of CBI C4M« u  oo I 
Jinu«ry» I9S6, the c*tct Uken up by the 
CBI during 19S6, rbe cam  completed duriot 
J9S6 tnd (be number of cate* Id hind ai oo 
1 janoary. 19*7;

(b) ihe number of pfot#c«lio(M laurtched 
on ttw b4»» of CBl fixiuiry durtnt I9S6 and 
the numbcf of c*iet carried over from Ibt 
pffCfding y tin ; and

(c) the oumbcf of ca^et dectded during 
1936 and number of peodmg catet carried 
ever to 1917 T

THE OEPtlTY MINISTER IN THE 
MINISTRY OE PERSONNEL. PLBl |C 
ORItVANCtS ASD PENSIONS ;SHRI 
iJtkfcN SINGH ENGtl) :

(a) (i) Number of ca«e« peo.lin( 
ftub CBI for infccttfj- 
tino Inquiry ai on
l.l.l>  :

(k ) Number of c j k i  taken up 
during I9S6 :

(Mi) Number of ca«e« compkl* 
rd dunng 19S6 :

(iv) Number of caiaa peoJlng 
at 00 11.17 :

(h) (I) Number of pro»ccuf4of« 
UurKbed In 19S6 :

(it) Number of catea pendtng 
trial carried over f n ^  the 
prcv<d(r g >ean:

(c) (i) Number of catei decided 
by cQurtt during I9$6 :

(M) Number of coort caaea 
carried ov«r to 1987 :

1194

1)01

1551

1144

t n

2!R6

2*7

29il

REDDY : Will the Mlnijter of PLANNING 
be pleated to itate ;

(a) the Statea letected for (he imple« 
mentation of the Integrated Rural Energy 
Programme (IREP) ai i  pilot project for 
Improving the energy contumpiioo io rural 
areas;

(b) ihe amount to far 
State undtr IREP;

spent In each

(c) »beth<r this prcgramn»e Kill be 
fiterded to fnort Siatet;

(d) if not, (be reaiont therefor; and

(e) If 10, *ben and the amount likely to 
be ipeat thereon 7

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI SUKM 
BAM) : (a) Nine Statri/Umoo Ttrriloriei
were Klecfcd for developing arKJ testing the 
pilot Integrated Rural Energy Ptannirtg 
Prc^amme in ihe Siith Plan period from 
19*1-85.  These »ert Ultar Pradesh. 
Maryana. Gujarat. Muharashtra, Karnataka. 
Himachal Pradesh. Tamil Nadu, Orissa and 
Dflhi. From the Se\*enih Plan (10*5-86 
onwardO the programme i% being extended 
to all Statei/Union Terriiories.

(b) Sia(e-«ise eipenditure incurred so 
far (Anticipated upto the end of year 19S6- 
*7j it givrn in s(aiement-l.

\c) Yes, Sir,

(d) Does not ariu,

(e) The amount likely to be spent based 
on the Seventh Plan outla>s for all State#/ 
Union TerritorieJi it given io iiatement-n.

.Statemeai-I

State^wf$f Fxpfwditure fo far IREP 
upto rnj of

S. Statea/Unloo 
No, Tertiioriei

Rt in lakht

InptrmeaialUa of lalegrated Ratal 
Eaergy Pragra«s«<

I

4244. SHRI K. KAMACHANDRA I. Aodhra Pradesh IS.00
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1 2 3 1 2 3

2 Arunacbal Pradesh
%

12.67 2S. Delhi 165.00

3. Asurn ' ilJOO
29. Oo*. Oamwi tod Dtu IS 50

4.
a

Bihar
30. 040

5. Oujarat 27 00*
31. Poodkheny 10 00

6. Haryana 73.00 Central PUn V/ 93 00

7. Himachal Pradesh 74 00 *r>oe« iK>t Inctudc eapendttuie 
1986-87. becaltse ti is oot avatUbte.

T'
duripg

8 Jammu aiid Kafhrnir 500

9. Karnataka 5* 00*
Itktly to bt $ptmt om i R i r  dwimg

10. Kerala 25 00 SevrttIA Ptam
Omtlay

11. Madhya Pradesh 3500

12. M«har»hlra 151,00

«00

S. A. Staus/Uoloo 
No. Teiriiariaa

(Ri. in Ukbs)

13. Manipur
1 2 3

14. Meghalaya to 00 — — ------ —' -

.15. Miz ^run 12 20 1. Artdhfa Pradeih 30

16. ,NigaUnd — 2. ArwwcbaJ I'radcth 50

17. Orttsa MOO 3. Asaatn 50

18. Puojab 1700 4, Bthar 200

19. Rajasthan — 5. Ou)«rai 2!0

20. Stkkim 10.00 6. Haryana 100

2 1, Tatnfl Nado 118 00
7. IlioMchal Pradeib 400

22. Tripura 10 00
8. Jammu and Kaihmir 50

23. Udar Pradesh 233.00
9. KariMtaka too

' 24. Wett Bengal 25.00
10. KeraU l5o

25. Andaman and Nicobar «.oo'
1 1 . Madhya Pradesh 300

Islands 12 . Maharftsbtrt 300

26. Chaodigarh — 13. Maiklpuf • 35
p ,  Dadra tod Na^ar 4.05 14. Mcffcalan 125
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1 2

15, Mizoram
m

16.

17. OfiiU 

|«. Pttoj«b

19. R«i«tJhAD

20. SikiUn

21. Tamil N tda

22. TfifHiri

2V U iur Pf*4t»b

24. Wo« Beo#*l

25. A o .U m tn  i t t J  N»cobir 
ItUmjft

26. Chan^ifirb

27. D«Ura and N if ir  H«vtU

28. Delhi

29. Go*. Difl»*o And Dlu 

)0. LAkUudwecp

31. Poodkhtrry

Ti>Ul

B. C^numl PUq

20

20
I
IM) 

90 

120 

• 50 

500

600

75

20

10

MX)

50

10

20

4IS5

591

I7><inj/arirjt)

Anottat for Trutftfofl C e e w ie lts lia e  
Str1*r lo BUitr

4 2 4 3 . SHRI KUNWAa RAM ; Will 
tbc Mioitt«r of PLANNING be pl«AMd to 
»Uie Che tmotfoi atlocatrd foe develop* 
ment of iraotport tod  oommootoailoo 
>ystem io Bihar for t986-«7 aod 1947-U T

THE MINISTER OF STATE tN THE 
m i n i s t r y  o p  PLANNtNO (SHRI SUKH 
r a m ) ; Poi ib« TMn I966-I7 tod  IW -M .

outtays of Rt. 91 50 croret aod Rs. 114 OS 
crofM rt»f>ccti«dy bav« been approved in 
(he Suie PUoi of Bihar for iho TraDiport* 
Mctor. There ire  oo ouilayt to the State 
PUb  for *Coamiuok:«tioQ'. Cenire*i oudajrt 
for Transport aod Comtminicationa* are 
detertoioed oo ao overall baiii for (be 
couniry and oot Staiewtse.

[EfttlttM]

Protffctlag Foretla froai Illegal Frlllftg

4246. SHRI T. BALA GOUO : Will
(he Mioifter of ENVIRONMENT AND 
FORESTS be pUawd to itate :

(a) the uep« ukcn  by Gcverament to 
pcdcct ibc foreau frocn illcfal felling due to 
tobacco cunog opfrattoni io Hast and Wcat 
Ooda%en diatrKU of Andhra Piadcih;

(b) arheihcr due to cheap pr*ce of 
Arewood. farmed in trtbal arrai of West 
aod Eaat Godayan districts refute to ««i(cb 
o m  to coal;

(c) «rbcibc{ Governmcoi have received 
UkforiDalloo oo tbit tntMtae of fore«t* by 
tobacco faftDcn ib  ctttaio  areas of Aodhra 
Pradesh; aod

(d> the Slept beto|i takeo to t(op tnisuae 
Id  Andhra Pradcah, Id  the intttest of pro* 
tectiog (be eovirooment 7

THE MINISTER OF STATE IN THE 
MINISTRY OP ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI): (a)
Tbe followioi stepi have been taken by ihe 
Oovtmroeot of Aodhra Pradesh to prevent 
Hkgal/sporadic cuniog of trees for tobacco 
curing operatiofM :

(I) Eoooaragiog imc of coal for 
tobacco curing by eettiog up ot 
coal depoa la tobacco growicti 
areas.

*

(Ilf) Working special fucl»ood forest 
coupet io the coiKemed areas to 
tu p ^y  firewood to tobacco oilti- 
vaiort,

(at) rntcotlve palrollifig of forests antf 
cbacktag of lobaoco barna for tba 
ftiiNood ooDMmd by Umid.
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(b) Informaiioo U bcipg collccicd And 
will be placcd on ibe tabk of the House.

(c) Yes, Sir. The Govcninieol of 
India have received son>e informaiion. The 
Government of Andbrt Pradesh have been 
requested Co conduct a deiaited enquiry in 
the matter and lake step* to regulate the 
consumption of fuelwood by the tobacco 
farmers by making them fully accountable 
for the stocks rwiiotiiDed/consumed ty 
them.

(d) The Government of Andhra Pradesh 
have taken steps indicated in reply to part
(a) above.

Central Autborlt) for the Dcvrlopairot »f 
HimalaTao Regloa

4247. SFIRI P.M. SAYEED ; Will 
the Minister of PLANNING be plcised to 
state ;

(a) whether Government propose to 
constiiute a CentuI Auibority for multi- 
corner development of the entire Hitnalayan 
region, including Jammu ai>d Kashmir, 
Himachal Pradesh, Sikkim other hilly areas 
of West Bengal and Uttar Pradesh;

(b) if so, the composiiion of the 
authority and the development areas to 
be covered under the guidance of the 
Authority; and

(c) the role to be played by the State 
Governments in the said development 7

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 
RA M ): (a) to (c). A propoaal to contti-^
tute a Central Authority fur coordinated 
eco development of the Himalayan region 
with the active participation of the concern-
ed Slate Governments, details of which are 
yet lo be worked out, is under coniideration 
of the Planning Commisaioo.

PreteolioD of Cat Leakage fron Mobile 
^ Veblclef

4248. SHRI HUSSAIN DALWAI : 
Will the Minister of ENVIRONMENT 
^N D  FORESTS be pleased to state :

(a) whether after Bhopal g u  leakage 
tragedy abuodaot prcctntiofM are being

taken while issuing licence lo ntw.industrici 
to avoid pollution, envirormental and 
ecological hazards; and

(b) whether Government propose to 
pre\-eo( tankers carrying hazardous gas by 
road transport to avoid any nmhap arising 
out of leakage of gas in transit ?

THE MINISTER OF STATU IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARl) ; (a) and
(b). Yoi.Sir,

E iM p ik a  of DA frua lacome Tai

4: 49. SHRI V S. VtJAYARAGHAVAN : 
Will the Miniaicrof FINANCE be pkaKd 
to Slate ;

(•) whether a proposal w e s  under consi-
deration of iKe Government 10 esempi th« 
dearnfrM allowar>ce patd to the Govcrnnveot 
emplo)eca from tncocne tax;

(b) if so. whether it is still under const- 
deration; and

(c) »hen a final dectsioa tj likely to be 
taken in this matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARUHANA POOJAKYj : (a) XU
propoaat to eiempt the dearrKsa allowaoca 
paid to the Governntent rmplcyees fro«n 
lf>cofne<iax was enamined by the Oo«etD* 
meot and was not foutnl acceptable.

(b) arvj (c). Do rtot arise.

lo rea tlfe  to In ins try  for Raral 
neftlopfntHl

4250. PROF. RAMKRISHNA MORE; 
Will the Minister of FINANCE be pleased 
lo state:

(a) whether Gcvcmroer.t have made any 
review of (he workirg of the rural develop-
ment allowance on incomc-tai given as its- 
centlve to the iodostry for rural develop- 
isent in the country;

(b) If to, (he outcocM thtreof; and

(c) the rMtoot for the poor reapooaa, tf 
toy, aod the ttept cootemptated by Govtro*
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mtat 10 remove the impc4im:nli in involv- 
ing (he ind'jstry in the ciuse of ru n t deve-
lopment 7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE* (SHRI 
JANARDHANA POOJARY) : (a) Yt». Sir, 
A %tudy wai cooJucted by Nafio&al loiiUutc 
of Public Finiooe and New Delhi.

(b) The conctuiioD tb«( emertcs from 
the itudy u  that the loceottve provided to 
the corporate lector tbrough deducttoo of 
cxppnltiure incufrcd oo approved pro-
gramme! of rufal dcvtlopmeoi dkS not evoke 
macb eoihuilaun. Ibe  inittal re^pooic wai 
lukc-«a'm and it became HidifTereot over 
lt»e yean. Tbc ttuJy indicAiei (bat it U 
UDftaiitttc to cxpxi (h«( (II payer* can be 
e i(hj%cJ 10 u^dtruke pbiUntbroptc activi- 
tici (otally unrtUted to (Heir butmcM merely 
bccaasa of »o*ne tav relief. Thii iodicatet 
thii tat ioceoitre* do not teem to b« (be 
rifht veb^cte for motivadog prtvaie agriK^ei 
c^^$ed m buttneta activity to lake' up 
phHantbropiw work on ibctr own.

(c) The main rcAU>n for tbe poor rea* 
P^n»e aod failure (o motivaic (he mduttry 
in the (atk of rural devclopmeri( it (he in* 
ability or uowiItingncM on tbc part of many 
companies (a u c k k  tbe m^anagerial and 
other probkmt in%olved in eaecuting tbe 
rural development programn^t on tbeir own. 
f urther ik^tion CCA whKb «ra» Irucned 
by the Finance Act, 1978 proveU more 
px>pular. According to ibi« pfovlaioa compa- 
nict could avail of full dedticiioo of (be turn 
paid (o approved a»»0c«a(i0cii and Itkatitu- 
(loni «rb»cb un^leriook approved rural deve- 
lopmen( programmca, and the companiea did 
noi (bcmtclvM have to ewctj(e the pro- 
grammca. For the prevent, oo legialativc 
changra in tbe direct tai tawt are being 
contemplatrd wiib a view to involve (be 
induftry in the caaat of rural developmeot 
in (he counlry.

Ktlraciloa of Sandal Wood Oil

425L SHRI V, KRISHNA RAO : Will 
(he Minifter of ENVIRONMENT AND 
FORESTS be pleated to itate :

(a) wbclhii It b u  been suggested (bat 
taodal wood oil can now be extracted from 
landal wood treca at to  atrfy lUge tb to  i t  
(be aUfe;

* (b) whether any study has been made by
Government or by private bodica in (bis 
regard; and *

(c) if so. the result of such studies 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORFSTS (SHRI Z R. ANSARI) ; (b ) to
(c). Though no specific sugge^stion has beeo 
received legirding utilisaiioo of young sandal 
wood trees for eatraction of sandal v^ood 
oil, research carried cut in this fieli hat 
shown that the yield of oil from 20-30 >car 
old sandal trees is onl> 0,2 to 2 per cent and 
its quality is not good. The >ield from 30 
to 50 year old trees is 2 8 to 5 6 per cent 
anJ the oil obtained from these irees iik of 
better quality.

Calthatloo of Sandal Wood in Karnataka

4252. SHRI V. KRISHNA RAO : Will 
tbe Minister of ENVIRONMENT AND 
FORESTS be pleased to slate :

(a) whether Government propose to 
eap£nd the cultivation of sandal wood trees 
in the State of Karnataka; and

(b) if so, the details thcreor 7

THE MINISTER OF STAIE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) ; (a) Yes, 
S»r.

(b) The Governmeni of Karnataka im- 
pltments the scheme of *‘Sandal Wood 
Regeneration'* which envisages raising of 
Sandalwood plantation in eigbt districts of 
the State. Sandalwood seeiings are also 
distributed to farmers under social forestry 
schemes. Private growers arc given 75% of 
tbe value of the trees (less departmental 
extraction cbargcs) as an incentive for proper- 
upkeep aod maintenance of the sandalwood 
plants. A sandalwood development fuod 
has been created.

*

Vacaoclai of Chief EiecutlTcs in Pubi.k
 ̂ Underlakloga

42^3. SHRI E. AYYAPPU REDDY : 
Will Ibe PRIME MINISTER be pleucd to 
state :
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(•) (he number of Bo»rd. level vacaociee 
io the public sector uoitt existiiif oo 1 
January. 1987; ^

(b) the average lima takeo foi fitUoi up 
the vacaocles;

(c) ibfl average teaure of the Chkf Eae- 
Qutives of public teclor uoili from 1 ianuaiy, 
1980 to i January. 1987; aod

(d) whether there it any expert Com- 
mittee Panel for selecting (be Chief Execu- 
fives Id (he public sector units ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC
grievances and pensions and
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. CHIDAM-
BARAM): (a) Ai oo 1.1.1987, there were 

26 posts of Chief Executives (LeveM) and
49 Functional Îirector (Level-il). which 
were vacant, excludiog the newly created 
posli.

9

(b) The average time taken for hlliog up 

a fulUtlroe Board level post is eslimated to 
be 12 weeks.

(c) The average tenure of Chief Execu-
tives of pjblic sector units during the period 
referred to is estimated to be three years.

(d) Appointments to these fall-tio»« 
Board level posts are made by the Govero« 
oient on the recommendations of the Public 
Enterprises Selection Board.

[English]

12.00 brt.

PROF.  MADHU  DANDAVATE 
(Rajapur) : With .your pcrmissioo. Sir. 1 
want to make a submiiston. When you were 
not here yesterday, I bad given a notice 
under Rule 193 regarding accumulation of 
illegal fuxKfs outside India and (be appoini* 
meat by the Finance Ministry of lome U.S. 
agency. He said that, the matter b uiMSer 
coflflfderation. Today we have the newt 
that the former Finance MioUtcr Shri V.p. 
Siogh hai written ■ lettcf to tbc Prime 
Minister.

MR. SPEAKER : I cannot take it up 
like Ibis.

PROP. MADHU DANDAVATE : Thai 
gives a sharper edge to tbc problem. Will 
you allow a dhcussion under rule 193 on 
this issue ? Many Members have given 
notice.

*

MR. SPEAKER ; I will give a very 
symp4(betic comideratioo • to it at the 

eariiesL

PROF. MADHU DANDAVATE : One 
more thing I want to bring to your notice. 
This will be useful to you. This is Baldwiri*s 
Biography. You will 6nd io (his he hss 
mentioned that when HaIJwm wis the 
Prime, Minister of UK., at (bat tmie the 
question came up whether the King'i 
matriagc could be leferreU (o in Pdrliantent. 
Adke railed (he qucsdoo aod B4ld*tn 
replied li;» (hat aod ultimately (be blue w«i 
•e(tled. I am quoting (hts becauie »e are 
follôhng the precedeoti of the Hook of 
Com room.

MR. SPEAKER : Only relevant thirg»
1 wtll consider.

PROF. MADHU DANDAVATE : And 
kiadly follow this pr«c«.ieni of Baldwin and 
Attlee. Kiodly rtcootider your ruling. 
iliutrruptionj) They are objecting to BaUwia 
aod Attke abo,

MR. SPEAKER : 1 am not objecting.
I am ooly sayiog (hat 1 will go according to 
your rulea aod , will consider it very 
sympttbatically at the earltest.

PROP. MADHU DANDAVATE : 
CooauSer this praccdeni also.

MR. SPEAKER : I will m If any.
thing ia patuinuig to this, I will  it.

SHRI  ̂V. SOBHANADREESWARA 
RAO (Vijgyawa4a): Tbe tobacco growers
d Andhra Pradeab are suffering a lot. We 

oatd your ioicrvaottoo. Tbc tsaot may bt 
diaciMicd berg.

MR, SPEAKER : I am takiof it up.
%

SHRI DINESH OOSWAMI (Guwabaii) ; 
1 havt abo ghreo a lubauotive motion.
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MR. SPEAKER ; Oa what 7

SHRI DINESH GOSWAMI : 
ifiuc of Pairfii  deal.

Oo the

MR. SPEAKER : Wc will do It.

S ilR I DINESH GOSWAMI ; Evtn 
allegAiioo lu v t been tnadc (hat iba 
documcotf lubmiilcd by ibc

MR. SPEAKFR : I bive already u id
ji I «m already contiderinf it, 1 will gel 
i( i îfcu%scd oo the floor of lb« Houm.

SlIR l S. JA IPA t REODY (M4bbu^* 
nagar) *> I gfven notice.

PROF. MADHU DANDAVATE ; 
C mtider it before the end of tbit teu ioo.

MR SPEAKER : No. Sir. Tbl» week
itKlf. Do not worf7 . What under lh« 
rule* can be allowed wtll be allowtd. No 
probJem.

SHRI INDRAJIT G t 'P rA  (Baurbat) : 
)u»t now ti came to my mXtct That it »b)r.
I am I could not giw la witting. I am
)uii Rief>tioQirg It foe your coo««defai»oa. It 
u  a »Tfiaut in«ii«r. Tbe cni»u«« of tbit 
National .Socunty A«:t to artett snd deum  
wfibtHii i ru l . . .

MR. SPIiAKCR 
chalkraed.

Thai can be

SHRI INDRAJIT GUPTA : Tbtf if
bcmg UiM>a. lh a t Aci wat paired m tbit 
Houta on tbe b4\it of an aituiaiKe given...

MR. SPEAKER : No. do. Notbiog 
diiing.

SHRI INDRAJIT GUPTA : In
Mirztpur OiitrKi, Uttar Pradeab, a trade 
union odkial bat been kept fof oix and a 
half mantbi undec trial and then put uo^ler 
tbe N.S. Act. Ib e  llom t Minuter mutt 
took into tnl« and make a iiatetnenl.

MR. SPEAKER : No. tK>t allowed. It
CAn be ch a llc t^d . I am iiot tbe court.

MR. SPEAKER : Not allowed.

UiUerrupi^otfs)*

MR SPEAKER : Mr. Amal Dalta. 
wbat M your point 7

SHRI AMAL DATTA (Diannond 
Harbour) : In ibe matter of leakage of a
certain letter wbat haa happened it, the 
Prime Minitier haa ttated that the tetter has 
IKK been leaked out from hit oflke.

(fnrerruptio/t»y

MR. SPEAKER ; No. Sir. Ii i« 
ditallo«ed.

MR. SPEAKER : Whai are >ou doirg 7 

{frttfruptions)*

MR. SPEAKER : Wbai is happeciDg 7
Wbat are you doing 7

{IfitenuptioKj)*

MR. SPEAKER : Nothini it going on 
record.

ilnterrypriofif)

MR. SPEAKER : He is not allowed.
1 have not allowed bim.

(ffife^ruptiorts)

MR. SPEAKER ; He hat not taid 
an>tbing. I have not seeo an)thiog.

SHRI INDRAJIT GUPTA : According 
to you this matter should not be discussed 
by anybody. Why ibould he make a state- 
ment implymg that the leakage...

(fnterrupfiofti)*

MR. SPEAKER ; I have not seen 
anything.

I have not Ken anything like that.

{fHterruptions)*

MR. SPEAKER : Not allowed.

i/ttfrrrupfions)

•Not recordad. I
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[TranstaHon]

MR. SPEAKER : I thall te«. If I
have read It I have read It thoroughly. Not 
aliowed.

{Intfrruptio^s) •«

lEn^Uth]

MR. SPEAKER : I cannot 
inferences. I do not tike inference* 
made at all Notbint |oes on record 
ever they say.

make 
to be 
whai-

{inftrruptlitns)**

SHRI S. JAIPAL REDDY : What
about the italement of the Governnneni on 
the failure of the ASLV misaion 7 Govtm- 
ment mu«t make a statement.

( Tronstatlon]

MR. SPEAKER : Wait, your turn
vviH come.

( fn ter rup t to /n )

DR. A K. PATEL 
Gujarat the police 
firing on farmers.

(Mehtana) : tn 
is resorting to

Doise ? I gm no t able to understand w hat 
you are tayiog— M ilk if not available there ?

(f/ttefrupiiOf.i}

MR. SPEAKER : You please sit'down.

(Interruptiof'iy

MR SPEAKER : You give h and «e
shall take U op under Calling Attention. 
You give it in writing and I ahall get It 
done.

(Iftte^ruptlpnjt)

MR. SPEAKER : Liiten to me. The
question you are raising is being taken up 
for diwuuion in the House. Now we shall 
uke  up discussion on agricultural prke 
policy and it will be covered in this diicus- 
lion. After that if oe:cs;ary we shall tee it.

SHRI C. JANGA REDDY (Hanam- 
konda) : Milk and vegetables arc not
available in Ahmedabad due to (be sinke by 
the farmers.

(interruptiom)

MR. SPEAKER : Why are you malting

[Emftitit]

12.06 h r t ,

PAPERS LAID ON THE TABLE

, N o t i f k a t U i a  a a d r r  C u s t o m s  A c t ,  A a n n a l  

R e p o r t  e t c .  o f  N a t l o a a l  B a n k  f o r  

A g r l r a l t i t r e  a a 4  R o r a l  D c v e l o p M e a t .  

B a m b a y  o f  I n d l j a  t a t r s t m r D t  C t a t r e  

f o r  I 9 H 5  K 6  a n d  C o n a o l l A a t e d  H r ^ r t  

o f  K r i l o o a l  R u r a l  B a a k t  l o r  p r r l v r f  

e&Jiaf 31.12 t5

THE MINISTER OF STAIE IN IH E  
MINISTRY OP FINANCE (SHRI 
JANARDHANA POOJARV> : I b<g to
la> oo the Tabic—

(1) A copy of Notifkatlon No O S R. 
28) (E) (Htndl and boglitb 
version*) pjbluhexl In Oaxaitc of 
In^lla dated the l3tS March. 1^<7 
tofcther with an ciplanaiory 
memorandum regarding csempikitn 
to mica of all vartcttes other than 
mka Krap* and wattes w b c o  

esported out of lodia from the 
whole of (he duty of custom* 
leviable thereon under lecttoo 159 
of the Customs Act. 1962.
IPlaced ia f.tbrary. Set No. I.T< 
405«,II7|

(2) A copy of the Annual Report 
(Hindi artd f^nglith versions) of th« 
NaiKKiat Bank for AgrkuUtrc and 
Rural Development. Bombay, for 
the year 1989-86 along with 
Audited Accounts under sub- 
tecfioQ (5) of sec loo 48 of lh« 
National Bank for Agriculture and 
Rural Development Act. 1981. 
(Placed lo Library. St« No, I.T- 
4057 in j

• •  Not recorded.
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(3) 0 ) K copy of (be Aaoutl Rrpoft
(Hindi and Engliib vcriiofu) 
of the Indian InvetinMni 
O n ife  for ihc yeir I9S5-86 
•lon( wkiih Audited Account*.

(ii) A iiaiement (Hindi and 
Eogiith veriicRf) rtgarding 
Bevicw by tbc Oovcrnmcoc 
on Ihc hoiking of ihe Indian 
InvMimcof Ccoirc, for the 
year 198^86.
IP lared !■ Library. Ne. 
LT-405H/U7J

(4) A copy of ConK>ttdalrd Report 
(Hmdi and £ngli\b vm lnru) on the 
working of Eeftonal Rural Bdnka 
for the year eruted the 3Ut 
Deceir^her, 1985.
[rU r*4  la tJbraiT . See Ne. LT.
4059 87J

rVrialled D ratsadt for G raatf of iba 
MlaUfiy of Scir»re and Terbaotofy 

for |4«7 M for Drpartwefll af 
Space for 1987 88

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TFCHNO- 
LOOY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
nPVTLOPMFNT. ATOMIC ENERGY. 
FI ECTKONICS AND SPACE (SHRI K R. 
NARAYANAN): I beg to Uy on the
T4ble—

<t) A copy of the Detailed DemafKla 
for Grant! (Hindi and English 
%'erflont) of the Mioisity of 
Science and Technolofy for 
I9R7.M.
I Pi a red In Mb^'iry. See No. LT-
4060 r j

(2) A copy of Ihe Detailed Drtnartdt 
for Qranti <Hiodi and English 

vertioni) of the Department of 
Space for 1987*88.
[Plared la I Ibrary. See No. I.T-
4061 87]

NollflratlM  vttder All Irdla Senrlcrw Art 
and R rioU lloa re t aeeeptanre of 
certain rerommendallont nf Posrib ' 

Central Pay ConmlttkM  
re ; Penalo iert

M INlSHiY OF PERSONNEL, FUBUC 
GRIEVANCES AND PtNSlONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM); I hrg to lay on the 
Tabic—

<l) A copy each of the following 
Notification! (Hindi and English 
versicni) under tub^sfti'oo (2) of 
iection 3 of tbe All India Services 
Act. 1951 ;

(0 Tbe Indian Administrattve
Service (Pj>) Second Amend-
ment Rulei, 1987 published
in Notification No G,S.R. 
284 (E) in Gazette of India 
dated Ihe 13ih Match, 1987.

(ii) Tbe In4t*n Police Set vice
(Pa>) Third Airendment 
Rule*. I eg? pu^l'shed in
Notificafioo No. G.S R. 285 
(E) in Garetie of India dated 
the l)th March, I9S7.

(Mi) The Indian Forest Service
(Pay) Second AnrwndrrKnt 
Rulct» 1987 pub)l^hcd in
Notification No. G S.R. 2F6 
(E) in G«7clte of India dated 
the I3lh March, 1987.

, {Placed la Library, See No.
LT.4062 87]

«

(2) A copy of the Resolut'on 
No. 2-13-87 PIC (Hindi and 
English veriion&) published in 
Gazette of India dated the 18tb 
March, 1987 regarding acceptance 
of certain recommendatiors of the 
FcHjrth Central Pay Commission by

• tbe Governmen; relating to
pensiorerii.
fPlared In Library. See No. LT- 
406V'«7J

Annaal Report of and Revtnlont on Grih 
Kalyan Kendra for 1985 86 and 

Statemeal re delay In Uylng 
Ibete papert

• •

THE DEPUTY* M4NISTFR IN THE 
MINISTRY OF PERSONNEL, P im i i r
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BIREN SINGH ENGTJ) : 
on the Table-

beg to Jay 

(I) (i) A copy of the Annual Report
(Hindi and Engli�h versions) 
of the Grih Kalyan Kendra 
for the year 1985-86 along 
with Audited Accounts. 

(ii) A statement (Hindi and
English versions) regarding
Review by the Govemmeot
on the workiog of the Grih
Kalyan Kendra for the year
1985-86.

(2) A statement (Hindi and English
version&) showing reasons for delay
in laJ ing the papers mentior.cd at
(I) above.
rr1ac<'d in Library. See No. LT-

4064/117] 

12 07 hrs. 

PUBLIC ACCOUNTS COMMITlEE 

Sixt,t-sixth Report 

[English] 

SHRI E. AYYAPU REDDY (Kurnool) : 
I beg to present the Sixty-s:xth Report 
(Hindi and English versions) of the Public 
Accounts. C.Jmmittee oo Action taken on 

· Hundred and Sixty-second Report (Sever.th
Lok Sabha) on Western Railway Construc­
tion of a Metre Gauge Linc f1om Dable to
Singhana.

12 07f brH. 

COMMITTFE ON PUBLIC 
UNDERTAKINGS 

Seventeenth Report 

[English) 

SHRI· K. RAMAMURTHY (Krishna­
gar) : I beg to present the Seventeenth 
Report (Bir.di and English versions) of the 
Committee on Public Undertakings on 
Action Taken by Government on the 
r��ommcn�atiop� ci;mtai��� in thcjr Eighth 

Report on Oil and Natural Gas Commission 
-Organisational structure and project
clearance.

12.08 hrs. 

STATEMENT RE: LAUt-:CHING OP 
AUGMENTED SATELLITE LAUNCH 

VEHICLE D-1 ON 24.3.1987 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OP 
STATE IN THE ·DEPARTMENTS .OF . 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRl K.R NARAYANAN): The first 
developmental flight of the Augmented 
Satellite Launch Vehicle (ASLV-D I) wilb. 
the SROSS-1 Satellite on board took place 
from Sriharikota on March 24, 1987. The 
lift-off took place at 12.09 hours IST with 
the ignftion of the two strap-on booster. 
motors. The performance of the vehicle 
was normal upto 48.5 seconds when the 
core motor ignition was initiated. The two 
strap-on motors also separated at 52.4 
seconds as per the design. Preliminery 
analyses indicate that the vehicle seems to 
have ·lost control due to a su�pected mal· 
function of the core-motor resulting in. a 
termination of the flight after : 63 seconds. 
Telemetry data was received throughout the· 
fligbt duration. Data has aho been recieved 
from the launch vehicle performance moni· 
taring pay-loads of the SROSS .f S11tellite. 
Detailed analysis of these data is on in 
order to identify the ex·act reasor.s for the 
failure. 

or the two important new technologief 
incorporated in ASLV, the strap-on _hoos,ter 
technology development has pe1 formed 
quite satisfactorily. Even though . the. closed loop guidance system, which operates 
only from the second stage onwards, could 
not be evaluated fully due to the premature 
termination of the flight, the available data· 
upto the termination has clearly demons· 
trated satisfactory performance of the inertial 
guidance system package. 

Further analysis of data . will cootiouc 
to uodnstao� the cc,mplex reasons of the . 
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failure in order lo iocorparate moJiflcaiunii 
tti ncvcuary for future vehictet. The 
programme of ASLV L«uoche« witl cooiiaue 

per pUm .

SHRI S JAIPAL REDDY (M*hboob-
i: M»y 1 »cck « cUnfication 7

MR, SPEAKER : If you w»ol « d»-
co^vk>Q. you CDAy t>ve a noitcc later oo. A 
diwusiioo caniHM be held lo ibit roaoocr.

[EniU^k\

SHRI S. JAIPAL REDDY : CouW we
sc<k tome t.Uit6c«uofM. Sif T

[ Jrumtitiltoii)

MR. SPtA K ER : If you w tnl i  fli*- 
cui)itofi. >ou nM> (ivc 1 oofkc: tl c«qoo( be

m llit» oianccf.

12 10 hrt.

M A T ItR S  UNUr:R RULE 377

[E

( 1 )  D c T t l o p n e B f  o f  l o « r f M  p l a c e t  I n  U i h a r

a n d  I t t c f t t t f o a  o f  I k e  S l a t e  In i b e

l o s r i k i  I t U r c a f )  o f  V . V . l . P i t U i l i u g

ln<lU *

SHRI C P. TIIAKUR (Paint) : Sir,
(bere «a< a tufte^tioo to start lisbi and 
ftouod a itin ffm eot tSeputinf tbe butory of 
aiKteoi India at Kumhjr to Bibar, fbc 
pUca «bf<c. after etc^vjtioa, lot of 
material of Maurya pcfit>d bat b«ea found. 
Tbti WAS the pl*c< where tbe capital of Sbri 
Aiboka iSc Great was ihaated. There 
were mUo fu$ge«ttooi t j  improva plaoaa on 
Hjdbtai circuit Piacca like Abit>a Sthan 
Ciautam Risni’a Aihram and Jat Maogal 
5r/iaji ibould be developed a t good 
tourui tpott. There were tusiestkms also 
to make a road by tbe tide of tbe Gaogcs 
and lo develop picnic facildict oo that 
toad ai Pa*na. I( appeatt that to far 
nothing has h«en dor>e In thtt direction. 
Recently, Prtncc^i of Thailand visited 
vanout places in Bthar which are important

from tbe point of view of Budhist religion, 
but it has been learnt that Bthar it not 
included in the tourist itinerary for the 
VVlPs coming from abroad. This is possi-
bly decided by tbe External Affairs Ministry 
in MMisultation with the Department of 
Touri&m. I urge tbe Government (o include 
Bihar in that list.

{Transfatton] i
«

(II) Dtosaod for declaring the current
year a X o-opcrailte year’

SHRI KRISHNA PRATAP SINGH 
(Mahara>ganj) ; Mr. Speaker, Sir. 1 want 
to rsise tbe following matter of urgent 
public importance under Rule 377.

m

Pandit Jawaharlai Nehru» a great leader 
of this country, had recognised co-operative 
mOvcmert as tbe bitis of economic develop-
ment of the country. Ib e  co-operative 
movcmect of couri^ grew during hi« life 
time, but it got a boo«l during the Prime 
Miniiiervhtp of Shrimati Indira Gandhi. 
To-day. this tDov^i^ent bat proved a lucceu. 
It »  playing a useful role in every held of 
human activity in the villages as well as in 
cittet. Tbe work of loan disbursement io 
vilUgcs and MFFCX)*, the bitge^i factory of 
the cou.ilry in the cities, is runrxng io the 
oo-operaiive sector and it is making proht. 
42 per cent of fbe total sale of fcniliver is 
being made through the co-orerative »ec(or. 
The production of sugar in the co-operative 
sector is commendable. ^

A number of points in the 20 Point 
Proframme of our young Prime Minister 
are hnked wKh the ^o-operative movement. 
The Government of Bihar has decUred this 
year lo be a co-operattve year and the bon. 
Chief Minister of B:har is preparing 
achen>es to strengthen ail the co-operative 
tocieties.

Wc demand that the Government may 
pleaM declare this year as a co-operative 
year. At Ihe same time the co-operativea 
may plras« be brought at par with the 
public ar>d the private acitor.

(Ill) N ee i for Setting up an Atomic 
Power Plani at Kalga Iti Karaataka

♦SHRI V. KRISHNA RAO (Chikballa- 
pur) : Str, a few years ago, Karnataka

*Thc speech wmi originally delivered Id  K ^ o a d a .
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Stite was produciot electricity more fh«D 
its requiremcot. Tbesc (toyt, tb« dcmaod 
for electricity bas incrta«cd tretnendogUy 
■nd as a result, tbe ciliet tike B iofalore
and Mysore are suffer lot from power-cutt
which are for more ihso twelve hours.
This has severeljp affcclcd the iodu»tric« io
tbe State.

Uoder tbe>e circumstaoces, it has 
becone very caseotiAl to set up a huge 
project in the S u te  lo geocraie power. Tbe 
State Governrnent b u  requested the Centre 
to set up ao atomic power plaot at *Kaifa* 
Id  the North Caoara districl. The State 
has already sanciiooed 3,500 acres of land 
for this purpose.

At K.«i^a. there was only ooe vilUfe 
aod tbe people of this v.lUfe have already 
beco shifted to another pijce. All safety 
mcASurei have^bceo taken. A^ter cocnple- 
tioo. this p!^ot CIO generate 3.0X1 millioo 
wait eUctriwity. ICali river byJra*alccUtc 
project can serve as tbe coolif)# slatioo.

lUoce. 1 req j:st the Centre to (o  io(o 
the m ittcr ssrioudy and to Mt up ao atomic 
power pUot at Kai^a.

12 15 krs.
m

IM r. DtPLTY SpEAKIR m  fkt ChalA

alteroative sources of raw onatcrials, required 
by forest based iodustrles. Besides, tbe 
Industry b  also to be eocouraftd to under-
take plantation on wastelands and lo eupply 
fuel wood aod fodder to tbe rural commu- 
nity^ Encouratemeois. to privaae Induiiries 
to do this, is proposed i j  be provided by 
iraotioff special permission under the forest 
and land^usl laws« offering conccssioruil 
(loanee and throunb other fiscal oneasurcs.

Eocouraftd by tbe recocnmendattooi uf 
tbe Natk>oal W asiebodt B.>Ard. many 
private industries in the country, have 
applied to tbe several State Govefnmeot. to 
lease out sucb wasfelandt for coouocrcul 
plantatioos aod set up ioduair>r» b«scd on 
forest products, which if accepted, would 
go a lot>f way to ttreoftb^n our ecooooy 
aod preserve enviroooieot oof ooiy lo atvd 
around surh converted wsticlandt, but abo 
}n ttie enure country. These proposah of 
tbe Stale Oovernmentt have not been 
cleared, causing a complete bait to this 
sigoiftcant pfO|>osition.

I would, therefore. very earorfttly 
request tba H ott'bk Miobter for Cnvtroo- 
inent aod Forest to accord ckar»f>ce to 
these proposals and necesaary decision may 
be announced oo the floor of the IIo u m  
K cepcing all the rtcommaodatioos of tbe 
Naito«al Wastelat>d Bo«rd.

[ E ^ h h ]

(Iv) Cfearaace of Protects baaed oa 
recooiiBffodaliom of Nstiwaal 
VVaatelaods DevdofM cat B<iiard

SHR] CHINTAMANI lENA Bela- 
sore) : Uoder Rule 377, I am making a
statement. ^

Tbe National Waste lands Developmeot 
Board bas recommended, commercial 
plantation oo Waitelands to tbe country 
along with many other recommaodatioos 
for proper aod suitable utiliiatk>a of Wasta< 
lands io the coaotry. which if implemeoted 
will not only give a boost to our ecoisomy 
but also would be a great help to keep tbe 
eovtrooment of the count ry in a very good 
shape. The recoaitncodatioo of the Board 
mainly ainKd. primahly baied lo encourag-
ing ioJustry to raise captive plantations by 
afforesting Watielaods to develop effectivi

(f) r>eaiaad far th< ta« it Pay ScaUs to
Pharasaclela la Ualoa T trflto rke  as
ka>« be ta  recoaioieadcd for Cevtral
G w ttraaieai Pharauictsts by tbe 

f'aarib  C eatral Pay Coaiailsaloa
*

DR. A. K A LA N lD lil ^Madras 
Central) ; Uoder Rule 377. 1 am maktng a 
slateroent.

*

The pay scales of Unioo Territory 
Pharmacists aod thoec io Central Govcrti- 
ntent were ooe aod ttia laroe till tba Fourth 
Central Pay Commisaioo report was 
releasad. The Fourth ' Ceatral Pay 
Cotnmission missed to meotioo lo ita 
report that the Uoloo Ttrrilorlts* Pharma- 
ciats wtU also draw the same scale as that 
recommended for tba Central Oovcrnmcot 
Pharmaclsis although tbe reciuitment rules, 
nature of job aod qualiAcatiooa of all tbe 
PbaroMctsts are tbe same, lo all fairneas, 
this disparity is u o ^ ^ rra o u d  aod aioMd



h i  Matters Under Rule i7 7 CHAITRA 4, 1909 Matters Under Rule J77  234

at diluting Ihc ftcote of tlcdicaUon. Al- 
Ibough a Diplomi id Pharmacy it the 
minimum rcquirtmcot for r tfu tra tio a  t i  
Pharmaci%i and practice ibc profcttioo of 
Pbarmacy— iIm invulveiiMiii of tlic pro- 
(c«»ioQ io Ibc lofty ibciD« of **Health for 
aii by 2000 A.D ** it well rccofoUcd, 
Ptuifmacitts hiv« bceo fivco %up motherly 
trejtm eot by the Fouitb Central Pay 
CommiuMoo boib in leim t of pay tc a k t 
aad avcnucf of promotioo io comparitoo to 
other dtpiom i boldert. The Pay Cocnmit- 
aion in tiv report ha« itaied that **The salary 
fthould be tativfactory enough to retain bus 
in biA job and eocouiacin# to tcck bit 
profuoiicxiat carrier in bit tcrvice; ib« Pay 
tc jle t have to be ttKh that it may not give 
rtie 10 a wrnve of depftvatioo or frutlratton 
io ihc emplo)<a oo com panof h»t lol with 
b i c*Knpcc(t: tb« cfT^t thOiiU be lo 
provide at fir ai p^>tatbl« comf>arablc 
emolamcnti fur c< mparable work'*, la  
lljs  can teti. tb< d itp in ty  berwcen the 
r\»Arma;tt(ft « 0(litnt in Centrml Government 
I>ep4t. anJ ibc Union T*rftiori«» tbould 
ntx be there; (he pay «caWt thould be ooc 
ard  tb t i^me. t earo««ily r<Quett the 
Central Cioverrmro! to itody thit anomaly 
and di> i^e r>cedfut to wipe out thtt anomaly 
at AO cifly  dA(«

(«i) M aaarial aui»ta»ee f«f afft^fcitatlM 
U  hilly rcgloai af Uttar Pra4 «ali

, S lIR t HARISII RAWAT (Atmora) : 
Mr. Deputy Speaker, S:r. almotl evcryoo* 
a^^eptt tbc itpporiaocc of uHaoti^e affoit* 
ttalioti lo d  k h I €<>n»crva(»oo io th« placet 
of origin of the riven flvming in the gangctic 
or Varruna plain to order lo pco<oct thcae 
arcM from fi;>od havoc, to mAintaio the 
depth of thetc nvert and to protect the 
dam« fioo) ttltalioo. Bui tbe efforts to  far 
made to mobilise required reiouicea for 
tlietc work* have been negligibk, Nomickal 
allocattoo hat bcto made foe Ihit purpoM 
for the hill ai<«t of UtUr Pradeth and that 
too is beir^g made available by effecting 
cut« from the fun is earmarked for other 
ttemt of «o ik  whertgt not only the State 
but alto the country bcneAts more than the 
region iuctf from the affor^tatioo of this 
area. Neither the Siaie Oovernmcnt nor 
tbe PUnnitig Commiaak3« maket specific 
allocaUoo by preparing ttp a ra tt KheiDca for 
this purpotc to Ytew of Ita importaocc.

It is, tbereforc, occeitary that the 
Planning Commit&ion should prepare a 
national tcbcme for inteniive afforetiatioh 
a n j  toll-consefvailon in thete areas and 
make fuodi available f;om tbe natiooal c i-  
chequer at per itt requirement.

It

(vll) Dcoaaad fa r  r c f i t a l  of C rop  I n t a r a n c e
^ i h r n i c  la Ra)a»tliaa

S I I R I  RAM S IN G H  YADAV ( A lw a i)  ; 
Crop InturanM Scheme hai been app roved

by the Union Goveroiuent and the Si^le 
OovemmiDtt ba\e  been enjotntd upon  to 
implement it. Impkmcniaiioo of Crop 
lokuranee Scheme ii eisential arid ind ispcus-

able for survival of farmer* of our nutton. 
The S .benM  covert tbe risk of damage to 
the crop! by natural calamiiiet. that is, 
cold wave, hatl ttornu, pc^t diseave or 
drought. I t  it generaMy observed that on

an average the crops of the fanners in cur 
coumr> ocK< withtn the span of three )ears 
are damaged b> lutuial calamiitct.

In the exliting conditions in our country 
the unj>len>fciatioD of Crop Jaiurance 
Scheme is a gusrantee for titiKly economic 
help to the fam>ers whose crops arc 
damaged by natural calamittct. Government 
of Rajasthan introduced the Crop losurance 
Scheme in the State but the Scheme has 
been wiihdrawn tbts year.

], therefore, urge upon the Union 
Coverno>eot to enjotn upon the Government 
o f  Rajssthan S u te  to revive tbe Crop
Insurance Sche.i>e in the State immediately.

{Tram* t s t  ton]

(vlU) Drwand f«r lacreatlog  financial 
•aalataacf lo Bihar for derelopncnl
of IrrlgatiAo fa rilitin  by taklag

lalo acrouBt dialrlct a t  a iinll

SHRI VIJOY KUMAR YADAV 
(Nataoda) ; B^har it the mott backward 
Stale io Ihe country io the matter of irri-
gation. Yield per hectare in tbit State is 
far IcM than the average yield io the 
country. The main reason for this is that 
a vary negiigtble percentage of fertile land 
gets irrigation fadlitiea and that too oot fur 
the whole year.
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The CcDtril Orf'uod Water Resource 
Board ii cooduciiof a (urvty In Bibar to 
Mutment iu trri|3tion rctource. The 
Ceotral Govcrnmeni has lo far been allo-
cating fundi for iirtgatioo put poses ircattng 
tbe Stale as a unk. As a result. ib«rc has 
beco total failure io augtneotiog the IrrU 
gatioD resources.

Tbe Govcrnmeot is, therefore, requested 
that on tbe tmsis of survey being conducud 
by ihe Central Ground Water Board for 
tbe purpo^ uf augmenting irrigation f>cili> 
tics in the districts, the Central Govtrnmeot 
may atfbpt the practice of making adequate 
allocation by treating tbe diurkt as a 
uoit in order to increase tbe irrigatioo 
facilities.

12.23 brs.

DtMANDS FOR GRANTS. I9S7-M —

C o n r i .

MJNISTRY OF ENERGY—Co«fii 

lEng!i*h\

MR. DEPUIY SPEAKFR : We will
now take Item No 8 of the List of Busi* 
ness. The boo. Minister may now reply lo 
the debate.

I fra/islation]

SHRI GIRDMARI LAL W A S  
(Bbilwartf) : Please permit me to speak.
1 sh^tl speak for ooe or two minutes 
ooiy.

MR. DEPtTY SPEAKER : It was over 
yesterdey.

THE MINISTER OF ENERGY (SHRI 
V'ASANT SATHE) : I shall cover all your 
points.

SHRI HARISH RAWAT (Alraora) : 
You are not giving a single penny to ibe 
hydel projects under Ihe N.T.P.C, lo Utlar 
Pradesh.

MR. DEPUTY SPEAKER : Me is going 
to anoounce it now.

[Tramlatton]

• SHRI CIRDHARI LAL W A S : Why 
do you not give me a chance.

SHRI VASANT SATHE : Please give
him two miouies oo my behslf. 1 am Dot 
aoooyed with you.

SHRI HARISH RAWAT : Me k n o t
only a Mini%ter but a doctor tlto; be will 
treat our ailments.

SHRI VASANT SATHE : You may
speak before me.

(Imitrntprfom)

{EMgiiik]

SHRIVASANT SKIHE 
lo sr«4k. Let b>m tpcak.

S>r; I rcfi»e

MR OEPUIY SPHAM R ; Yuu 
pleaic spe^k. Sir, ibts ts not the «sy of 
our owo colleagues bcbaving like ihu with 
tbetr seoiof colkagucs. (Imtfrmpnvfn)

MR DEPUIY SPEAKER 
your reply to the debate

You stall

THE MINISTER OI ENERGY (SHRI 
VARIANT SATHEj ; Mi. t>epuiy SpcAker. 
Sir. 1 am thafikful to all bon. Members «bo 
have p«rtic<p«(eO io tbe debate tn  the 
Demands for Granu fur l:;Acray. Sir, %ê y 
valuable suggr«tiona have been made art4i 
comments have been made, f ust. I 
all the Members for the p^atse that they 
gave 10 tbe Mioistry— for the Dcpartn>ent 
of Coal sod tbe Department of Energy for 
tbe good performance. The cieTit for tt»e 
good performance goes entirely to the woik- 
ers and to tbe people who have wofkcd
io the flcM.

4

Sir. we have always believed that if 
Iberc la Ceam work we can get eacelknt 
results. It to very necessary, if wc want 
to show results io ao/ field, that (he feelirg 
of belonging should exist among the wurk- 
ers and also arooog the cfTkcrs. Sir. 1 
have always felt that if a feeing of part* 
iKrship wofking together if geneuied, there 
is DO reason why we canrKJt get good, 
results. And our people both in coal and 
power sector, particularly in iho coal sector 
we all know that lO the past few yeati
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i h i l  wcfc i n  a very b«d tb tpe, but i n  

the 1i«t y t * r t  ihc w iy  our people are 
« o r k i n f  f o r  the l i f t  three yeatt ! may cay, 
y o u  w ill ire  that even in (hi< »ector i o  

ipUe of aJI h u r J I e a  and d iffku liie« product­
i o n  hat been broufbt up. p ioducliv ity hat 
improveJ, wo iken* rctpooae and Indu tifla l 
fcU(ionth>p hat bfea very tood and ibe 
nutiber of ftirikct came dô fco from  700 
and odd in l9 S t- f2  to bafdty 49 up to 
Drcember ihtt je a r . Yec i l i s  true and 
tadly true, S ^ r .  that f o r  n o  reaiuo at it
were t w o  t*'<^'al Unke« were there, one 
bri>utht abCKJt in ibe coat ioduftry arkd
another in (be entire puM»c sector rrtu ltm f 
4 l » o  io t h o r f i f e  of p ioducfioa in coal 
se^tof. and the re«u!l hat been ihat w« 
Unt ahout K» . 9 crofM  worth of coat 
p^oJoction. Workers tnsi nearly R s . one- 
and -a -h ilf crare* of iSe ir wages only 

for the sake o f presttfe Alt India 
t'a4e unions, particu larly our friends oo 
the I  rftkst Side m ĉ a cal! for a t in k c .
I want IO lake up that tsaue 6rif. About
ihrt ihhole controversy about ib* p ub ic  
sector and private sector. I would like to 
orwe afain stsie that we are committed to 
the p h i lo ^ h jr  of e%<ablishin( in this country 
a democratic socialfst republic. Once w« 
tiy  that we are commttied to Kicialistn let 
u unie 'tta^ 'd  » h it  is it (hat we are commit- 
(fd to. Sir. if we know the principle of 
«xtalttrn as prrpafafcd by Pandtt Jawahar- 
Ul Nffcrti, the foundtnf father of our 
pUnntn#. it meant the e^tabltshroeni of a 
^ociefj free from exploiiatioci of nian by- 
man. a society where there will be equal 
onp^tunit»ct in all our cilizens and whera 
b«I.ir>ccd |»o» ih  would ct^ne about which 
Will gi\t the egujlity of opporiunity to all 
our cittreos. So, this »  the basis ct^ocepl 
of socialttm. He said very clearly that wt 
arc not wedded to any docirinaiic concept. 
In the Indian conteat wv are wedded to the 
rxisience of democratic frtm ewctk and 
within democratic framework we want to 
brine about an ecorKimy where cQual 
oppi^rtunity will prevail and a society free 
f rc n  rxploita*ior> would come about. That 
was the essence of socialbm. For that 
purport, when ha thoutht of mixed eco-
nomy. what was the concept ? The publk 
wctor w*a crcated because we Ihrufh t 
that here wou^d be a u c io r wh^rc public 
money would be invested and this public 
money «oulJ be u*ed ruirticutarlv for pro-

I
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where the private sector would not have 
either ibe rescutcet or the capacity to 
invest. Tberefofe, we would invest naiion's 
money, nation's r«ourceit. hard'carned 
resourcea collected from the poormen. 
That public money if it had to he invented 
in key sectors like steel, coal, aluminium, 
irrisation and power, ther it was iocumbcpt
oo us to ensure that every farthing that 
was invested was used properly to  that 
that.investment ^nera ted  reicurces. Seme 
people unfortunately thirk that public 
sector means no resource generation need 
to take place. If resources are not gene-
rated, from where will )ou  bring further 
investment 7 Even in communist philosophy, 
capiUl formation has to take place. Bift 
whai do they say 7 That capital formation 
ts io the hands of the Slate. That it why. 
they call that the first stage towards com- 
muttism is what is called, State capil^llt^m, 
Politically, it is diciatorvhtp of the prclcta- 
riat. Bcotiomically. ii is State capitalism 
meaoirtg thereby that the Stale controls tlie 
captUi that is formed. But capital forrra- 
lion is a must Unfortqnatcly. scnie of 
us thought that public fcctor hiivirg a 
aocial objective ne<ed not generaic snirHi?, 
need not have capital forn-atfrn. Bs.
60,000 crorei, we have invested and became 
of ihts mistaken understanding by certain 
people maaagirg the public sector and 
ceriaio people who all the tln^c thoi*gbt 
that whatever the public sector may do. we 
must defend it, we must support it. \hc 
muat go on pvHjting the money, the net 
result has been that our public sector 
instead of generating resources beer me 
loss making aectcr. Nobody has ever sa d 
and iH>hody In his tight sense can e^er say 
that public sector should be wound up, or 
that private sector should be er>courflfcd. 
Private sector per se in terms, is a capitalist 
sector, meaning thereby that there the

■ motiv'C it rxploitaticn for pri\aie gain, for 
private interest. That is, capital forma- 
l i ^  at any cost by exploiting others but 
for private gain. That is why, we have 
been against exploitation by private sector. 
That it why, we thought ihat public scctor 
will have a commandirg heigi.i progressively 
in the economy because ihe motivation 
jhere w'>uld not be profiteering. And then, 
wc have allowed Imiied scrpe to ihe 
privaie* KClor, io . the end-produclnt 
indualrv. consumer industrv. c4c* Bni. Sir

\
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[Sbii Vdsant Satbe]
Mid. if wc do not run public tccior pr<v 
pcrly, who K to bUn>« 7 O n  «re bUnM 
xomebody it elic 7 If we »Uow publ»c money 
and ai the, cost of,public nuntey « new 
lector* a con iric to r sector, then it gooe 
rich from our money and that U where 
the blAckmoney it generated to the country. 
Now is it not time 7 It is all ngfat.

SHRl G S. MISHRA (Seoot), ; l a m  
unable to understand how wt loat public 
money.

SHR! VASANT SATHE : Through the 
pjbtiv maney which we ipcod in ibe public 
sector, we give contracts to others. Thoic 
contractors, at our cost, became r»ch.

SIIRI G.S. MISHRA ; What about 
M i6 a?

MR DEPUTY SPEAKER : T l«  boo. 
Minister is deaiirg with ooc aspcci. You 
listen. There are many (binfs. L)k« 
that.

SHRI VASANT S A T H E :' Through 
the contractors, the new class with w hkb 
our friend ts well acquaiatfd, ibc M4|‘ia 
cUs«. ibat also goes.

SHRI K A M ^L NATH (C bbtndw ara): 
You say w dl acquainted. He is himself 
connected.

SHRI VASANT SATHE : He is well
acquainted.

Look at the seriousness of thia In our 
country, we have.show n that with a little 
diwiplioe. we can bring about improire-
menl. That is cootigh. Thit Hou«e
must seriously consider this aspect 
because you have tbe respoosibiliiy,
this House has the rcspoiHibiliry. if any 
economic development of thia couofrjr has 
to come about, it is this 54-1 people wbo 
are responsible lo (he country. I want lo 
plead through you with tbe House that we 

,will bring about a litik  improvement here 
and there with cosmetic treatmcfil. We have 
brought about (his. But, will that gise
results 7 If you want real growth, you 
roust sec how best we will have lo grow 
and what tremendotis leap we will h«ve to 
take. In c o a l^ a s  Members have pointed

siancd its cconomy alo/>g uiih us, goes
to 900 million tonnes of prcdt»ciicn After 
all, coal production *meani mere energy. 
If we are stuck up today at !65-' aIih<H'|h 
even 165 is giH>d. ,wc can r^t rur»ctves— 
but tbai much energy will not be prinJuced. 
Same is IftK about iteel As far ks pitwcr 
is concerned, evcigy one knowi that »iih^*ui 
power, no agricultuial or indu>iuiat growth 
can come about- The greatest nerd iixfay 
is energy.* How will this energy come 
about if you do not have the resources
and. for tesourccs. unless there ts bcstc
growth— that is what I am lr>trg to r'ead 
with this Hv>ijse that all thit bro«-Seating—  
there is no mag>c ward, the rl^nning 
Commtukm or the F irarce Mmi^iry cr >ou 
can go on dcfwit AnarKirg. pnr.ting 
r>otes— but that will oo( bring ab o d  growth. 
Growth (nusi be in the form v4 more 
production r f  basic goods If that has to 
cnme about. I plead for a total rtw  work
culture which will have to be adopted not 
only in pubiK sector b«l in evet) economic 
activity In this couoiiy, wbrre^er it may 
be and that work culture mutt involve 
reault oriented. accouuiability-orientr(t. 
approach Judge every one by the rnults. 
Have fcnr-fold tests One is authcttty 
aikS the second is. a^countabihty*^ the 
pcrion who it gfv*n aufbority rrust he 
accountable for the results. The third is
coottruity. N ^where in the wo«ld in any
ecoootry. sccialisi, cofmnunbt or cap«ia- 
list. you find a phenomenon where tenure 
is judged by the age of the man. Nowhere

It is a funny country that we are 
having here. How is age relevant 7 , |« aye 
relevant in Patliament 7 It is not flut if 
you lay (hat a man who is the Chief 
Cxccutive, you trust retire h ’m at the age 
of so and so.

SHRI G.S. MISHRA ; It wss coo* 
s)<kred during British l>me.

SHRI VASANT SA TH C: TfaH was
thought by the British OovernnHnf. You 
were to be told that you are old enough 
and to get out. But if you want result,
then you miNl think in terms cf getting
g mao as long as he give resulu he ia 
with you. The momem he slops giving 
results you say : 0€>od-byc ! That must
be the phiicsophy. I (  we gitopi this 
pbiloaophy in oor economic activities in
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a partic'patory work culture. You must 
001 treat 3ny one as alien. Right from 
top management ro the worker, it is ooe 
family, one team. In a democratic country,
you can get work only by a feeling of 
belonging. You cannot get it by rod, You 
cannot get it by bullet or by gun. The only 
way you can get work from our people-and 

· they have shown th;s again and again­
is by creating this feeling of belonging and
then your workers in the country, your
working class will give you miraculous
results. We have seen this in the Coal
Sector; we have seen this in Power Sector.
I would plead to create this work culture.
I know this will affect vasted interests.
Many.of our trade uoions do not want a
work culture, a participatory \"Ork culture.
They want only io think in terms of their
Unions and the vested interests of their
unions. I plead with them to think of the
good of the workers first and not of the
good of a puticular union or a particular
political party, I have shown to you.
When people th:nk.io terms of political
parties and politicising, see the loss :
one ddy's strike brings about Rs. 9 crores
worth cf production loss. Who gains by
that? That i� why I plead with you to
create a feeling of belonging. , I want direct
p1rticip1tion of th! workers in the manage­
ment-direct.

SHRI AJOY BISWAS {Tripura West) : 
Even in the Board-level also ! 

SHRI VASANT SATHE: Everywhere, 
lo the Board-level also. 

SHRI VJJOY KUMAR YADAV 
(Nalanda) : We support that. 

(Interruptions) 

SHRI VASANT SATHE: Sir, we are 
trying for that. 

MR. DEPUTY SPEAKER : He is 
welcoming your suggestion, He is not 
opposing. 

Unterruptions) 

SHRI VASANT SATHE: We are 
wo,king it out. I have been talking for 
the last two years. I have talked with 
everyone. We are finding it out. (/nterrup­

fions) I say this because in the ultimate 

Energy 

analysis, we are today having 170 KW 
hour per capita. See tb� gap. In spite 
of the fact, we can be proud. Be proud 
of what good things we ha,·e done. 

We have increased from 17()0 MW to

50000 MW during the last 38 years. The 
villages electrified when planning started in 
I 951-you will be amazed-were just 
3061. In 1951, only 3061 villages were 
electrified. Today, nearly 4 lakh villages 
have been. electrified. 

SOME HON. MEMOERS Yes, 
without power ... 

SHIU VASA�T SATHE: I know 
that some of them have not got enough 
power. What I am saying is that 4 lakh 
villages have been electrified. See the 
development. Hardly, 21,000 pumpsets 
were there in 1951. Today, the rumpsets 
are 68 lakhs in number. 

(Interruptions) 

RAO BIRENDRA SINGH (Mahendra­
garh) : You are giving po,,er for one 
hour in 24 hours ... 

SHRI VASANT SATHE: I myself 
come to that. Although this is the improve­
ment yet the quality of power-I myself 
was saying yesterday, while replying to a 
quest'on, that in the rural areas the per 
capita availability of power is hardly 40 

KW hour per annum. In the whole of the 
country, it is 170 as againgt 7000 in t!Je 
developed, countries, on an average. In 
some �ountries .l ike Sweden, Canada and 
USA, it is more than 8,000 or J 0,000. 
How far do we have to go if we want 
excellence, if we want balanced growth of 
our whole country ? Please imagine. To 
give so much power which is the basis of 
growth, particularly to rural areas, how 
much development will we need ? Even 
to double the preseint io5talled capacity, so 
that instead of 40 kilowatt hour, 80 kilc­
watts hour may be available to agricul­
tural areas, even for that purpose, for 
doubling our production, we will need in 
terms of today's investment-suppose it is 
50,000 MW-you will need Rs. 60,000 

crores ... 

RAO BIRENDRA SINGH : Will it 
he possible during this Century ? 
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SHRI V ASANT SA THE There is 
nothir'g to hide from our Members, from · 
our country. Jf grnwth has to be brought 
about. .. 

SHRI AMAL DATTA (Diamond 
Harbour) : It is better to admit failures 
also. 

SHRI VASANT SATHE : Mr. Amal 
Datta, you have come just now. I have been 
saying ab·�ut socialism and communism. 
If growth has to be brought about, it must 
be done by a totally new wor.k culture 
to ensure that not a penny that is invested, 
particularly in. public sector where we are 
expending public money, is wasted. That 
must be the moral responsibili1y. That 
cannot come if we falsely delude ourselves 
all the tim:. I want to make it clear. 
No one has ever said anywhere that we 
want to privatise the public sectoJ. This 
worJ 'privatis1tion' is a mischievous 
word .. Nobody has ever said thlt. What 
we are SJyiug today is. w:thin the frame­
work of our Infostri1l Policy R!solution. 
I btve ju;t o:iw said. Tb.i gap that we 
are having even in the S;v.:nth Five Year 
Plan is 10,000 Megawatts arid by the end 
of the E ,1htb Five Year Piao it win be 
20,00'..l M'Jgawatts. How are the resources 
to be found ? This is where we are. Aq r
said, for on¢ megawatt, you r.:q1Jire about 
Rs. 1 ! crores. Suppose ao 1,0 'O Megawatt 
super thermal power statioo is to be set 
up, you will need, including transmission, 
about Rq 1,500 crores, And. we know our 
Plan resources. The maximum amouot has

been put for Puwer, i.e., Rs. 34,000 crores 
in th! Seventh Piao. The Prime Minister 
stretched all the resources and asked the 
Planning GJmmission to give more; instead 
of Rs. 32.000 crnres, ho brought it up to 
Rs. 34/100 crores. But in Rs. 34,000 crores, 
you can bring in only 23;000 Megawatts. 
So, the question before the nation today is 
this. Do we want power or not ? If we 
want powrr, if you want this gap to be 
met, from · where are you going to get 
the resources 7 This is an open question, 
Resources can come in three ways. One is 
deficit financing, tpat is, print notes. Well, 
that will mean infhtion aDd you do not 
want that. Or, tax the people. You have 
tried. You know where the money is. By 
taxation how much can you raise fr�m the 
common man 7 There is unaccounted 
woney. Effort8 hav� b��q ma�e

( 
n1icJs1 etc.1
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to get the unaccounted money. You see 
how much you have got. Allrigh!. What 
other method can there be ? Can Yi!II 
my : tbo�e who will invest in this key 
sector may come and buy Bond�··-lndira 
Patra or any other? After al), what will 
a man do after generating power 7 He 
cannot beard it, he c:mnot steal it, he 
cannot take it away. It will bave to be 
put for growth. Well, ano1ber source 
is internalional. The World Bank caa 
·give, the Asiari Development Bank caa
give. That we have exhausted fully.
Whatever they are willing to give, we are
willing to take. Other. things can be 
bilateral. If our NRJs (non resident
Indians) are willing to bring their money
and invest; should we allow them to do it
or not ? It is for . the House, for this
country, for the Parliament to consider;
shall we allow them to ir,vest 7 Afterall
. if an investment. is made in generation
of power; what can a man do with it.

J'hese are 
offors are m1de. 
of the recession 
coming with the 
will come. 

the proposals. B!lateral 
Other countries, because 
in the West, who are 
proposal:; say that they 

One basic principle that we have kept 
before ourselves is that under no circums­
tances shall we allow our indigenous 
capaci

.
ties to be starved. For example 

BHEL and your ABL. ABL also is of 
national capacity. 

SHRI AMAL DATTA You have lei 
it go to dogs. 

SHRI VASANT SATHE: You were 
pleading. A� for as our Mmistry is 
concerned, we · have . said that we are 
willing to give ord�rs. If BHEL's capacity 
is to be utilised, from atl the plan rernurces 
every single pie that is put for us we will 
place orders with our national sector, 
BHEL. But I want to 2sk a question. 
Can we adept a dog·in the manger policy ? 
If bilateral offer is made, can I tell that 
bilateral fellow that look, if you want to · 
invest in India you C3onot brir.g your· 
equipment; if you want to invest you .must 
place orders . on BHEL 7 . If I 
put that condition, they say all right, 
then we don't come. So, you don't get 
resources, you don't get power and then 
�ou don't 111k me tbis question. 
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We ctnool do it bochwayi. Member 
Aficr member here hai beeo ui>ioi (hat take 
up Ibif project io Raiatiban, iha( pfojcct to 
O riua; for example lb*Valky, Talchcr. Pori, 
PalUDt Lignite. B^kfe^bwer, Name a Siaie 
aod lb<re aie pro)fci« like M rltur, Peoch 
etc. I Ctto Mjr tiiat per member ibere will be 
a pfo)fci. (/«frrr«ff/<Hu)... You mu»i al»o

• tell o e ffom «berc am I te i reaouicct to 
have ihe*c projecu.

«

[TrantUtiom]

KAO BIRf NDRA SINGH ; When wc 
dem«n<j ckctricitr. ^  al»o dMMod tbac 
more rctourcn ih«'uld be made available to 
ibe CovernircDt.

(£:.*r/^A)

SHRI AMAL DATTA : Are you
t i ) i r f  ih il (he PUo revMircrt are oo< 
mough IO keep BMCl. arid wh«lever oiber 

» uoiift yoo hive gof, M ly employed 7

SIIRI VASANT SATHE 
iK)t eticnigh.

SHRI A M A t DATTA ; 
got only JOOOMW...

Tbcy are

B H tL  bai

SHRI VASANT S A n iB  : That t% noi
ctii>ugh. Thai It per-aonum capaciiy.

SHRI AMAL D A TTA ; 5X5000 »ill 
be 25000 MW Io five >ear* (/ trrrmfHictu),,. 
L#i the Minifttrr repl>. It U very coofutiof.

SHRI VASANT SATHE 
confustng.

It U D01

SHRI AMAL DATTA : Veey receciily
« t  arc told ihai BHEL'i cap«cily ia engaged 
ool) upto J>% ihit year. N cii year It will 
be even leu  luileM lome fuiiher fr» b  oidcia 
come. How this partkular »iat« oC afTairt 
hat comc to paat, pkate eaplain, Ordeta 
have been giveo galort outiida aod tba 
BHEL to tlillcd .

SHRI VASANT SATHE : Even upctl
now 7 t to 80% orden have been placed 
■l«aya on BHEL. But BHEL bat been 
created both Tor Thetmal aod Hydel power
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and for additiooal capacity, Upiil row tbcy 
have been able lo meet about >000 aod odd 
MW worth or pfoductioo. But ihcir capaciiy 
or produc>rg more it ah^o iocrcating day by 
day. Upril now. io the la^t few jear^ of ibii 
plan, we have been iDductiog at the rate of 
about 3000 MW of additional capacity. But 
out of all ihcie c rd trt we have been placing, 
a t I taid, about £0% on BHEL from 
the CcotraJ and the State aecior. Sir, the 
guetiioo it even tf we were to uiilite full 
capacity cyf BHEL with our own rcM>urk:et 
we will not have eoough letourcet to keep 
BHEL iitelf fully utilncd, Thu it what 1 
am trying to explatn. It it iK)t only BHEL 
but ihere it ABLalto.

SHRI AMAL DATTA ; Tell 
whai peiccoiate we cao uur«e.

u> at to

SHRI VASANT SATHE ; For that you 
cotDc aod meet me.

MR. DEPUTY SPEAKER : PJcate
do not ioterrupl him. Let him proceed.

SHRI VASANT SATHE : J do not
jvaol Io dit-appoiot Mr. Aiiial Dalia.

MR DEPUTY SPEAKER : I cannot
allow anyone.

SHRI VASANT SA TH E: I will give 
him  all the io fo im atioo  that be w aott.

MR. DEPUTY Sp e a k e r  ; d o  oot 
reply to ioUividual memberi oiberwite I 
canoot cooduct the proccedingt. Notbiog 
will go oo record without my p^miiaioo.

(U urr^tiom xy*

SHRI AMAL DATTA : What it the
ruling ? Are we ool lo tpeak at all 7

MR DEPUTY SPEAKER ; He it oo 
hb  legs He b  ool yielding. I cahoot allow. 
You can pul ih t quaaiiont to the Question 
Hour. Pkatc do oot dbiuib.

SHRI VASANT SATHE : S ir/ih e  hoo. 
Member Shri Shahabuddin wat iK>t p.'e<«nt 
right through Ihe apeeeh. He comet at the

Not lecordtd.
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clevcntb hour and just jompt tip and tsks a 
question aiKl «»pccit me to rrply. He should 
have sat through. This is not fhc way to 
participaie. He has not eveo panictpated to 
the dcbaie. Private ctarrficttioDS witt be 
given privately. {inUrruptton^)

My bon. colleague h^t answered detail^ 
quntions as Ur as po»er ii coocerticd 
yf^terJay. I Atn deahng haslc^lly wi'h baik 
policy, ladtvtdual n^attcra Bnd indtvidaal 
things*can always be dealt with indtvidtuHy. 
The main thtrg is bo«. these projects and the 
povicr shortage n  t j  be met. As far a» the 
conventiooi^ methods are coocetDed— 
thermal or hyUel— 1 hdve s’tid they ceti 
ab.>ut K> 1 5 crwei per MW. So invest-
ment resources vfcill hive to be found. There 
is trrmcndoui poteraial as far as hydel 
pocential U corvcerned in thi Northern 
region, ihc^ Himalayan belt, the Noiih 
Eastern rcgu^a and even in SonTh. We have 
great poirnt^al. We could not lap it becaute 
hydeJ pUnN uted to talic much longer 
gestation ^ r io d —eight to ten years. Bjt 
with new tCv'hnotojy ev*en that has been 
com.Me-f^ed no#. Bjt olt'»maiely agiin 
rcsojrcci will he ncce^ury. As I said 
bilateral ô Ters are bemg miJc for all these 
projects. Cju'ttries are coroing forward 
saying thit we will complete the project 
within five yesfs. But we will also bring our 
equipment. Njturalfy nobody coroes fi>r 
charity. Now it is for us as a naik>a to
decide what is in our naiiooal interest. I
have laid that* anyone within this country, 
whrther public sector or private sector, if 
Ihey are willing to bring addifiooAlity, if they 
are willing to raise necessary resource) and 
funds, I am willing to say all right, here is a 
project, pleaie do it.

SHRI AMAL DATTA : But you have
rejected one in West Bengal.

13.00 hra.

SHRI VASANT SATHE : I have not... 
Unterrupthns) Sir, Bakeshwar it ilill under
consideration. It is not rejected.
(/rtr^rrttpf/(Wj)...Mr. Am»l Daita, do you 
not want us to safeguard our national 
interest and get the best offer 7...,*..

MR. DEPUTY SPEAKER : How much 
time do you require ?
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SHRI VASANT SATHE : Sir. i will
require about 15 minutci.

MR. DEPUTY SPEAKER : Okay.
Please finish it up.

SHRI VASANT SATHE : Why ii some 
lime taken. Sir. for deciding a matter like 
Bakeshwar when bilateral ofTer it by two 
countries—on« by Soviet Union and 
another by J«pao and there is ao> thcr 
country also. Sir, the d«ls) takes place 
because we want to get the best letms in the 
national interest. We doii't want to be taken 
for a lide just because somelK'dy u»d ; in a 
burry you do socnrthlog. Then that might 
mean a loas to our country. So. v̂ e are 
tr>ing to get the btH terms and that ii why 
the delay is caUKd But look at thti Sliitu4e. 
If it is in Wrft Bengal (hen a!l phikiaopby 
of communism, socialtsm. muUinati^>nal, this, 
(hat is kept aiide. Aod pres»ufe ts brought 
that even if it is coming from j«pan and 
America coA.bine, do the 
Biktihwar. Gi>c it to them; huiry up; do 
it esrty. Now «hat k»nd of phiUnopby is 
Ibis 7 India and Indian Govrrcmcpt not 
g o i n g  to succumb lo this pbtkfsorhy Our 
interest il or>e pure siirrla ; nafK>fut »ntrrt%l 
luprrme. Therefore, whatever is tn the 
national interest, wt will try toget ttval.'Now 
Ihts phiknorhy aikj this prinople must be 
vciy clearly uttderslocd when people talk of 
multi-nationals, privsitkanon and a!l ihis 
glibly without or>dcrkiandtrg. Ibry muit 
kr>ow that what we are doing Îs wnhin th« 
framework of our Industrial Pol cy Re>o!u- 
lion and socUlist phtUnophy. We ara 
trying to get the resources where we do oot 
have and where we wJl gel pjwer and wa 
will be the masteri. So, Sir, th»s is abk>ut the 
power sector as (ar as our known fiefdi of 
tbetmal and bydel are conctri>ed.

Now I woukd like lo come to non- 
convemiooal sources,

AN HON. MEMBER : What about
nuclear. Sir 7

SHRI VASANT SATHE : That li not 
with me. Sir. I have sjid that through 
the cooventtoDtl sources, if we get icsouroet 
and from where we nhould get. if we can, 
we will get more power. Bui, Sir. th« 
future of the solution to the problem of 
energy really lies in a ccniotry hke ours io 
what 1 would call *Prakrilik Urja, (natural
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tncj|>). They call jL Doo-coovcniiooal 
eneigy. 1 wojkl. to fact, u y  ilu t ibat it 
ihs natural coeigy lource. Surya, pl«D(y 
of Sun ii bimir.g this eaiih. Then wifuj 
powci all along our coa&U aod aliO oo Ibe 
Mimaliyan bcighu. TSerc »  eoougb wind 
poorer. If «c can ib%t, DOthing like 
Ibat. If Hc c«o uM bto-mau and bio-gat* 
»c woulj be ab)< to roaintalo ibc ccolcgtcal 
baUoc« aI»o. We ba^c iho»p that by 
cxan.plcs. In f>cl. I »anl to plcaJ wiib 
tttft Motive. Up till now. aonxhow «c 
have been ao muvb taken awiy by 
con^enttoMl (bingt; uufortuoiitly, in (be 
PUc.uUtg Coo^cn>k»too or el»c«rbcre rnougb 
rniphaili aod atteniijo i% hoi given to this 
vef) ioiportini Mar^e. Voo «itl be gUJ 
<0 kiiow tbat on an iovt«tmeot of hardly 
H\. ;roret in (he U\( thfce yean, only 
lu tenm u ' fcrulttcrt, and ibai too the 
orginic fertilircrt. and fuel, tbe gi«. wc 
hiVc MvfJ ab.iut Ri. 230 crorcs wonb 
of fcrtt!im and fufl. See the value of h. 
r^MtCjUfty in 1 villtfc where convcntkmal 
ff>er|) poirer hai not reached, (be b n t  way 
of getting powrr U through the t)on> 
conv;ntit>nal K>u(ce*. About the 'popo*  
tjriiy af th«t, 1 tAiJ yetterday bow it bat 
becorne popultr, the impfoved chulhav 
bi^jigi\ p'ant, bio-'njtt. In the Nartb*EaM 
region in LoVata Uke hrac«ntb growt at a 
very great « r^d . It can be ao evccflcnt 
materul for bto-man. If bto-ioai$ 
bagtiic, fuie huhk 'e tc  can be uved for 
ptodjcing energy through fauOer*. you wilt 
have no! only energ> at the local ipot. but 
It w.ll Mve cotti In rrammitiim) etc. 
And «e arc trying to tec in R ajitth in  that 
a 30.mfsiwatt nrodu;ing tolar thermal 
ceoire U eitab1i\hed.

SHRI VIROHI CHANDER JA IN : 1( 
muii be ettablobed io Birmer m J Jaitaltncr 
dt»tricts.

SHRI VASANT SATH£ : We will tat 
where li it po&aibtg.

>\'itb (he best utiUzaiion of photovolalic 
aod new da^'clopinenlt that ire  taking 
placc Io the oon-cooventloQtl louroca of 
energy. d<\elopmeol in the tidal and other 
Kctori, if a real break tbrough comet through 
amrrphous kilicon and the tolar tystem.
1 think, it wjuld revolutiooixe our rtiral 
areas. That aione U tbe real hop* aod 
1 am cdunianl that our tcirotittt will rise 
to iho occuioo. I plcid vltb tbli Houle.
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You have given only Rs. 100 crorcs for 
Don-coQveational tources as Bgaiost
K*. 34000 crore* for tbe conventional 
tources. And you want miiacles to take 
place io tbit R«. 100 crore» \ Each
urjagram. cach iotegiated energy villDge. 
providing biogai. would scr%c the wv men* 
folk, »aving iheir health and eyet. In one 
day. the roedival experts have Miid, a
women inh<ilc« Ihfougb ibc chullu xibout 
two packi worth of cigairttci. So much 
dam*ige to tbe lungt aod to the eves. 
Apart from ibat, our poor childicn have 
to go wandcnrg io jungle to ccMect fuel. 
A!1 tbii can be avoided, ^‘cu have only 
(o tec what miracle it has brcught about
io two year* ui a tiibal \iila^c like 
kbat>dia. There ii a pouibility. But from 
«here cao I get the investment 7 K\cn If 1 
were to a»k this ll.iusc thit insfead of 
R». lUO crore*. I should be given Rs. 500 
crorcs, tbe Platmmg Comoiit^ion and (he 
Min'ttuy of Fmaocc aik as to v^here 
from tbey w*l) &od Ks. 500 crore«. Sir«
I am taking tbe wbole House into ccnfidcjve 
aod I would Uke to iugge\t orte thing. 
This progranitne for rural integrated energy 
u for rural dcvelopmcat. It i« meant to bring 
abcmt rural development N iw, the bank) 
are j*nt givtrtg th^ n>oncy, which as the hoo, 
members know, does not reach tbe common 
man. Instead of ibtt, iT «e can dovetail 
the progrjname for rural developmcut. then 
h cao be used for iovettment in energy 
whether it b :  tolar fvaneU, or biogas' or 
Momatt plants. This alone will charge 
The life pattern. So, I would plrad with 
the House that wbeafver the hon. m:rrbert 
speak on differertl a<pecis and deal v îth 
dtfTcient Ministries, if tbey c m  (wve 
greater attention to get tome resources for 
the noo-conventtooal tources of energy. 
It wilt help us. I feel that there in Itoei 
Ibc real talvttion as far as the energy 
pro'bkm of owo country it concerned. So, 
Ibete are tbe two fields which I wtnted to 
deal with. At far as other aspects are 
concerned, every hon. oKmber bat raised 
tmfMduat Usuet...

41

SHRI V. SOBHANADRCESWARA 
RAO (Vijayawada) : I have a&ked about a 
unifoim tariff. It is not an indtvliYuhl, 
problem. There it a diflfercDt rate of 
unfT Io dtfTerent regions because of which 
the wbole Southern State are 
lofferioft.



SHRl VASANT SATHE 
address myself to tbit probkcn. 
Ekctricity Botrds dclcrmine 
Every Sutc is free,,.
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: Lei roe 
Tbc Suie 
tb« tariff.

’ SHRI V. SOBHANADREESWARA 
RAO ; E vcd  tbc Ccniral geitcraiini slaiiooa 

' are charginf d'ffereot chargei for differeot 
refions.

m

S u k l VASANT SATHE : Every Stale 
has iis o*n (ai>fT. Secondly, when *e have 
different »(al>ocift in differeot reti^>iu, if 
will depend upon the cost of leneraiioo. 
There is no national trid as yet. Oocc 
wc buve a tout natiocat giid io the 
country and once we are capable of teniitf>t 
power from one pUoe to dt(Ter«nt fffiooi. 
probably this connmon tariff cocKXp! could 
come about. Tariff bas a relatioo lo tbs 
cost cf producticQ.

Ore more important p>ini hat been 
raised about the Slate Electricity Boards.
1 am personally of the view that in this 
country electricity to afrtculfure should be 
supplied free. I wtll tell you very botxatly 
that ibis is my personal view.

RAO BIRENDRA 
the whole Government 
view.

SINGH ; I hope 
agrees with yovr

SHRI VASANT SATHE : Now, bow 
do we go about it 7 Shall we make tbc 
State Electricity Boards pay for it 7 Then 
you will r^ver have the Staia Ekcukity 
Board, or for that matter any other EJectii- 
city Board generate even a bit of power 
resources. With whal will tbey modernise 7 
With what will they expand 7 S«. wiib a
minimum cost of production, we must 
produce efl^iendy* Our central statiooa 
are producing power with tha best PLF. 
Even in tome of the State Electricity Boards 
like Andbra Pradeab. Tamiloadu. Neyveli 
Lignite Corporatioo and so on, the plaoi
load factor is one of tbe beat io tbe world. 
In spite of it being so, if you were to u y  
that you will not giva ®veo tbeir coat of 
production, whal will that board every do 
than 7 I made a submiastoo lfl the Power 
Ministers* Conference atnJ the State 
Ministers agreed with that loo. As far as
tho State Ele^Hicity Boards are concemwl,
1 told them lo pay for tbeir coat plua
3 per cent extra so that they cto  at kw t 
get 3 per ccot uoder tb« Act* You gWt
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them that After that, whatever you want 
to give free, you giVe them free. If you 
want to make il up by charging industria-
lists or high-voltage consumeis* higher cost, 
uae that. You charge differentially, but 
don't make tbe Electrlcicity Bo^rd suffer for 
It. This it number one.

Secondly, what do the Government do
lo tbe State Eleclrtciiy Boiids 7 they 
lay, we bave given you the loans, you pay 
the interest, loterest must be paid b^causc
tbey are running in lo«»cs. 
the romulative loaus 
Electricify Ek>ards io tb s  
Rs. 11,000 crores.

SHRI O S. MISHRA 
quality coal.

Do you 
of lU  

country 7

kni>w 
Sute 
II is

B«cau»e of bad

SHRI VASAMT SATHE :\^ K « ia re  
you talking 7 You have hanJleJ comI. you 
sbouU) knew better, li t* not because o4 
bad Quality cosi but becaufe cf b«d 
management. This is number one. 
Secondly, tbe d^ff^rrential. So. ttterefore. 
we must, as a polrcy in the country say lu 
tbe State Goi««fnmenii. that if you want 
this tar.ff should not be different, etc. and 
that Srate Ooveromenit must n.M m«ke 
Slate Electricity Boards lose beciu«e they 
waot to give power at a tower rate to 
somebody e l^ , this must be dorte as a 
national po'icy and that we must dectJe 
it.

■

As far as supply of coal is concerned, 
it is good tiitai Misbraji rataed tbn tune. 
The Brsi thing we did was to tmprv>ve the 
quality of coaL As far as ath content it 
conccroed. day by day. the coal m India

• will have higher ash content. You carnet 
wish it away. You cannot wash It. 
Bacause, it is inbuilt in the structure of tbe 
coal. So, wa must have boikrt which can 
use higher ash content coal. Andhra 
Pradesh Eleciricity Board has proved that 
they used one of tbe highest a«b content 
coal and given tbe beat production. So. 
It is not as if you cannot use tl^  Indian 
coil to produce very good alec:riciiy. As 
far 81 extraneous matters are concerned, 
today, you will see that coal comptainta 
fro.n power stations have come down. 
It h u  come from 105 to 10. i t .  from
15 per cent to 1 per cent. So quality it 
improviog.
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Sir* one potDt «btch Mr. Kri<hoa Iyer 
ba< railed >fstfrdiy. .

Hnte9fvkpUon%\

SHRI O.*', MISHRA : Oitte! coniump- 
lion b ti lo re  up. Atorg wi)b the cost* 
they use diefcU

(i)jt trafithn$)

SHRI VASANT S A 1 H E :A »  fir  u  
output n an-ihift U c<»ocerrked...

ilnlerrtip:{Qiu)

SHRI V.S KRISHNA lYFR : Sir, you 
urerr quottof m e...

SHRI VASANT SATHE : Yet lo 
lutKOfiD. u  Mr. K riibni l>cf bsd u id  
bcfc, that 10 *11 )5,000 Ki.Tr of tto«>c« wrro 
ibcie. In ib« State tteclticiiy Boaidt 
CbAiim^n't CoAfcieoce. 1 tanl tbal tf 
fSoJ itiote itooet, «e «rill bear the coal for, 
(hat and the coal compaoy wtll pa> for It. 
But «c »a»d. mt will scod oyr team there. 
r>o >00 kiK^ what they found 7 They 
foucid d u rttf  that t'ttit. ooty 10^7-1 M .Tt 
of »iocv<« ikcfc fttackcd from October. 1983 
10 I cbruaiy. 1987 at ooe place. Ovi of 
ibc loitl amount of coal lupplicd. ii comca
10 0 n  per cent. A  ̂ a percent«ff, if )o«
uke it at a hif lonpaftf cano:>i carry
11 on >ouf head. Hut a« a perceniafc of 
the toi«l coal, do >ou «ani me really to 
make luch a butUhaloo, and otakc a 
|ik%aoce or it.

RAO RIRESPRA  SINGH : Ciire u» the 
tfto*‘i lepoit ?

SHRI VASANT SATHE; I am ttv irn  
you ihe leam 't report. So, the quahty o f
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coal if improving. We are now eoturirg 
that by the end of tbit plan, ICO per ceAi 
coal Will go thiouth the coal bandlirg plant 
and detbalirg, to that in trims of 
eilraneout matter. >eu . will get pood 
coal. A

So, in abort, the«e aie the effortt that 
we aie making to improve but. ai I said, 
ulifmate)> the batic thing wou^d be that 
we muil improve the performance. The 
outpul^man&hift which h  (he lowest in 
the frOfld in coal, in other sectors, must 
Improve and must be brought on par wiih 
the «orld ttaodardt. That alone will bring 
down ibe coal ol production of coal, and 
aUo cost of productioo of Power, and 
help Ds to fcoerate reaource^ to the 
country.

MR. DEPUTY SPl=AICER : I sbtll 
now put the Demands for Grants relating 
to the Ministry of Energy to vote. The 
questtoo is :

•*Tbai the respective sums noi 
eiceeding the amounts 00  Revenue 
Account and Capital Account shown io 
the foufih column of the Order Psper 
be granted to the President out of tho 
Consolidated Fund of India to c< n^plete 
the sums rteccssary to defray the 
charges that will cc-me io course cf 
payment during the >ear ending 31st 
day of March. 19S8 in respect cf the 
beads of Demands entered In the 
aecond columo thereof against Dcn'iands 
Noa, 17 10  19 relating to the Ministry 
of Energ).^

The Molloa was adopted.

I>eaia»tf« for Grants. IM7 M In reaped of the M lalslry af Fnergy voted by l^ k  Sabha

No. of 
Demand

N«mc of 
Demand

Amount of Demand for 
Grarti on aocouai voted 
by the House on 13th 

March, 1917

Amount of Demand 
for Grant voted by 

(he House

Revenue Capital Revenue
R». Rt. Rs.

Mlilatry of Fnergy
17. n«p»rin>eot of Coal 21,81,00,000 1,91,00,00,000 1,09.02,00,000
18. Depirtmcnt of Power 4).26,00,000 2,72.09,00,000 2, *6,29,03,000
19. D fpartm enlof 16.92.00,000 61,00,000 80.00.03.000

NonXonvcntiooal
Fnergy Sourcea

■----------------- — -------  ----  'W Mil-.11 inti---------------

Capital
Rs.

9,90.00.00.000
11J5»18.00,000

3,04.00,000
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M R - O E P U I Y  S P B A K | iR  : We now

idjouro for Lunch ind wiU rc-Aixatble at 
2.;0PM.

l U l h t s .

TbftLok Subha adfourned for Lm c H titt 
twenty uiaifttji pail FutttUta of tkff 

Clock.

The Lok Sribba rr-aM<ab)c4 after laark 
■t Twf m im tf  patl (‘oartrta

ttf tiiff Clock

| M r . D e p l TY S p f a KIR in tl*e CfcaiVl

•DEMANDS FOR GRANTS, 1987-tt —
Contd-

m i n i s t r y  o f  h u m a n  k e s o u r l e
DEVELOPMENT

MR. DKPUTY SPEAKER : The
House wilt nc^ t«ke up Dtscuutoo tnd 
voting on DemanU No*. 44 to 47 rclitirtt 
to the Ministry of Human Retou/ce 
DevelopnicDt for which 6 hour* h i «  been
allotted-

Hen. nwrnber* prtienl in the Hj u w  
whme cut motions to the Demandi for 
Granti have been circuUird may, if 
they L*esiic to move ttieir cut irolioos, tend

MARCH 1987 . M/a <>/ 216
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»lip« to tb« Tabk within 15 mioute«
liidlcaitDg the Kfial oumbert of the cui
mottoni they would like to move. Ihnc
cut mdiom only will be treiltd at moved,

A lift ihowiof tbe lerial numb;n of 
cut nKMion« treated as moved wdl be put 
up 0 0  the Noiica Board ihortljr. In c a m *

any member flodt any ditf'epancy in the 
lUt h« may kindly bring It to tbe notwe 
of the Officer at tbe Table without delay.

V

Shri Ananda Qtjapaihi R»|u.

MR.
moved :

DEPUTY SPEAKER : Mofloo

itM rcipeciive lurm not 
etceediof tbe amounts of Re«enu« 
Aecoitnt and Ciptttl Account ihi’wo 
In the fourth oolumn of the Order 
Nper be fraoied to ibc Pre«)d«nt. 
out of the Cooaohdatfd Fu’ul of 
India to compkte (he turns necessary to 
defray the cb«r|cs that w;M comr 
in cosirae of payment duttrtf (he year 
endmi the 3li( day of March. 19SR. 
in rc«pect of the heads of Demarvis 
eniered in (he aecortd coiumo ibefcof 
aiaimt Demands Nos <4 to 47, 
rctattnf to the Min^iry of Hum»n 
Rffourct tVveK>fment *’

Drmondt for Graoli, I9#7*M la reiprct of the Mlalftry of HvmaD Rffouree Dr«flopiara(
labalitrd (o ibe *o(e of Lok Sabka

No of Niine of Demand 
Demand

Amuunt of Demand 
for Grant on 
account v«>tcd by 
the House on Hih 

March, I9t7

Revenue Capital
Rs. Ri.

Amount of Drmaod 
for Grar»l to be
•ubmtt'cd to tha
vote'of ihe Hous«

Revenue
Rs.

Capital
Rt.

M l n l a t r y  o f  l l o m » o  R e s o a r t e  O c T e l o p m r a t

44, DepartcMnt of 1,81.83.00.000 8,00.000 10,23.48,OO.WX)
Education

45. r>epirtment of Youth 14,0 *,00,000 58,00.000 
Affairs and Sporif

4/5. Art and Cultura * 22.84.00,000 —
47, Department of Women 41,80.00,000 —

ane Child Development

42.00.000

70.11.00.000 2,92,CO.OCO

81.91.00.000 20.50,00.000 
1.90,97.00,(00

* Moved »iib the rccomaienda!io& of ibe Preaident.
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SHRI ANANDA GAJAPATHI RAJU 
Bobb1li) : Mr. Deputy Speaker, Sir, 

to:lay, we are discussing the demands on

human resources. But one thing that

strikes me is that human resources do not
occupy the centre of the State as far as

development goes; they do not strike
an emotional chord; all it seems to do is 
to have a drab kind of appeal, an appeal 
that no one else is very enthusiastic about, 
though it is a very important matter. In 
this matter, the canvas is large but the 
number of issues to be discussed is plenty. 
And therefore I confine myself to a few 
points to put across certain view on educa-

tion. 

Historically, education or classical 
education started with the Minutes of 
Education made by Lord Mecaulay in the 
nineteenth century. He prepared the 
background for classical education as it is 
being followed even to this day. But 
we should not reject classical education 
as unscientific and anachronistic. There 
is generally a view that vocationalisation, 
job orientation is th� need of the hour and 
classical education can be pushed behind. 
But there is yet a place or classsical 
education in terms of expression, in terms of 
expressing one's views and feelings, in terms 
of describing in terms of even understanding 
certain phenomenon which cannot be 
expressed only in bare scientific terms. 

Therefore, there is also a case for a 
generalist, administrator, politician, 
bureaucrat, many people are basically genera­
lists who arc able to comprehend complex 
matters and able to decide. on issues and 
therefore even though we may talk against 
classical, education there is yet a place for 
it in the curricula. 

Now specialisation bas its disadvan-
tages also in terms of sub-optimisation and 
results in creating of blinkers and or not 

being able to see beyond a point or looking 
at both siqes where we are moving. 
Therefore, classical education should be run 
down and yet there ill a place for 
vocationalisation. But before we go to 
vocationalisation, let us speak about the 
man power requirements that the economy 
bas and the technological obsolescence 
that the economy is facing, Today vve 
find that employment planning bas been 

to a . very - very ynscientific \)asis1

Human Res, Dev, 

A few statistics are gathered, a few 
descriptions are made, a few people are · 
appointed to look into it and the result 
that comes out of it is not some thing which 
we c1n improve upon, or some thing which 
we can find as the basis on· which we 
are able to absorb people and employ 
people in the economy. Some times you 
find 40 million unemployed, 5 million 
youth unemployed, educated unemployed 
16 million, and so on. Even different type 
of figures are given, but in what spheres 
they can be fitted in, in what slots they 
can be adjusted are never discussed because 
the gathering of the data for manpower 
planning is very inadequate and they should 
be improved upon and that should l;>e 
bettered upon, 

Then again, today we are in the 
informational age, the Western countries 
have gone to the informational age and 
the age of knowledge intensive industry. 
Io this stage, when knowledge intensive 
industry and information form a vital part 
in the programming of our country's 
economy in its societal process and its 
thinking, then our system should improve 
to see that we reach that stage which is not 
the smoke-stack industry stage but infor­
mation and knowledge intensive education. 
Therefore we find we are lagging behind, 
our technology has certain outdated con­
cepts and precepts that are old and even 
anachronistic, and therefore there is a 
need for a preater scientific management 
in the process. 

Then again, old definitions like this 
industry is capital intensive, that industry 
is labour intensive, do not bold good. 
Therefore in order to see that these 
definitions arc pushed behind and newer 
definitions come in, for that education and 
human resources �velopment form a 
part and parcel of the developmental 
process. Today we find that education is 

lagging behind, human resource develop­
ment that is lagging behind and if the 
economy moves in front, and if the society 
moves in front, and education and deve­
lopment is behind, then it is a tredendous 
handicap which we cannot bridge and 
something that we have to bridge in order 
to push ahead. 

Now we find that renewed efforts have 
l>�en 01a�e tQ eni;_qµrllee educatjoQ. �obodt
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c�n deny that. There has been a debate 
in this J-fouse, in various committees also 
this has been discussed, There has been 
a lot of discussion on it. But that renewed 
effort is not just enough, because we seem 
to be dealing with .semantics- more in 
semantics. It is an excellent system, we 
talk about black-board revolution. We 
talk about better chalk pieces for schools. 
We talk about computer facilities for 
schools . But we find that all this does 
not find a place when it comes to implemen­
tation, because everything seems to be 
going just normally or the way it used 
to go all these years. Therefore, there is 
a need to enthuse a certain amount of 
dynamism in the process and a certain 
amount of 1hrust so that education again 
becomes the central factor, education again 
becomes the propelling factor for develop­
ment. Therefore, all this aside, one of 
the main constraints that it faces today is 
the financial allocation. Even though we 
find that an amount of Rs. 800 crores 
more bas been proposed in the budget for 
education, still we find that the amount is 
totally inadequate and cannot give ao 
impetus to education. And education 
aside, even R and D also cannot be given 
a thrust with this increment which bas 
been made. This increment is inadequate. 
l would suggest that the education should 
be financed even from a certain cess that 
could be collected from different areas. 
because we find that the initial allocation 
is not enough. Sometimes, you can raise 
cess like last time the House raised the cess 
on the plea from the opposition from 5 
per cent to JO per cent on R aod D 
act1v111es. Similarly, . some ccss should be 
raised so that whatever is d0ne in the 
field of education will never be a waste 
and it will always go to the development 
of the country. Even though it is 
intangible, its gains can always be measured 
in real terms. 

Again qualitatively and quantitatively 
we have to make a quantum jump. We 
have always been talking of education as 
if it is a subject where money is just ihrowa 
and is flowing down like water. But we 
find that it is a place 'Nhere we can really 
get something substantial. If we are able to 
train the manpower, if we arc able to 
grain the young graduates. if we �r� 
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able to put them in the right place, then 
the contribution that they make towards 
the development of the country will 
definitely far surpass the amount of money 
that is spent on them. 

Coming to the mundane points which 
again and again are covered but very 
seldom talked about these days, we find 
that there is total inadequacy of chalk 
pieces and black boards. We find in the 
villages that there is hardly any place for 
the children to study. They are put io the 
open. They have to study in thatched 
sheds. They have to go to the buildings 
which are leaking. They do not have 
proper black boards; they do not 
chalks; they do not have papers 
slates to write on. And wh,m you 
about the development of education 
you are not able to provide money for 
the.se mundane matter, then the whole 
policy of computerisation in education, of 

�uantum jump in education, of qualitatively
improving tlie education will come to nought 
because nothing can be implemented 
without these basic facilities. 

As far as Aadhra Pradesh is concerned, 
we are a backward State educationally, 
It bas been shown with statistics that a lot 
of care and attention has to be given to 
raise the amount of literacy, particularly 
literacy among women. Therefore, I 
would plead with the Minister that some 
additional funds are given at least in terms 
of raising the literary standards of women 
because women are very backward and 
women require a lot of impetus as far as 
educational opportunities ao. 

Thea again, there is a scope and 
necessity to improve aoo- formal and 
adult education. Informal and adult 
education alone can take education to the 
grassroot level. In this effcrt to take 
education to tbe grassroot level, we must 
use all the resources that we have at 
our command. Today, we find that any. 
body 

_
who is educated in a rural area, will 

contribute much more than bis counterpart 
any

.
where else. He will have the skill, the 

desire and the way of going ab,:ut it. 
He

. 
will llO about to contribute to the 

society much more than y. hat is ccrrrnonly 
thought of. Therefore, non-formal 
educatiop and 11dult ed11�aeiop can11o 
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ignored. It it ■ ccotre-piece of education 
and ftumc extra atlocatioo iboulJ be made 
in (bat dircciiDQ aod »ome more inoovaitve 
kcbcnics kbcjuld be brought in. I feel that 
It i t  in tbe field of adult education and 
Doo'forma) education that coinputeriiaiion 
ibould cotne in because little boyt go lo 
tend ibeep. tend goats, go to /armt. go to 
lorctt to u;]lcc( btcttooO at>d it i* ibey >»ho 
require ibe real projection of tocicty and (be 
help of loctety to »ee (hat tbcy are able
10 cocne up to a itage if^hrfe (bey are 
fucKtiooilty literaie. Today tbc> arc not 
only illKcraic bu( it>ey are funciiunalty and 
(otally illiletate and arc not able to parti-
cipate in any of tbe proctuci that the 
Guveromcni foUow» or the KKiety follo*i 
ur the tKopte foUo«. Therefore, there
11 a nrwCttity to emphauie on Don*forinal 
edtKaliOn.

Anoibrt potni «hich I would like lo 
itiok II (hat Scheduled Ca»(c«. Scheduled
I fibct. Backward Claiao and women
parltculAfly tiod thcnuelvn at a very dti- 
advaniag:ou* position a» far at e’juc«tion 
gu<t. Itte (acilihet that are created for 
them may toutni iub%Untial when i( cccnet 
to paper proK^ti arvd planning, but <«hco
II ^ u m n  (o ihc hvU, wc find that (heir
oecdt arc not met tutally and. in fact, fur 
all prsctical purpinct they arc ignored and 
they ate nut btuughi into tbe national 
maitutrcam. So. in order lo bring them 
into the naiiuoal mairutfcam, tc^ne 
additHXtal effort hat lo be made and 
additional allocation thould be made foe
the Scb«du!«d C attn , Scheduled Tnbca, 
Backward Ctaaacs ar>d women.

Again. 1 would make t  plea beie for 
the cooiirn.aiioo of (he tbree-lauguage 
fofoiula. Basically we want to remain orte 
country, wc want to reaiain one people, 
we want lo reniatn one for all purposes 
and, therefore, there la a great r>eed for
the ihrre-languafe formula — Hindi, Englitb 
and the legiooal language. If we are able 
u> tmpkmcni it fully and if we are able to 
•ce that t( it dona in practically all the 
Sutca, we will find that pohCically difTerenl 
Sitatei might go different wayt but 
cmotiocully ar>d nationally everybody ia 
together in one nation and It it a very 
Important point. It may teem very trivial 
but when we go to the rural treat, when 
we go to the dilTcrent States of Ihit country, 
wc Uod tbat thU baa a grcator Imporuoct.

In (he end 1 would like lo aay (hat 
tbe concept o f continuing education should 
be in-built inm education and society 
becauK we find that even though gTtduates 
are there, even though poit<graduatei^ are 
there, they might be literate but functionally 
they arc illnerafe. They find their&elves 
unable to cope up with the ttfc&^et and 
ttia iD i that the society put  ̂ upon them and, 
therefore, there i i a cate Ter continuing 
education. There is a case for qualitati­
vely improving u and ihcie it u ca»e for 
quanuiadvcly improving i(. U we arc abic 
lodo  all ibe&c thing and ta le  the opinion 
of all croftS'Seciiont of ib it iJ c u u  and 
place it before the Minister and h it ttafT 
and leave i( for them to decide, then 1 
thirjk wc will have a better opportunity to 
build a belter tociety and a better lo J ia .

( Translation]

SH K I D F .   ̂A D A V A  (Monghyar) : 
M r. I>cpucy Speaker, S ir, through you ! 
would like to thank Shn Kao end 1 rite to 
luppi^rt the demandt for grants. The new 
Education Policy prewcntrd before us, has a 
phtliHophy and outline and hav inculcated a 
tenie of national corftdence amorg the 
peip le . 1 thank Shn Rao for the woik 
done b) him in hit capacity at a political 
leader in thaping its philosophy and 
outline. U'ben wc talk of education, a 
lot i i laid about it& definition Unfortunately 
Macaulay is K ill haunting ut although he 
died long back.

1 am of the view that w-c should forget 
hit rvame becaute the woik done by ut in 
(he t>ew per»poctive it no lest important. 
We mutt observe that v̂ c have mad; a lot 
of progreti in the held of education. It ts 
often taid that 30 to 35 crore people in 
our country are illiterate, but we never tay 
that to many pertons have become literate. 
There hat been considerable increase in tbe 
number of literate pertons. The number of 
literate pertont, »chi>oli and teachers hat 
alao iactttttd,..{Interrupttorts)

The truth muit be revealed, because if 
you (ell (be people that what has been done 
for (hem it wonhlett. they w ill be misled. 
The nation w ill be misguided. Do not 
mislead the nation. We must grasp its 
pbilotopby,

SHRI NARAYAN CHOUBEY (Midna- 
po re); Jutt tell ui the philosophy. 
{Inttrrupthnt)
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SHRI D P. YADAVA ; If you go 
into (he flgurct you will fiod (be phMotopby. 
In 1950-51 the ouonbcr of Primary ScbooU 
wat 2,09^676 in the country, but now ita 
number is 5.50,000. His there been no 
incrc«sc id  it ? There were only 13,000 
model schools, but now tbeir number is 
1.40,000. There were only 7,2S8 High 
Schools, but now the number of High 
Schools is about 60,000. The number of 
colleges at that time was 548, now this 
number is about 4,000. There were 147 
technical colleges but lo-day, there are
1.500 technical Institutes and colleges. The 
number of Universi(tes was 2t and to-day 
its number is 135. These figures prove (ha( 
A lot of work has been done in the field of 
education in this country. Therefore, there 
is no reason to feel disappointed in this 
regard. (Interruptions)

SHRI VIJOY KUMAR YADAV 
(Nalaoda) : NiUoda Uoivcraity...
(Interrupihns)

SHRI D P. YADAVA ; This came into 
existence after you became an M P. of tb«t 
constituency. ( In t e r r u p t iw )  I have got 
ail (be figures. At (hat time the number 
of students was 2,40,00.000 but to-day the 
number of students is 13.20,00,000. At 
that time the number of Primary Teacfaeri 
was 3.40,000. but to-day it is about 15 
lakhs.. .(Interruptions)

[Engttjh]

MR. DEPUTY SPEAKER : Please do
not divert your attcotioo. You address the 
chair.

[Translation]

SHRI D.P, YADAVA : The total
number of Teachers in (he country at that 
lime was 5 lakhs, but to-day their number
li about 38 lakhs. In spite of thia. Shri 
Choubey is not happy. You ignore the 
work done by lis and go on saying before 
the country (hat the number of illiterate 
persons in the country has increased. You 
must take into account the Increase in lh« 
number of literate persons. This system of 
education has produ«.ed scientists and 
philosophers. We cannot demoralise our> 
Mlves by blamiog the educatioo policy.

Now (he question rises that io ipite of 
all (heM achievements «hat is our piCKnt 
poaitfoo ? We must make teir introspection. 
I am a member of the ruling patiy, 
Unierruptions)

[E/^tlsM]
t

SHRI H.A. DORA (SrikakuUm) ; 
There is expaosioo but no coosolHJaiioo.

[Trtifutathn]

SHRI D.P. YADAVA : As a matter
of fact 1 am one of tho«e who would point 
out any shoncoming to Shri Rso and 
request him t j  uke remedial measorts. 
(tnferfuptlonj)

1 shall speak in (he Parliament and am 
also ready to ipeak. You may please try to 
Ibteo.

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARA^ilMMA 
RAO) : You spell out tbc weakoe*s<s. we 
shall IWten.

SHRI D.P. YADAVA ; If mt (ake aU 
other departmevts under the educatlon- 
bead. we are allocadog about Rs. 7.000 
croret io the Seventh Ptan. At pfrscnt w« 
are having diKUsaion oo tbc Demands for 
Grants of (he UoioQ Educat»oo Mtoisiry. 
W'e must b« grateful to Rao Satab fur 
iiscreasing the allocatioo for Educatioo, 
There was hardly a provutoo of Rt. 352 
crores io (he Plan for the Mmistry of 
Education under last year. wh»ch has l^cco 
increased to Rs. 825 crores this year. This 
is an achicvemeot aod we can blaxc a new 
trail with so imicb of allocaiioii. But I 
would like to make om submbsion to Rao 
Sabeb that a part of allocation of Rs. 352 
crores bad to be iurret>dercd for scene 
reason. We should, therefore, find out 
under whkh Hem funds were surrendered 
aiH) we shouk) ensure that funds arc no< 
surrendered nest year.

We have also to see as to which of the 
Action Plana have been formulated under 
the new Education Policy, towards whicb 
the Mioiatry has to pay its alteotioci. 
First of all. I would like lo express my 
tbaaks to you for tha mobUiattioo of
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rc&oufccft for «btcb you bad put io bard 
work. You have aUo tticd to »ork for 
(iKb kubtcctt «htch are clcart> in the State 
likl. In iti» way you arc going lo itait a 
ricw convcniioo. Their li a ichciuc Opera* 
tion HUvk Hoaiti. fui «bicb an allocatioo 
of Ri. lUO cfores bai bceo made. Witb ao 
allucaiioD of Kt. HO crotes it it no( 
pottiblc (o cODtfruct builJint) or provide 

UburatoiKi tn ali I be fiv-e lakht or 6vc and 
a tuU Ukh primary ichooU; but a r>ew 
•tan bftk been n adc. Ibe biMcd qtjotum 
U at lo v^hich «i>uld be tbe implcmcntatioa 
autbofwy ftr ib» . U implccrtcntat»on «utk 
u not d jcc bonetily. ibcn m> dear 
Chaubc'ji. >ou cannot hold Kao Sabeb 
iCi{XJO)ibk for thii, bc .̂aute fundi ^uutd 
be AlWcaicd b> tbc Cer.trc for imrt^nicnia- 
lioii of kchenici tru) the Siaiet »i)l h«vc to 
e&ccute l^em. If impktneolatioo i* not dune 
propcrl), tbea Kao S*bcb it not lo be 
bUiTxd Uader bi« tpbcre of acti%iun. 
(be Central SchiH^s are funciK>nir^g *cU, 
bee«Live he i» dirci t̂lv retps. ntible for ibeni. 
With fCfird to Nakodaya \id>ala>ai, a 
part of rc«poaubtltly bai been tranifeircJ to 
(be S(ate Govetanieou, 1 ftuuld like to 
ftu«4(ct( (hat tbe rtipmtibility of Na^odaya 
\U>alayat should atfto t>c tbai of the 
Central GoverDOicni lika tbe Ceoiral 
ScbouU. U *ould be more uKfuI, tf it »  
docK You want to make it an apei 
inttitution. You »ant tbeac iniiitutioat to 
be a ntodcl to be followed by the State 
Governmcota and otbcr private wbcKits 
If lomt Siatea want to nuke ti an arena for 
polttici, then tho*< Statet thould be prnua- 
ded to keep politjca avay from education. 
Tbe people «bo want to bnog poUtica in 
education are (be erkem*e» of the
country and (be future feneration would hold 
ibctn rnponttble for tbit This it what I 
wanted to fubmit about tbe Novoda>a 
VkSyaUyai.

SHRl PV. NARASIMHA RAO : There 
U no quettioa of rtapooaibtltty. W* want 
(brir oo-operatioB and wt ire feiiinf co> 
operKtton froiD many Stattt and we art 
ttttefled.

SHRl t> P, YADAVA ; Thit it quit* § 
•alitfactory antwer. We eipect their co-
operation. At ton>c placet where lar>d wat 
rtol available, we had to purchase It at a 
coat of Rt. 19 takbf of Ri, 20 lakbi. Bui 
Navodir* Vidytttrta abouM b* nm wiUi
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full dedication. This is my submiMion to 
you,

J should bke to submit cne more thing to 
Rao Sibcb, Wc have bad diwutstoo uo tbe 
policy of Ndtionil S>stcm of Elducaiion. Ita 
impkrucntaiton i% being delayed some»bai« 
thuui;b tt bui been mcniiottcd io tbe report 
(bat It i> in (he Ij o j I &tai$c. Despite its 
being in the tiniil tta^e, 1 have a feeling tbit 
prrparuMurit for ibe implenKntaiion of 
Nalk'nal S>^(eni of I.Juv'aiion arc goirg oo 
at a pa^c 1 !)cre it delay in itt
futmulahon, >̂ htt.b should not be ibcre. Ibe 
quettiun of nadond) cutriculuni it alto 
related witli i(. 1hi» is an acaJcmic matter. 
\\c  hbould niM mind if it taket ^omeiime, 
but It thi'uld hive tcmie tohJ foundaiton, 
>uit a» you have formulated tbe Lducatioo 
Policy. The eoiire country thould be aware 
of Its iraditiont and national objectives. Tbe 
national ob>etiive could be achieved through 
tbe kr>o» ledge of our tradi'toni and customt, 
our culture can be spread only through 
natiorul currtculum.

I wcuM like to submit one more poiot 
about whtcb a mention has been made by 
Ka>a Sahto also. 1 would like to submit 
(bat «c shall have to take some coiKrete 
ttept ab*>ut crmpuier education. We have 
seen that thrust on computer education bat 
declir>cd. It thould be eiamined at to why 
tbere bat been devline in ihtt thrust.

So far as vocational education ia 
concerned, I hav*e repeatedly be-er emphasit- 
ing that tbere should be vocationalttation of 
education. This country hat tome occupa-
tional beritafte Tbe son of a mason would 
be maton, Ibe son of a carpenter would be 
carpenter ar^ the son of an irontmilh would 
be an ironsmitb. There hav^ been such 
traditions. I would like to tubmit that 
IrortMniih should not be rettrkrted to the 
profewion of irontmith only. He tbouM 
receive training at the Inttiiuie of Tecbno- 
lofy. Thit thould be an essential feature of 
human resource development. We shall havi
lo prepare the people mentally at to how 
we can improve the condition of ibe peoplo 
of tbit country as alto brtrg about an 
improvement in (he health of the people of 
the country by uting Scitnce and Technology, 
Under total co-ordinated plan for education, 
we tball have to make plans Tor rural 
dcv9topmeiit aUo. There are sepanilt
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deptriments for rural dcvelopmeot. For 
bunuo resources and rural dcvclopoKot, 
there should be co'ordinaiion betwcea 
technological resources, scientihc resouicet 
■od academic resouuet. Tbis is a subject 
which has remained neglected. We shall 
have to pay attentioo towards thu.

Much can be achieved if science and 
technology are made available to ibe 
masses through practical demonstration. We 
talk of formal education and provkJing 
education to small children. But the 
kiK)wledge of science and technolt^y should 
be imparted to the pei)ple engag<:d tn fodder 
cutting work, brick kitm. arimal husbandry 
and poultr> farmmg so a« to increase ihetr 
income. Tbis work wiil have to be utuJer* 
taken by tbe Department of Humao 
Reaources.

1 w&uld Ikke to submit that a tutiooal 
plan should be formjUted by linking vaiious 
laboratories and instiiurioos of various 
departments. This b very ei^niial. I would 
like to make a submission about transfer of 
technology now. In Puojab. in one acre of 
land ISO Kgs, of fertiliser is used, but in 
Assam, B:har and Bengal only 8, 10 or 12 
Kgs. of fertiliser is used per acre. Tbe 
attuation for using 150 Kgs. of fertiliser in 
Paojab and 25 Kgs. of feriihscr in Bihar. 
Assam and Bengal could be brought about 
due to transfer of technology.

In (be education held, a situatioo b4i 
come up DOW, when teachcri do not leach 
and itudenis do not karo. It is the greatest 
cballenge before us as to how 38 Ukb 
teachers should tcacb and 13 crore cbildieo 
ihould study. We shall have to make a 
plan ID this regard. W'e shall bav-e to see 
fts to DOW 30 lakh teachers undertake their 
teaching work and 13.20,000 studeou 
throughout tbe couoiry study throughout 
tbe country. Time and again a mentiov ia 
made about teachers training programme. I 
would like to submit that a programme will 
have to be initiated for setting an educatioo*! 
standard for teachers. If some educational 
ataodard is not etdblished for teacbcrt, then 
there would no' be any benefit of training. 
It ihould not happen as it happened last 
tioM. Seven or eight crores of rupees were 
ipent aoJ teachers were called for 3 or 4 
(Uys tod a meeting was held aod theo tbe

teachers went back. Thia if r>ot going to 
serve tbe purpose. It must also be con-
sidered as to how (he vacatioa period could 
be curtailed aod o*her suggestions which 1 
have giveo should also be considered.

I d  the end. t would like lo  u y  (bat the 
budget which has been placed before us is 
definitely a matter of joy for all of us.

SHRI UMAKANT MISHRA 
(Mtrzapur) : Mr. l>eputy Speaker. Sir, I 
rise to support the demands for grants of 
the Ministry of llumao Resource Develop- 
nwnt. It is a very big Minutry which has 
various suHjects under it like Bducatiort, 
Culture, Women's Welfare, Child Welfare, 
Arts and Youth Welfare etc. It ts not 
potstble to dtacusa all th?«c subjects, but 
while making my submisaton, 1 would like 
to discusa educatk>o aod educsiion policy. 
A lot of discusaion has already been ticUi on 
this subject. I would like to say only this 
much that after a very loctg time, the Prime 
Minisler has taken a historical dcvtstoo to 
give a tKW shape to the Education System 
and the impkmentaitoc of thrs dects^n has 
also started. In (he foirrulatton of thia 
policy, our piwent Mrnrttei of llumao 
Resources aruj bis colkgues iitcluding lady 
cclleagues in the Mtnistry have done a lot 
of hard work to foriruUie the new education 
policy. The im p lc m e D ta iio o  woik uf thta 
policy has also started.

SHKI OIRDIIARI 1 AL W A S 
(Bbilwara): Who la the lady colleague ?

SHRI UMAKANT MISHRA: One la a 
male colleague and tbe other ia the lady 
colleague. {Inttrryptiotu)

U  S« hra

( S h r i  S oM N A TH  R a T J I in tht CAa/r)

Mr. Chairman, Sir, the New Education 
Policy h  being imptemented and it has new 
fcaturea. There to programme of opening 
Navodaya Vidyalayas which Is a very 
welcome step. Now Navoda>a Vidyalayaa 
will be opened in each district, but I would 
lika to submit bow only one school io a 
district will not be sufflcleot to meet tbe 
needs. Umtrniptiofit)

Such Vidyalayaa should alao be opened 
by the State Ooveromcoia aod
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VkSyalayis tbouM be opened one etch io 
evtfy block of the dtsiricu. Only (beo 
talented Mudenit would be able to derive 
beiK5i fiom (brm. One Vidyataya m each 
district i» not going to icrve ihe purrow. I 
would like lo tubmil tbiough you (hat a 
programme ibould be formulated under 
which Navodaya Vid)alayti thould be 
oprned at block level in each di^trtcl and 
only (hen ICKO or 500 ttudenu in a Block 
would derive benefli from it and a large 
number of people would deri>« beoeflt from 
(hem. One Vidytliya in a dt»tric( U not 
going to terve (he purpotc.

Sccoodly. 1 would like lo draw (he 
atteniiofl of (he hoe, Minitter (owardi 
Primary ediKatk>ii. The cofulition of 
Pnmaiy education it pitiabk whereat 
Pfinvary educaiioo b the fourKiaiiuQ of 
education, (he fuitioo. democr*c7 »nd tcteiKt 
and (echnolofy. If th« ttandard of Primary 
educadiHi ti no( improved, bow then can 
the country march forward, how can (he 
people be edijcated and how can they get the 
knowkdir of »cieckc« and techoolog? T How 
can tr»e country be developed then ? There 
it r>eed (i> lay emphaitt on bttic educattoo 
for the devtk>pment of (he country. Ru( 
when we look lowardt the Statet, w-e ftnd 
that the condition of Primary education it 
very had and pniahle. I would, therefore, 
like to luNntt to the hon. Mintttef of 
Human Retourcei that Primary edtKatioo 
It the foundation of education. When 
foundalion t« rwt ttrong. how can the 
ttructuie bu ll therein be tirong T Bui the 
b itk  education ii under the control of the 
State Cioirernment. You would, ihcfefore, 
tay that you art helpleti lo do anything B j(  
when you arc formulatmg o a tt i^ l  educa- 
tt<̂ na1 policy in (he national tnterc«( and you 
are talking of national building, then tome 
way out thould be fouml (o improve the 
itandard of Primary education in the Siatef. 
Under ihe pretetit tituatioa, there It a 
negligible number of tchoolt In Ihe villagea. 
If somewhere there are Khooli, there are no 
irachert. If there arc (eachert. they do no( 
do thetr job. At aome placet, there are no 
Khool butldinga and if there are tchool 
buiMlnp the building are in ■ dilapidated 
conditloQ, Sometiroe back when 
Primary edocallon hat under the 
control of (he district •dmlnitiraiioo, 
District Boards or Municiptlitiet, all

talitfactory; but ever since the Primary 
education has been brought under (he 
control of the Srate Govercmcnts the 
condition of the Prtrr ary e^luration has 
become pitiable. 1 heicforr. yeu should 
formulate some policy and 6nd out some 
way out so that condition of Primary 
education could be irrpruvcd. as the primary 
education it the foundation cf the natioa. 
If attention it not paid to improve ibe 
primary education, the foundation of our 
education and lha( of the democracy would 
be destroyed and dtvelormrni work would 
come to a staodttill ]i it for you to consider 
at to what steps thould be taken lo tbil 
lei-ard. because primary education i% a 
sub)ect which falh under the jurisdiction of 
(he State Government and the Central 
Govtmmeni may only issue (he directions, 
foimulate the policy or may make some 
other arrangements. But you «ill have to 
take some measures to bring about an 
improvetpcni m the condition of primary 
educatioo Id this connection I want to 
draw your aitentiun towards the backward 
areas of the country where Adivasts. Hari;ana 
and the poor are predominant and where 
no primary achool is available within a 
radius of 6 to ft kms. When I went through 
the documerts bated on edtKation, it pave 
me pleatute that you ire going to do some 
work in all th<He backward areas where 
nu>ortty of the population comprise Adivasia, 
Hartjans and the poor. It is my submiattoo 
that you mmt make «ome provision for the 
ex'^ansioo of primary education in thoK 
areas.

15.00 hra

Sir. you hive also taken a number of 
steps for the expansion of adjlt education 
and non-formal education. Ii ts a wc/Come 
anJ comnnendable step, because those people 
who are overaged cannot receive educatioo 
by going to schools. It is very necessary to 
make them educated for the success of 
democracy. Now those people can go to 
schools and i( will be very much helpful io 
improving the standard of their living. 
Therefore, the step taken by Guvemment io 
this directioo it a welcome and com-
mendable one. But it is my submission that 
we are not getting at much benefit as should 
have been received on the basis of the money 
(be #■- •
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respcct. 1 am of ibc view ibai ibi$ bt« beta 
the posiiioo because the Stale Govcromcnu 
sre responsible for ti. Therefore, you majr 
please find some »a>s and nie^ns for this 
purpose and ii has always been my sub- 
missioo to you that there should also be 
proper arraogcmenis for monitor mg thote 
programmes on which Ceotrat funds art 
spcot, otherwise th?re is greater likelihood of 
the funds being misused by the Siatt 
Covernmenis the achievements also is not in 
proportion lo the funds made available 
by ibe Central Goveintx^ent for the 
acbeme.

As a matter of fact, the steps taken by 
Oovernn^ent and the money spent by it foi 
Ibe eipao*ion of education, adult ediicatioa 
and non-formal education, are welcome 
and commendable. 1 thank the Govern* 
ment. the Hon. Prime Minbter and the 
bon. Minister for Human Retourcc 
Development for it. I congratulaie them. 
But so far as tbe occupattonal education 
is coiKxrned, its pattern cannot be changed 
overnight because, the pattern which is in 
vogue, cannot be charged all cf a sudden. 
But tbe Government has decided to charge 
it and you are according priority to 
occupational education. Still it it my 
aubmission to you that you must arrange to 
open an Occupational Training Centre or an 
Occupational Training School ot an 
Occupational Training Institute in every 
Development Block with a population of 
ooe thousand so (hat those people who are 
not talented, who cannot karn scietKe, 
will receive training in some skill or 
vocation after passing 8th or lOtb standard 
in those schools and earn tbeir livelihood. 
It does not matter if the funds are made 
available from the Central ctchequer or tbe 
State exchequer.

Sir, it tt necessary to expand occupa- 
Ciooal education. I welcome and commend 
the programmei you are undertaking for 
Sanskrit. You made prcvitiooa for 
Sanskrit education, but not for Sanskrit. 
You have divided it into 3 KCtioos— 
Sanskrit and other claish:a1 languages, 
Hindi and other modern languages and 
English and other foreign languages. Thb 
it the bcadiof whicb ii commeodible.

is a commendable step. Though we bavf 
been maintaining it as tbe oHkial language. 
Besides, there are languages of other 
atHuent countries like French, Russian. 
Chinese and iiparicsc. Arrangements 
should also be made to learn these 
languages. You have paid atientioci 
towards it wh cb ia a commendable step. 
I have no objectioo if other classical 
languages are developed alongwtth sanskrit. 
It is not only me, but others abo wilt bav« 
no objection over it. But si>me arianfe- 
mcnu must be made to teach tbe 
philosophy enshrined tn unskrlt. 
ArrangeiXKnts be made to teach scwroe. 
astrology * mathematics in Sanskrit, lam  
of tbe view that other countriea of the 
world havt karnt ancient sciencaa available 
in santkril literature. Similarly, it is my 
submisaiof) (bat airargements be trade 
to teach tbe science available in san«krtt 
literature.

In compliance with tbe order of the 
Chairman, I conclude wtth these words.
I hope that tbe hoo, Mmtsier wtll cenatnly 
pay attentkM tosirardt my suggeatkxM.

SHRIJACDISH AWASrHI (Bilbaur) ; 
Sir, 1 riae to support the dcmaodi for 
grants in respect of the Ministry of Homan 
Re»ourcc Development. At the same ttnte 
1 have to make a submissioo. Ai has Seen 
said by Shri Msshra just now, there has 
been a steep dechoe io the standard of 
Primary education in the country. 
Tbe condiiion of the most of th« 
schools io tbe rural areas io particular »a 
very bad. They are run under dual 
administration So far as tbeir maintenance 
and providing the facilities to them » 
coocvrned. it is done by autom^noua 
bodies, but so far as tbe appotntmeni of 
(eacbers is conceroad, it ia done by Statt 
Government, with the result that the 
condition of rural treat is becoming worse 
these days. Tbereforc, I would like to 
request tbe hon. Minister that the Oovetn- 
nnent ihoutd pay atteniion tc^wnrds it and 
(here should be uniformity in il. 
Especially, tbe Government most pay 
altentioa towards (he primary educatioo 
which ia the roost important part of 
educatioo. Fundt should be earmarked 
separately for this purpote.

f in.... ------̂
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little attention towards primary education. 
On the other band we have not been able 
to pay due attention to technical education, 
In this connection, I would like to draw the 
attention of the boo. Minister to the fact 
that late Pandit Jawabarlal had set up 
5 institution for the purpose of higher 
education in the country. But the present 
position is that we are not able to utilise 
the talents produce by them, because most 
of these talented youths go to foreign 
countries. Thus, the countr�· does not get 
the benefit of the talent of these institutions. 
You should also pay attention towards it. 
I specifically want to draw your attention 
to the impact of pattern of education 
imparted in the I..I. Ts on the rural areas. 

Recently, the President had constituted 
a Review Committee. The Committee bad 
submitted very important suggestions in its 
report. One of the very good suggestions 
given in it was that the post of Registrar 
in the I.I.Ts may be abolished and in its 
place the post of Administrative Officer 
may be created. But you did not delegate 
any power to him. In all the universities 
Registrars have been appointed. But no 
provision has been made for the same in it. 
Therefore, I would like to submit that you 
may please look into it. It is very essential 
to have a post of Registrar. This is a 
very important post and it must be 
there. 

There is an 1.1.T. in Kanpur. Adver­
tisement for a post in this institution was 
inserted two to three times. Some qualified 
persons had applied for this post but they 
were not appointed. On the other hand 
some persons with vested interest have 
appointed persons of their choice there. 
As a result thereof, it is affecting the 
standard of education there. I have 
written a letter to the hon. Minister in this 
connection. The I.I.T., Kanpur is the most 
prestigious, institution in the country. A 
competent persons should be appointed on 
the post that has been created in this 
institution. 

Besides, improvement shouid be made 
in the Governing Bodies of the I.I.Ts in the 
country. Public representatives should be 
appointed on these Governing Bodies which 
may be done either by enacting legislation 
or through nomination. I do hope that 
you will con5ider appoinimeot of a public 

representative on them in order to ensure 
smooth functioning of the university. 

Shri Mishra has said a lot about the 
adult education. We ha\'e not been able 
to promote adult education even after forty 
years of indepeodenc:, You introduce 
schemes and programmes but the society 
and the Government do not give them due 
importance. It will be worthwhile if the 
Government formulate a scheme and make 
the people of the whole country literate. 
China got independence five years after our 
country but it spread literacy in the whole 
China. It is our misfortune that we could 
not do this thing in our country. You 
have set a target to make ten to twelve 
crore people literate in the two Five Year 
Plans. I woutd request that you should 
increase this target. If you achieve this 
target, the Government will get the credit 
for spreading literacy in the entire country. 
Io this way you will at least make the 
people literate. You should take the help 
of the teachers as well as the civil 
institutions to implement your schemes so 
that the country may become strong in 
this respect. In this way you will earn 
plaudits. 

As regards the language issue, I would 
like to say that in the New Ed1:cation 
Policy, which the Government have 
formulated, it l:Jas not been made clear as 
to what will be medium of instruction. 
You have not taken a decision in this 
respect to date. Undoubtedly no one 
can deny the importance of English. But 
other independent countri,:,s of the world 
impart education through their own 
languages and alsc carry on the admiristra­
tion in their own languages. It is our 
misfortune that we have not bee able to 
discard the use of English. At least the 
Ministry of Education should pay attention 
towards it. We should impart education 
through the national language and not 
through Eoglish. Only then """ will be 
able to develop our knowledge. It is 
wrong to say that if we discard the use of 
English, we shall not be able to incrt>ase 
our knowledge. But this august House 
knows that the developed countries whether 
it be France, Japan or Russia, have made 
advancement in the field of lite1ature, 
science and technology in their own 
languages. It is on account of our 
inferiority complex that we t!liak ti.lat if w(l 
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discard tJ-,e use of English, our country will 
not make pro11ress. Our Minister or 
Education is .io educ:ationist and a scholar. 
He should think over if. The medium of 
instruction whether of higher education or 
secondary education should be the Indian 
languages. Unless we develop our Indian 
languages, we cannot say that we have 
achieved independence. Ir we continue 
imparting education through the m_edium 
of a f oreign language, the country cannot 
make progress. Gandhiji had said that the 
country which has no language of its own 
cannot make progres$. 

I am happy that our Prime Minister, 
Shri Rajiv Gandhi has paid attention to 
this problem and has evolved an education 
policy. Shri Misra has said that io Uttar 
Pradesh, Sanskrit will not be regarded as a 
separate language and the Hindi question 
paper will contain Sanskrit questions also. 
Sanskril is the mother of all other languages 
and it should be given its due place. 
Only then will we be able to give recognition 
to it. 

We are progressing in the field of 
sports. There is a sport called cricket to 
which we give importance. You might be 
knowiniz that cricket used to be played 
here wh20 the country was under foreign 
domination. Besides, cricked is played in 
this country only. This game is not 
played in many other countries like China, 
Russia etc. We · want that you should 
encourage our traditional Indian sports 
nod shun mental slavery. A lot of time is 
wasted in the cricket game and it als'J 
di,rup!s the studies of students. Therefore, 
the Ministry sho1:ld pay attention in this 
direction and encourage the traditional 
Indian games. It is not so that if we do 
not play this game, th� name of our 
country will not figure in the field of sports. 
So the hon. Minister should pay attention 
in thh direction. 

In the end, I would say that you should 
consider the suggestions given by me, 
You have named this Ministry as Human 
Resource D�velopment Ministry which is a 
good name and you should act accordingly. 
With these words, I s11ppori t�e Dem�ods 
for 9raois. ��---- _ 

[English] 

DR. SUDHIR ROY (Burdwan) : Mr, 
Chairman, Sir, I rise to oppose the Demands 
for Grants submitted by the Minister for 
Human Resources Development. 

During the last week, the Prime 
Minister in bis election speeches admonished 
the Government of West Bengal saying 
that they have failed to appreciate the 
values of the new education policy, But, 
Sir, the people of West Bengal h11.ve de· 
clared in their recent election v.:rdict that 
they don't appre;;iate the values of the 
new education policy. The similar thing 
has happened In Kerala. 

Io fact, this new education policy is ao 
old wine put in new bottle because it 
continues the same elitist tradition, the same 
colonial policy of education as introduced 
by Lord Macaulay; because we find that the 
policy makers try to restrict bigber edu­
cation. They are afraid of reaching the 
goal of universal education. 

The founding fathers gave directives 
that within ten years from the commence· 
meat of the Constitution the goal of uni· 
versa! education should be reached. But 
now we find that after 2000 AD the number 
of illiterates would surpass 500 million. 
This is the great achievement of the present 
Government I 

If we look at a small country like 
Nicaragua which is so rrounded by counter 
revolutionary forces where there is almost 
a stage of civil war, within one year they 
have raised the literacy rate from 35% to 
80%, l_t is because they employed all the 
available new course. But our power 
holders are afraid of universal education 
because had there been unive1sal education 
the existing political structure based on 
injustice and exploitation would bavo 
crumbled down; because our power holden 
&re afraid that if there is universal education, 
then the caste lords would not be able to 
reign supreme in the rural India; .and if 
there is 11niversal education, then tho 
people would have been more alert, vigilant 
and more articulate. Therefore. they don•,. 
try to implement the ideal of universal. 
education. 

PROF. N.G. RANGA (Guntur) : Wb)' 1 

have you oot achieved it in your ow( 
�tat�_? ____ ,,,,,
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DR. SUDHIK ROY ; Now 1 fiod itu i 
oolj. Rt. 49.4O.0U.0U0 tuu been •ilooiicd 
for tdiili eJucftiioo. Tlut adult
educAikoo would be tchievcd by nwant of 
ooo*(oiat«l ubooi. by dUiioi k tfa in f  etc. 
Tbit Doo-fofirti tcbool ftunply cjiiiif. ll 
doct oot deliver ibt good*. 1 have p«ri30il 
•tLpciKncc.^UnterruptioMs),.. Buf, Sir. 
evet/oo^ koo«rt tb«i if ibere it u o i v c i m I 
cJu;alioo produciivily §li% io facioricf 
iod  pcopk bccocDC coo^ciottt of ibe im> 
proved bc«Uh ctic  and rhey bc:onie aiore 
articulate acJ cootequcody dcmccfacy 
bccDtnt* more tuoofcr tod  viforooa. Bui 
ib<y ba«c ibirked tbeir ropootibiliiy. We 
fiud ID tbe orw educaiKMi poUcy ibry talk 
eloqueot about 'opeiatioo bUciboard*. ll 
bai bceo taui ut)icf tbe i:be«ne 'operation 
bU^kboaru' cacb pruniry school ibaM btvc 
t*o tcacbcit->ai kaai ooe of wbocn will be 
a ttomao tod Mudeoit would be provided 
witb free teitbookt asd otbcr aducatiooal 
lOkiruiDcntt. cU. Bal at ptcKot lo lodia 
there aie ocaily 7 Ukb prwiary acbcoU aoJ 
tbe turn alloc tted for tbe present year tt 
R«. 99.80 cforet. Ho* ctn  you implrmeot 
ibi* ‘operailoo blackboard* witb lucb a 
tncaftc iSioufH.

Sir. (be Annual Report tpeaki of ICDS. 
It it a comturodable proframnK bul only 
Rt. 20J.26 croieft beve been alkcattd  for 
Ibt*. We bave two yetrt tt^ckt of focJ* 
iraioi. Ib c iea io c ti of foodfiaiot could 
be ulilited for covenof moie ai>d more 
cluldteo uodef ICUS. lo fact, children 
liviof IO lural a re tt and tlwm a re tt may be 
coveted under ihii pfotratnme.

We find ibai for tpon t and | UDCt tbe 
■lUxation bas decrtaied duru>t tbe prcKnt 
year. Lett year tbe allocafioo wai Ri. 
129.9) crorw wberiat ibit year il it Rt. 
87.71 croret. Everyone koowi (bat a touiuJ 
mind eauu  lo a tound body. Tberefoie, 
for a m l  education there tbou’d be more 
•mpbattt 00 tporti and iitn e t aod pbytkal 
education.

At rcftrd t Secoodiry educaiioo we 
believe that commoo KbooU where oMjority 
of our chilJreo read tbould b t tiret>iibeoed 
bul irtlcad of doiaa that our Education 
plannert in tbe Mioitlry of Eiucatioo have 
iotroducrd Navo Vidyalai aod Rt. 69 croict 
have been allocated for Navo Yidyalat. lo 
ibeic Navo Yidyalat the aotu of tbe rich 
aod weu-io'do w«Mild read btsn\no every

top bureaucrat aod ricb mao bat a viiUge 
addieu. Therefore, ibougb you say rural 
children would be admitted id ihe Navo 
Vidyalat yet in reality it it ibc tons of the 
D>oocy-baf% Wfhicb will get iidn«it&ioo in 
thoM Navo Yidyalat. Tbcte Vidyalat arc 
being eiublifbed bccau»c our ruling clast 
requiict techoociatt. buicauciatt. civil 
Kfvaoti aod computer boy. That it why 
they aie ignorio} tbe comn'.on tcbool 
»ytu<D. Let oiiilioot of common tchool 
tiudenti go to dogi bul the children of a 
few clue ihould btv'c i t :  best po&tible 
eeucatiuo. Not only tbit io ibese vldyaitt 
H inii and Englith v̂ ill be tbe me diuni cf 
insttujtioo aod the mother tongue khall be 
a poor third. Wbii a respcct to the 
OK>thrr toogje io a fi:e democratic
country !

Then find that io (he 'action plan'
II »a t taid that 10 per ceot of the tt jdcnls 
would be given vocatii oal education Aocoid- 
irg to ihat etiimate. for ihc last tbice ycart 
of the Seventh Five Year Flan, it v^ould 
require at leait Rt. 1,200 crorct. But tbit 
year. on*y R». 49.80 cioret have beeo
allocated for voctlionalitai oo of education.

At regjL'dt the bigi^er educauoo, tbe 
Governokeot lo the name uf cootolidalion 
aod eaoelleoce ars trying to promote higher 
educaiioo. I hat it why they arc trying more 
for college autooomy. Sir. thc*c people have 
little teadai.be for univerbity autonooiy
becauie univeriitiet ate nude to cany out 
the ocdert of the Uoivertity G iaott 
CoaiDuttioo. The U.G.C, caooot be 
accuaed foe itt love of democracy. Ibcre- 
fore. they tay that uoivertity body thould 
hi at toMlI at pottible and it thould better 
cooattt of loexpeneoced oonuoated aod 
ct-o(Scio member. They do oot like that 
elected membett of teachers, ttudeott aod 
ooo*teaching employeet thould form a 
nuoority io the uoivertity bodies.

Sif. they are eager to tU rt 500  ̂ autooo- 
mouf colleget throughout lodia withto tbe 
octi three yeirt. W'hii are these auiooo- 
mous colleget 7 It hat been taid that ihey 
tball fend their own tyllabi. they shall 
determine I heir own work content, they 
thall coniuct extmioaiiont aod confer 
degrcat oo tha ttudeott. If a few cotmo- 
politao oollegat bocoma autooomius 
GOllageK tbao uoWtrtUy degrees will be
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devalued and students reading in the rural 
colleges, students reading in district towns 
shall definitely be discriminated. Not only 
tllis, it has been said that these autonomous 
colleges can raise their own funds. What 
will happen ? Academic racketeers and 
political rejects will always come forward to 
float new colleges. Sir, I happen to be one 
of the Vice-Presidents of the All-India 
University and College Teachers' organi­
sation. We aro:1 afraid that in these autono­
mous colleges, the teachers will be hired and 
fired. There will be no service security. 
The racketeers may try to open new 
autonomous colleges. That is why, Sir, we 
want that education should be retained· in 
the State List as was argued by Dr. 
Kothari. 

We also demand that the Central 
Government should spend at least 10 per 
cent of its budget and 6 per cent of the 
GNP for education. With these words I 
conclude. 

[Translation] 

SHRI K.N. PRADHAN (Bhopal) : Mr. 
Chairman, Sir, I support the Demands for 
grants presented by boo. the Minister because 
the New Education Policy is a well thought 
out policy the like of which has never been 
formulated before in the country. In 
spite of beiog a backward nation it has 
formulated a scheme for the all round 
development of a student which any other 
nation bas never formulated. Sbri Rajiv 
Gandhi bad shouldered the responsibility 
of formulating this policy. Not only the 
people of this country have faith in him but 
they are also proud of him. Our opposition 
M�mbers have to say something for the 
sake of saying. I would like to suggest to 
Rao Sahib that there are a number sayings 
and proverlt:s in our country which should 
form part of our curriculum. They would 
enrich our knowledge. There is a saying 
in our village: 

Bhains ke aage been bajaye 
Bhains khari kharl pagra/ 

I would like to say that our education 
policy is meant for all round development 
of the students and it would strengthen our 
national unity and integrity. A lot is said 

Human Res. Dev. 

about the Navodaya Vidayalayas. This is 
a unique citmcept which a man of aver11ge 
intelligence cannot conceive. The cundi· 
tions and the mentality prevailing in tho 
country was such that there was a feeliog 
among the people that the bureaucracy in 
our country had created two types of 
citizenship. One was a privileged class 
which had been elevated so high because 
of the education policy pursued by 
Government. The children of the common 
people could never dream of rising so high 
and only the children of big officers, 
capitalists, politicians could become 
administratou, businessmen, doctors and 
engineers. But the Navodaya Schools have 
given opportunity to those students who are 
talented. This fact can be understood 
only by those who have formulated this 
policy and others cannot understand it. 
I would like to congratulate Shri Rao that 
he bas presented a very good policy before 
the country and removed the grouse of the 
people which they were nursing for years. 

I would like to draw your attention 
towards paragraph 1-8 of page 2 of the 
Education policy of 1986 in which it bas 
been said: 

[English] 

"While these achievements arc 
impressive by themselves, tho gereral for­
mulations incorporated in the 1968 Policy 
did not, however, get translated into a 
detailed strategy of implementation 
accompanied by the assignment of specifi� 
responsibilities and financial and orgaoi· 
sational support. As a result, problems of 
access, quality, quantity, utility aod 
financial outlay, accumulated over the years, 
have now assumed such massive propor· 
tions that they must be tacl(.led with tho 
utmost urgency." 

[Translation) 

This is the substance. It is a coioci· 
dence that the previous policy was for· 
mutated in 1968 and the present policy was 
formulated in 1986. Only the digits 6 aod 
8 have changed places but the subject and 
perspective bas changed a lot. You bavo 
definitely formulated a good scheme aod 
you have fixed responsibility. But as far 
as the financial resources are concerned, 
I would like to say that the position seem, 
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· to be doubtful. I cannot say about the
· whole country but I would like to deal
with the action plan formulated for Madhya
Pradesh. The number of pre-secondary
eehools in Madhya Pradesh for the
"children of 3 to 5 years of age is 650. Only
about I lakh children attend these schools.
Al present there are about 60 lakh
�dren in the age group 3-6 years in our
Slate. The Government wants that 70 per
cent children should go to school. This

· mcaos that 45 lakh . children should go to
pre secondary schools in the Seventh Five
Year Plan for which the Central Govern­
ment will bear 80 per cent expenditure
and the rest will be borne by the State
Government. Though you would meet 80
per cent share of expenditure, still the
State Governments are not able to bear
lbc expenditure which would be incurred
in sending the children to the pre-secondary
ICbools.

Similarly, there are 1 ,60,000 bastis in 
'Madhya Pradesh out of which more than 

62,500 bastis have less than 300 population. 
. In 300 bastis, more than 25 per cent bastis 
have no Primary School within a radius 
or one km. More than 50 per cent of 
the bastis do not have a school within 
a radius of 3 kms. It is your policy that 
all the children in the age group 6-11 years 

, iould be sent to the schools. You want 
to introduce univcrsalisation of education. 

•: Bot I would like to put before you the 
present state of affairs. 1f you want to 

· provide buildings for all the school going
· dlildren, then only in Madhya Pradesh,
you would require at least one lakh rooms
for which a sum of Rs. 300 or 400 crores

, will have to be spent.

Operation Black Board is a very good 
ecbcme. Jt would prove to be very effec­

; tive and beneficial. You have included 
16 ilems which should be made available. 
You have made a plan to implement this 

·. eebemc in 10 per cent of the Blocks in
:· 1986·87, 20 per cent in 1987-88,

30 per cent in 1988-89 and in 40
per cent Blocks in 1989-90. You have
aid that you intend to introduce the scheme

· or Operation Black board in all the
Blocks by 1990. But what has happened

\ In 1986-87 ? That year has already
: passed. Have you been able to adhere

to the target 1 I would like to submit
Iba! only io Madhya Pradesh a sum of

Rs. 100 crores would be required for this 
purpose. 

Similarly, the number of teachers 
required is also very huge. You have made 
science and Mathematics as compulsory 
subjects under the 10+2 scheme. Till now 
these were optional subjects. Now as you 
have made these subjects compulsory, you 
will require teachers to teach these subjects 
and they will have to be trained. For 
this purpose, a sum of Rs. 40 crores will 
be required to be spent in Madhya Pradesh 
only. 

Similar is the position of vocational 
education. A sum of Rs. 25 crores will 
have to be spent on this during the year 
1987-88. What I mean lo say is that 
for the implementation of a good education 
system, the most important thing is 
raising resources, we are short of funds. 
The Education Commission during the 
years 1964 to 66 had suggested that 6 per 
cent of total resources should be spent on 
education. Al'ter raising it, the share of 
allocation from total resources has been· 
raised to 3 per cent. I would like to 
submit that the Centre should issue 
din:ctions to the State Governments to 
spend 6 per cent of their total resources on 
education. They should make an outright 
allocation of 6 per cent of resources for 
education. Rao Saheb would make efforts 
and- I do not want to cast i;.ny reflections 
on anyone-if there is any Education 
Minister of the stature of Shri Rao, he 
will also make efforts, otherwise this task 
is not going to be accomplished. We have 
seen that budget allocation for education 
is curtailed to make provision for electri­
city, water roads and other things. Some 
years may pass in this way, but ultimately 
it may create hurdles. •

Similarly, we should formulate schemes 
to seek co-operation of the people of the 
country. 't'or example, there are a large 
number of donors in our country, but their 
contributions are not being channelised pro­
perly. If some donor construcls a building 
in the memory of some one, then we 
should accept the building constructed by 
him. 

Mr. Chairman, Sir, I would conclude 
my speech after giving two or three 
suggestions. Voluntary oriianisations play 
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an im portant role in our country. But you 
may go through the past history. W hether 
it is adult education, or it is non formal 
education, we must see the reality and 
find ou t whether it is being imparted or not. 
Secondly, the system of tuition should be 
stopped. Just as private practice by doctors 
has affected the'efiiciency of the doctors, the 
systeai of tuition has vitiated the teaching 
profession. Similarly, with regard to 
universalisation of education, I would like 
to subm it tha t vocational education is p ro -
posed to  be imparted in the 1 0 + 2  system. 
You have talked of providing education to 
all the children in the age group of 6-14 
years, but 50 per cent people in this country 
are living below the poverty line and they 
want their children to  eke out a living in 
order to augment their income. For this, 
they put their children in agricultural work, 
cattle grazing or any other odd jo b . I 
would like to submit that the scheme of 
“ learn while you earn”  should be started 
from the level of Primary education. In 
M adhya Pradesh, mats and chalk are p ro -
duced in schools with the help of children. 
Similarly the children can be asked to make 
the envelopes used in Parliament. In  this 
way they will earn something while they 
learn.

I would like to  subm it one thing 
about the college teachers. A country, 
where teachers are not respected and do 
not have confidence, cannot march forward. 
The condition of teachers is pitiable. A 
Commission is appointed for Central 
Government employees, commissions ase 
also appointed for State Government 
employees and Pay Scales recommended by 
the Commissions are made applicable in 
respect o f them, but in isspect of univer-
sity and college teachers pay scales are 
prescribed by tha University G rants Com-
mission and these are not made applicable 
unless State Governments meet fifty per 
cent of the funds. This problem needs to 
be solved. The teachers must get them as 
soon a these are prescribed for them.

I would like to subm it one more thing. 
Ministry of Human Resource Development 
appears to be a very good name. I t may 
make a good contribution in the develop-
ment o f the nation, but this name smacks 
of materialism as we want to  develop

M ARCH 25. 1987 D .G., 8 7 -8 8 — Min. of
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the human beings as resources. In lliS| 
way development of individual or bum; » 
being becomes secondary. If the namt d 1 
the Ministry is changed, it would k f  
better. With these words, I support tkij' 
demands for grants of the Ministry.

[English]

S H R IA E .T . BARROW 
Anglo Indian) : I beg to move :

“ That the D em and under tl«| 
Head Departm ent o f Education h' 
reduced by Rs. 100.”  )

[Need to implement l l i i | 
scheme of ’‘Operation Black' 
B oard.” ] (1)

I

“ That the Demand under t l » |  
Head D spartm ent o f Education 1k| 
reduced by Rs. 100”

[Need to confer autonoffljl 
on Colleges.] (2)

“ That the'’ Demand under lhi| 
Head D epartm ent o f Education b(| 
reduced by Rs. 100.”

[Need to  implement tb tj  
N ational Core Curriculum.] (3)

“ That the Demand under tli(f 
Head D epartm ent of Education bt| 
reduced by Rs. 100.”

[Need to link Industrial aol| 
Technical education.] (4)

SH RI V.S. K RISH N A  IY ER (B a D g a lo i i | 
South) : I beg to  move :

“ That the Demand under Hi| 
Head D epartm ent o f Education b(| 
reduced by Rs. 100.”

[Need to  provide funds foi 
teaching regional languages i i  
N avodaya Vidyalayas.] (5)

“ That the Demand under tb(|̂  
Head D epartm ent o f Education li(| 
reduced by Rs. 100.”

[Need to provide compulsoij 
military training in si 
Colleges.] (6)
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'T hat the Demand oedcr tb* 
Head OepvniDeni of EJocatioo be 
reduced by R«. 100.”

(Need to provide fuodt for 
mid-day-meaU in all primary 
•chooU run by Goveromeot )(7)

••That the Demaod under the
Head Department of Educatloo be 
reduced by Ri 100 **

(Nc«d for 
mcourtiemeni 
Samkr«i.|(8)

fWtfkt more 
for leainhic

**That ihe Demand under iha 
Head Dcpartmenl of Ed^caiioo b« 
rWuced by Hi. ICC."

(Need to provide more fuodt 
for primary ichool buitdiofi lo 
rural ireA« 1 {9)

( TVmi fmtioa]

•OR PHUIRFNU OUHA (C ootal);
Mr. Chatrmaii, Sir. t riaa lo K»ppori the 
demanJt for g ru iu  perutntof to the 
Mmittry of Humtn Re«ouror« Derrkirmenf. 
No naiKMi can march forvard without 
rdticaiioo Th« backbone of a nation 
drpetKH on educaiioo. The foondiiKMi of 
•duH ed«K«t«oii and vocaiionai tducatioo

very tmportani. Fundi have been a*W>- 
catf<j aik) centm  have eUo been opened, 
but H M very orcewary to tpecially tee and 
watch whether fhe«e ceoirr* arc betng run 
properly or not From m? per»ona1 e i-  
perkrKe I have fcuod that all the«e centret 
are ncf functtonmf properly. Therefore. I 
will »octt%t the! the«e centree m«y be 
fvatualed at ahori intervtli. Sir, tome 
faodt have been allocaiad for »omen*i 
education and tome work hai abo been 
inHiited in this reepccf I will tpedalty 
<u9§eii the hon MinMer lo keep a watch 
that thetc fund* are propeily otiltted and 
the vtriout «chen»e« are propeily implement' 
cd. It mo«i be eiMured that the fifb
Bttaod th t oenirta rrfularfy tn6  pet proper
education and trairtiof otheiwiac il wilt be
a total wt%f«. Only fondt will be tpeni
but the firl« and women will not advance or
rrr^ttw .

Sir, much critidtm haa been made abnot 
(he *Navndaya Schooli*, H«r« I wiU uka
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one minute to natmte an fncidcoi of my 
peiacnal expeiirnce. Ir 1943 <b«fc i^ai a 
terrible famtoe in Bengal. Dbrmi that 
time wc had opetKd ‘Ashrams* for many 
daatiiute chtldien. Many tucb children 
came to ut from the tireeti. It it my 
ciperieoce that many of ibote children ate 
today ttandiog oo ibeir own feet.

t will (etl >ou mote thing that at that 
time one boy wat ptckcd up fiom the 
ttrecii and he ita>cd at my houtc (or too^a 
dayt. The boy wai aged 7 or 8 yean at 
that time. Some yeart later wc again taw 
him when he wat 11 or 12 yeart ok). We 
were attonitbcd to find that the boy had 
many talenti. He could tint, he could 
dance and he could patot. You will not 
belifve that *heri »c to<>k one of his 
paintrngt to Nar>da Lai Bo^e, he eidatmed 
‘where have you found tbit painting !
I wilt adcpi Ihrt child. He trained ard 
educated that boy. L^ter on in free India 
ihai boy got a good >ob to a collefe. In 
Ihit marner many bc>t and gtrls came to 
ut. In theie 'Na^odaya SctooU\ ttudentt 
thould be admitted on the bavit of their 
iniertifrt'oe ard lateni ta1*nt« only without 
any other comideration. The hon Member 
wt»o ipoke before me hinted that only the 
childreu of aff^jent and ii flueciial parentt 
will ultimately get admission lo theK 
Khoolt. Thu muit net happen. Talent 
and inirlh«ence thould be ihe only crilerta 
.‘or admiti)on to ihe Navodaya tchoolt. 
Then #nfy the dorrrant taler ti of the poor 
children, which it gotng watte today, witt 
alto tet an outlet for devtlopmeol and Ihe 
country will benc6l from ihat.

One more thing I will like lo tay Sir. 
There mutt be only ore uniform ly^tem of 
education in or>e Slate. In my own State, 
I rffret to u y , that two dtfferent typet of 
education are being provided at the primary 
•tage One it with Frgli^h and the other
il without English. Thi« will give lite to
two pet of citiirnt. Tho«e studying lo
Fnglith are the children of affluent parenit.
They will be able to get into Enfltth
•choob at they can afford higher coatt of
education. Tt'ey will go up in life, they
will gel hifher education and will grab the
hither pofit etc. The other type of poor
children will remain neglected and they will
not find a place anywhere.

♦Iha Spewh w m  oriaiaaDv u  b «
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In this context I will like to say that 

some very im poitant and momentous legis-
lation have been passed here in the Lok 
Sabha. The pieces of social legislation are 
o f the utm ost im portasce and they must be 
enforced in our society for removing many 
ills in cur society. But as a worker 1 have 
observed that these social laws are not 
being enforced or implemented properly. 
Therefore I request that this issue should 
be taken up as a peoples movement. This 
Movement should be spread from the cities 
and towns to the district sub-divisions and 
thence to  the villages. Unless we can take 
it up as a peoples movement, these social 
laws will not be able to remove the various 
social evils.

Sir, we have some provisions for voca-
tional training in our country. Some more 
will perhaps be provided. Here I will like 
to  say that those students who are suited or 
have talents for a particular trade, should 
only admitted in those courses. If  they are 
admitted just for sake of admission, then 
in the future they will not take to  those 
trades and their whole training and expendi-
ture thereon will go waste.

Sir, the basic scieotiBc education has not 
reached our common people as yet. We 
should arrange for that. In the end I will like 
to say that in our country manpower 
planning has not yet been done on a scienti-
fic basis. I will pointedly request the hon. 
M inister to  pay attention to this aspect. 
Much more has to be done for the women 
and children of our country. The ICDS 
programme is very laudable. But we will 
have to  try to  improve it further and to  see 
that it functions properly. The provisions 
for the welfare of women will have to  be 
further improved and strengthened. Unless 
more of vocation education is provided for 
the women, they will never be able to stand 
on their own feet. Unless the women of 
our country progress and develop, our 
country can never make any progress.

W ith these few words. Sir, I once again 
support the demands of the Ministry of 
Hum an Resources Development and con-
clude my speech.

[English]

SHRI M AURICE K UJU R (S undargarh): 
M r. Chairman, Sir, I  rise to  support the
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Demand Budget for the Ministry of Human 
Resource Development. Sir, I speak for 
the first time in the House, so, I do not 
want to go in detail about the new National 
Education Policy or for that matter rather 
the details of the subject. At the outset, 
I thank the Prime Minister for giving more 
fund for the Budget this time for Education 
in comparison to  the past. No doubt, 
Government has taken many steps and 
there are scopes in new Education Policy to 
uplift the educational problems and difficul-
ties specially in the rural and tribal areas, 
but, still, some lapses are there and I shall 
touch 'hose points o r those areas where 
more concentration is required. According 
to  the new N ational Education Policy, there 
is a proposal to set up Navodaya Vidyalayai 
in the country. N avodaya Vfdyalayas are 
aimed at providing opportunities to the 
talented children to develop their full poten-
tial, and to promote national integration. 
Such Vidyalayas must be set up in rural and 
backward areas, so that they will help to 
end the unhealthy social segregation which 
now takes place between the schools for the 
rich and those for the poor.

Poor parents send their children to the 
school, with high hopes and great asoira-
tions. But after completing their education,
these children are unable to get any employ-
ment. After completing a certain stage in 
education, neither they are able to go the 
profession of their ancestors, nor to worlt 
in the fields. Thus, they become a financial 
'burden on their old parents.

So, the syllabus in schools and college! 
should be such that education becomes not 
only degree-oriented, but also job-oriented, 
so that after the completion of education,
our boys and girls are able to work in-
dependently. This will solve the unemploy-
ment problem in the country.

With great concern, I want to draw the 
attention of the hon. Minister to a very 
vital point ; in the rural and tribal areas, 
many boys and girls leave their school) 
before completing their education. Among 
children who do so, the number of tribal 
boys and girls is more. In  rural and tribal 
areas, mostly the students give up education 
after Class VII. This is because of various 
reasons, but mostly it is because of the 
financial condition of the family or of the 
p a re n ts ., E ither the parents are unable ii)
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•cod the children for higher education, or
they engM^ thoee children in toa»e other
iocociie<iivini >obt. io order to tuppon the 
faisily Afuiocialljr. Slept should be taken 
to chek this Urve teak  drop-oot of children, 
by taking toch nteeturet at tncreatinf the 
pre-Matric tcholarthipt.

More rettdeniial echooU thoufd be 
opened in SC and ST areai. Free mid-day 
meab. bookt and itsifortm thould be 
provided to ihetc ST and SC uodentt, to 
that ihete •tudeots will be able to go to the 
•chooU. at leatt with their bare, eatential
needs for achoolint fulfilled.

I want Io make one point clear to the 
hon. Mmiairf ; io Oriaaa. there ta only ooe 
Agrioaliurat Uoivefitry at Bhubaitcawar.

In Weatcrn Orttta «^hcfe agriculiure it 
the main occitpatioo of the people, ihrfc 
should be ooe moce agricultural univentty 
e«ther in RuurkeU oi S4smbalpur. Tribal 
boyt anJ girli comc frooi backward and 
rural environcncfit and in those families 
moef of the parenu are illitefale eapecially 
to the tnbal families The rural background 
Of eovifonment ts ^ery backward; and that
IS mhy. even after complnlng a certain stage 
to aducatioo. tribal boyt and girls coming 
from rural areas or %illafts art unable to 
compleie in the natkmal level competitioos. 
Of coutM. HJme steps have b * ^  uken by 
the f o v r ro n ^ t  by opening coaching cenlree 
here and there Hut 1 wauld rc<|ucit the 
boo Minister to gt%e m en  atteotioa to 
thb Aeld aoJ open some RK>re coaching 
inalitutiocia: aiMl thoac coaching inatitolioos 
should be livirtg instilutioos •here SC and 
ST boyi and girls will get an opportunity 
to be coached for IAS. lf*S and other Staff 
Sdectioo CornmitftKKks In this regard, t 
would request the boo. Mioiaicr to open 
some such coachtnf ceoiret in Rourkela. 
Sundargath tnd  Sambalpur. Thia will help 
tribal studeou to be tuoceaaful in alt India 
level competitiooa.

I want to draw the aitctitioa of the hoo. 
Minteter to a few lapses tai adulf education. 
I have teen and viattad aome of the adoli 
education centrea. I have obaerved tbai 
they are opened locig bcfort but booki tod  
other thinga reach very late there, aay, after 
four of flve mootha. So. aome ttepa 
shotsld be uken  lo do away sHth thoae

The Inspectors, who are incharge of 
adult ediAcation, arc paid very retDune- 
ration. So, their remuDcraiiOD may kindly 
be increased.

With these words. I thank you for 
giving nx  an opportunity to speak on tbit 
subiecf.

SHRIMATl MYANTI PATNAIK 
(Cuttack) ; 1 rise to support the Detnaods
for Grants utnScr the control of the Ministry 
of Human Resource Development. Human 
resources arc perhaps the most strategic and 
critical d<*terminants of growih, yet their 
development has rtot received the required 
attention. The qualitative a&pect of human 
resources leaves much to be desired. We 
are glad that the budget proviaion h u  been 
increased from Rs. 350 crores to R». 800 
crores, which is an increase of 127 per cent. 
It has rightly emphasised the importance of 
education arvd implerr>entation of new 
educatiooal policy. Ccruinly. safKtiootDg 
half of the amount of the total amount tn 
the Siith Plan shc« t that thrrr is a purpose 
of stfKerity and there Is an indication of 
prioniy. Howe^’er, to ensure proper 
utilitation of the funds in order to achieve 
the ob>ecttve of the national education 
policy, the intention of the govemn»enf 
should be matched by the coordinated ad-
ministrative action.

16 00 brs.

(SlIRI ShaRAD DlGHb /m the Chair]

Why I am sayirxg so is becauac under 
the item *Secoodary Education', Rs. 59 
crores have been alKicated for the Central 
and the Centrally sponM>red schemes io the 
current year but apparently, only Rs. 42 
crores are likely to be utilised according 
to the Revised Estimatei. In the light of 
this performaoce. there should not be toy 
apprehension that Rs. ZS8 crores allocated 
for the same purpose io 19S7.88 will not 
be efTectively utilised. I would just like to 
u>  that the fioaocial allocated should be 
commeosuratc with the measurea to 
strengthefi the administrative machinery.

Sir. we have to achiere the untvenal 
primary education by 1995. It ii well- 
known that ‘Operational Black-botrd' 
requires a huge amount of funds. Keeping 
thit in view, H was assured perhapt to
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programme of action that the construction 
of essential buildings would be the first 
charge of NREP and RLEGP of the 
Ministry of Rural Development. Here 
also there should not be any apprehension 
that Rs. 600 crores allocated under this 
head to the Rural Development Ministry 
will not be effectively utili&ed. There 
should not be any apprehension whether 
this huge demand• of construction of 
primary school buildings will be met or 
not because the Ministry of Rural 
Development has gots its own priorities 
also. 

Though the enrolment of children in 
primary schools bas increased from 42 per 
cent in 1950- 51 to 91 per cent in 1983-84, still 
we see that there are vast disparities among 
the States and among the districts \'vithin 
the Stale as regards the access to schooling 
facilities, enrolment of girls compared to 
boys and the vexatious phenomenon of 
drop- outs. 

To have the intended impact on the 
thrust towards universalisation of primary 
education, concrete action will be needed 
at two levels. Firstly, the nine educationally 
backward States which together account for 
75 per cent or the children deprived of 
education, must draw up a 'Crisis Plan' for 
extending school facilities before 1990 to 
catch up with the national average level of 
enrolment of the children in 6-12 years age 
group. Secondly, for these additional 
seven million children of this age group, 
the transparent inadequacies in the basic 
facilities and consequently iu the quality of 
primary education available to the dis­
advantaged section requires to be tackled. 
lo this connection also, I must say that 
most important is the dat<1-based planning. 
Unless the data base of education! planning 
is improved, it will not be possible to 
quantify the dimension of remedial effort 
that is required. 

Another most important point is that 
we should think of the meaningful 
environment to be provided to a child. 
This means transforming the desolate bare 
face of primary school building,. For this, 
the school building must become the nucleus 
of social action. The curriculum should 
reflect the major concern and goals of 
aoclal action and tbia should also relate to 
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the requirement or the society. 
be developed as a Centre or community 
education which should cater to the 
caildren of pre-school age and the children 
of 6- 11 years age group and 11-14 yeari 
age group in the formal and non-formal 
schemes and also to the adult 
the 15-35 years age group. 

Now I come to the drop-outs which is 
mostly found among the girls, specially in 
the tribal areas. More residential schools 
inust be opened in tribal areas. For 
facility of communication, teachers recruited 
for tribal areas should be acquainted with 
tbc tribal dialects and should be required 
to undergo an orientation course to 
acquaint them with the tribal ethos. Those 
teachers who do good work should be 
encouraged by providmg them housing 
facilities and by creating promotional 
avenues for them. There is high drop-out 
rate. It is because of the economic 
backwardness as the children are often 
required to participate in the income earning 
activities of the family or to attend 
household chores with a view to 
mothers to participate in such economic 
activities. 

Besides, girls because of inferiority 
status and to attend household chores or to 
take care of younger siblings are deprived 
of education. In this case, it would be 
desirable for flexible school hours and 
timings of vacations so that such children 
may attend school after their other works 
and attending school does not prevent 
their pursuit of other unavoidable 
engagements. Incentives be given to 
motivate-in the form of free text books, 
supply of uniforms and provision of meals. 
Besides, attaching of Anganwadis to school, 
to help girls attending on their younger 
brothers and sisters is also very necessary. 
In the new education policy, early education 
is also being encouraged but more money 
should be given for early education. 
Otherwise more Anganwadies should come 
up and should be attached to the school. 

Non-formal education is more important 
because in this Budget also emphasis bas 
been laid. But the thing is that already 
we have got a feeling in the society that 
non-formal education is an alternative to 
the formal education. This feeling should 
not be there. Tbe . model of education 



293 />.C., 87-88— Mi/i. o f  CHAITRA 4.
Hutrum Re»>

cnvi»MC<l would occd the ioiegMtioo of 
difTcreot Miporvisory tyticfm created for 
the fom ui and ooo-formal aod AduU 
Educatioo Procramme. Such an lotcfratKHi 
would lead lo (be tireoiibcaiog of ihe 
tttpervitory cnecbanitfn ai ibc block level. 
Tbe tchool cotnpltx •ystcni thoutd be 
revived with a view lo tmprovinf 
%upeiviu>ry ecooomic fuidaooe. Tcacbeu 
of ihft noo'formal should be trained lo 
fttflci;on a« cffcctive lottiumeol of cbaotic 
ai>d a« Exteo«toe Officcn.

t aUo comc lo ib« Adult Bducaiioo. 
We arc tl^d lo karo that (hn fuocuooal 
liuracy of adultt »» bctoc fiveo impoftaocc. 
Befionioc has bceo tirade to lovite two 
Ukb cbildieo ol NSS li tbould be that. 
But credit »boukl be fiveo lo tbote who 
do work> Tbts mu»i be givto lo tbe 
tbape of bnA) grade* lo the e&amioaiioo 
aod inccoit^e to volunury afcocy abo 
should be lo the focm of fraot for 
coouructioo of permaoeot buildui$ aod 
uKCotivc aUo to irMtructors should be— 
racruitmeot in priniAry ichool of pn^owtKM
lo M»ptr%Mory tuffs

Curnculom special attentK>o,
Are* at>d oo.'upatK^n spcct6c
modules need lo b« de%el*>oM.

To er*d»rafi^ itliieracy. Iiterao
and socK>'«cntMMn«c programme should hr 
liolitd ar>d |faM  root leadership develop, 
mrnt sh^^ld be tbe roa>or thiof for 
devek>pn>enial rroframmM. Prof/amme 
for aduli e.iucarioo should he made 
oompvlsoey for all the schemcs and pro- 
fram m rt of de%r iopmecit

Tbe prooedt.r< for ohtaioint (rants for 
adult educauoo lo the voluntary orfanisa* 
lions ahould ht t»mplt6ed h > that iha work 
may not lufTer.

The special fea<tt«tf U of Navodava 
Vi^yalaira. W« have lo mobtlw* ihc best
reaouroc. rtaourcfi in human i«nm We
haw  m  Iderttify the b tti childrto ar»d meet 
inielllfent children in whom we feel they
will be able lo develop ihetnaelves in 
difTtrenf fields. So. Navodaya Vidyalaya 
will five this oppononi^y noi only to urban 
children but abo  to rural children, not only 
to the rk h  but poor children aho. It Is a 
Queat fof eouality and for quality* The
thloi It that 90% of the cdocatiOQ budtet 
toea lo the tspeoditure that li maHily for
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salaries aod other ettablishmeol charges.
1 would like (o say that tbe scope of 
mobilisatioQ of addilional resouicct in 
acooomically backward areas is limited. 
Therefore, they find uemendous difficulties 
in meeting the additional requircnoent on 
account of reforniulalioo of tbe new 
Education Policy. Unless substantiai 
CentiAl assistaiKe is Rvide available ana 
unlcM there u significant Central tDCCOtives, 
the exisiing gap in tbe held of educational 
status of the more developed Stales and 
that of the under'developed will continue 
to widen fufiber. Witb these words, ] 
suppoft the Demands for Human Resouicc 
Developroert.

SHRI SYED SHAHABUDDIN 
ilCisbanganj} Mr. Chairman, Sir» the 
Mmuter for Human Resource Dc\elopment 
IS a man of eriHitiofl and cuhure and he is 
a man of dreamt and vision. But be also 

my sympathtu becaufc he has tbe 
pUusibk mandates. He hat inherited a 
held of cpefaticn inhich it full of dis* 
paiittes and overlaps, cootradictiont and 
coofljctt of jurisdiction. He has not 
•o%<nted tbetn. but be ts virtually facing an 
anarchic situation in the 6cld of education 
due to almost sensclers expcnmenution that 
has gone on since we became iiHlependent. 
He has come to ut with a Natioruil Policy 
on ILducation and that it perhaps the Dboat 
impotunt conuibutton ibai hit Ministry 
has made over the iatl o c k  >eai. In the 
report be proudly descrtbts it as nothing 
lets iban a charter. I am afraid, Mr. 
ClMifman. it has still rrmainded nothing 
more than a charter. He ^tmply docs not 
have any scuioe yei. I am aware of the 
htfber allocation that bai comc to hit way, 
but that ceruinly docs not provide bim tbe 
wberewiihat. the reaour*:es, with which he can 
realise own hts dreams or the objectives of 
the policies that he hat enunciated on behalf 
of the Goveriuneoi. J have my dilfereoccs 
wtth him. Hit entire approach to the 
education which he reflects the elititt bias 
of the Government it going lo contribute 
to the accentuation of disparities in quality 
and even to the spread of educauon. li is 
not going to fill up the gap of the standards, 
it ia not going lo take us all lo the land 
of equality and dignity that Gandhiji 
drrami of. The entire education poltcy
ii deviating from Gandhiii's dictum. Wbai 
canrK)t be shared with the maaaes ia a taboo 
for aoyooe.
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Mr. ChAHcnan. our biggest challeflfes are 

in the field of prtnary educaiioo aod adult 
literacy. Todiy, we might tbiok of toiroducing 
oomputera. But w« do not you oo< Kjv« 
fuudi for blackboaidt 7 Uoi%tfr»a I nation bat 
bccooM a fait fadiog dream. Eflroimeot 
peroeotage-wiM U going up. But wtkat it 
the tort of edocatioo that you arc providing 
and wbat is tbe iofra«tructuie ibal you have 
provided 7 Tbe iituitioo bas beco dncribed 
well in tbe Houie on both «id<s and. there-
fore, there it ooibiog mw for me to de*i.'tib<. 
Tbe fact is tbat tbe entire prooru of enrol- 
meet, tba drop-ouis pattern and tbe lack of 
incentivei wbicb would com pei^K  tbe poor 
lead* if otily, to wbat I call a tuuaikxt of 
clatf tekcfion. iD it it where dtfferecuaticn 
seu in. Tbat where a bias is buil: into 
Ibe lyttem and 1 do4j’t s«e that tn tbe 
coming year or in the near futuie rb« 
Ooverntneot is go<dg to socn<bow r«duoc 
this gap*

Mr. Cbauman. in ifce 6eld of aJuU 
literacy, witb Rt. 50 crorcs, «bat are you 
going to achieve 7 There are cuuntriea wbicb 
have uaderukeo it aa a challenge aod they 
have b«en able to achieve reaults wuhin a 
imall span of time. We have loat 40 j t» tt  
and I do IMM know bow many more miliioc« 
who are born on our loil, who ai« our 
copatriou will live and die aa tilitcrttea. Mr. 
Chaitman. in tbe beld of secondary educa- 
uon, we all lament both tbe iirtrodiiciion, 
of a new elitiat biat as well as fr>e fact that 
vocationalisaiion bat t>ot proceei«d apace. 
About these Navodaya icboolft. I am tttll to 
•ae the results, t have my doubu, I had 
expreaacd my scepticism, Mr. Cbairtnao, 
when the matter was debated in tbe Houve. 
But what are the Navodaya schoola going 
to produce except a handful of individuals 7 
May be they cotne from vartous c[at*es. 
maybe they are trying to iniect new blood 
Into the ditocracy, but it still remains a very 
very atnall section of our people. And as 
for the universities, we see tbst the university 
aoeiM is entirely a situation of turmoil. There 
has been an utMven disttibution aod there 
has been an appreciable fall in iu  standsrdf. 
It has been a haphsiard growth which seems 
to Imply as if we do not know oar destina-
tion. We are produciog lakhs of unemployed 
graduatei, utkemployable graduates who do 
not know bow to make their way. Some-
times. Mr. Chairman. I am forced to think

is nothing abort of a natiooal conspiracy to 
contain youth power to emaiculaie yuva 
shakti and to redtice them to the servanu of 
a system tn which Anally, detnoraliaed after 
looking here and there for jobs they tt>d up 
not at a level where their edtk^tkxi shotild 
prepare for just auki<«g a livelihood.

Mr. Chatrman, now we h«ar about the 
autonomous cdk tca . Are we going to have 
two classea of educattoc. two siainUrds of 
education 7 Obviously ttie autooomoua 
colletcs are going to d<valu{ untveiiity 
education in the employment market aod the 
employert will chooae only those who come 
from weM kcvcwn coOegcs

Mr. Chairman, I ceitainly appiaciau the 
progress that hat teen made tn the (kid of 
technological education. But in tbe fteld of 
higher karnicg. 1 am aho awaie of ite  
sickness that ts pervading some of our 
iMtiooally known ioMitolions. What is the 
Minister goittg to do about reviving the 
lodtan Instituie of Advattcad S«ud'e« that w« 
built with such love in Sim?a ? U be aware 
of the sort of thtofs that are bappct^mg in 
the vario<ja Coutvcila of Research that «e 
have put up in the field of Social SctetKca or 
in tbe fleld oa fitslory 7 W'hat have tS«y 
bffo r/docfd to 7

Mr. CtAiimao, 1 do r>ot have much 
time, bul 1 must say a word about the 
coclent of education. The great failure of 
Indian edtic»i*oo bas been the failure to 
evolve an Indian mind, a natiocial 
cooftciotMneM. a human conactouaness, a 
consoouaoeaa in which we tolerate out 
difTereocci, in which we accept our divarsitias. 
Let us scrutinise our test-books 1 ki>ow a 
screening has been started. But thta has 
10 be dotve witb a great deal moie of interest 
than wbat bas been done so far. Let us 
look at ibe tmolunvants of our teacbsrs. Let 
lu look at their service cooditiom, their 
living cooditioflf, tbe'r working cotJitioos. 
Don't we want absolutely first-rate u k n t 
to go into our ediKaiional system 7

Mr. Chairtnan, I must draw your 
attanxioo also to the one queation that has 
been a matier of concern to many of ua. 
Tbe right granted to the minorities under 
Article 30 of the C oiMtitution to eaubliah 
and administer educational institutions of 
their choice is beitig slowly eroded, I would
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situation and to remove the  uneasiness in 
the minds of the minorities on  th is score. '

Also on the question o f m edium  o f 
instruction, the m other-tongue is being given 
a back seat, sometimes even the th ird  seat.
1 do not think th a t is correct o r is in 
consonance with the spirit o f ou r educational 
system or even of ou r freedom  m ovem ent 
or our culture. We m ust give the m other- 
tongue the pride of place by choosing it as 
tbe medium of instruction and  as the  first 
laoguage to be taught a t the school level. I 
know that the three-language form ula  is an  
Kcellent formula if it is honestly and  
sincerely implemented. I  know it still leaves 
a problem for the linguistic m inorities in 
non-Hindi States, bu t th a t is a  m atter which 
concerns only a very small group o f  people 
and that can be looked after in ano th er way, 
but this question o f m other-tongue is going 
to cause a national problem  unless we are 
going to take some helpful steps a t this 
stage.

Mr. Chairman, I will take a  few m ore 
minutes. About this D epartm en t o f C ultu re .
I would like to  m ention th a t  they have 
reduced culture to  tamashas, in te rnational 
lamshas and now even local tamashas. 
What are we doing for those who produce 
goods of culture ? How m uch cu ltu re  are 
we taking to the com m on m an ? W e are  
bringing culture to d arbars, we are  bringing 
culture from all over the coun try  to  D elhi, 
we are holding jam borees and  utsavas in 
Delhi, but what are we doing to  upgrade 
the cultural level o f the people and w hat are 
we doing for those who produce goods of 
culture and what are we doing to  transfer 
tbe heritage of culture from  one p a rt o f  the 
country to another pa rt o f the  coun try  ? I 
made a proposition to  the  hon . M in ister : 
Let the classics o f all Ind ian  languages be 
translated into all o ther na tional languages. 
But be pleads lack o f funds. 1 d o  no t 
think that any o ther exercise could  have a 
greater import as far as national in tegration  
is concerned.

As far as the D ep artm en t o f A rt is 
concerned, it has been given a  specific task  : 
to create a centre in the nam e of the late  
lamented Prime M inister. 1 d o  n o t grudge 
it. But it has to do a  little  m ore th an  th a t. 
As far as women and ch ild ren  a re  concerned, 
we do not seem to have any clear objectives.

o r enough resources o r  even planned
activities. W e have certain  welfare
program m e. W elfare is no t developm ent, M r.
C hairm an .

In  the  field o f  spo rts an d  y o u th , I w ish, 
we should  learn  som ething from  o ur 
experience a t Seoul. W e have to  b ro ad -b ase  
the  na tional am bit o f sports activities. W e 
have to  select o u r talen ted  children  from  the 
very young stage. W e have to  have ru ra l 
playing field and  I w ant th a t every P anchayat 
m ust have at least one ru ra l playing field in  
the  com ing financial year. I wish a lso  th a t 
in every P anchayat, one you th  c lub , a t  least, 
one yo u th  club, shou ld  be established in  the  
com ing financial year. I  w ould like the h o n . 
M inister to  pay a tten tio n  to  it.

M r. C h a irm an , I  w ill end up  by saying 
th a t we m ust have tbe  N a tio n a l E ducation  
A ct, in  o rder to  bring ab o u t un ifo rm ity  in 
o u r system , in  o rd e r to  create  a  sense o f
equality  in o u r system , in o rd e r to  have a
n a tio n a l syllabus, in o rder to  have uniform
standards, in o rd e r to  prov ide equality  o f
access to  the  educational p lan t, to  all
o u r C lasses to  all o u r people, to
all o u r regions, to  all ou r groups
because w ithou t equality , M r. C h a irm an , we
canno t have a  regim e o f dignity and w ithou t
education , we sim ply can n o t have
developm ent.

M r. C hairm an , therefore, I w ould say 
th a t  le t us do  aw ay w ith tb e  system  w hich 
breeds class consciousness; let us try  to  
rem ove d isparity ; and let us try  to  
in troduce un iform ity , equality  and  dignity.

[Translation']

SH R IM A T I K IS H O R I S IN H A  
(V aishali) : M r. C h airm an , S ir, the
M inistry  o f H um an  R esource D evelopm ent 
is a  very im po rtan t M inistry , D evelopm ent 
and  progress o f  any country  depends on the  
developm ent o f hum »n resources.

T here  are  several aspects o f  hum an  
developm ent. Since tim e is lim ited , I shall 
be b rief in my speech. I w ant to  speak 
o n  C hild D evelopm ent and W om en 
W elfare.

40 per cen t o f  ou r co u n try ’s popu lation  
consists o f  ch ild ren . T his p opu lation  is
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more tbao the total number of cbildrcn of 
all tbc African countries. Even then coo* 
ditioD of ibe children of our country it 
very bad as cocnpared to other developint 
countriet. Mott of the cbtldreo are sick aod 
very weak children are born. About 20 
lakh cbikSren fall vtctim to diarrhoea, 
diphtheria, teunus, whooping cough etc. 
every year. Thousands of children become 
blind due to dchcieocy of vitamin
A. The Goveromenf has taken the
resporuibility of protecting the
children from these di»ca.sei and to eosure
child development whK:h is a commendable
step. This work is being done under th«
National Integxaied Child Devetopmet.t
Programme. Attention has been paid to
providing nutritious food to expecunt
mothers, their health care and prevention
of various diseases. Proviiiona have been 
made to provide non-formal and pre-
primary education to chiidrcn of } years 
age. Arrangement ha.s been made for 
nutritious food for the children in Iht age 
group of 6 years and for their health care> 
Medical facilities have been provided to 
women. Anganwadis and Balwadis are 
being run to make these services available 
and to take care of the children. Balwad/s 
and Anganwadis are being run in Adivasi 
and Harijan areas on the b«sts of one each 
for a populfttK^ of 1000. As regards the 
Anganwadis. I am to say that in the ab«encc 
of mformatton about their location it 
becomes difficuU to reach there. It is my 
owQ experietK^, Recently, t had gone to 
see the Anganwadis. It was very difficult 
for me to rrtch there and after Rtaktng a 
lot of enquiries I was able to see ooe or 
two Anganwadr*. There the children are 
being given porridge etc. There arc a 
number of complaints against the quality 
of porridge. Insects are fourul in it. But
il is a matter of pleasure that It is proposed 
to provide wheat porridge to the children. 
Similarly, the rate of honorarium to women 
running Anganwadis should also be 
increased so that they may discharge their 
reapoDii bill ties with interest and efficiency.

Similarly. J had the chance of vtsiitnf 
the Health Centre*. A month back, when 
1 visited the Primary Health Centre in 
Vaishali, I found that there was paucity of 
medicines, rather the medicine bottles were 
empty. Similarly. 1 went to referral

hoapitals. There also modiciiMt were in 
short supply. But the reasons for the 
short supply could not be ascertained. Is 
it that the doctor did not place the indent 
or there was no supply from Cfovemnaetit 
side or the doctor did not feel the neceaaity 
of placing the iiHknt. 5 women loat their 
lives in a referral hospital, because anti 
tetanus injections were i>oi available there.
I would like to urge the Ciovernment to pay 
attention towards it There should be 
arrangement to look after the women 
running the Anganwadu. All arrangenteou 
are there at the Government ieveU but the 
arrangetnenls at the local level cantKM be 
said to be satisfactory. It was decided to 
provide vaccines under the universal im* 
muntsatioo scheme, but there is no proper 
arrangement to uo tt  it safely. Tberefofe, I 
would like to suggest that arranfements 
should be made to provide a refngerator 
to them. Similarly, there is a need to 
arrange psediatric coachings in the hospi* 
tals. As it is, eoiploymeot opporiunities 
have been provided and there is a scheme 
for this purpose. Id spite of (hat I vrant 
that thotc mothers, who are rearing their 
children, may be given light work so that 
they can bring up their children. They 
should be encouraged to run sptnoing 
sbheels so that they can maintain themselvea 
by spinning cotton yarn. Centres sh o s^  be 
opened at im potunt places where (hey can 
sell their yarn and maintain themselves. 
These shooU be operated on the pattern of 
the Dairy Milk Scheme ursder which 
people from villages deliver milk at (he 
coflection centres and then it Is processed 
with KientiAc methods aod sold. This 
will solve the problem of urtemployment. 
What I mean to say is that the more we 
pay attention tosra/ds child development, 
the greater will be the human davelopmeot. 
With the development os man. the coiuntry 
will march forward on the path of progreaa. 
The Ministry has so far doee commendable 
work. With these words I rtpresa my 
thanks to you for giving me time to speak 
and listening to me patiently.

[EnMiith]

SHRI SOMNATH RATH (Aska) ; I 
support the Demand. At the outset, I 
want to say that we arc happy that sre 
have got an efficient, learned, and 
knowledgeable Minister Shrl Naraalmha 
Rao who ia lo charge of this portfolio.
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Tbii •ducmtioo policy it roeaot to fight 
against poverty aod it it for all-rouod 
devclopineat. Our boo. Prime Mioifter 
hai placed much ttrcai oo it aod 1 will 
quote wbat out Prime Miouter taid »bile 
preteotiQg the Budget :

**To give a good itari to the oew 
policy, i have allocated at much at 
Rt 800 cToret foi education at 
compared with Rt 392 c to m  in 
I986-87, Tbtt mattive increate it 
another o# our rctolve to bring about 
an cducatKwal tranafonnatioo in our 
country."

He b4t alto tu n ed  one important facfot. 
J qooce :

**Stafe Ocvefnmenti have ibe 
primary retpomtbility for cducatton. 
Theee rrtouroet will tuprlement the 
dTofit of State Governmcntt’*.

Some of the bon. Membert have 
eipretted concern about ib« (Snancul 
conttratnti to implement the
policy. Thtt education policy, ttretift on 
national intagration, modrmitation, 
Navodaya Vidyalayat to tram teacberv 
tduH education. the formal education. 
Operation Blackboard. vocational
education— all tbcae will bnr\g back 
guaUtative reformt t would tuggr%t that 
cntDpultory tcbooling for boyt and gub 
mutt be implementetl. Education tbould 
bo given foe population tubilitalion. It hat 
alto been eKpceaeed bjr nMny eminent 
pertocM about cent per cent enrolment in 
primary tcboolt. There it r»  resource. 
There it no capability. Sir, education it a 
major input in the de^’tlopment. Education 
ibould be given priority.

Our Prime Mini«ter hat alto e«pre»ed 
hit anxiety about the financial conttraintt 
«khen be taid : "perhapt the Plinnirg
Commltaion feeh that the human rttource 
I t  not a reaoorce for Ihe development. It 
mutt do btiic rethinking unlett the 
Planning Commltaion realised tttai the batit 
of OQf development la t>ot damt ar>d power 
ttatk>nt and Induttriet but the people who 
■re going to build theee datm arkl run 
tbeae Hidutiriea**...

The New Education Policy bat been 
ditcuated more than oncc. I do oot want 
to go into the detailt. Tbit it in tbe 
Concurrent Litt. Tbe Central GoveramcDt 
cannot be a tad tpectator if the Scheme 
it not implemented by the Stiles. Tbe 
Central Governiueot too hat got rctponsi* 
bility.

Coming to Oriua State which it a 
very backward State, 1 would tay that 
there It much confuttoo about tbe imple-
mentation of the Policy in Oritta State. 
For eiample, in your State. Maharathtra at 
well at Oruta. tbe B.Ed. ciamioation bat 
created problemt. Tbe problem can be 
aolved by the Governmeni ittelf. But in 
Ontaa though there arc ceruio collegei 
to which concuncoce hat been given by 
the Government, tbe Univertity do not 
give alliliatioo. On the other hand, to tome 
of tl>c private coiktpet where tome Dittrict 
Adminittraior t% either Chairman of the 
Governing Body or the N!anagement. or 
thcir relatiom. affiliation it being given to 
(he«e ir>«titutioot. though they have not got 
the infrattnidure. Ultimately, ihe ttudentt 
ftufTer. Thit phenomet>on i« continuing for 
yeart. Evei> year the GovrrntiKn) comet 
out to kettle the matter; teleci tuch of the 
colkfcf to which rermanent concurrcrKe 
at well at aftiliatioft i« to be given but 
that It not carried out for obviout 
rcatont. Private collrgev grow like 
muthioomt Sludentt arc admitted in 
thote college* with high capitation feet. 
The> are allowed to appear in tbe examina-
tion^ but the genutrK col’egct tufTer. 
Similarly. ib« policy of the Central Govern-
ment It, tiK>tt probably, not unilerttood in 
itt proper perspective by tome oflkert who 
are to implement the tcbemc in Oritra. 
Their feehng it that thit policy tt not to 
expand htgber education but it it meant 
for contolidaiion only. On that tcore, 
they do not pay any importar>ce to develop 
tbe exitting collegei, leave alone ttaning 
r>ew OT>et 1 am coming from Ganjam 
Dittrict where there are mottly private 
college*. From the beginning there hat 
been no government college. In Ort9«a, 
if educaticm it imparted, it it only by 
private colleget. Government ba« not 
ttartad a tingle govemmeDi college 
reoently.
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Alto the poHcy difTeri from inatitotton 

to imtitutiofl. F in t of alt, they dccidcd to 
give aid to tuch private colleges which have 
completed 6ve years and they have givtxi
aid. But DOW they say. for further 
appoiotmetit of lecturers, one-third grant
will be given [after seven yean and two-
third after nine years, aod only tbo«c 
lecturers who are sponsored the Ooverct* 
mcnt arc to be appointed by the Governing 
Body of ihe prtvate colleges at a higher 
salary. How can these private colleges fui>c> 
tion in this way ? For (he tnformation of the 
bon. Minister ! may say that (he tuition 
fees and admission fees of the students of 
these aided colleges are deposited in favour 
of the Governineot EducaiKxi Department. 
And only Government*sponsored lecturers 
are to be appomted and to be paid by (he 
Governing Body of these colkges aruJ after 
seven years only one-third grant will he 
given. It ts impotiible (o function in this 
way. How can education be improvrd 
aod how can this policy be implemented in 
this way 7 The Central Oovernmeni should 
intervene. Permit me. Sir, to repeat tha(
Educatloo w m the Concurrent List. For 
the fault of any University or for the fault 
of any State Government, the students ot (bt 
people of that State should not suffer.

Similarly, the government policy was 
that, after three year*, for women education, 
one-third grant will be given. But there 
are colleges which do not get ic. I know;
I can nan>e the College at Bhanjnagar, 
Savitri Women’s College; for sii years, no 
grant has been given to the College.

Though Government has advertised that 
govemment land, if available, will be auigo- 
ed to the colleges, it ts not being assigned. 
Under these circurmlances. I would make 
this suggestion that when Navodaya 
Schools are being started, let the bon. 
Minister take the MPs into confidetKe and 
let their suggestions be considered. 
Similarly, while giving grants for culture, 
for tports, for games, to various insiita* 
tioDS« let the suggestions of the MP of 
that area be taken into consideration 
because instances are not rare when these 
cultural inttitotions apply for grants and 
it never reaches the Central Governcncni 
in time; it is kept somewhere; and these 
ioatitutioni are deprived of the Central aid.

So, ! would once again submit that (he 
suttestiooa lent by the MPs may be given- 
due imponsDce. This b oeccaasry for the 
impkmentaiioci of the sdieme becausa to 
tbts House we have discusaed this, we know 
(be mind of the Government, (be hon. 
Minister has replied. But when we 
approach the bon. Minister, for every 
matter if wc arc told to go to our State, 
1 do not think we can achieve our goal. 
About Navodaya School, the loteotton of 
the Govemmeot ts to give scope to 
mielligcnt studenti in (he rural araaa. Now 
(be advantage of higher educatkm is taken 
by the rich people and the common man is 
not abk to get it. Of course, the inten-
tion of the Government is very good. But 
if *e leave it to (be Stales, if wc kave it 
to (he Director to seiui (he report, then 
he will do as he likes. He may not do 
it also. In Oinaa, out of five uoivrritttei. 
one is the Agriculture University which 
comes under ICAR atki anuttwr is Sanslirit 
Univrnity. There arc three more univer-
sities and in my diitrki there is one 
universi(y— Berhampur University. There 
is DO syndicate or Knate. there is an 
administrator. Similarly in Sambalpur 
Universiiy (here is no syndicate ot tenote; 
there is an admmistraior. 1 (hink ioda> 
or tomorrow there will be another 
administrator m the Utkal University 
aho.

Who are these admmnirators ? Arc 
they men of kammg ? Have (hey got 
anything to do with educatioo 7 Some 
bureaucrats are posted there. Tb»e 
universitKs are nneant not to be itkstttvtioos 
to conduct only eum inatkm  and gtv« 
degrees: but nteant for research In ibe 
language, art and culture of that region.

I want to invite the attention of Ibe 
Hon. Minister through you to the fact that 
UGC has given a scheme lo Or»ua to have 
a centre in any of these three univm iika 
for research in women cducatkMi. Only 
the Berbampur university has given the 
scheme. You will be surprised to ktiow 
that two other UoHrersitiea—Utkal and the 
Sambalpur— did riot give any scheme ar>d 
Government of Orisaa has not forwarded 
that scheme to UGC. Tbai is tbe 
probkm. As a result of this It ia tbe 
peopk of Ortaaa. tbe children of Oriaaa, 
who have suffered. Let them not suffer, 
they should not suffer. So, I ooca again



1at the 
given­

·or the
ause in
: know
e hon. 

·n we 
every 

State, 
goal. 

Lion of 

fk to 
f;. Now 

taken 
man is 
int�n­

ad. But 
leave it 

then 
no, do 
ersities, 

which 
S,rn�k r i t  
univc.:r­
is one 
There 

rP. is an 
Tlhalpur 

senote; 
today 

another 
1iversity 

9 Are 
1ey got 

Some 
These 

titutions 
1d give 
in the 

.ion. 

, of the 
'ac:t that 
to h;,ve 
versities 

Only 
iven the 
J know 
and the 
ne and 
.-w;!rded 

is the 
is the 
Orissa, 
�uffer, 
;;glllU 

30S D.G., s.-·88-Min of 

Hu111a11 Res. Dev. 

CHAITRA 4, 1909 (SAJ,:,1) n.c .. s :--ss- Mi11. of J06 
.I iu111a11 Res. Dei-. 

request the Hon. Minister to intervene 
because we are here to iTTJplement the 
schemtl We are not here to carry cut the 
whims and fancies of any individual or any 
person. 

These univ ersities do not submit the 
utilisation certificates to UGC in time. So, 
the UGC is not giving furtber grants and 
the uaiver,ities are deprived of getting 
grants. This has become a regular fra ture. 
There must be some supervising agency to 
iee that the amount gi,en in the budget 
would go to all the States, and the 
Universities and the State Education 
Department should be activiscd and asked 
to implement these policies. Unless there 
is some supervising agency, aod we depend 
upoo the States to function as they 
like, I think these policies cannot be 
implemented. 

The nation should grow. It is of 
national importance. It is not of any 
particular region';; or stat�'s importance. 
It is of national importance as the Prime 
Minister and the Hon. Minister hav:: stated 
in this House. What is required is 
Implementation; funds are not w:rnting, 
So, while carrying out the ir.-;plementation, 
I would suggest that the underdeveloped 
and backward states �hould be given due 
impo1tance given rriority and fund� an:1 
1teps should be taken for implementation of 
ill these schemes, 

[TranJ/ation] 

SHRI P. NAMGYAL (Ladakh): Mr. 
Cbairmao, Sir, while supporting the dt'mands 
for grants of the Ministry of Human 
Resource Development. I want to express 
my views in this regard. Through you, J 
also want to congratubte the hon. J\·1inistEr 
aad also our leader Shri Rajiv Gandhi for 
formulating and implemen:ing the New 
Education Policy within a \'ery short p�riod. 
Much emphasis has been laid on universali­
satioa of elementary education which we 
can hope will be very beneficial for the 
betterment of the country e5pecial!y for tho�e 
students who live in the villages. At the 
same time, there is a programme to open 81 
Navodaya Vidyalayas in I 91l6-87 under the 
New Education Policy. 60 such schools 
have already been opened out of w�,ich one 
,�bool ha� been opened in my constit11cnr.v. 

I \\ant to thar,k !h� !i"n. M1t.i,1er fut this. 
With !he C'pL:llng of the,e srho(lb, the 
expt:ctations ...-·f t!:n�c· p:1rt:i::..: : 1cd c! i!::ren 
will be fu!li!k(i: ,·, 1,0, 1h. 1ugii Ct'\: 1\'11!}.�, arc 
depr;ved cf th· fJL·il:!y t>f �Jucat:01 :. T�e 
policy f1a1,:ed L.>r ,1.l;ni,�i"n rn the;e 
schools is also very cun111,t'mLible. Under 
this polii:y. GO pd cent :::i,d,ircn wiil [,e 
taken from ru1a! a,eas anc o.10 per cent !rum 
towns and cities. B:Jt one c,!1Jcul1y h:1s 
been noticed in it th.;t t!:e '!.;:.<.Jard of the 
rural children hw; l:c(',, r rncl'll ,it f':,r with 
the ali lncl.� kvc:1. As a result, children 
Jiving in l'ai-flung and rll'al a,eiJs (!,; 11ot 
come upio the expcctat:nn ,1ild <:•ut of 100 
children hardly 50 ch:Ur,11 ,·0:1,t f o rw:,rd. 
I would like to su!-".':e,t in !Li, connrc:i,in to 
provide one n1orc chanc,:; tr, rhe s:::dn,t, 
who have faikd in the te,t "ir!J a margin of 
few marks only. Th,·y m�y be given one or 
two months coaching bc:fore takir.g the test. 
It will be hdr,ful to you �t ihe time c,f 
implementing )Our PfOl'L:mmc.;. '{ou sh,,uld 
pay atten:ion tow1rds it. 

Sir, so far as :h.� quoticn of education 
in Jarnmu and Kasl!mi1 is cc:,cerncd, ttlu­
cation is fr�e upt·J c'cgrc·.: lc'.el thne and 
almost in e.vcry village ti.ere is a sci o,,,,J. 
13ut I am of the \ icw i!1,it tl,e scl.ool., are 
there just f,.,r nar,1cs..ke. ·.1 hc.1c is no 
schc,ol in rc,;l sense. There i, ;1,, foCil:ty, 
no black-board, ric� 5-.:hc:ol buildi 1 ·g, no 
space for the children !o ,·it :•n:i nn chairs 
for the kachcrs lo si,. "j be chiJcir,:n take 
their lessons by sitti:;� on the floor. I ,,m 
of the view that !his m�tt,·r ,-. ::: rc,t ,, :.ere 
it is and we .:annot nn,ch fo1wa1J. Tl i c1e 
are �cveral s:nall vilbi:,r, in my co,:,:;i1uency 
where 10 lo 15 f,imilic� li,r an,I 1J;,:re arc 
not more tlian JO to 15 chilurcn in thei:e 
vilbf!es. There a,e �cliPc>l• i:1 these ,·ill,.ges, 
but there arc no tca.:heis ar,d if there are 
teachers, thrre is on,} ;; �ingi.: tcacL,;r ,., ho 
is often absent b?cau,e d1ese :nc v�ry n::note 
areas. I l is a \tCry good S( l;cr.;e as you 
hrive the prrpramme ,Jf pos:i1,g r,,·o lcach�rs 
now. Wh:::, I ftc I is th;;! schoPls in wh'c;h 
single teacht"rs do i;0t ·:ra,·. Jc1uble kachns 
will be r,ostec ;11,d it will he ,·ery brneficial 
to further th� studi,·s of cli;ld1cn. I express 
my th3ol-.s to you fur this . 

There u� s-:,·eral rcmr:tc ;ire,,c in 
consti111enc.,-. Theie are 5(! to (.0 
villages where OP!y one to two 0r 4 

r.·y 
�uch 

lo 5 
fam;Jies l ive. It will n,-t be rmsit�:c en the 
part. of th� G0vi:r r11r,t'"t t0 oncn n �cbool i 'l 
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each of these villages. But the cbildccn of 
those villages have got the right to education. 
What are you going to do for this ? How 
will you provide education to the^e child-
ren 7 [ would like to suggest that you may
plea^ conitruct residential hostel« in every 
diiirict headquarter or at centrally located 
places where these children can be admitted. 
They may be given educational facilities at 
these places. The number of »uch 
children is not more. But thc«e people 
belong lo remote areas. They live in 
border areas. If you can provide hcMtrl 
facilities to provide education to such chikt* 
ren as per my suggestion, you will be re* 
membered for ever.

So far as the question of scholarship is 
coac;rned, there arc a number of profram* 
mes. Scholarship is being received m our 
border areas. Differeot kitKls of scholar* 
ships are being given such as ment-cum* 
poverty scholarship, border area scholarship. 
But (he amount of scholarship is so less that 
it is of no Secondly, the icbclar«hip 
amount is disbursed in lump sum. If ihts 
acholarship is given every month, 1 feel, it 
will be more beneficial. When lump sum 
payment is made, parents utilise the money 
on purchase of commodities of daily use 
like tea and %ugar. Children do oct get 
any benefit out of it Children cannot 
purcha>e text hooks, exercise books and 
meet their other requirements out of that 
amount. You may, therefore, arrange to 
disburse the scholarship amount every 
month so that these chiklren are bene-
fited.

I would like to speak a few words 
about technical education. You have 
provided the facility of reservatioo far those 
who belong to weaker*sections. scheduled 
castes and scheduled tribes. Their children 
more or less get some seats in technical 
institutions. But in our area there are 
communities which live in hill* and whose 
cooditton is worse than those living ia 
plaint. Since they do not come under this 
category, their children cannot get th« 
facilities of technical education tod traininf, 
because they cannot compcte with others. 
I would like to suggest that the Human 
Resource Departn>ent may reserve some 
seats for talented students frotn hill areas.

medical, engineering and other technical 
disciplines. I request,you kindly to consider 
these points.

A« many as 250 children died of 
measles this winter in my constituency due 
to nonvaccinatum as no doctor was avatla* 
ble tbere. In my constuurncy ?0 posts of 
doctors arc lying vacant. Our childr^ are 
tK>t being vaccinated and the doctors of 
Jimfflu and Kashmir are not «ilHrig to $o 
theie So 1 would reqursi you to reserve 
seals for the stttdeots of mv con»tituca.y. 
The Government have Uunched m massive 
proframm« f ^  the training of teachers 
whK'h is a commendable step. But I »ouM 
request that the teacbeis. and other pcrson- 
t^l. connected with scientiAc rrseatch, 
engineering and medical researv.h. agrKulture 
and veterniary shos^ld be given runmrg 
grade At the salary of teachers is very 
less, they should be given a running graJe 
They should get an of>portuniiy to rue upto 
the pmt of Head of the Oepartrrvmt; you 
may, of course, rut an rflkiency bjr in the 
middle of the grade, so thst there ts no 
stagrustton. At the moment qu«hfted 
persons do t>oi take lo leaching profession 
and they opi for other services. T>efe is 
need for qushfted le*chers lo fake up this 
)ob. Fof lh»s you wd! hste to g »e them a 
running grade.

There is a scheme for the s!ud> of 
Tibetan literature in the Orp^rtrrfni of 
culture. It is going on at a very slow pa :̂e. 
It should be accelerated. In earl«r days. 
Nalanda University was a rencsineJ instt* 
tution in the world for the study of 
Sanskrit. The literature which escaped the 
depredation of the Muslim ra>ders h;xJ been 
translated into the Tibetan tangusge quite 
earlier. N^w It is betng rcotramlileJ but 
the pace is very slow. This should be lo<^ked 
into.

In the end, I will deal with the sports.
I am very grateful lo this department for 
inviting the students of Ladakh for training. 
Our students can excel in every Acid provid* 
ed they arc given the facilities. If ihey 
are encouraged, they can show good 
performance in mountaineering track-and- 
field events etc.

Mr. Chairman, Sir. with these words I
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ftuOicicnt itoic to ipeak tw i 1 iuppori tbe«e 
D caunJs for C i«nu,

SURI GIRDHARI lA L  W A S  
(Bhilwifi) : Mr. Cbairroio. Sir» 1 luppori
the Dcniatuli of tbc Miotttry of Hunmn 
Rcu)uroc Dcvelapnicot «Dd wouM like lo 
iliaw (be mitfodoo of ibe boo. Miuutcc lo 
lomc poioti.

Raj«ilb«o it a bAckwaiJ Suie. I bad 
dealt »ifh ibit uiuiiioo »bcn ibe HcmM 
wat b^vini UtKuuioo oo ibc eJuc4(ioo 
policy. Half of the area of Rija«ibao u  a 
dc»efl. One fourib atea u  bU] area aod 
ooly one founb area ikbicb it near Dclbi u 
tOfl>e«b9i dcvcijpcJ. lo ibii way threfl 
fourib arcA tt loully b«ck«ariJ. VJoikr 
tbetc cticauihUncct uaU ^ aiUuuim it pawl 
lu III klcvclopmcoi. tbcrc i,«o be oo deve-
lopment of iba( area pafticularly lo ibe 
(icM ol c Jucati.m. Tb« oibar bou. Members 
htv? expbined ibe deplorable cooditioo of 
primary t^booU tbcrc; to 1 wouUl ool like 
to rcpeit u. Tfie primary t^boolt biv’c oo 
baildiDc*, oo pl«cc foe tiitiO|» oo »ritio( 
ar>d re^d.^g material aod oo blaUboardt. 
Noi on1)r ibd coodiuoo of primary wb^jol u 
deplorable, but the cooditioa of model 
wbOvjtf li oo good at well Tbc Higher 
Sxondary S.hooti alto tack puoca buildingt 
aud tbey are fjaog ibortAgc of ev«rylhms 
Oar bon Prime Mtoiticf bai paid dua 
aitfnlion towardt cdocatioa bul tb« alio- 
Citiofi maJc it not tufTuient. Juti oo« aa 
boi Member from Madb^a P^adctb w4t 
•peakiog He ttid  that a^Mt Hi. 400 to
Rt 5<XI crore it needed. Tb« r«Qutre«Dcot
of otbtr Statet tt alto ftlmoti tb« t«<xie.
T u b  State ncedi Rt. ?00 lo Rt. 700 crorct
to m'ci tbc MberTwiihal of education.
Otherwite tt it not poa»tble il uchievc tbc
largci. Urilcia allooittoo tt madt oo »ucb
a heavy ib« tundard of edtKanon
caonoi be ratted lo ib* dctired ejiiCDt.
The allocation of Rt. S2) crorrt ia not
tuffWicnt lo implement ibc ichcme. Tbc
alltxation ibould be ir>CTeatcd to  (hat wc
may be ablt lo make proftcat io the 6eld of
education.

n o o h r i

I would like lo draw your alleniiofl 
towardt ihe op«nmg of Navodaya Schooti. 
The buraaucrati litien neilber to our oppefti 
nor to youri. The Dialrict Educatioo 
OtBoer* tbt Deputy Dtrtctor or tb« Director

or (be Education Secretary of tbc concerned 
area would decide at to wbere the Na%odaya 
School would be opened io the Pailiamcmary 
comiilumcy. Tbc Member of Parliament 
bctooging of (hat area would net ha\e any 
tay io it. Tbc burcaucra( dort nor belong 
to cut catcgoiy bu( >ou belong (o cur
category and even then you igoore us. It
ii definitely unforiui^te for us.

SHRI P.V. NARASIMHA RAO :
WtkctKYcf the Govcrnmcot initiatet or 
undertakes any tcheme. bureaucrats at »ell 
at dcmocratt ate needed to carry on ibe 
work.

SHRI GIRDHARI LAL W A S  : 1 am
making tbit tubmtuioo because democraii 
ate not there. ] had requested you, tbc 
Minittcr of State and (he Lducation 
Secretary at well. Tbey taid (bat tbc 
dccuioo taken it»crc woulo be »cccpted.

SHRI P.V. NARASIMHA RAO :
Tbit thing iKcdt tome undcrttandmg. 
Suppote if two padumentaTy coo»(ttuenvica 
fall in ooe ditirict. wtut cao we do in tucb 
ctrcwneuocet ? Should wc ai range a 
wrctiliog bout between tbc two.

SHRI GIRDHARI LAL W A S  : 
My cooatituency fallt in a tingle diiiric(.

SHRI P.V. NARASIMHA RAO : 
Leave atidc your it^ue. Tbit cremtea 
ditbcuUy. tha( it why we litten (o the Slate 
Goveriuncott.

SHRI GIRDHARI LAL W A S  : The 
Edocaiion Secretary belongs to my atea. 
He wiU open (be tcbool wherever he like*. 
He would not open the achoolt where 1
like. You belong to our fraictcity and
even then if you do noJ bear ui, it would 
not be proper. Preference tbould be given 
10 our requctt. The requett of an M P. 
mutt be treated with due retpect. Of
couna. if our tuggettion ia not jutiihable, 
it n.ay not t>e accepted otberwtae it thould 
be given due weight. Navodaya icbooU 
ahould be opened at tbe placet where we 
tuggett.

At regardt (he Model Schools, there u 
an apprebenaton that only the children of 
high upt would be admitted In thete
•cbooU. Wa have oppoaed tbe cooccpt
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of public schooli. Two typc« of insiiiutioo 
should not be run io ibe country. The 
children of bureaucrats bccome I,A S. and
l.P S. of!i:ers after recerving educaiioo in
the public scbodt whereas our children
do not enjoy this privilege. There is need
to discard this system. The boys from
rural areas can never j«>in such important
services. I would like to say that only
children of high ups should not be given
admission in Navodaya Schools proposed
to be opened by you. rather admtssioe
should be given to children of the poor,
the Scheduled Castes and (he Scheduled
Tribes and children of unimporiant people
like us so that the people of villages may
get maximum benefit from the Navodaya
Schools.

regards college education, t would 
like to submit that there are three 
universities each in Jaipur, Jodhpur and 
Udaipur in Rajutban. The Rajasthan 
Government b-ss announced opening oi 
three universities. Already educational 
institutions are runnirtg in Ajmer. BtkarKr 
and Kota. So I would tike the onimsifiea 
should be opened in these centre* 
to (hit the peopte of the whole 
Rajisthan may get equality in the matter 
of education and they get equal benefit.

The University Grants Commisaion 
should release more furvds for univer«itica 
in the backward areas. The Comm lo-
tion is releasing furuls to univertitiea 
which are already io existence and whtch 
•re going to open. More funds sbotild be
released to r>ew universities so that the
standard of new universities is ratned to the
all india level and our children may gel
good education and becoroe assets for the
country and not liabilitiea. The Govero*
ment should do son>ething in this resptct so
that maximum people are benefited.

In the course of my speech on the 
education policy I had said that aUmiisioo 
must be restricted in the colleges. Only 
those students should be given admtssioo 
in the colleges who have secured first claia. 
Students like me, who have secured second 
division on third division and who indudge 
in agitation ten months a year, should not 
be given admission there because if 
admission it fiveo to such itudeots, il wiU
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disrupt tiK sitidiet of studious students and 
the atmosphere of college will be visitiaed. 
You should, therefore, set up one open 
University Id  each Stale, so ihjti the 
students who merely want a degree may 
obtain it by studying privately. In this way 
the scrioirs students sirill be able to get a 
good atmofpbere and study properly.

In our country, (he condition of gif Is* 
education is very poor. In Ihii matter, 
Rijanthan is very backward. 1 bad 
requested you about this earlier alto, but 
there has not been any change in (he 
situation. During ihe last two years, the 
girls in Rajasthan have not got any 
orportuo'ty to march forward in this Acid. 
Under the »ew education policy, (be 
Central Govvmmeni should allot special 
funds to the Rajasthan Governrrveni so 
that girls io Rajasthan could nuka 
progreaa id  the 6eld of education. In 
Rajaathan it b difficult to impart eJucatioo 
to the boys and it becomcs even more 
difficult to educate the gtrls. Therefore, 
special iocenitves should be provided to 
them. I would like to submit to >ou to 
make special arranfetnents for this.

Under the 1 0 2  scheme of ibe New 
Education Policy* vocational educatioo 
should alto be started. This scheme of 
providing vocational edtication is very good, 
but (be Slate Governroeots do not hive 
suflicieni furuls for imparling luch 
educatioo. The State Governments ftnd 
it very dtfflciili Co run even high h:booia 
and Secoftdary Schools. At some placet, 
teachers are not being paid iheir salarks, 
at other placet, there is no school building 
and yet at another pUce. some other 
facilitiet are lacking In this wa>, many 
shortcocningi are there. How can the Siaia 
Oovei^mcni succeed io their laik unleta 
they arc provided adequate resources for 
vocatiooal education. Have you even 
cotMidercd this point or oot ?

To make this education policy a succeat, 
you should take tome cor>crete stepa to 
provide more funds, only then this work 
would be done properly. Similarly, 
technical education should also be
imparted in our country on a large scale.
The country, which imparts exienaive 
tecboical education, will have more
enfioeen, coore eotrepreoeurt aod there
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will be more pcr»ooi woiking for 
ttrcngthcoini the cconoroy of the country 
•nd ii wilt also develop « rtpiil p^ce. 
At present tcant Attention is betng p«iJ 
towards this and a  necligible number of
techoiciS colleges have been opened.

SIIRI VIRDHI CHANDER JAIN :
(Barmrr) : The technical people »ho  aie 
aheady there, are ooi getitns emptoymeol.

SHRI GIRDHARI lA L  W A S  : You 
should t>ik to (h« hon. Miniiter for 
prosidiog empto> merit to them; he would 
fake actton in thii dtrcciitm. You would
alio dcmind that a le^hni^al colU^c be 
opcocd lo your cooMitueiwy. Btii )*>u »ie
oppcH'Cif (Tiy demand. He is very selfikb. 
HfitffuptUftH)

SHRI P.V NARASIMHA RAO ; T*o
diairtcis are clashing

SHRI G m [)H A R l t .A t  W A S  : 
There IS DO qucsiK>n of cU^h. There arc 
two different points.

I wai subniittirg that more techriicat
coikges ma) be oper>eJ.

In the end. 1 would Itk to make some 
submissions about sports, Ihere arc sery 
good swurmers to our Shahpuia art a. 
Ibis a 'fa  IS at tbc top in this rryaid in the 
entire Ri>astban. I would like to etptrss 
my thanks to )ou for prov<dtng Rs. one
lakh for coostructtng a swimmirg poot. 
It has bsen comuui'ted also, but the
mftihme for cleaning the swtnimirg po<'l 
costs Rs. 1,50.000 ard  in l^e abwrce of 
such a machine, a lot of dtOwulty is bctng 
faced thete. I wocld. tbrrrforr* requrst 
you to sanction aJdiitonal fuPvH of
Rs. 1/0.000 so that work covld be carried 
OD properly there, Similarly, there is a 
v«ry large playground in the picmisves of 
M'gbcr Secondary School. Shahpura and 
they have demar^ded a sum of Ri 5 lakhs 
foe comlructirg a large sport* complex so 
that a stadium and other facilities could be 
provided there. If this sports complex Is 
(orutructed there, the childrco would get 
the ret^uired facilities.

I would like to submit one moie thing 
■bout sports. In all the Selecttoa
Commiiiect, a lot of pcrtiality is ihowo.

That is vkhy we arc being defeated at every 
place, wheibcr it is hockey or cricket. We 
are defeated by Pakistan quite often. Our 
standard of games is deterioratiog 
contioucusly. 1 be main reason for ibis ia 
I hat our mode of select ioo is not good. 
b>en (be pla>eis a;e not given any
opportunity to play together and a team
is selected on an aJ hoc basis and sent (o
participjite in the touinaments. Tbc
result IS no te^ni spirit is developed among
them. That » v̂ hy »e are defeated in
sports' events and w; are humiliated.
Ibcitro ie , sr«cUl steps should be taken io
this direction. Outs is a very large country
ha\irg  a population of 7S croirs and
despite that »e are rwt able lo prepare
even eleven g.H>J sp^>r(tpersooi. It ic a
sety un^ntu'iate siiuatioo. Therefore,
special attention should be paid in tbia
direc ion ^o that the piestige of the country
could be raived high.

With these words, I support the 
c^emanJs for grants.

[Ea . //>*)

SIIRI PARAG CHALIHA (X^rbat) : 
Sir. In my la*i >pe<ch on the L>emanda 
for EJucattor, I had exptcssed my deep 
admiration for ihe eiudition and for the 
administrative actnien of the Minister of 
fducaiion. Bot be is also a Minister m 
the foliiicat system. It is for him to see 
which asfect of his career out'W'eighs 
vh ch other aipecf. I am sorry I have to 
be a little critical about fome of tbc 
actions which have found expression in ibe 
Arirual Report of his Mmistiy. Whal 
1 hsYf «een ii that due err.pbaMa and due 
consideration for the higher a^pecls of 
education, in respect of higher educilion, 
have not been given.

To cite one instance, the UGC, which 
has become the guardian angel of higher 
educalioo, I am sony lo have to stale (hat 1 
have the experiepce cf founding a Premier 
College and being Ms Principal for 38 years, 
What I hsd experienced in ihcte long >eaia, 
has all been overshadowed by what I have 
experienced in the Courae of my one year 
as a Member of Pailiameot. It seemt at if 
the Chairman/Sccfttary of the U.G.C. 
doea not care to reply to the lettera of 
cocDplgioi of MPs or Ibeir auggcstiooi. Tbg
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man at ihe hctm of affaifs may be a great 
scholar. To be a scholar ts one thing, but 
to run a big institution. *hich ii the guardian 
angel of Mgher eJucalion U juil another 
thing. We have heard and beard very ladly 
that corrvption has become rampant 
parficuUtly in the middle stage of the 
UGC.

17.16 hri.

[ M r  D E FU T i '  SpEAKtR **

T*ke the faculty improvement pro-
gramme. Ev n iome grants to »on>c 
colleges of the universities «te given only 
after a good deal of persuiSK)n here loc4lly 
by represeritattves comirg from fjr off pL.»ccs 
like Auam and so on Sj , 1 rcqjest the 
Education Minister to look into this 
affair.

The Mchrotra Cofnmii^ion Report and 
the high amount of t ôve *hJt it took—more 
than three )eafs — it a p4inter to the 
IfKflkicncy Ihat ii gomg on ther*. Tr>e moit 
uddening effect of the Repot t u  tbe absolute 
apathy oo the pirt cf the authorities towards 
the lecturers of the colleges and uojversjttes. 
You will be surprised to know ibat tbe Kale 
recommended by the Mehrotra Committee 
for a k ,tJier is 700 to ^tart with, which 
is lower than tbe scale of a Higher Secondary 
School teachcr in Assam particularly; there 
It tt Rs. 850. But tbe Mehrotra Committee 
has put it at Rs. 70^ whtcb was tbe ongir>al 
acale recommended in the earlier report 
more than a decade ago So. this aspect 
speaks volume about the incfii;ier>cy, about 
incoosideralioo for th: ccllegc iracben. whik.b 
form bulk of the lea;hir.g community for 
Ifflpirting higher educitton. I implore upon 
tbe Education Minister to see to it.

Tbe report is one of alienating people, 
ind distorting tbe very purpose of admintS' 
tration for higher education. So, I, once 
again, beseecb upon the Education Minuter to 
be •  little more cotweroed about the higher 
education ai guided by that august body 
known as the UGC.

About the Indian Institute of Techno-
logy, only recently a high power commttiee 
went ioto every aspcct of its fuoctioos. Now,

(hey have made certain racommendatioos. 
Here is a coocern where the natioa paid to 
the tune of over Rv 40 crores only lo run 
5 ITTs But (be report is quite revealing: 
very small percentage bas been absoibed m 
the research and dcvflopment wben the 
bulk of it IS going for Master Orgiees, in 
management— Master’s Degrees in liutinesa 
Manafcment and all that. So. there must be 
K>noethin« &ihy abcmt it. One student said 
that our laboratories are not updated; our 
leaching methods and other facilu^s arc 
not updated. So, tht« particular aipcct las 
got to be looked into, bec:iuie we canriot 
afford—poor country like ours—to let our 
very prestigious ins(ituiioO) go watte.

About Ndvodaya I do not wmt to go 
deep into tbe matter. My only rrq ic»i lo 
the boa. Minister is to ice thit kt N«voda>a 
School t>e not nterely a duplication of ttie 
hrgh ivory tower publ>c schools, kt n4<( 
Navodaya rrwan starter of cverytbmK ihat rs 
Un‘lr>dian; let rwt Indian thought, lod an 
tradiitoo go wnte. not that. We want 
Navodaya Scbo«>l4 to be real Navoda>a anJ 
for that tiic NavoO^ya S«bô >)s %hou'd be 
experimented not in Delt>i, Calcutta, Majrai. 
B.Knbay, Guwahati and such ottkcr ciiies 
but It should go deep into tbe centtn where 
tbe peopk live. Ihetefore. I wruU very 
much welccHTK it. ( orlunaicty rr 
unfortunately, in my State r»o scbort has 
come up. 1 would very much desire that 
Navodaya Schools be set up to stKh areas 
where the rural peopk can see and feel that 
they are really for tbe rural and the nrglect* 
ed people and are not n^ant on)> fur itie 
elitists, ooly for ^boae who can sfTord to go 
there.

There is a Kendfiya PatUihatvt 1 do not 
svant to go deep into

THE M IN ISriR  OF HUMAN 
RtSOURCE DtVEl o m t N T  AND 
MINISTER OF HI A U  H AND FAMILY 
WELFARE (SHRI P.V. NARASIMHA 
RAO) t Will you tell the State GovernntcDC 
of Asaam to send irMtr recooirnerHJatic^s as 
early as p.issibk 7 Your Siatt bas already 
lost one year.

SHRI PARAG CHALIHA ; I will 
certainly do that. Str. if it is ik >i done 
already.

Sir, in Assam there are two Ctrckt fur 
Keodriya Vidyalayai supervtiioo—ooe ai
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Silcher and one al Guwahati. This division 
has been madt: more on some political or 
some wire-rdir.g tr.an on the 1eal academic 
aspects. I come from a place wht'ie the 
headquarter� of the ONGC is there. In 
Jorba! time are two other schools. In 
Dibrngarh ti1cre are two other schools. But 
all these schools have been tagged not to 
Guwahati which is near but !o Silchcr which 
is some 200 mi:�s more th ,n the distance of 
Guwahati. s,,, I feel that there shou!d be 
another Circk for the management of 
Kendriya Vi,!a!aras �ither at Sibsagar or at 
Jorhat or Dibrugarh. 

Then, Sir, I would like to say that adult 
education t.h0uld k meaningful and 
purposeful. There are some non-govern­
mental instituiion� for which some amounts 

have been giv:;n. Say in Assam, I have seen 
io the R·�po; t that quite a lot of money has 
been given to 1i.)n-guvernmcnt1l institutions. 
I do not bow what they are <loiog but 
quite alluring figures have been broughi 
against their n1mes. I am yet •o see even one 
really mear.i!lgful adult education centre 
which st«•1ds there in sp;te of the Central 
grant. 

Only yest�rday we heard about your 
concern and the concern of the hon. 
Speaker al.,o for the development of 
Sansk1it. In Assam, ycu will be s11rprised 
lo know that we hnve a system of Tols, like 
IO many pathdwlas, wtid1 are absolutely in 

-lbe traditional singe runaiDg there for the
list several hunctred yee.rs but nothing has
been done for them. There the !s:a�hers arc
paid very ooorly. They are still run like so
many old as/trams. Therefore, we wculd
request you to kinr.!ly have a look at those
Tols so that these roor institutions \\hich
have been roing vecy correct work, can also
come up to the expectations.

The high school teachers of As,.am 
tcacbiGg Sao;k rlt are not given a re��onabh: 
pay-scale at all. So, I would very nrnch 
request you to sec to that a'so. 

I come frL·m a Srate which is very much 
neglected in many re�pects. One aspect I 
think is that the Prefid·�nt in his Address to 
the Members cf Parliamcr,t in hnuary J 985 
nid that girls' educa<inn w,}uld le f;�e up 
to class twdve a:id 1hat the cut-off year will 
� taken from 1982-83. I l1cve ?een thc1t 

thirteen States have got about a crore of 
rupees as reimbursement of tuition fer. but I 
am yet tc) see what As,am has got as 
reimbuncment of tuition fee, 

About the culture and art, Assam is yet 
to ret a place in a�y of the culturat 
exchang�s that h2v:: heer, arranged overseas. 
Why is it so ? Assam is so rich so colourful 
in culture that the whole North-Eastern 
region compri�es of very good fabric of 
national culture. \Vhy should A�sarn, and 
for that matter why should North-East India 
not get a place in any of the cultural 
exchange programmes elsewhere ? SL', I feel 
that some real, effective efforts be made to 
get As,am into the nad("1al main�:trcilm. 

Assam is known for its hi,torica.l and 
cultural heritage. J wrote in detail to the 
hon. Minister about the very neglecteJ state 
of maintcnar:ce of historical monurr.er.ts and 
archacologbil places in A,sam. What I have 
learnt is that on rPaintenance of one or two 
rnor.11n1ents eitkr in Oriss?. or in U.P., 
more money is spent th,,n what i� �prnt for 
the whok of the North Eastern Region. This 
is a Vf'ry sad state of aff.,irs. J would request 
you kindly to see how badly historical 
monuments, archeological places have been 
in the State of Asrnm. 

I hope under your astu'.e leJdership 
somcthir.g is done. 

Wi,h these words, I than!; you very 
much. 

[Translation] 

SHRI DAL CHANDER JAIN 
(Damoh) : Mr. Deputy Speaker, Sir, l rise 
to suppc,rt the dem:rnds for grants cf tbe 
Ministry of Human Rcs;1urces. Th� budget 
allocation for ed,,cation this ye.1r has been 
raised to Rs. 800 crores as againsJ Rs. 350 
crores la5t y�ar. This s!10ws fww much 
our Goveram,:nt and our Prirr.e Minister 
are concerned about the dcvclopn,ent of 
education. 

All the spheres of e.du.:ation under the 
Ministry of Human Resources, whether it is 
Womrn', Welfore, Youth Welfare, wi\l have 
io be develop at the grass root levei. This 
b<"ginning could be ,nade at the Primary 
School stage. 75 per cent of our pupu la-
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tion lives in villages. The condition of 
our Primary School$ bas been placed btfore 
you by the earlier speakers. 

Our hon. Minister is a very experienced 
Minister. He must"also be aware that the 
classes of the rural schools are held under 
trees or in buildings without a roof. I 
would specially draw the attention of the 
House to Ibis fact and request the Central 
Government to issue special directions to the 
State Governments to improve the condition 
of the prim1iry schools. 

I would like to narrate a small story 
regarding the primary scl:ools in the 
villages which would show bow the schools 
are run in the villages and bow they are 
neiilected 1 

A school inspector visited a school for 
inspection and when he reached the s.::hool, 
he asked a student what was being taught 
to them 1 He replied that history was 
being taught to them. Then the inspector 
asked one of the students who built Taj 
Mahal 1 The stuJ::nt kept silent. When 
he was asked again, he replied that he had 
not built it. Then he childed the student 
about his ignorance 1 Thereupon the 
student replied that he knew nothing and 
he was sitting in his friend's seat as he had 
gone to the fields.. Then the inspector 
asked the teacher if he was not aware as 
to which student was studying in the school 
and whose name was on the rolls in the for 
school? The teacher was also taken aback for 
some time, He said that no queries should 
be put to him, as he was sitting in his 
friends's place who had gone to the 
market. Then the inspector went to the 
headmaster and asked the same question. 
He listened for some time and replied that 
bis Brahmin friend had gone to perform 
some religi:ms ceremony somewhere and he 
was simply sitting in his friend's seat. In 
the enJ, inspector said that his friend 
had gone to Bombay for a pleasure trip 
and be had come there in his place. If be 
bad been the real inspector, he would have 
suspended all of rhem. He further said 
that be bad come there to mark the 
attendence and therefore, all the regis1ers 
should be sent to him for marking the 
attandcnce. What I mean to say is that 
you should pay special attention to the 
Rchnnl situated in the villages, 

Human Res. Dev. 

We eulogise Sanskrit very much and SIJ 
that it is the mother of all the laoguqee. 
and all the languages have their root i1: 
Sanskrit language. But the scholars ol
Sanskrit arc neglected and they ha\'e 
been accorded any recognition in 
society. Their requirements are also 
same as those of other members of 
society. Therefore, Sanskrit scholars and 
Sanskrit teachers should be given the same• 
pay scales and same facilities as art 
available to other teachers of schools and 
colleges. If you go to any Sanskrit. 
college, you will find a few students there,. 
If there are certain students, they are the 
students whose parents cannot afford to 
send them for studies. It bas also been·' 
seen that Sanskrit scholars are nor provided 
any facilities for their studies. You talk 
much about Sanskrit, but you do not paJ 
due attention towards it. I \\'ould like to sub,.· 
mit to the House and specially to the boo. 
Minister that there arc a large number of 
Gurukul type Sansk rit schools in the' 
villages. Therefore, some scheme should bl 
formulated for them. 

In district Sagar, Sagar University is the 
oldest University, • This University wu 
established by a philanthropist and legal 
luminary of Sagar, Dr. Bari Singh Gaur. 
I would like to submit to the Central 
Government that there is no medical collep 
under the University. Therefore, one 
medical college may be established by the· 
Central Government Under Sagar UoiversitJ 
in Sagar. 

I would take a little more time. MJ 
Constituency comprises Damoh and Punoa· 
ie. the backward area of Bundelkband.• 
There is no college there except in Pdnna.: 
I would request that at least one collqe: 
each may be opened at Tchsil beadquarten 
and I do not want only degree college; 
there should be a technical college so that 
students could g�t technical educ3tion and 
become self reliant. 

The old tradition to get education air111 
at getting some high post or job, Io our 
rural areas, there is a proverb thoda pad, 
to har se gaya. ziada pade to gl,ar se gaya, 
which means that a little educaliOI 
alienates one from God and more cducati 
alienates from the family. We shall ha 
i9 <;hangc this atth1JdC and we �hall b' 
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to live in the vilUgc* after gelling the 
educattoo tad  there U need to work to the 
viltages Itself. Such at) ioceniive should be 
pfovidtd uttdcr our educaUon iy«ttfn. No 
Governmcnl can provide cniplo>a>enl lo 
all the educated UMfltp1o)ed people: tbti it 
jatt not potsibte. Therefore, we should
formulate a schenie ufufer which vocatiooal
Irainmg thoutd be imparled besides
•ducaitoo.

Dactttsioo oo sports has talefk ptacc 
many itnvet aod a sum of Rs. 100 crorea 
bat also been provided for youth develop* 
meet In (hu jreai** K>dgel. In my vte«, it 
u  very oeceasary lo have otw sports
compUi in each dia^ict besides gnod
p'tvground and s«l nmtng pools. None of 
ihci« 1*0  fsciltiirs !• aviitable in Damoh 
aod Pjnoa dtstrkit of our Stste Our 
Government must pay special attenlioo to 
fhn« backward dbtrk ts and provide thcte 
facilities rtot only at dHtfict beadguarter 
but also at lehiil level. Every body «^cis
lo avail i>f (beie factlities no«-i*day^. The 
people thiok that «ben IKcm faciUt«ea can 
be made av«iUbk at I>elhi, Bt-nnbay atnj 
Bhopal. *h> the pcopk of Pantia, P im oh 
aod distant tthtils of A>a>gaih and 
IVvenJrarugar should 001 get these
facilities 7 I think the entire House «ould 
agree that atl ihe developmcnta! prograrmncs 
in ottf country should start (rufti the
vilUgc* rathei than f r t ^  the citiea,

I espress my thanks 10 )0«. Mary of
the fail 10 find ouikl. the moment
you ric^ the bell.

[EmrUik]

SIIKI A E I .  BARROW (Nomioated 
Anglo-Indian) : Mr. I>tpuiy>Sr«akcr, Sir,
it was hearten og to hear the hon Pttrr« 
Minister in hit Budget speech aDtwunce thai 
he was giving a grKVl start lo the National 
Policy on TdtKatkm by allocaiirg Rs, SCO 
crofes for edocatioa in I9R7-R8 at crirpared 
with Rs. 35) crorts lo 1996-87 and that this 
reflected the resolve of GovemmenI to bring 
about an educaikmal iranaformatlon in the 
ooontry.

Sir, this gesture Is Ihe outward vtuble 
aign of the will of OovemmcDi to acknow* 
ledge Ihe imporUnce of educaitofl a* «d 
iostrumcot of aocUl gdvtaoiBwot. Unfonv-

oately, Sir, in my view, unless the Human 
Rcsoura Mioister can get at least R». 16000 
ciorca, we will not be able 10 bring about 
universal compuUory primary education even 
by 1995, 1 believe the allocation in the
Seventh Plan ts about Rs 1700 crores. I 
think it is not more, acd 1 hope the Edu-
cation Minister will be able to get more 
mortey to make this poteible. Oihetwise 
thu resolve 10 bring about social advaiKe- 
ment through education is t>ound to fail.

Prof. Yadav is not here, but be mcniioo- 
cd that of the sum of R«. 352 crorcs that 
was saoclioned for 19S6-S7, part of ii hts 
l a p ^ .  No». the Bducatton Minister has 
Rs. #00 crores for the next >caT, May I be 
permitted to give him adbuei as a much 
older person, in the form of a modem 
fable.

Orkcc upon a time a man bought a 
horse; he kept ii in a small ttrld at the back 
of his house where it en>o)ed grazing and a 
wipter ratk>n of hay. Times were hard, 
and often the horse went ihort of fodder, 
but though ihin, \uivivrd. Then the owner 
engaged a man lo huper\ise hil resources 
aod it was decided 10 spend more morty on 
the horae This led the hone to expect 
some imptovenocni in its diet. Rui the 
new supervttor improved ihe sisbtc. tuilt 
bigger barrts to keep ih« hay, ergsi;ed stable 
lads and brought in admimstratois lo 
maDage the horae. Thus, with a b'gger 
eaiabtuhment to maintain bigger barnt to 
sw«ep. more arvcilla'y and at^ministralive 
staff 10 pay, the owrKc became quite hsrd 
up arid as he could not reiretwh stafT for 
fear of atnkes. at an econon^y n>eafure, he 
ordered the supply of hay to be cut by
10%.

The moral of the fable tt clear. Let ui 
have more mor>ey for more eJucational hay 
and less money spent on impreisive
paraphernalia of educational administration.

Now, we have had the Programme of 
Action passed by Pailiament in May, I9S6.
1 feci that rto sign ficant ptcfrcss has been 
made in the implea^entation of the Pro-
gramme of Action and it appears that we 
have lost the momentum of tmplemeoiation. 
Thif if the geoeral feeling I am of the
view that we are in the proceaa of losing the 
momesttuiD of liDpleiDCDUttoa.
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Now, I want to refer to Opera!ion 
Blackboard. l am firmly of the view that 
th·J provision of teachers is of the hig':est 
priority. I am for the provision of a 
second teacher in one-teacher schods. As 
this s.::cond-teacher is being provid�d with 
the funds from ti.Je Union Government, and 
no funding is required' from the Sta1es or 
local bodies for this purpose, I would like 
to k,•ow from the Education Minister what 
has been done about recruiting suitable 
staff for th.:: provision of traim;d teachers, 
specially in the om::-teacher schools. I have 
seen adve1ti8cments for teachers for the 
Model S.:hools, Navodaya Vidyalayas, but I

would like to know at what stage, the 
recruitment of teachers for Primary Schools, 
un,je; Operation Blackboard has reached. 
Here I would ask the hon. Minister to look 
very c:irefully into the training as1:1ect or 
at le;1st get the University Grants Commis­
sion to look into this. We are training 
teachers through correspondence courses, 
B.Ed. correspondence course. May I ask
the MinLter 10 just b�ar with me a minute ?
I am referring to correspondence courses for
teachers. This is ao extremely important
aspect of our educational system. We are
getting teachers who have no experience of
teaching at all. Why can't we adopt the
procedure and methods which are adopted
by the Regional Colleges ot Education.
With the c-Jrrcspondence courses, there arc
contact classes during the holidays. Teachers
who were trained through correspondence
courses, I find are lowering our standards.
Our standards will continue to be lowered
if more and more teachers come into actual
fiel<l of tt'aching, after being trained through
these corre,pondcnce cour;es.

The second aspect of Operation Black­
board is to pr,vide suitable buildings. I 
bel;eve, about 10% cf our 6 lakh schools 
have no buildings and about 30% of them 
have K11trha buildings. I do not know what 
�teps have been taken to provide buildings 
or add one more room to the building� 
which have only or.e room, at present. 

SHRI P.V. NARA',IMHA RAO: I will 
give you the fignres. 

SHRI A E.T. BARROW : The third 
asp�ct is with regard to provision of essen­

ti!ll items of cquipmi;ot the list which runs 
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into two printed pages. I believe a survey 
is being undertaken to find out what are rbe 
items tbat are available in the Primary 
schools. When these have to be provided 
oo a mass scale, is there any need to have 
a survey because the material has to be 
standardised ? Our primary schocls do 
not have standardised materials aod in 
course of time, the present matcri,:Js will 
have to be discarded. Such a survey, 
therefore, in my view, is an un,wcessary 
exercise, Why is this unnecessary exerci,e 
of the survey being undertaken whs:,1 all rbe 
items of essential equipment of slaod:irdised 
quality are not available in our primary 
schools ? 

I come to the question of conferring 
autonomy on our colleges. Here the 
Central Govcrnmen! has und.::rtahn to fuod 
this for five years. The C:ntral o�,vern· 
ment does not have to get the concurrence 
of any other authority in the matter and yet 
there is oo evidence at all that any action 
has been taken in this regard. 

SIIRI P.V. NARASlMHA RAO: We 
will have to study whieh 
autonomy being given to 
being studied. It is not 
beiog done. 

college, deserve 
them. That is 

that nothing is 

SHRI A.E.T. BARROW : I appmiate 
it. All I am saying is this. There: are 60 
colleges in Delhi, some of these are pro· 
fessiooal colleges. 15 of them ccr:1e under 
the Delhi Administration, the orl-:ers arc 
private colleges and run by Trusts or 
Minoriiies. Surely, something cou!d have 
been dor.e. I am not in favout of giving 
complete autoriomy. I would rcfti the bon. 
Minister to what the Koth,iri Commis1ion 
recommended : giving limited aut0ncmy. 
I feel that io the first instance, l.irrited 
autonomy should be given. 

SHRI P.V. NARAS!MHA RAO: 
Please appreciate what needs to 
can be done only from the nexi rcac!emic . 
year. We cannot do it in April 0r March 
or February. The Programme c;f Acrion 
was adopted by this House some time in 
Au11ust, 1986. So, we have been working . 
out details. Some prograrPme w:11 be :.ken 
up this year, 1987-88 and then it v !II go on, 
When we have taken the decision to have 
500 colleges to be given autom,my, it cannot 
be done all in one year. 
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SHRI A.E T. BARROW : This i« my
poini. 1 do nut ibiok 500 collcget ihould 
be given auiooomy. We have had ihii 
experience before : when Shii MauUoi A ud  
was here, he decided that he would have 
5(0 multi-purpose achcxilt. Now. there la 
ix>1 a tingle multt-purpose achool.

SHRI F,V. NARASJMHA RAO ; The 
i^kicm t* g>»eo up.

SHRI A t: I .  BARROW : Give limited
autonomy at recommended by K oihaii  
C\>mmi%»ion :tnd go lo i*ird i full autoiKXpy.
Ihe  C<yx^m Mion m iJ  : **Thi« would involve
po«rr to frame its lu k a and rrgulatkMi. to
c%Kiduct cKaminatioct arvj »o on. The 
parrot unner'itict role will be one of
genrfat tupcrvr«»on and ftclual conferment
of d«grre. The pilvikgr cannot be con*
fcrred onoe ard few all — *i>d It »houM be
open to the U-iivcrMty. after careful acruliny
of the r^^iiion. to revoke the autonomous
ftUlut. if the coltrft, at an% ttagc. begicM to
deteriorate io it» standard.** f or Ihtt
purptHC. 1 (hink almotl simultaneously wc
ahvHi’d set up a Naiional Testing Service.
I re»*ivc the teachers are worrtciS about 
giving fuU auiooocny. They lay that thrre 
will be petty politkking lo the appointment 
of teachefs I know that minority insti- 
tutiont. arul Trusts are afrvid of this su tu i 
as far as they have a right lo have thetr 
own adminittration. It it a btg p'obtem. I 
•(vpfcct«ic «khat the hon Minister said.

My Utt point it about the nattoMi Core 
Currwuium, Thit it absolutely necettary 
artd (hU ihould be Introduced r>etl year.
10 198). the Natittnal Council of Educatii>o* 
al Research set up a Working Group and
11 wat to make a **guck apprartaP of the 
work-load. I am not going to Quott from 
the Report but th«t was to make a **quick 
appraisal. In 1986. a documenl wat pro-
duced.

As one who b asaoctated «Hih achool 
education. I think (hit was a very, vtry long 
period. Now t am given lo under Hand 
that National CoutKil of Educational 
Research and Trainir«g H working on It on 
the ona hind and the Confereoce of Bojrdt 
Secondary Education are working oo it on 
the oih**r ar>d both are pulling apart.

SHRI P.V. NARASIMHA RAO ; They

are pooling their wisdom. They are not 
pulling apart.

SHRI A.ET. BARROW : But nothing 
hat en>erged lo far. I thought that thit could 
be implemented io the next 6nanctal year.

SHRI P.V. NARASIMHA RAO ; At 
an cducaiiori^t. Sir. I would like Mr. Bairow 
not to be in a very great burry on fmalitini 
the National Cuirtvulum. W'e are goirg 
ahead with all the speed that is practicjl 
under the circumttarKct If we really try 
to quicken the pace. 1 am afraid, toma 
m tsuket, avoidable m t t a k c t ,  might crop up. 
Even now. I cannot tay that with all the 
care, no mistake nkill crop up because thit 
I t  an area in wh«ch we do r>ot have any 
eapenerKt or e&pentse which it needed...

SHRI A E T BARROW : You have
got the iKesious Reports on curriculum.

SHRI P V. NARASI.^niA RAO : That 
IS not national core curricutum. That it a 
curriculum of a d.ffereot kind. This, «e 
have to ic«lly allow...

SHRI A E.T. BARROW : |  have
referred to »hat is requited i t  the Secondary 
School stage bccauve ihe fir»t publ>c exa- 
minafioo it taken there. You have the 
Three I tnguaire Formula: Science; Math- 
maiica; S^xial Sciersoet. Contemporary India, 
Socially Uaeful/Productivf Work, Art- 
educatica and Healih and Phytical 
Educatioo.

My plea lo Ihe Minitler is thit : l0i*k 
al whal It wanted to cooteni, the load it

gi^r.g to be very heavy. Thit it the
thrust of my plat to the Minister. I am
now only tpeaking of Social Sciences.
W'hat it wanted ? History, Geography,
Civict, Economici fair enough. But v^hal 
h  the content ? ’T he stage of development 
of human civiliaatioo and hittorical forces 
and factors that have shaped the modern 
and the coniemporsry world. The study 
of social &cienc«t al thit stage should aKo 
develop hit urMierttanding of contemporary 
world problems and of India't role in relation 
to world peace and international coopera-
tion, decolonizaiioo and tjfeguarding 
human rights. Then the tiudy of economic 
activities, litttitutioos and problems should
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be used t j  promote econooiic litericy 
among the learners'*. Then, there is 
MaibemaiicSt tdding compuiers to it, wbicfa 
is a good thing. Ttkcre is Scicncc which 
unfortunately, taught as Physics, Chemistry 
and Biology, plus necessarily practical work 
io each, and not as General Scicncc. All 
this has to be imparted to the children 
when they are 14 or IS yean of age. What 
is the result ? This is my final word : the 
result is we have three of the most 
pernicious practicts in our education 
■ystem. We have learnmg by role without 
undcr:»tandtr>f bccau^ the curriculum load 
is too heavy, we have hon^ work aod we 
also have private tuition. You may take 
your time about the Naliooal Core 
Cjrriculum, hut tee that the wofk<load is 
a reasonable load, because (his has to be 
complffed in 200 dsys of cfTccttve instituttoa 
of five hours a day. I plead wtih the Hoo. 
Miniiter to please see that this work load is 
reduced.

Thank you.

MR. D tP U rV  SPEAKER : Mf. Janga 
Reddy, at 6 of the CkKk we have take up 
some other sû je*̂ *- You will have to 
finish before that. It you will 6oish before 
Chat, you can speak.

SHRl C. JANGA REDDY (Manaro- 
konda) : Yes, Sir.

[Tronilutton]

Sir, you know that the attitude of the 
State Government of Arulhra Pradesh is 
anti-Hindi. The hon. Minister is aUo 
aware of it. 1 would request that the 
Central Government should open Navodaya 
Yidyalayai aod Kendriya Vtd>aUyai in tlK 
Stite to popularL»c Htodi.

Our Chief Mioister, N T. Rama Rao 
has brought anti-Hindi casacties fro*n Tamil 
Nadu. He is dubbing (hes« casKttes io 
Andhra also. SiiKe he is a film actor, 
dubbing has become bis habit. You know 
that Hindi used to b£ (aught upto iVib 
Standard in Andhra Pradesh earlier. But 
an attempt is now being made to remove 
Hindi. This is being dooe only because 
they bate the Centre and W40t to use it to 
ptrpetuate their rule io the State. Tbere-

forc, we waoi that more and more Navodaya 
Vidyalaya should be opened by the Central 
Goveromcot in the Southern Slates of Tamil 
Nadu. Karnataka and Andhra Pradesh.

You know that our Education Minister 
has issued ao abtoluiely wrong stateoxot. 
We regret it.

SHRI P.V. NARASIMHA RAO : What 
do you mean by our; Central or State 7

SHRl C. JANGA REDDY : I did nol 
mean you. You a!so know about thetr 
attitude. Therefore, I would tugge%t that 
these Nasodaya Vidyalayas should be
handed over to a private agrocy a:>d Hindi 
ihould be made the medium of Imtructioo 
in these Vtdyalayas as abc in Karulriya 
Vidyalayas. Hindi should be (aught in all 
such schools in Telargaoa and VtJ<>«Ada. 
No other language can becom« the link
language. Only Hmdi is capable of
maintaining (he unity and tntrfrity of (hs 
country. I etpreaa my thanks for »ccrp<tiig 
Telufu as one of Cbe languagrs in (he thre< 
language formula in Bihar, but trtcrtly 
accepting the three targuage formula wtU 
oot help. The peop'< of South lodia 
ShouM be awakened and motivaletl towtrda 
Hindi.

Likewise, I would like to speak a few 
words about San-vknt also. We hiteoed 
to the boo. Minister in Ttrupali ard  bav« 
also read io the newspapers that Sanskrit 
is gottig (o b« the Uuguage of the computer 
in the coming yean. TKe learned people 
the world over arc tmjuiring abcut it. I 
would suftest that there should N  a 
Sanfkrii yUycp^etk in each univcfsity and 
Ihe studarli who want (o learn Sanskrit 
ihould be pfovided with all fictlitks. You 
set up a leparatc cell for ihts purpoM io (b« 
Minbtry also and keep coirptcte coofdioa- 
tion because Sanskrit ia go'of to b« tlic 
language of coerputer io (he (Kar futurt and 
(be importance of thta targuage will 
immetucly iocrcatc In the 21st century. 
Tbcrcrore, I wo^kS suggxs( that lucb ao 
arrargenKot should be made In all 
unlvenitka. Besides, Sanskrit sboukJ be 
made compulsory in Navodaya ai>d 
Kendriya Vidyalayas. There b  need to 
develop Sanskrit language by allocatinc 
separate funds and by openiof trparate 
departma&t for (his purpoec, becauM
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Saatkni it goiog to iDAkc •  major cuoliibu- 
tioo io Computer wicncet io the dayt to 
come. I have fead iwto to Ihfce a riic k s '*  
I Ukall not quut« them—which clcartjr My 
that SAttftirtt wUI rcpiacc ILnglitb m 
comptitcft 10 ibc 2Ul ccoiury.

At the »amc lime. 1 would aito like to 
rcoiuxJ that ibc foodt allocaicd for 
prtmaiy »choul cducailua uodcr ibe 
N.R b P, are being The*c fu A d i

arc bctog ui«d for comiructing oflkci. 
Similarly^ ihc fund* Mocltoftcd uodtr 
R.L E O.P. fo< ptimarjr aod middle tchojli 
arc bciog di^cited lo t>e u«cd for coo-ilruc- 
lH>o ol rrv^ouc butldiog aod Vikat butkSiog. 
The Gv>veromcol of Aodrtra Prade^b i« 
%ijUuog (be guidcliocs M( (or cducattca. 
Ib is ibouM be co^uircd usio by up
a cooinituH>o or a Migh Po*er C ummitice. 
Thoc fuodt arc bciog imcJ for co«atrucung 
rcMUU a^d arc, ihui, beir>g ronuard. More 
lhao 30 per c«fit of the fuodt ate bciog 
boogkd. Daily, we cocne acroia tutem entt 
la lbt« regard. You aJ*o imuc tiateinetiU 
)«Mi ii> ic ^ c  them, but you do o<m unttiuic 
an loquiry. Nobody ukc« couragc to 
order ao iu<)u>ry. Yott tbould tn^medtatcly 
o«dcr ao UM)uir> agatml the OovcrtuDeBi of 
AoObra Pradcah. Shrl VengaU Rao comet, 
tatuea tuicm eol. but oo loquiry u  ordered 
loto II. The fu c ^  aatictior«d for acbool 
buildirigf ur>dcr the N R t: P. acwl 
R L ii U P. tfrouk! be tpeoi for the cooa- 
uvcti>« ol buildtoft ftccordirtg lo the 
•pccilUatioo. But they ftettber cooatruct 
Kbooto ooff roadft aod icMttad tpcod the 
food* for cooairucttng ibcir dtvtaMMUil oAcca. 
Ibcrd^fc, t would »uN»it ibal cr.ore aod 
n>orc fundt UmtuM be aaoctioivrd for 
ptMDar  ̂ Kboot buildtftgi ar>d It should be 
coaured that ibe futidt are peopcily 
ulUiacd The Mionier of Agiicuiiure a: 
alto ibc Miotatcf for Rural Development 
are tilling here aod boih of them ihould 
pay aliCBik>o to If. You art tpcodic^ 
tm>ce oci ufltirertMy edttcaiioo. bul rry 
eubouaaioo la ibai mora fuoda tbouid be 
iptoi oo primary cdocaik>a. Hicdi tbould 
be made ibe mtdium of inttructk)0 
Navodaya and K«t>driya Vidyalayat aod the 
matMigemeat of ibcta K boob tbould be 
banded over lo voluoiary agtiKiet. With 
ib tte wotdf, I conclude my tpeecb.

18.00 bfi

STATEMENT RE : PAYMENT OF 
a d d i t i o n a l  INSTALMENT OF 

DEARNfcSS ALLOWANCE TO 
CENTRAL GOVERNMENT 
EMPLOYEES OF GROUPS

•A\ *C* AND *D*

THE MIN,STLR OF STATE IN THE 
DEPAKTM tNI OF EXPENDITURE IN 
T IIE M IN ISIR Y  OF 1 INANCE (SHRl 
B.K GADHVT) : Sif» on ibe baiit of »bc 
recommccdaiion* of ibe F o jrtb  Pay 
Committton. a\ already a cc/tcd by ibe 
Go^crnoteni fc»r Gf0up« B, C aod D 
emplcyeet. ilie D carnm  Atkwjnce at the 
rtviftcd raiet bat become due for con&i- 
dcikiton ».e f 1 1 1987, oo tbc ba&tt of 
peroeniage iDcrcate in whole numbcft io the 
twelve moolbly avcmge. of the All India 
Cooftumer Pi ice Indc* Number* for 
loduuiial N^orkcrt (General) (Bate 

100) for the periud ending 31 12.1986 
over the ii^det a vet age cf the bate
figure lo wbicb ibe levisfd p*y K*al« are
pagyrd. The iv^eNc rrcntbly aveiage CPI
00 31.12 1^^6 II CB, which woikt cu(
lo ao iocffaie cf 8 .73 \ o\er 608. Groupi
B, C and D eaplo>ee^ draa^ing batic pay
upto Ri 3500 aie lo be allowed 100%
iKutialiiatior. and are, Iheiefore, entitled lo 
the rrvMed D A. of 8% of bask pay w.e f.
1 1.1917,

A drcition ha? alto betn taken by the 
Govrernn>cn( cn the rfccirmecdaticn* of the 
Cotnmittion for Gioup *A* emplcyee*. On 
the baiii r f  the recorrmerdaiiort of »he 
Con muKcn. at accepted by the Govern-
ment, ibe Dcarret% Allcwarce at the 
te\i»ed rate« it due for coR^ideiatton for 
G rrup *A* errjrlryeei » e.f. I 7 I9f6 and 
1,1.1987 on tbc batt* of percentage in*.ic»te
io whole nun belt cf the avtrrge CPI for 
the mcoth erdirg Jur«. 1986 and l>eccir.ber, 
1986 over the tnden avertge cf 608. The 
twelve mcntbly avciage CPI ot» Juoc JO, 
1986 ti 632 41 whwh wotkt cut to an 
iocreaie of 4,01% ever 608. At the 
errplo>eet diawing ba»ic r»y upio Rt. ?500 
•fe to be allowed 100% netitralhalkn. 
ibc«e drawing bagk pay be*ween R«. 3301 
and Rt. 6000. 73% and tbo*e drawing bu ic  
pay above Rt. 6000 63%. Group *A* 
amployata drawing baaic pay upto Ra. 3S00
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are entitled to the revised O.A. of 4% of 
bftsic pay and those drawing baiic pjy 
between Ri. 3501 and Rs. 6000 are entitled 
to revised I).A, of 3% of basic aod
those draining basic p<iy above Ri. 6000 
are entitled to revised D A. of 2% of basic 
pay w.e.f. 1.7.1986, The DcJrncw 
AlloA^ance payable to employed in these pay 
ranges «.e f. I I  19H7 wotks out to 8% of 
basic pay. 6% of basic pay and 5% of basic 
pay respectively.

Government have now drcidcd lu pay 
the instalment of Dcjrncis Allowance due 
to Groups B. C and D e^nplo^ccs fiom 
1.1.87 in cash. Governtneot hjve aUo 
decided to pay the lOstalfTunts of Dearness 
Allowance due to Group 'A' empto>ee« from 
1.7.1936 anj L I .1^87 in caih. Orders lo 
this behalf will be i^aued b> the Ministry of 
Fmance soon.

The annual c<Ht of the iotulment of 
D.A. payable to Group *A' cffkeis w.eX 
1.7.1986 is estimated at Rt. 8 crores 
(Apprcx). The cost in the current 6aacwial 
year will be of the order of Rs 5 crorei 
(Approx). The annual co^t of the iastat* 
ment of D A. pavable to all Central 
Government employees including Group *A* 
emplojees w.e.f, 1 1.1987 ii Rs, 27| crore* 
(Appro]^}. The coit in the current 
financial year will be of fhe order of Rs. 46 
crores (Apprcx).

18.03 hrs.

HALF-AN.HOUR DISCUSSION

Technology Mitilon for DrioWlag 
Water

[EngUih]

MK. DFPUTY SPEAKER : The Houi« 
will now take up Hatf-an-hour d^scutikra. 
Shri V C. Jilin to speak.

[Tfon$luiion]

SHRI VikDHI CHANDfR JAIN 
(Barmer) : Mr. Deputy Speaker, Sir, the 
Central Gjvernment is piyiog special 
attention towards drinking water. It has 
tlto  set up ■ Tecbnoloty Miwioo for

drinking water. 1 want lo express my tbat.kt 
to the Central Government for Ihtt. Our 
Prime Minister it also keenly interoted in 
the Technological Miiaion, The problem
of drinking water is still before ut and it
is as awute as it was 40 years ago at the
time of achieving inJcpcndetK;c, It is
particularly acute in the desert and bill 
areas. I hope that the Technological
Masioo would take tieps to ŝ >lve the 
problem of drinking wjter io the dcicrl 
areas cotnprtung Barmer, Jj.#c!nter. 
Bikaner, JiHlhpur. Jhunjtiunu uni S kar 
disinclc, I want to draw ths attcotton of
the h->a. Mm'iter to the fact that this 
scheme has als ) been submitted in if>e 
S:vtolh Five Year Plan where tire\s has 
been Uki on il at P. 30i. Para->12.57.

[EfgU.k]

*'A i»ew policy IS a l ^  hcing 
eaoUed lo itse Seventh Plao to ta .kk  
special probiemi of water suppiy which 
are peculiar to certain States — 
Rjjaiihan. Maryana, Madhya PraUrsh 
and hilly area. The problems of such 
Stales and area will rcceiv* special 
attention lo the Seventh Plan'*.

( Tftififiatiffn]

II has been mctitioned in details, 
Earl:«r aiso. I bad raised the issue ot
drinking water uoJer batf*ao>hcnir dH> 
cusskm. At that time Shri Bota Smgti 
waa the Minister of Rural DcvcU>pri»ent and 
be had aUo promised that special aitention 
would be paid to desett areas. I want to 
quote from the reply gt«en by Shri B^ta 
Singh io which he bad made a special 
mention of desett arras at P. 269)8 He 
is aware of out proH«m and h  prepared 
to make special allocatioo fof our area.

\EmgUtk\

^'Certain percentage at the atlocatcd 
amount should b« spert for deceit flrst. 
Top priority should be givca to the deKrt 
area becauic the population of the deserl 
areas it suffering Not only they art 
suffering but abo they are pul to 
hardtbip. The water source being
far away from the vilUges they h»ve to
fetch the water from the far off placet. 
Tbc tub toil water is oot available iiDincdti-
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td r .  Thersfore, I am pren«r«d to cofv- 
tiJcr the »pcciil cootid«ration for the 
desert areat at far at ART ■Itcvratfon ii 
coocTffwd. Thfrcfore. I can go with (he 
mcJiiurc. 1 can aUo tu g t^ i  lo the Suie 
OovcmnKnl to it>crca^« ihc p rcc tn tw  o( 
Ra>a«than area*. 1 h^^pc the hoo. Member 
«rii| be happy if \ make this coamitrnenl 
here. 1 do noc «anl to enter ioto any 
cootfovcrty. In ca*e Ihe hot). Menibcr 
hat ceit«in point* to di*cut» he can iit 
«rttb nie and tort them out” .

He h«J ipccially tnjde a mcnticKi 
of it.

(F/i/Z/iAJ

•*1 am ptcpAied to cofsi'der the tpectal 
cooitdcraiicn for (he dcKtt area to far at 
AKP alioca(H>n it cuocerned**.

C Ttafistafitm]

in v»e» of the Techrxiloty 
Mitiion ft'f drinking »»tef, he hat thaJkeiJ 
r ot a pri-g»*mo>e to tel up M) MatK>oa. 
Fteven tuch MtMiont aie alrrady »crk)pg 
CHit whKTh (rpo;l4 of |0  Mtni-MivticKn 
Ka%e alto tven tubmiitcd I tetong to 
fUrmer (>nty one Mini-Mtttuio it »orkirg 
in K.a^t*han t want lo knew v^hy itt 
rer<>ft hat not >ct been lubfnitUd ? Had 
the pfr)rci lepoit of (he Mint'rritaatcn 
hr^n «uho)tiicd. «c covtd have diuutied  t( 
tn d ’laiK T heirp^rt regardiri# (he coo* 
cerned p'oie«:t thould b« tubcr.Hied, In ihit 
conr.ecftoQ t^c ( hatfman and Uiicctor of 
the Trcbnolog*cat M ution had vittted try 
i tc j .  He tinited n-y a tr t  ft t  l* o  diyt 
• ( d w »  (he problem of drtrkmg «aier
tn de*>il He oiJfred <hal the Coveio-
men! of ibiHjtj prepare a project
repoit in ihn it^atd. In thit t^ k rd  I ha\e 
In tiiy that hr co>nperaied i»t(h ui fully. 
Rut it U rrcretied (hat al (he titt>e of 
preparing the pi<>)ect report, the ofTtcert d d 
not take (he pev'^ptc'a iepffMn(ativei ^r.
M . l . A t  and M Pf. Into cor*fldeivce.
At regardt (he projects regarding drinking 
wtt^r tiipply. not only Ihe expert* but »e 
■Ito k^ow ahout our area. Yoti 
And wav< and meant to lolve the problem 
of drl''«king «^afer io our area. Whenever 
you prepare any inch acbeme, you mutt

•itOwiate the people's repretentativet wi(h 
it. When you ignore (he people**
repretenIalives and pieparc any scheme, 
tu>Ntdy Mil) like (hat rolN:y. It i« nece<^sary 
to take the people** reprcM’niati\cs into
coofidence in a democracy. If you for* 
mulate the policict .with the help of
cffi.'ert only, none of your tchemct will be 
luccettful and you cannot achieve tuccesa 
in your objrctive*. N oiher your Khemca 
can be prepared properly nor can (he 
project report be prepared.

The Central Go^errtmenl ha% adopted a 
very liberal policy for drinking water.
At a letuli of (hit pc'ltcy, (he Government 
of Rajatihan received abundent fundt under 
thii head. Ra)jttban rrceived a lum of 
R t 124 cioiet during the Sixth Five Year 
Plan. But due to the «eak position of 
the Goveinrrert of R ajttthan. (bey uere 
r>oi able gi\T their full khare ar>d they 
»efe able lo give Rt. M crorr* only. In 
tpite of the fact that Rt. W crorrt mere 
provided by the Governmenl of Rija»than, 
the Central Governmert rra(*c an allocation 
of R«. IN  crore^ We »ant that the
Central Gr^ernn'ent ihould adoft ihe wirre 
liberal pol^y during the Seventh Frve 
Year Plan abo. Thit ^ill be vrr> bene-^, 
fwial to a famine affected area like?
Ra>atihan ard  i( »iU help in tmprcving (he 
tiiuaiion ard  » t  ariil be able to provide 
dnnkirg water (o all ry (be erd of the 
Sever(h Fiv’e Year Plan In (he reply lo 
the Quettion, the hon. Minti^fcr ha» al»o 
tcated cleerly (hat drirk irg  v^ater will be 
tDpplied in ihe desert and hill aieat on
prtofity baitt. If >ou can give effect to
the avurarce given in reply lo Q. No 824 
dated 2nd Marth. 1987, it will be poa^ible 
to find a perir.anent tolulton to the prc Nem. 
The Techrological Mt«ion hat »fffreal d a 
tcbeme of Rt. 38 90 crores. If ihe 
Oovernmeril accepti the reporl and provide* 
Rt 38 90 croret. it ii pofiiWe to find a 
permanent *o!ulion lo ihe problem of 
drinking water in the area. We want 
that thit lum may be trade available during 
the latl twu , and half year of Seventh 
Five Year Plan. If you make this allot-
ment under A R C.. then the Government 
of Rajafthan ihould be directed by the 
Central Governmenl lo undertake thi* work 
on piiofity b«iit. I have alto made a *ub- 
miaaion lo the Minister of Honrw AfTaira 
that keeping in view the gravity of the
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problem and the situitioo prevailing in th« 
State, thit altocatioQ must be made. What 
1 mean to ia> is that you mint earmark 
this much amount for ihe desert areas of 
Rajistbao because the Goveromeot of 
Rajasthan is alw doing injustie with us. 
So fir as the question of advance plan 
assistance is cooccrned. although you have 
earmarkfd an amount of Rs. 27 crortt
under this scheme, but we received oofy 
Rs. 67 crores. that too on l7tb March. 
It was not possible to sperd this amouai 
within the itipuiaied tirrc. As Kajivihaa 
GoveiotDcnt i\ not aware of the irravity o( 
the problem, the Central sboutd cocnc 
to our assistance. At a matier of fact,
providing drinking «iiiter is a State subjrcl 
but some rcspooubiltty is that of the 
Central Government also. It sbcutd,
therefore. miLe efforts to solve thii probkm 
io that w e  receive I h e  rrqutrtd amount. 
You released Rs. 41.40 crorei in 198J.84 
and Rs. 39.13 crores io 1984-S5 under 
the Accelerated Rural W»ter Sjpply Pro-
gramme, but io 1985-86, this amcuot was 
reduced to Rs. 27.12 cio es. sod for 
1986-87 Ri. 21 22 c ores were allocated.
But later on ffcĥ n « ;  pul m >re pressure,
the allocation was rjt*ei to Rs. 27 crorei. 
In thii way the to>o'}Ot already allocated 
is now agttn being redac^^d. On 9ih 
August, 19*‘6 our hon. Prime Mmistfr 
declared in JdiKltnrr that additional funds
would be alK)cafed for (he dstert are^s of
Jaisetmer and Biim r. But here what to
tay of additional furds the already 
allocated funds aie aUo being reduced, 
which is not p oper.

A provision of Rs 3454.47 crores 
has b^eo made in the S:venth Five Year 
Plan and Rs, 2 croiei 53 Ukbt have 
bitn  earrrarked for the Minimum Needs 
PtOjfjmme. Bi.th are incluJcd in this 
allo.a ion of Rs. 34.0 crorei. Ycu hsve 
trade an allocation of Rs, 1201 crores 
under ARP. What I mean to say is that 
the altocation under ARP is inadequaie 
because it ts not possible to make arrange* 
ment of drinking water with this amcuot 
In Ihe Seventh Five Year Plan. For 
electrification, a provision of Rs. 3400J 
crores has been made whereas for drinking 
water supply otily a sum of Rs. I2UI 
crores has been allocated which is inide- 
Quate. It is, therefore, neccmry to

Increase it. You should raise ihb iuue with 
the Planning Cooimistioo because drinkin# 
water facihty has to be provided In all 
the villages under the Seventh Five Year 
Plan. Therefore, it is necessary to tocreas« 
the atlocatioo under A R P. The Central 
Goveromeot should increase this amount. 
You should approach the Planning 
CommlMtoo for this purpose, ooly then 
the arrangement of drinking water can 
be made. There were 2.30 lakh villages 
out of which the Planning Commttsioa has 
taken up only 1.92 lakh villages 
where Ihe drinking water facility i« pro-
posed to be provided arvd 39.0C0 villages 
have been kft out. Thcrefpie, »h it  I want 
to say is that there are K%eral villager where 
water facility has been provided oo the 
baits of 40 liters per penon. All thne 
water fuppty schemes will have to be 
augmented to provide 70 litres water per 
person And this wtll he pcsatWe ooly 
if we provide more fur^ds otherwiw the 
arrangement of drinking water caorvot be 
made.

I would like to know whether you will 
try 10 increase I h e  allocatioo under ARP or 
not and whether you will provide drinking 
water facility compktely in all the v i l l a g e s  

unJet the Seventh Five Year Plan or not ? 
Yen have lakJ *Yes Sir* in reply, as such 
there is no question of your gcnri back oo 
your asiurance.

Sir, I would like to know how the 
Technical Minkxi set up for this purpose, 
will formulate cheap plaru lo converl 
saline water into potable water by miiirg 
fljorid and also hoiv the saline water will b« 
made potable by mixing fluoitd under (he 
already formulated scheme for Hirmer 
district 7 You should also throw light 
on it. The existiog formula for provtdirg 
drinking waier facility is based on the 
population of the area and the 50 per ctnl 
population is taken into account. But in 
our area the percentaK of pofnilalfoa if 
lesa Our areas are vast ar>d Khemea 
cost much more there. Therefore, you 
should change this formula and more fuods 
should be allocated for our areas so that 
Ihe drinking water problem may be tolvtd. 
In the rural areas, people atill have to 
trudge a distance ol 10 to 15 kms. to 
fetch drinkint water. Many village* hav« 
DO water t t  all «nd if at all it b  available
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in tome vilUtet, It It mHdc water. There 
it DO (Xber lU em ttivt eicept orlgiotl pipe 
line tcheme in ib tt are« uoder which water 
can be tupplkd from one place to the 
o*her place upio a dittancc of 100 kmt. 
Such pipeline tchemea are very expentive. 
How will TOO complete ftich schemet with 
Icta coil 1 Thb coal canoof be curtailed.

l o  t h e  r u i a l  a r c A t .  r a i a  w a t e r  b  a l u >  

c o l k c u d  f o r  w h t c b  y o u  h a v e  a g r e e d  l o  

o o o t t r a c t  l a o i i .  W t U  y o y  p r o v i d e  t u b t i d y  

l o  t h e  p o o r  l o  c o o ^ f r u c l  t o c h  i a n k »  ?  Y o u  

i b o u l d  a b o  t h r o *  l i f h i  a »  t o  t a h a i  c o o *  

C r e t e  i t e p «  y o u  p r o p o t c  t o  t a k e  i o  t h i i  

ir J

THE MIN15TFR OF STATE IN THE 
DEPARTMENT OF HURAL DFVPLOP- 
MENT IN THE MINISTRY OF 
AGRICULTURE (SHRI RAMANAND 
YADAV) Mr. Deputy Speaker. Sir. 
the hon. Member hat t^veti a very 
valuable lugfrttloo. Thtt fact cannot be 
denied that Raiatthan it faciitf acute water 
acarcity ai>d It caotei a lot of mtiery every 
ytar.

RajAiihan hat a Urfe area and the 
rainfall there t» quite icaoty. The peopk 
had made water arraofcment through 
traditiooal cnethodt, SaUo« water it fouod 
in that afta tihkch c ^ .e t  variout diae^tea. 
Water table b  a l^  very lo« ih rrt. They 
fetch drinking «aici oo camala from a 
daunc* of ) to 4 nilaa. The Government 
of India n  futiy a»are of the problem of 
drinking water io Ra>aaihao.

All deaert prone areat and Slatet art 
facing acu«t tcarciiy of water. The Oovrfo- 
ment of India and the hon. Prime Mtmtter 
have tet up a Technology Mtaiion to toWe 
Ihit problem and adequate fuodi have been 
•llocaftd for (hit purpoK and every efTort it 
being made lo tolve ihlt problem. The boo. 
Member hat atked about the objective of thii 
Tachnolofy Mittioo and w inti to know 
whether If wtll locceed or not T It It dear 
from hit queaiion that he it doubtful abmit 
the tucont of the Technology Mitiion. 
Earlier he had alao t«ked a qoetiion at to 
trhelHer there wat any propoaal to convert 
the Technology Mltaloo Into a 
Commttifoo 7

I wooM like to inform (be bon. Mamber 
ibai adequate aUocatkio hat been made for 
the rfc to d j •OQtfitutfd Tecboolofy Mittjoo

and aiti»taiice it being taken from all the 
tcieoiific organitationt. At you know mini- 
Mistiont ha\e been tet up or are being tef 
up in 50 ditlnctii. The fiindt allocation for 
drinking water tupply h>id been ftarted by 
the Central Government in ihe latt phase of 
the Fifth Five Year Plan, that it why it it 
ttill in itt infancy? The t>gni5cant work done 
in tuch a thort period it definitely a com-
mendable ihing. Out of the recently 
cocMtituted 2} Mini'Mit^iont. irn have 
tubmitted thetr rerortt and retports from 
the real of (he M ittiont are expected tcH>n. 
Tl»e work wat to be initiated in 19S7. On 
the batk of repcrtt tubmitted by the 
Technical Mi«ak>n. thei« mini-Mit«iont «ere 
comtituted to look into the dtfficultiet of 
ckantng the water making it potable and 
how to ditinfact it ? It will also make 
elfortt to augn>ent the tupply of wafer. 
Water hat to be brought from long dittance*. 
Tbe mini'M ittlon will look into it a« to how 
thit probUm can be tolved, Tbe Mini- 
Mt««too will conduct retearch imo it and 
submit iit report. On th.e batrt of the reporr, 
wt thall imrl«ne«if the scheme. If the hon. 
Member wantt I c*n lell him how much 
money hat been earmarked for thit. R«. ?000 
have been allocated for the Ktini-Vtinion 
comtituteJ in Rarmer and af1 the exttting 
Rur«l Wafer Supply Schemes will alio 
continue. Thete will not be ttopped because 
of ihe Minl-Misaiont.

The hoo. Member hat aKo pleaded for 
Increase io allocatioa. The Government of 
India hat invetiigited thit matter in detail. 
We are of the opinion that we should follow 
the criteria of Planning Committion. But 
n o w  we want to change the criteria fixed 
oarlter so that justice may be done v îth 
the desert areat of Haryana. Rxjatthan and 
Ouiarat. Thit matter it being referred to the 
Planning Commission and after getting reply 
from them, the criteria will be changed 
Immediately. Thit will benefit R»jisthan io 
Ihe allocation of fundf.

The bon. Member hat alto tsked how 
the aalina water will be treatej. Our 
acientiAc intlitutiont will assist us in finding 
ways and meant to destroy (he bacteria ard  
oeutralise the chemicals causing variout 
diseaaet.

SHRI VIRDHI CHANDER JAIN:  
W hat I iDcan to tay la that aocb water uill 
001 be chegpcr but will be vcr) costly.
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SHRI RAMANAND YADAV : Water 
collected during riinftll it cheaper. I hav« 
Mcn in Mizorim and io lome oiber placet 
that r^ln water is coUectcd io (be lankt 
constructed on the roofs of the houses. 
Recently, I fiiiled Gujarai aod saw the 
people collecting water on the roofi of tbeir 
bousei.

SHRI VIRDHI CHANDER JAIN : 
Sanne system ia followed id our area alao.

SHRI RAMANAND YADAV : Same 
lystem nrtay there in your area also. We 
want to see bow we can utilise the saline 
water. In such cases we have to find out 
the sources of waier and then we have to 
further think of tapping such tourcts. We 
can adopt two techniques—one long 
duration and second short cturatioe. 
Under tbe toftg duratioo we need p peHne 
which is very costl/ and takes much 
time. Under th« sbori duniion, we collect 
rain water during the rainy season every 
year and then supply it.

Luoi river ts there in ;our area but due 
to the Dyeirig Industry its water it becoming 
polluted.

SHRI MOHD. AYUB KHAN 
(Jhun)hunu) : Talk about the whole of 
Ra>asihan. Do not restrKt yourself to 
Barmer only.

SHRI RAMANAND YADAV : 1 am
talkirtg about the whole of Rajasthan. We 
are making efforts to adopt new technology 
and solvrd the water problem at lh« 
earliest.

The bon Member has lubmitted about 
the regional pipeline at well. He la of the 
opinion that water should be supplied 
through pipelines frrm the Indirt Canal lo 
solve the problem of the people.

SHRI VIRDHI CHANDER JAIN : 
Now the Governmeot has approved a 
tubewell scheme for our area atkJ if tt ia 
iucccssful then vater will be lupplted to 
other villages also under thia scheme. I have 
not talked about tbe Indira Canal, lo 
many villages there is an acute shortage of 
water, for which you have yourself tanctioned 
the project. Projects worth one and a half 
crcret hive be^n aaoctioncd. Hcncc, I

want to lubmit thvt our icherr^es are lery 
expensive and. tberefore, 1 would request 
you to grant ntcre funds.

SHRI RAMANAND YADAV : I was 
saying that by chanttmg the critrna, jmtics 
will be dofke with Rajasthan, Gujarat and 
Haryana, provisions for more funds will b« 
rrtade and the rural water supply achemes 
will continue as usual. I want lo assure the 
boo, Memben. (inurrupfioms)

SHRI MOHD. AYUB KHAN : Will 
the other districts of Rajasthan be taken 
into account as well ?

SHRI RAMANAND YADAV : This 
matter relates to the entire State Rajailhan. 
HaryatM and Gujarat., (imtrrrMptiomi)

{EMittikl

MR. DEPUTY SPEAKER : He is
tslking about all tbe areas^ not ool> ansv^er- 
ing about Rajasiban; be ts interested in tbe 
development of other Slates also. You can 
tap it from the rrservoiri also *hen ih<> are 
constructing dams and lakes. Ytni h«vt to 
prepare an integrated drinkirg water tchetre; 
that is more useful. If you are simply 
bormg welH. that tt not a permar^ent
solution First ycu use that watrr for
drinking purpoaes because there h a lack of 
rain now-a-days. WihsieveT water is
avilable, you must use ft for drmktng 
purposes. Then only we hivr to ihink about 
irrigation. Then only »och thirgs can be 
solved. T h ^  are getttrrg a lot of coenpUmts 
that ground waier is containing cbiortde. So. 
you must think about a lorg term policy 
also

[ Jraniiofion]

SHRI RAMANAND YADAV ; Hence, 
this Technology Mission has been commuted 
to treat brackish srater and to supply dunk-
ing water to the people, W'e arc makmg full 
cfTofts in this direction. This la a huge 
problem and we have shortage of funds. 
According to the calculations of the Planning 
Commiaaton. the dnokmg water problem of 
the entire country c«n be solsed by the end 
of 1990 only if Rs. 7,777 croiea arc 
available. There are several pfcbkm villatea
io our country. After aolvirvg thetr prrbtcirs« 
the probkim of the splH ovtf villggtt have
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al;o to be so!vd. l! i., not pu:;�ible to 
allocate the a•no,rnt, whi:::h is requi;-eJ to 
supply wJt·:r to all the rural areas. 

SHRI VlR DHI CH,\NDER JAIN : 
When fun�s cat, be avail.1blc for power 
generation, why can they b.;; not ma::lc 
avdilable for water supply '? 

SHRI RMI.ANAND YADAV : We 
shall nave to :.Hi;:,p, :m intcg'au:J arpro:,,b. 
The prohlc:n :::ann.:it b, sjvd. by ,�r(>\l'.id 
water aL\rl�. V\'-:. ca1: t.?.L�o ,;clkcr rnin-wattr 
aod pJt it to u,e. It hJs also beta seen that 
uodergruunJ .. 1:..t.(r b.e1ks ar� c::on,tructed to 
store watn •.\ hich is u•;Ji,d for drink ir,g 
pu1p,,scs f.'c)fTl time to iime. 'Ihnefore, we 
1houlll adopt both the tracli!ional and ,he 
modern met nods. Supplyif1g water from the 
Indira Canal will b� very �xpemive bcc2use 
it wili have to d,·r•::nd en th·: erratic P.;wer 
Su;iply, F::..;.:e, it wili b·:come difficull to 
sup�ly water a:irl al:;o to undertake repair 
work. Th�r�f',.He, the Te.:hnulogy Mission 
will a,loi1l oew mcfoods and tap oew 
res,urces w .,upp!y \"ater ;;n,l work is being 
done in this dir.:.::1 ion. Th� rep:lrt in r�;pcct 
of tht work in thi� d•rc:ccion has been 
completed and submitted also. Out of the 
50 mission, pr,,po,ed to be established, 23 
have b�en 1e1 up out of which the report of 
IO missions have been subrni1ted. Tile rest 
of the 27 missions will be set up in the next 
phase, TIJ� work done by the,e 50 rni;.,ions 
will gJ a l,mg way in solving the problems. I 
want to assure you that we will make 
special efTJrts to solve the problem in the 
desert areas. 

[English] 

MR. DEPUlY SPEAKER : 
Minister ha, given a detailed 
request th;: hon. Members to 
question, not to make any 
statements. 

Dr. Cb:indra Shekbar Tripathi 

L [Troni/ution J 

The hon. 
reply. I

put only 
lengthy 

DR. Cll:\NDRA SHEKHAR 
TRIPATHI (Khalilabad) : Mr. Depu1y 
Speaker, Sir, your instructions will be 
followed. Th� h,.,n. !Vl inister bdungs to 
Bihar and is close !o us. I want to te!I 
him. 

Rahinwn Pal!i r,,khiye, bi 11 
pani ,ab sookh/ 
Pu11i gap! ne ubhure, moti 
ma.�as chnon, 

I hope that you will protect the water of 
this country. 

Shri Jain has drawn the attention of the 
h•Jn. M ini�rer in regard to drinking water 
supply. Wa•er is the rBost important 
requirement of l:fo. Wa•er is so essential 
th�t t.he entire earth incbding human beings, 
anim·,!,, plants and forests all will perish 
without ir. I want to quote in this regard : 

[lir,g/iil,] 

W d(er is not merely essential for living. 
It i; alw a raw ma1erial, a source of power, 
r. wa·:1e disposal agrnt, a solvent, a medium
for gener;.tir:g beat and c:ooling plants and
?ast tut not the least the chief fire
COL t re !ling agent.

[Translation] 

I want to draw your attention to the 
whole ot India, There is not a single State 
where the water problem docs not exist. 
During the drought season, our hill areas 
and V�lbi in particuiar face acute shortage 
of drinkiug wat�r after every 10 to 15 llays 
and it is highlighted in the Press. In June 
1986 the Chief Executive Councillor bad 
remarked that the day is not far o{f when 
every wurist visiting Ddbi will have to 
carry his own water suppiy with him. He 
had further said that 2 years back ground 
water was available just at a depth of 30 
feet but now it is not available even at. a 
de:,t.h of !00 fret. We can see how our 
water probkm� are increaf.ing and how it is 
being wast;:d and under what situation our 
water problem escalates. You must pay 
attention in this regard. 

Shri Virdbi Chander Jain has given 
details about the schemes undertaken in the 
supply of water to the rural areas. If we 
look at the figures, in my district alone 
4000 villages were provided with potable 
drinking water facilities. But the hon. 
Minister should not refuse to accept the fact 
that when the hon. Prime Minister visited 
his constituency and inspected a handpump. 
He aitempted to opt:rate it and when be 
exerted more pressure the entire pipe came 
off the ground. The underground pipe was 
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[Dr. Cbaodra Sbekbar Tripitbil
only 3 feet deep. This wa« reported io 
tbe newspapers aod wat alto iclccast. 
{Interruptions) Tbese arc cofutructed by 
the CiO%eromeot macbiuery and tbe iinK 
majbiDcry collect tbe data and also moni-
tors it. But out of it 70 per ctM  is falw. 
Therefore, 1 ofTered the eum ple of SuUan* 
pur wbicb ij locatcd in tbe conititutocy of 
tbe boo. Prlmj Mioisier. Vt'a are Members 
of Parliameni and wc visit our respective 
coostituencic5. Wocoever we go there we 
gel complaints that tbcHigb handpumps have 
been sunk yet they do not fuoctioo pr jpexly 
from the very first dijr. Agiio, you have 
tbe same agency f^r repair, mjinifloanJc etc. 
which had sunk these hiodpucnpi and hjd 
deceived you. They tuok th o ^  pOTjps 
after boring only 3 foct and said that drink-
ing water factlit^s have b-een made avatUb'e 
and you are sstisQed with their figures. At 
tbe boo. Dfouty Speaker is riattmc the bell 
con*inu9u*ly. 1 would hke to draw the 
atien'.ioa of the ban Minister towards 
Mirzapjr district. Water has lo be fetched 
from a d is tio^  of 4 to 5 k‘ljroclics. I 
want 10 draw your atfentioo to the Bundrl- 
kband division in Uitar Pradesh. Water 
facilities are not available io areas like 
Hamirpur. B.inda, Jbansi and Mirzapur. 
The schemes for sinking tubewells and 
baodpumps b«ve also failej, I would like 
to request >ou that y«>u should make 
arrangements to provide special factlitws of 
water in these areas.

Secondly, I would like lo ask about two 
Of Ihrce tbinp. First, you have k 1  up 
institutioiu of Science and Technology to 
provide pure drinking wtter in rural areas 
at a low cost. I would read out to you the 
names of these iostitui*ocM, These insti-
tutions have spent crores of rupees froco 
CovernnMnt exchequer on salaries and 
other facilities. I wouTd like to ask the 
bon. Minister to furoiah the detaib of ibeir 
achievements 7

[Engihh]

Mechanic^il Engineering Research and 
Development Orgaoisalion. Madraa. 
National Environnoenfal Engineering 
Research tntMtute, Nagpur, Central Water. 
Marine and Chemicals Research Institute. 
Bhavnagar,,World Health Orgaoisation and 
UNESCO.

(TraMjtation}

What are the acb evetDeou of all ibeae 
iostiiutiou which are active io this Acid and 
how much amount ia being spent oo ihcoa 7 
W tui efforts aie bemg made by tbe 
Goveriuneoi to provide safe drinking water 
at low coftt by nsAkiog use of science and 
technolofy 7 What efforts have been made 
or are being made to cooseive and make 
better um of water 7

Secondly, 1 would Uke to know as to 
what progfeas bat been made at>oui ibe 
implemeotation of tbe a^rms to provide 
drinking water «ilhin a dialaaoe of 6 kms.

Thirdly, what meaau ee have been takro 
by the OoverntDeoi about t h j«  areas where 
iron and fliiorids content is high in water, 
b j t  todioe content is ksa.

DR G S. RAJHKNS (Jtiaojharpu/); 
Mr. Dapuiy Speaker. Sir. Yadavji baite 
from our State «nd be is fully aware of all 
tbe problem 1, I need not speak muck. 
Bihar is divided tsto two diametricaUy 
oppoaite regions. North Bihar ta a flood 
prooe area and South Bihar la a drought 
prooe area but both ibc aiesa are attUcied 
witb siarvatioo ax>d f»mine. Tbere ta a 
greet scarcity of water io SotUh Bibar and 
tvibcwella ha ir#  lo t>« boeed to a grtai dep<b 
and only then wafer is struck. Tbe Ceaifal 
Uovcrnmeot ia provtdifig granu lo tbe Stale 
Govertunenia for tbe executKxi of ihta work. 
Tbere ia groM tmsmeaagemcot lo ibie 
scheme. The handpumps have been bored 
ooly upio a depth of 3 feet or 6 feet. 
wtMreas water ia available at a depth of 1(0 
feet and tbere le nobody to look into it. 
They thought tberr rcapocMibiltty is over 
witb the iiMtallatjoa of the baod ptimpa. It 
b  like tbe cmse of a peraon wbo marriee 
hU daughter and thioka that bta responat* 
bility ia over as sooo as sbe reacbca be/ lo- 
laws’ bouae. He no longer feels bia res- 
pooaibiliiy towards bio daugbtei even if she 
is burnt alhre by ber io laws. You have 
sanctiooed the grants to tbe Slate Oovefo- 
metifs and you have no macbioeiy to mooHor 
the otiliaaikM of tbe funds by the Stale 
Goireramenl. In North B bar. which la a 
flood prone areo, sraler b  avaitible treo 
depth of 5 to 10 feet, but the people are Dot 
prepared to Bndcrtake boring more (boo one 
foot. Tbere ia a lot of bungling. I would



U 5 H  A H ^^Ttchnoiagy  CHAItRA 4, 19W {SAKA) M isiitm /or Drinking Water U 6

like lo Mk the boo. Mioitter if any 
factory ftrrantoawot for providiof drinkiof 
water b ti  been made or would tucb an 
arraoiefneot be made eveo afiac 40 jrcart in 
futoro in a S u te  where you have bceo a 
Minuter or will (be people OMtioue to pioe 
for weicf a* (bey are piaiof today. You 
miib( have beard lba( duriof (be euminer 
•caioo. people die due to eborttic of wa(er 
io Gaya« PaUmu and Dal(ootao) in South 
Bihar. Iq (his Uod of Oautam people die 
due to »hort«fe of water* t wao( lo know 
a* 10 what arrao0rfiien( for rooauortac bai 
been cnade to (hat supply of driokiof waier 
ooutd be ensured lo (be people.

SHRt RAM SINGH YADAV (Alwai) : 
Mr. Oeputy Speaker. Sir, FirW. 1 would like 
to submil (o (he boo. Miouicr (hat (be 
oormt fi&ed for provtdiof assistance (o (be 
Stales for makini arracvttmetKs for driokini 
water supply are io vioislkio of the prioci* 
pks prescribed io the Sev«o(b Five Year 
Plan. 1 would l<ke to qucie fiocn pa#c No. 
)0J of ibe Seventh Five Year FLao docuxncnt 
about Rsj«stban Suie :

**A o t«  policy is also beiog evolved 
io the Seventh Maa (o tackle special 
problems of »alcr supply whtcb are
peculiar lo certain States (Ra)astban. 
Haryana and Madhya Rradeab' and to 
biily areas The problems of such 
Sutes and areas will reioeive special 
alieoiion in the Seventh Plan. Ad>
minietfative boiUeoecks in (be cmecution 
of vcbemes will be removed by dete- 
§a(ioo of power lo the Stale chief 
engtneers.**

1 would like to quote from paft No.
302 :

iBmgtitk]

"Some of (he polk.*y iasuet with
retard to tbe rural water supply pro-
iramme lo the Seventh Plan are at 
follows :

(0 Wbethsr a re-deflnitioo of tbe 
probkm villajei or proMctn 
areas li required for tbe

Seventh Plan and if so. what 
should be the nev̂  de6oitioo 7

(ii) What should be (be per 
capita noim for water supply 
for rural areas ?

(iH) DtfBcuIiies which are peculiar 
to ceruio areas such as 
Rajasihao, Haryana and hilly 
areas and methods of lackliog 
such difficulties."

Now, Ihese are the proviaions.

[ TranAtallati]

Under ibcic provisions, you have 
decided IO provide driakiog water facilities 
to 2.27.000 problem villages by tbe end of 
Seveoth Five Year Plan in 19SrO. You have 
youreelf admitteo that an allocation of 
Rs. 3.454.47 crores has been made f;>r your 
department. But your estimated eapendi- 
lore ia likely to be about two and a half or 
three limes this allocatioo. 1 would like to 
make a bumble subrrission to you (ha( a 
raaoHitioo should be pa%sed by this House 
leguesiini Ibe bon. Finat>ce Minister and 
(he bon. Prm>e Minister to irKreave tbe 
allocation for this woik. Unless this 
amount ts iiKreascd. you will not be able 
to do much in thu regard. I would, there-
fore. like to know as to what eflTotis have 
been made or are proposed to be made to 
plead (be case before (be Planning Commis-
sion, the Prime Minister and the Finance 
Minister to get increaied allocation for this 
work.

Second I), it is ccmmccdable on your 
pan that you have reached lo identify 50 
pilot pro)ccts under Technological Mission 
for drinking water. Ii »ould bring about 
r«ductiofi to coat to a great extern. You 
have identified 10 pilot projects s^bich are 
being stalled. I would like to know as to 
wbat b  the number of projecu oul of total 
projects which are propOKd to be sancticoed 
foe Rajasthan 7 You have sanctioned only 
ooe project lo Barmer disUict of Rijasthao. 
In the endre Sute of Rajasthan (here arc 
32^39 prcblem villages, but for so many 
problem villages, you have sanctioned one 
project for Barmer district only. This does 
not solve tbe problem of the villages in 
Rajasihao. You have ideotified one 
dlstrki which It situated al tbe border of
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Pakistan. How would you solve ih« 
problem of other villages 7 Wbai is your 
ioiegraied programme to ibis regard ? We 
may kindly be ioformtd about it.

The geographical situaiioo of Ra>asihaQ 
is such ihit it is very essential to develop 
the villages there. If wc fail to develop tbe 
villages, it may put pressure oo tht increasing 
population of Delhi. 1 would like to draw 
your attentioo specially to my coastiiueocy — 
Alwar which has been iocludcd in ib« 
National Capital Region, but not even a 
single paisa has so far been sanctiooad for 
Alwar. Many drinking water supply 
schemes with an estimated eapcnditure of 
more than Rs. 3 crores for Alwar are pcod* 
ing with the Centre for cleat ance for many 
years. Th:re are approximately 2UU0 
villages in this district. If the problem of 
driokmg water of these villages is not solved, 
the population of these villages is likely to 
migrate to Delhi. Tbe labourers frotn this 
district come to Delhi in search of job. If 
you do not solve this problem, tbe popu-
lation of Delhi whould coalinue to grow. 
Do you propose to itKlude this dtstrKl 
under this projcct ? 1 hope you will coosulcr 
these points.

SHRI SHANTARAM NAIK (Panaj.) : 
Tbe way we have to run after water, some* 
times make people say in anguish —

Faani rt pjani f t 'a rang kaha

and sometimes the amwer comes

Jitmein miia do tage wf jaisa 

aod it is also said that in this country

4aJ kkaOH ta ita  ko gaya hoi aur panmt
mrk iHga ho gaya hoi

Now in my territory Goa. we have on 
in  average 100" of rain. Only this year 
we got 65'*, 63*' of rain for any State is
abuodjnt rain and (bere will be no problem 
for any well. But for us io Oca with 6)** 

rain had drought ibis year. Ooa 
Government a^ked for only Rs 10 crofcs 
from tbe Government. GovernrDent's 
stand is this— lince you have got 63**, 
it is not a drought. You do not deserve
tbat.
\ .

As far as Dudsagar river u  coocerrted, 
it is coming from Karnataka. Karnataka 
Govsrnmeni have blocked that river lo 
dt\ert water to its area which n super 
reservoir, thereby depriving Goa of ibis 
water which we bave been taking for years 
together. There ia a beautiful water fail
which is created out of this water. If thu
ts stopped, then the water fall will estirtgut«h. 
Because of acute shortage of water Goa 
Government asked onl) for Rs. 10 crorc* 
and nothing has been given. In this li|h t
I would ask you whether you will tee lo it 
that—

L Rs 10 crores is given to Goa.

2. Are y^u going to intcrveiM bet-
ween Goa aod Karnataka and 
prevail upon the Karnataka 
GovetnrtKDt not to sti>p that 
water of Dudiagar river so as not 
to deprive Goa of tbe water »hK:h 
we have been taking for >tars 
together 7

3. We have got vast coaittinc and
%ast beach. Ate ) ou gotpg lo 
evolve an)thing wbcrcb> the coatt* 
line Goa. Bangalore. Bombay. ct«;, 
IS turned tAto pure dnnking 
water—any m«chaot«m and 
lech(M>lofy you are gotrg to 
evolve 7

[Tfomsiaiton]

SHRI RAMANAND YADAV : Mr,
Deputy Speaker. Sir. wbik participating in 
tbe diicimton, the hoo. Members have 

pumps which have been 
vtllages. go out of order, 
tell you that tbe Siatc 

are respi>nsibla for the 
of all the rural develop* 
The Centre provides tbe 

funds and monitors the pfogrammcs. 
The Central GovernoKnt ruiminea such 
complaints from time to time. W henever 
tDonitoring report is received, it b  also 
coosiiercd by tbe Central Government. • 
Our oflkcrs visit varioua Stales also and 
examina the fuiKtioning of the prograninie 
in the cniire State. Tbe cffkcrs monitor 
various scbemea under l.R.D P., N.R C P.. 
R.L £  G,P. afMj make efforu to remove 
tbe sbortcocDioga, tf ioy« oo the spot. Our

said that haiul 
insulkd in it»e 
I would like to 
Governments 
im pie me O ta  non 
ment schemes.
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othctn  ilu> vUii the on tuing prcjciti of 
rural dcveloptntfil to tbe field tnd find out 
if work U |o in t  oo propcily or not, 
»tvcther projrcti have been complcKd 
propcily or not ard  wbcihcr hiodpumpt 
h«v^ been intaUtd accordio# to the guide 
lif»e« or not. Tbt Ceotral GovtrtmieAt alw  
monitort inuallation of handputrpt to 
tribal and Hariian arrat and findft out if 
the pump* ha^-c beta ioiiAlled io tbc 
re<)uired number.

MR D FPirrV  SPfAKER ; Dc*Cfip- 
tion of distance i» not the rfoblcm. ^Vhal 
he U trlling M that )00 aic g>vtn§ clearance 
/ r. O K The mainien«rce vf the fump it 
the QtKtitoo th ii Shti Tripathi raraed. 
The> air not propeily m ain iaw d They 
afe no4 rtpUccd. S<̂ ni® proWetn come*. 
At llmet they *nU pul 500 fi. but actually 
the coniracfor will put at ?00 (I, Tbat 
th 'rg will be there.

SHRI RAMANANf> YADAV : I agtre. 
Bi t̂ the Sute OoTeinmeot* ar* fetpotuible 
(O *re that the pomp h  pfoper»y made.

MR OFPUTY SPFAKFR : Yco are
M>tng that )ou are a»oiiit(»rioi.

We urwtetiakr nru>fti(Oftrg 
write (nS 'afr Gorcrnmcnti to 
aticntiofl towird» tt.

wofk
draw

and 
I heir

MR. DFPUTV SPEAKER 
coroe a^roAi »ucb c«»ca.

t have

I T*an$iaitom\

SHRI RAMANAND YADAV: Thcae 
hon. Meit\b*ri are tncmdcn of the 
I> R.D A. localtottt ai which handpumpt 
or ttibewtiU are to be ^mtalled art decided 
at the meettnf^ of the O.R.D A.

D R .O .S . RAJHANS 
MecirnM are rvol held.

(Jhao jbar^r)

SMRl RAMANAND YADAV: W«
have already Inued guidelinet to the Siata 
O om tm ito tt. Wbat c«o wt do T W«

bavc a»ked the M.Ps lo become mcmbera 
cf th ii  Commitiee. Scveia! State Gcverr- 
menti have dcrc thtt It it their re%pcD»i- 
biliiy, Ltl thrm aho see. Frrm here, *e 
thall be wtiiirg to the State Go^einments 
ccly and it »  for them to idemify the bhort- 
crmingt in their area. It is true that tbit type 
of burglmi talei place. If they are asked 
to ioital Mark>2 pumpi, they in>t«l tome 
other types of pumps. If they are asked 
to dig it deeper, they do not comply with 
the directions. The result it that the 
haodpumps go Out order. But it is the 
reapoaibility of the State GovcrnoieDt.

[Fmitisk]

MR. DEPUTY SPEAKER : You can
give guidelinet to ihote people. When the 
Contractor it putting the bore-we!U. 
tel him give guarantee of assured water for 
ofw or two vear«. If ihe contract 
amount of Ri. 25.000 or Rt. 50,000 it to 
be paid for the work done, then an 
atturance of water »opply for one or two 
yeart should be given by the ccmtractor. 
Othervite. they will erect the pump< and 
go away. Therefore, tonne gufdelinet 
should be given and auurance should be 
obtali»ed from him,

t Tramii^h*ti]

SHRI RAMANAND YADAV; Out 
of the total amount given uinkr the rural 
water programme. 10 per cert it to be 
spent Of) mainieoaoce.

MR. DEPUTY SPEAKER : In the
first irtstance. for a few weeks, water •ill 
be available from the pumps erected by 
tbem. Rut after a mooih or to. they will 
go dry. Therefore, aome atturance should 
bf obuioed from the contractor to this 
efTcct.

DR, CHANDRA SHEKHAR 
TRIPATHI (Khalilabad) : They have not
got any equipment or accettoriet or any 
tool.

MR DEPUTY SPEAKER : 
point bat already been taken iK>re of.

SHRI RAMANAND |YADAV

Your
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would like to urge the hon. Mecnbert to 
take up the matter at ihc State Govern-
ment level because they a«e (he implcn>et>- 
fating autboriiy. The Central Govcromenl 
allocates funds, monitors the progress of 
the work and writes letters from lime to 
time. As has been said by Dr. Tripaibi.
{ draw (he attention of the Chief Minuter 
also. Sometimes (hey send a very peculiar 
reply . . .{Interruptions)

DR. G. S. RAJHANS ; This ia what 
we wanted to know.

SHRI RAMANAND YADAV : You 
should also play your role. When we ask 
you to attend the meeting of the O.R.D A., 
you CKpfCM your mabiliiy. You must 
attend chose meeMogs. . . .{Jnterryptiomj)

DR. O, S. RAJHANS ; Me«tiDf« art
004 held.

SHRI RAMANAND YADAV ; (t ia 
not so. Meeimgs arc held. There 
arc directions that it should not be held 
when Ihc parlumcnt is in lesaioa. If at all 
meetinp are to b< held during the session, 
these should be held on saturda)s so that 
(he hon. Members can go there on 
friday evening and return to t>elbi by 
Sunday . . .

ilmlerfiiplkffti)

DR. G S. RAJHANS : Yea please
lei I me on (he floor of the Houm  how
many times meetings were held tn Madhu- 
bani district durmg the last one or i«o 
years. . . Alfiterrupthmi)

SHRI RAMANAND YADAV: The
Government of Bihar b funciioning all 
right, but it is our responsibihty abio . . . 
Unttrruptionj)

DR, G. S. RAJHANS ; V‘ou may
please give the reply m the House.

{imerrupthn$}

19.00 hra.

SHRI RAMANAND YADAV: |Q 
per ceoi of the allocation is earmarked for 
the mainteuance of the handptimpa and 
alio to purchtfc its aptre parta. A m m u

spare part can set the handpump righl. 
We have also instructed the cfTWers through 
their respective State Governments They 
should ask iheir ofTicers to enirust the 
maiofenarure work to an educaicd lady in 
the villafc. She may be paid some 
remutMratioo so that she may aiieod lo 
petty repair work. Otherwise, this job 
may be entrusted to the Panchayal. We 
have forwarded our sufgottons to the 
State GoverooKOts and also earmarked 10 
per cent of the allocatioo for this purpose. 
We are try inf lo create awarertess among 
(he people so that they may understand 
what their retpocuibilKies arc. It has also 
been observed tha( if a pump set io a school 
compoufKl goes out of order the teacher 
eipects that the vilUfers will set it rttht. 
We have Uuoched an awarenett compafgn 
so (hat people may feel their rcspoasibtlUy. 
Sometimea it so happens that people detach 
(he head of (he pump or (he pipe ar>d take 
i( (o some other place W'< are making 
cfTorts that the State Governments m«y 
impUmeo( H.

DR. CHANDRA SHFKHAR 
TRIPATHI ; So n u n y  commiaak^M were 
set up, bsit lo wlM( usa 7

SHRI RAMANAND YADAV : Dr. 
Sahib, pkase hsleo to me. whether the 
Commttaioo is a lechoolofy misaion of 
other misaion, thcu achievements had been 
quite s%ntftcant.

DR. CHANDRA SHFKHAR 
TRIPATHI ; So many lostiiudofM have 
been opened, bt»l we do not perceive any 
of (heir achievements.

DR. 0  S. RAJHANS : Yoor answer
Is right, I haw  lo go to Rashttap«li 
Bnawaa.

SHRI RAMANAND YADAV : Jt la a
prcatigfotM loaiitioM and it uaca the alloc«. 
tloot made by th« Ceotral Govercxnafit to 
undertaka research. Foe etA npk, we have 
enfaged (he LaUt Narftyao Inaiitute, Bibar 
and Its repoet haa proved uaefwl. Wt have 
got 29 iaaiitotea which ae4etiaka (Ma type 
of reaearch aDd submit ilse report to ua, 

should know (hat many btg problcma 
have been aolved alUr tudepeiMSenee. 0 « r  
ooostry has made a lot of prc^raaa. It wU) 
be tfttc r  If you tried to kaow the pic«r«aa 

by gt. A i go4 wbfo N orit Bibar «
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•ffecicd by floodi it c ru tc t  & number of 
probtcoii there. Tfic Icvtl of Hater in Ibe 
%bctt> «nd <bt wjtcr bccjitncs duty. At 
the lime of n >od« the v^atci U bk also ri»c« 
•od the water bccomct until for consump- 
tk>o. Dunnf iumaicr da>» ihc wclU go dry. 
Duru)f ftiimmcr »cii>oo v^aicr kvcl guc» 
do«o aruJ «clli go dry. The water beci-tojci 
dirty, Var»out dtvra^ct like cfaolcie bicak 
out. Due lo all iIksc di(!k:ultK« tl.cre Ukcd 
to be a fiiad with the Dittruf CouiKil to 
treat Che water. They treated Ihc water witb 
the help of that fuod. Now a da>» our 
o(Bccr« make arrarmcaKoti to treat water. 1 
think mattmum number of tubeweUi have 
been initalteJ lo north Rihar because the 
people there are well-to>dj an;l pump seit 
are iiutal!cd eaiily. Soil t« good !i i» not 
rcce%»ar> to tiutal tubcW'clU at a |icAt dep<h 
or to UK a rif Thcref>>rc, the prL>bkm in 
oorth Hihar tt noi that nsUiTh compl^ated at 
it u in South Hihar. In South Bthar, the 
probkii) i% (Djre cocoplicated and at »o«k 
placc« even the rigi do CK>t work. There the 
pe;»pl« ‘ hiv^e to fetch water from long 
dtuaocea of aKiut 4 to 6 mtlct, The« mike 
utc of coatameri made of tio and carry 
them on the »h Hilder on b^nh the iidei of a 
tiick ai>d u»e it to fetch water frocn Ji%tant 
pt4 cet. The weU-io-do aod the rich htrc 
per»oi»t for thti purpose. The (Kncrnmeni 
knowt e^tr^thini aivd it mtkct altv<altoni 
Within ii% reaourcci In ipiie of that ibe 
Omernment it fuMy aware of the water 
pcobkm arvd it mtkitic all cfTotttt to lolve 
It. Thit tf the reaton that the Prime Michter 
ha* iiMued ftrKt ordert in thtt r tf  ard and be 
hat made hufe amtnintt a%ail«Me for ihit 
pufpote All the acientiAc lottituiiont, which 
are engaftd to atttitinf the Tc<hiK>lo«tcal 
f4taaioo. h««c hern ordrreJ to a«ii»l (he 
mini mtuktot and Che Technical Mtttioo to 
that a permanent aolution to the probkni of 
drioliioi water foood. Still iheic are a 
number of probkrm. At Kmtc placti water 
h  availabk at dittani placet aod at nmie 
placet it It talirte or bra^kiih At tome 
placet the rainfall it tcanty and at a tetult 
the k^ tl  of water tabic hat t^^ne down. At 
Kimc piacct wat«f borne dite^tct art tprtad- 
ii>f Ac tcxn« ptact* the water it taline We 
art toU iot ihete probkmt ooe by ooc. iutf 
oowr, tha coatcal plan wat diwimcd here. 
Mini M ittiom  have been engaftd to In- 
vaaiigatr at co howr tha tratcf there can be 
traatad. They will aubmic cheir repofi and 
U la Ibe fuoccioQ o t cha asifll>mittk)o. When

we sain eapcttcncc In one field, we tball 
utiliK itt ficdinp in tolving Ibe probkmt of 
ulhei tielda. The Mini-Mtuioo aloc»e cannot 
tolvc the water prubkm. There are other 
prirframmet alto to solve the water probkm. 
Thit prt itrammc abo will contintM tide by 
tide. We have set tip a roini-mitsioD for 
the entire State in Barmer. W'e shall utilise 
it» achievcmcntt and retutts of iti invcttiga- 
tiont aod methods adopted by it in otbcr 
placet and solve the water probkm at other 
rlace*. An hon. Member has requested 
that a mini*miisioo may be sanctioned for 
hit area. One area it enough for lhcm« 
because iit woik will not be tcopped there. 
No ipectal allocatvon ts made for tbis work. 
Only Kt 2 crores have been allocated for 
them wiihin whKih they undeitake the 
Kivettigatioa wotk. Tltey also assist to 
solving (he probkm of the tntirc State. We 
ihill apply the letultt of their research work 
at other places alto. We thal) tolvc the 
problem of other placet vrith the help 
achievemenii of Barmer.

An boo. Member from Goa bai 
diK'usscd about inter-State nver disputes. 
Since ihTt iv iik  tt between two Siates, I do 
r>ot think II proper to say tomeching about 
It The Stiie of Cioa thould itself initiate 
digU^ue ttith Kartvaiaka and the bon. 
Menher thviuU atk hit G o v t r n n ^ t  lo take 
Ute initiative The secoitd tugfettion that be 
hat made it about gi%ing Rt. 10 crores to 
Goa. 1 cannot say an>thing in thit regard. 
Hut the G.uernment of India it fully alive 
to the pfobkm of drinking water in Goa and
I shsll tend my Secretary to Goa to make 
Oft thr tpo< ttudy. DetiJei, we ha\e chalked 
out a programme also for Goa. I tball my-
self i*e the problem erf drinking water there 
ar>d a l ^  »ee If the money being given to 
then} It being utilttcd properly or not.

Sir, >ou will be surpriKd to know that
• here u a State which suffen from scarcity 
of water. We provided them funds, bul they 
were not able lo spend the morwy. If the
hoo. Members desire. I can also give*the 
nan^e of that State I think it it not proper 
lo reveil the oame of the State. We'gave 
money for water, but it wat not spent. In 
that Stale, peopk move from one p1ac« to 
ocher for want lo water.

Sir. the entire impkmaoution it iha 
reapoosibllity of the Sute Governmeot But
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[Shri R|fn»ntnd Y«(1a v |
we ilso do monitoring of the pfoj«ci to 
ensure proper utilisaiton of the fundi nod 
we undertake evaluation wotk aUo. We 
is)ue guidelines from time to time. There-
fore. 1 hope that (he Stale Governments will 
definitely make cfforti lo Cbî  dircciioo.

{EngUik]

MR. DEPUTY SPEAKER :

House DOW standi adjouioed to re«&scfnblc 
looKuiow at 11 UO Am

19 11 brs.

Ike iMk Sibha tk^n a,ltou*n fJ itU i ’trwem 
of ik^ Ctiick i*m Jhu'iJav^ iWa^rA 26^

$. ;V09(5aXfl).

The

Choudbary Mudiao ICeodri. Maujpur, Dcjiii*5).




